
International Registration designating India 
Trade Marks Journal No: 1876 ,   19/11/2018           Class 1 
 

Priority claimed from 14/03/2018; Application No. : 4436749 ;France 

3986956    07/09/2018
[International Registration No. : 1430914]
POLYPLUS TRANSFECTION

Bioparc, Boulevard Sébastien Brant F-67400 ILLKIRCH-GRAFFENSTADEN France

Proposed to be Used
IR DIVISION
Chemical and biochemical products for scientific use and for research; chemical and biochemical products for scientific 
use and for research in the field of genetics, for the transfer of biological molecules into living cells, integration of foreign 
nucleic acids into the genome of living cells and production of transfected cells, cell lines, recombinant proteins, peptides, 
antibodies, viruses and/or pseudo-viral particles; preparations, agents and reagents for scientific use and for research for 
genetic diagnosis; chemical or biochemical test kits for scientific use and for research containing preparations, agents 
and reagents; chemical or biochemical test kits for scientific use or for research containing preparations, agents and 
reagents in the field of genetics, for the transfer of biological molecules into living cells, integration of foreign nucleic 
acids into the genome of living cells and production of transfected cells, cell lines, recombinant proteins, peptides, 
antibodies, viruses and/or pseudo-viral particles.

4569



Trade Marks Journal No: 1876 ,   19/11/2018           Class 1 
 

3989583    04/09/2018
[International Registration No. : 1430882]
Tosoh Bioscience LLC

3604 Horizon Drive, Suite 100 King of Prussia PA 19406 United States of America

Proposed to be Used
IR DIVISION
Chemicals used in industry and science, namely, chemical compositions having hydroxyapatite for chromatography 
applications, other than for medical or veterinary use.

4570



Trade Marks Journal No: 1876 ,   19/11/2018           Class 1 
 

Priority claimed from 06/07/2018; Application No. : 201809047 ;Norway 

3993348    16/07/2018
[International Registration No. : 1430964]
Yara International ASA

P.O. Box 343 Skøyen N-0213 Oslo Norway

Proposed to be Used
IR DIVISION
Chemicals for use in agriculture, industry, horticulture and forestry, aquaculture and animal husbandry; fertilizers and 
manures; fertilizers and liquid fertilizers based on algae, seaweed, mineraloids or combinations thereof; compost; plant 
growth regulators; seed and seed grain treatment preparations; soil treatment preparations; soil treatment preparations 
based on algae, seaweed, mineraloids or combinations thereof; chemicals for coating of fertilizers and seeds and seed 
grain; granulated lime; chemical additives; nitrates.

4571



Trade Marks Journal No: 1876 ,   19/11/2018           Class 1 
 

Priority claimed from 24/05/2018; Application No. : 30 2018 012 985 ;Germany 

3994381    04/10/2018
[International Registration No. : 1431990]
K+S KALI GmbH

Bertha-von-Suttner-Str. 7 34131 Kassel Germany

Proposed to be Used
IR DIVISION
Fertilizer; mineral fertilizers; multi-nutrient fertilizers; mineral salts for the production of multi- nutrient fertilizers; fertilizers 
for biological and organic farming.

4572



Trade Marks Journal No: 1876 ,   19/11/2018           Class 1 
 

Priority claimed from 18/05/2018; Application No. : 721587 ;Switzerland 

3994401    24/09/2018
[International Registration No. : 1432007]
Clariant AG

Rothausstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used
IR DIVISION
Active chemical ingredients and chemical products derived exclusively from plant extracts for cosmetic use for the 
cosmetic industry, when used in the cosmetic industry for preparing skin / hair treatments for the face, body and hands; 
active botanical ingredients and plant extracts for the cosmetic industry.

4573



Trade Marks Journal No: 1876 ,   19/11/2018           Class 2 
 

Priority claimed from 03/04/2018; Application No. : 017882819 ;European Union 

3994305    04/06/2018
[International Registration No. : 1431828]
Mankiewicz Gebr. & Co. (GmbH & Co. KG)

Georg-Wilhelm-Str. 189 21107 Hamburg Germany

Proposed to be Used
IR DIVISION
Lacquers and paints; semi-finished products included in this class for the manufacture of lacquers and paints, in 
particular hardener and binder components for two-component systems and mixing systems for mixed paints and mixed 
varnishes; additives to lacquers and paints, in particular drying accelerators and thinners based on solvents; stripping 
lacquers; fillers (included in this class) in particular surfacers, primer surfacers, filler materials in the nature of paints, filler 
enamels, filling lacquers and knifing fillers.

4574



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

3977297    04/09/2018
[International Registration No. : 1243359]
YI, DONG JIN

B-1901, 78, Apgujeong-ro 42-gil, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cosmetics; cosmetic preparations for skin care; facial lotions; skin whitening creams; oils for cosmetic purposes; 
cosmetic creams; shampoos.

4575



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

Priority claimed from 09/03/2018; Application No. : 1887184 ;Canada 

3978346    06/09/2018
[International Registration No. : 1427337]
DAVINES S.p.A.

Via Ravasini, 9/A I-43100 PARMA Italy

Proposed to be Used
IR DIVISION
Hair care preparations; hair care solutions.

4576



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

Priority claimed from 23/08/2018; Application No. : 88089478 ;United States of America 

3982595    17/09/2018
[International Registration No. : 1428771]
Aerin LLC

595 Madison Avenue, 5th Floor New York NY 10022 United States of America

Proposed to be Used
IR DIVISION
Fragrances for personal use; non-medicated skin care preparations.

4577



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

Priority claimed from 05/09/2018; Application No. : 88106052 ;United States of America 

3982597    19/09/2018
[International Registration No. : 1429020]
Too Faced Cosmetics, LLC

18231 McDurmott West Irvine CA 92614 United States of America

Proposed to be Used
IR DIVISION
Cosmetics; cosmetic preparations for skin care; non-medicated skin care preparations.

4578



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

Priority claimed from 26/03/2018; Application No. : 30 2018 007 877 ;Germany 

3985835    13/09/2018
[International Registration No. : 1430661]
Henkel AG & Co. KGaA

Henkelstraße 67 40589 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Non-medicated cosmetics; non-medicated soaps; non-medicated hair lotions; preparations for caring, cleaning, tinting, 
dyeing, coloring, fixing, styling and perming of hair.

4579



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

Priority claimed from 23/08/2018; Application No. : 88090675 ;United States of America 

3985844    19/09/2018
[International Registration No. : 1430156]
Too Faced Cosmetics, LLC

18231 McDurmott West Irvine CA 92614 United States of America

Proposed to be Used
IR DIVISION
Cosmetic masks; cosmetic preparations.

4580



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

Priority claimed from 14/03/2018; Application No. : 4437003 ;France 

3986708    11/09/2018
[International Registration No. : 1430646]
M. Merwan YOUNES

15 rue Juge F-75015 PARIS France

Proposed to be Used
IR DIVISION
Perfumery products; perfumes; eaux de toilette; eaux de parfum; eaux de Cologne; air freshening products; essential oils; 
air freshener preparations; soaps; perfumed soaps; shampoos; shower gels; bath gels; deodorants for personal use; 
perfumed body lotions and milks; perfumed body creams.

4581



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

 

3986864    03/09/2018
[International Registration No. : 1429816]
HAVE&BE CO., LTD.

6F 4~5, 13, Nonhyeon-ro 72-gil, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cake flavorings (essential oils); lavender oil; lipsticks; nail polish; shampoos for pets; shampoos; cleaning preparations; 
eyeliner; false eyelashes; deodorants for personal use; dentifrices; solid powder for compacts [cosmetics]; perfumes; hair 
gel; cosmetic soaps; tissues impregnated with cosmetic lotions; beauty masks; bleaching preparations; cosmetics.

4582



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

 

Priority claimed from 26/03/2018; Application No. : 017880503 ;France 

3986910    08/10/2018
[International Registration No. : 1423980]
L'OREAL

14 rue Royale F-75008 PARIS France

Proposed to be Used
IR DIVISION
Make-up preparations.

4583



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

 

3993226    28/08/2018
[International Registration No. : 1431624]
Guangzhou Hodm Professionals Cosmetics Co., Ltd

RM610, South Tower, Huasheng Bldg No 102, Xianlie Middle Road, Yuexiu District 510500 Guangzhou Guangdong China

Proposed to be Used
IR DIVISION
Shampoos (non-medicated); cleaning preparations; cosmetics; cosmetics for animals; abrasive preparations; air 
fragrancing preparations; polishing preparations; essential oils; incense; breath freshening sprays.

4584



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

3993299    19/09/2018
[International Registration No. : 1431741]
Harmonists Inc.

10736 Jefferson Blvd., No. 963 Culver City CA 90230 United States of America

Proposed to be Used
IR DIVISION
Home fragrances; eaux de toilette; perfumes; eaux de parfum; perfume bases, namely, essential oils and flower extracts; 
perfume for linen, carpets and the atmosphere; incense; oils for perfumery; essential oils; oils for toilet purposes; bath 
oils; oils for cosmetic purposes; bases for flower perfumes; scented wood sticks for adding scent to a room; flower 
extracts sold as a component of cosmetics; scented polishing wax; scented powders for general purpose cleaning; 
cosmetics; cosmetic creams, namely, milk cream, shower cream, hand cream; lip balm not for medical use; milk for toilet 
purposes, almond milk for cosmetic purposes; powdered almond milk for cosmetic purposes; beauty mask; lotions for 
cosmetic purposes; skin care goods not for medical use, namely, skin lotion, skin cream, skin emollients, chemical peels 
for skin, fruit acid peels for skin, body polish, body balm, skin peels, non-medicated skin serum, skin clarifiers, skin 
cleansers, skin conditioners, skin conditioning creams for cosmetic purposes, skin lighteners, skin fresheners, skin gels 
for accelerating, enhancing or extending tans, skin masks, skin moisturizer, skin texturizers, skin toners, skin whitening 
creams; makeup; makeup remover; scented toilet water; tissues impregnated with cosmetic lotion or perfumed; soaps; 
toilet soaps; cosmetic preparations for bath; bath salts; shaving goods, namely, shaving lotions, shaving creams; shaving 
preparations; shaving soaps, aftershave lotions.

4585



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

 

Priority claimed from 01/09/2014; Application No. : 013218003 ;European Union 

3994332    14/09/2018
[International Registration No. : 1237125]
Maria Nila Holding AB

P O Box 24 SE-250 53 Helsingborg Sweden

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; hair and scalp preparations; shampoo; 
rinse aids; conditioning preparations for the hair; hair-setting and hair-styling products; hair gels; hair mousses; hair 
colours, hair colouring; hair tinting preparations; permanent waving preparations, neutralisers for permanent waving; hair 
spray.

4586



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

Priority claimed from 23/07/2018; Application No. : 4471098 ;France 

3994388    09/08/2018
[International Registration No. : 1431807]
LABORATOIRES DE BIOLOGIE VEGETALE YVES ROCHER

La Croix des Archers F-56200 LA GACILLY France

Proposed to be Used
IR DIVISION
Cosmetic make-up and make-up removing products.

4587



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

Priority claimed from 31/05/2018; Application No. : 4457374 ;France 

3994423    24/09/2018
[International Registration No. : 1431813]
L'OREAL

14 rue Royale F-75008 PARIS France

Proposed to be Used
IR DIVISION
Make-up products.

4588



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 

 

3994433    28/08/2018 

[International Registration No. : 1431623] 
5 Yang Inc 
36 S 18TH AVE STE A CO 80601 United States of America

Proposed to be Used 

IR DIVISION 

Shampoos; cleaning preparations; cosmetics; cosmetics for animals; polishing preparations; abrasive preparations; 
essential oils; incense; air fragrancing preparations; breath freshening sprays. 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

4589



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

3994434    28/08/2018
[International Registration No. : 1431623]
5 Yang Inc

36 S 18TH AVE STE A CO 80601 United States of America

Proposed to be Used
IR DIVISION
Shampoos; cleaning preparations; cosmetics; cosmetics for animals; polishing preparations; abrasive preparations; 
essential oils; incense; air fragrancing preparations; breath freshening sprays.

4590



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

3995220    01/07/2018
[International Registration No. : 1431692]
Tetra Pharm (1997) Ltd.

30 Hacharoshet St. Or Yehuda Israel

Proposed to be Used
IR DIVISION
Non-medicated cosmetics and toiletry preparations as follows: cosmetic products and cosmetics products for babies, 
namely, cosmetics; face and body creams; body lotions; beauty lotions; lotions for cosmetic purposes; sun care lotions; 
skin lotions; age retardant lotions, facial lotions and sun tan lotions; face and body cleaning preparation; soaps; gels for 
cosmetic purposes; skin moisturizing gels; aftersun gels; age retardant gels; beauty gels; facial beauty masks; skin 
moisturizer masks; cosmetic masks and skin masks; sunscreen products, namely, sunscreen preparations; all of the 
foregoing relating to skin care products.

4591



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

Priority claimed from 01/03/2018; Application No. : 302018000008319 ;Italy 

3995252    20/03/2018
[International Registration No. : 1431132]
GIANNI VERSACE S.P.A.

Via Manzoni, 38 I-20121 MILANO (MI) Italy

Proposed to be Used
IR DIVISION
Cosmetics, including night and day creams; preparations for cleaning the face and body; bath foam; shaving foam; after 
shave; make-up foundations; lip gloss; shoe wax; mascara; cosmetic masks; eyebrow pencils; pencils for cosmetic 
purposes, nail varnish; deodorants for men and women, hand and body soap, shampoo and tints; hair lotions and lotions 
for cosmetic purposes; hair lacquers; dentifrices, fragrances; perfumary (terms considered linguistically incorrect by the 
International Bureau - rule 13 (2) (b) of the Common Regulations), Cologne, lavender water, scented water and essential 
oils for personal use, for men and women; flower perfumes (bases for -); sun- tanning preparations (cosmetics); baths 
(cosmetic preparations for -); feminine hygiene cleansing towelettes; personal deodorants; skincare cosmetics; make-up 
preparations; cleaning preparations; shaving preparations; toiletries; make-up removing preparations; talcum powder, for 
toilet use.

4592



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

3995287    28/08/2018
[International Registration No. : 1431622]
Guangzhou Hodm Professionals Cosmetics Co., Ltd

RM610, South Tower, Huasheng Bldg No 102, Xianlie Middle Road, Yuexiu District 510500 Guangzhou Guangdong China

Proposed to be Used
IR DIVISION
Shampoos (non-medicated); cleaning preparations; cosmetics; cosmetics for animals; abrasive preparations; air 
fragrancing preparations; polishing preparations; essential oils; incense; breath freshening sprays.

4593



Trade Marks Journal No: 1876 ,   19/11/2018           Class 3 
 

3995368    25/09/2018
[International Registration No. : 1431458]
Unichi Holdings Pty Ltd

Level 2, 97 Waterloo Road Macquarie Park NSW 2113 Australia

Proposed to be Used
IR DIVISION
Skincare cosmetics; skincare preparations (cosmetic).

4594



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 10/08/2017; Application No. : VA 2017 01724 ;Denmark 

3977240    20/09/2018
[International Registration No. : 1425465]
H. Lundbeck A/S

Ottiliavej 9 DK-2500 Valby Denmark

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals and medical preparations and substances; vaccines; pharmaceutical preparations and 
substances for the prevention and treatment of disorders and diseases in, generated by or acting on the central nervous 
system; pharmaceutical preparations and substances acting on the central nervous system; central nervous system 
stimulants; pharmaceutical preparations and substances for the prevention and treatment of psychiatric and neurological 
disorders and diseases; pharmaceutical preparations and 2/2 substances for the prevention and treatment of dementia, 
Alzheimer's disorder and disease, dizziness, seizures, stroke, depression, cognitive impairment, cognitive disorders and 
diseases, mood disorders, psychosis, anxiety, apathy, epilepsy; pharmaceutical preparations and substances for the 
prevention and treatment of Lennox-Gastaut syndrome (LGS), sclerosis, porphyria, Huntington's disorder and disease, 
insomnia, Parkinson's disorder and disease, falls, movement disorders and diseases, tremor, schizophrenia, bipolar 
disorder and disease, mania, ADHD, PTSD, agitation, aggression, autism, melancholy, OCD, Tourette's syndrome, 
progressive supranuclear palsy (PSP); pharmaceutical preparations and substances for the prevention and treatment of 
restlessness, akathisia, fatigue, somnolence, nausea, cancer, migraine, pain, alcoholism and dependency; preparations, 
substances, reagents and agents for diagnostic and medical purposes.

4595



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 10/08/2017; Application No. : VA 2017 01712 ;Denmark 

3977318    20/09/2018
[International Registration No. : 1425540]
H. Lundbeck A/S

Ottiliavej 9 DK-2500 Valby Denmark

Proposed to be Used
IR DIVISION
Pharmaceuticals and medical preparations and substances;vaccines; pharmaceutical preparations and substances for the 
prevention and treatment of disorders and diseases in, generated by or acting on the central nervous system; 
pharmaceutical preparations and substances acting on the central nervous system; central nervous system stimulants; 
pharmaceutical preparations and substances for the prevention and treatment of psychiatric and neurological disorders 
and diseases; pharmaceutical preparations and 2/2 substances for the prevention and treatment of dementia, Alzheimer's 
disorder and disease, dizziness, seizures, stroke, depression, cognitive impairment, cognitive disorders and diseases, 
mood disorders, psychosis, anxiety, apathy, epilepsy; pharmaceutical preparations and substances for the prevention and 
treatment of Lennox-Gastaut syndrome (LGS), sclerosis, porphyria, Huntington's disorder and disease, insomnia, 
Parkinson's disorder and disease, falls, movement disorders and diseases, tremor, schizophrenia, bipolar disorder and 
disease, mania, ADHD, PTSD, agitation, aggression, autism, melancholy, OCD, Tourette's syndrome, progressive 
supranuclear palsy (PSP); pharmaceutical preparations and substances for the prevention and treatment of restlessness, 
akathisia, fatigue, somnolence, nausea, cancer, migraine, pain, alcoholism and dependency; preparations, substances, 
reagents and agents for diagnostic and medical purposes.

4596



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 25/04/2018; Application No. : 87893193 ;United States of America 

3977326    17/09/2018
[International Registration No. : 1422491]
Vertex Pharmaceuticals Incorporated

50 Northern Avenue Boston MA 02210 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations for the treatment of cystic fibrosis.

4597



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 13/03/2018; Application No. : 1371709 ;Benelux 

3980178    12/09/2018
[International Registration No. : 1427671]
UCB BIOPHARMA SPRL

Allée de la Recherche 60 B-1070 Bruxelles

Proposed to be Used
IR DIVISION
Pharmaceutical preparations and substances limited to immunology disorders and diseases.

4598



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 13/03/2018; Application No. : 017873168 ;European Union 

3980778    11/09/2018
[International Registration No. : 1428702]
Dizlin Pharmaceuticals AB

Lagergatan 5 SE-598 40 Vimmerby Sweden

Proposed to be Used
IR DIVISION
Pharmaceutical preparations.

4599



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

 

Priority claimed from 23/04/2018; Application No. : 017891119 ;European Union 

3980779    13/09/2018
[International Registration No. : 1428703]
LABORATORIOS HIPRA, S.A.

Avinguda de La Selva nº 135 E-17170 Amer (Girona) Spain

Proposed to be Used
IR DIVISION
Veterinary preparations; veterinary vaccines.

4600



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 23/03/2018; Application No. : 30 2018 209 367 ;Germany 

3980787    06/09/2018
[International Registration No. : 1428714]
Takeda GmbH

Byk-Gulden-Str. 2 78467 Konstanz Germany

Proposed to be Used
IR DIVISION
Vaccines for human use.

4601



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 23/03/2018; Application No. : 30 2018 209 369 ;Germany 

3981182    06/09/2018
[International Registration No. : 1428682]
Takeda GmbH

Byk-Gulden-Str. 2 78467 Konstanz Germany

Proposed to be Used
IR DIVISION
Vaccines for human use.

4602



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 13/03/2018; Application No. : 1371701 ;Benelux 

3981207    12/09/2018
[International Registration No. : 1428674]
UCB Biopharma SPRL

Allée de la Recherche 60 B-1070 Bruxelles

Proposed to be Used
IR DIVISION
Pharmaceutical preparations and substances.

4603



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 29/08/2018; Application No. : 720656 ;Switzerland 

3981254    04/09/2018
[International Registration No. : 1429491]
Syngenta Participations AG

Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Products for destroying vermin; insecticides; termiticides; anti-parasitic products; pesticides.

4604



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 23/03/2018; Application No. : 30 2018 209 380 ;Germany 

3981312    06/09/2018
[International Registration No. : 1428665]
Takeda GmbH

Byk-Gulden-Str. 2 78467 Konstanz Germany

Proposed to be Used
IR DIVISION
Vaccines for human use.

4605



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 23/03/2018; Application No. : 30 2018 209 378 ;Germany 

3981481    06/09/2018
[International Registration No. : 1428675]
Takeda GmbH

Byk-Gulden-Str. 2 78467 Konstanz Germany

Proposed to be Used
IR DIVISION
Vaccines for human use.

4606



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

3981817    02/10/2018
[International Registration No. : 1367031]
NOVARTIS AG

CH-4002 Basel Switzerland

Proposed to be Used
IR DIVISION
Pharmaceutical preparations for human beings.

4607



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

3982693    02/10/2018
[International Registration No. : 1310941]
NOVARTIS AG

CH-4002 Basel Switzerland

Proposed to be Used
IR DIVISION
Pharmaceutical preparations for human use.

4608



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 29/08/2018; Application No. : 720622 ;Switzerland 

3982703    03/09/2018
[International Registration No. : 1429470]
Syngenta Participations AG

Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Products for destroying vermin; insecticides; termiticides; anti-parasitic products; pesticides.

4609



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 27/08/2013; Application No. : 648085 ;Switzerland 

3982859    02/10/2018
[International Registration No. : 1188435]
Novartis AG

CH-4002 Basel Switzerland

Proposed to be Used
IR DIVISION
Pharmaceutical preparations for human use for the prevention and treatment of immune system disorders, in oncology, in 
tissue and organ transplantation.

4610



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 07/09/2018; Application No. : 721059 ;Switzerland 

3985744    12/09/2018
[International Registration No. : 1429872]
F. Hoffmann-La Roche AG

Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used
IR DIVISION
Pharmaceutical oncology preparations.

4611



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 19/03/2018; Application No. : 87840337 ;United States of America 

3985756    17/09/2018
[International Registration No. : 1430791]
Biogen MA, Inc.

225 Binney Street Cambridge MA 02142 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations for the treatment of neurological disorders.

4612



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 07/09/2018; Application No. : 721060 ;Switzerland 

3985875    12/09/2018
[International Registration No. : 1429866]
F. Hoffmann-La Roche AG

Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used
IR DIVISION
Pharmaceutical oncology preparations.

4613



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

 

3985915    04/09/2018
[International Registration No. : 1429778]
Cyanotech Corporation

Ste. 102, 73-4460 Queen Kaahumanu Kailua-Kona HI 96740 United States of America

Proposed to be Used
IR DIVISION
Nutritional supplements for human consumption; nutraceuticals for the treatment of oxidative stress, decreased immunity, 
and inflammatory conditions; nutraceuticals for use as a dietary supplement; dietary supplements; nutritional 
supplements; nutritional additives for medical purposes for use in foods and dietary supplements for human 
consumption; nutritional additives for use in feed for animals for medical purposes; dietary supplements for animal 
consumption; food supplements; food supplements, namely, anti-oxidants; homeopathic supplements; drink mixes, 
namely, dietary drink mix for use as a meal replacement, powdered fruit-flavored dietary supplement drink mix, nutritional 
supplement in the nature of a nutrient-dense, protein-based drink mix.

4614



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

3989334    28/09/2018
[International Registration No. : 1244160]
Baxalta Incorporated

1200 Lakeside Drive Bannockburn IL 60015 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations and substances for the treatment of blood disorders; pharmaceutical preparations and 
substances for the treatment of bleeding disorders; and pharmaceutical preparations and substances for the treatment of 
Von Willebrand disease.

4615



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 19/03/2018; Application No. : 87840326 ;United States of America 

3993254    17/09/2018
[International Registration No. : 1431711]
Biogen MA, Inc.

225 Binney Street Cambridge MA 02142 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations for the treatment of neurological disorders.

4616



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

3993329    26/09/2018
[International Registration No. : 1431312]
Australia Natural Health Pharmaceutical Pty Ltd

17 IRIS PLACE ACACIA RIDGE QLD 4110 Australia

Proposed to be Used
IR DIVISION
Health food supplements made principally of minerals; health food supplements made principally of vitamins; healthcare 
products (medicinal); natural healthcare preparations (medicaments).

4617



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

 

3993369    16/04/2018
[International Registration No. : 1431595]
JEWIN PHARMACEUTICAL (SHANDONG) CO., LTD.

Peitianmen West Street, Tai'An Hi-Tech Industrial Development Zone Shandong Province China

Proposed to be Used
IR DIVISION
Aerosol (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); medicines 
for human purposes; biological preparations for medical purposes; glycerine for medical purposes; chemical preparations 
for pharmaceutical purposes.

4618



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 13/03/2018; Application No. : 1371719 ;Benelux 

3993496    12/09/2018
[International Registration No. : 1431878]
UCB Biopharma SPRL

Allée de la Recherche 60 B-1070 Bruxelles

Proposed to be Used
IR DIVISION
Pharmaceutical preparations and substances.

4619



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 06/03/2018; Application No. : 87822632 ;United States of America 

3994303    28/08/2018
[International Registration No. : 1431653]
Incyte Holdings Corporation

1801 Augustine Cut-Off Wilmington DE 19803 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations for the treatment of cancer; pharmaceutical preparations for the treatment of immunological 
disorders; pharmaceutical preparations for the treatment of hematological disorders; pharmaceutical preparations for the 
treatment of hypophosphatemia disorders; pharmaceutical preparations for the treatment of myeloproliferative disorders; 
pharmaceutical preparations for the treatment of skeletal or chondrocyte disorders.

4620



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

 

Priority claimed from 07/11/2017; Application No. : UK00003268937 ;United Kingdom 

3994330    02/05/2018
[International Registration No. : 1431927]
TdeltaS Limited

30 Upper High Street Thame Oxfordshire OX9 3EZ United Kingdom

Proposed to be Used
IR DIVISION
Caloric substitutes for carbohydrates used to maintain, promote and enhance health, wellness and fitness and to treat 
medical conditions; substances for the treatment of muscle fatigue, muscle conditions, epilepsy, anxiety, dementia, 
cancer, cachexia and cell damage and substances for improving cognitive function and raising ketone blood levels in 
humans or animals, all the aforementioned containing ketone esters or hydroxybutyrates.

4621



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 14/08/2018; Application No. : 88077381 ;United States of America 

3995228    23/10/2018
[International Registration No. : 1429675]
CELGENE CORPORATION

86 MORRIS AVE. SUMMIT NJ 07901 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations for the treatment of cancer and auto-immune diseases; pharmaceutical preparations for the 
treatment of lymphoma; pharmaceutical preparations for inhibiting cytokine production; pharmaceutical preparations that 
modulate the immune system; cells for medical or clinical use; diagnostic kits consisting primarily of cells for medical or 
clinical use.

4622



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 07/06/2018; Application No. : 719705 ;Switzerland 

3995348    20/08/2018
[International Registration No. : 1431464]
ExcellGene S.A.

Route de l'Ile-au-Bois 1 A CH-1870 Monthey Switzerland

Proposed to be Used
IR DIVISION
Pharmaceutical products, medical and veterinary preparations; sanitary products for medical purposes; dietetic food and 
substances for medical or veterinary use, food for babies; food supplements for humans and animals; plasters, materials 
for dressings; material for dental fillings and dental impressions; disinfectants; products for destroying vermin; 
fungicides, herbicides.

4623



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 12/07/2018; Application No. : 017929906 ;European Union 

3995377    02/10/2018
[International Registration No. : 1431475]
Bayer Aktiengesellschaft

Kaiser-Wilhelm-Allee 51373 Leverkusen Germany

Proposed to be Used
IR DIVISION
Pharmaceutical preparations; pharmaceuticals.

4624



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 04/05/2018; Application No. : 87908478 ;United States of America 

3995379    25/09/2018
[International Registration No. : 1431012]
Paratek Pharmaceuticals, Inc.

75 Park Plaza Boston MA 02116 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations, namely, antibiotics.

4625



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

Priority claimed from 20/04/2018; Application No. : 720195 ;Switzerland 

3995390    05/09/2018
[International Registration No. : 1431467]
ExcellGene S.A.

Route de l'Ile-au-Bois 1 A CH-1870 Monthey Switzerland

Proposed to be Used
IR DIVISION
Pharmaceutical products, medical and veterinary preparations; sanitary products for medical purposes; dietetic food and 
substances for medical or veterinary use, food for babies; food supplements for humans and animals; plasters, materials 
for dressings; material for dental fillings and dental impressions; disinfectants; products for destroying vermin; 
fungicides, herbicides.

4626



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

 

3995430    26/09/2018
[International Registration No. : 1431039]
GRIFOLS WORLDWIDE OPERATIONS LIMITED

GRANGE CASTLE BUSINESS PARK, GRANGE CASTLE, CLONDALKIN DUBLIN 22 Ireland

Proposed to be Used
IR DIVISION
Pharmaceutical preparations.

4627



Trade Marks Journal No: 1876 ,   19/11/2018           Class 5 
 

 

Priority claimed from 29/03/2018; Application No. : 87855170 ;United States of America 

3995432    18/09/2018
[International Registration No. : 1431102]
Vertex Pharmaceuticals Incorporated

50 Northern Avenue Boston MA 02210 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations for the treatment of cystic fibrosis.

4628



Trade Marks Journal No: 1876 ,   19/11/2018           Class 6 
 

Priority claimed from 13/12/2016; Application No. : 016159618 ;European Union 

3602125    31/05/2017
[International Registration No. : 1357362]
TATA STEEL IJMUIDEN BV

Wenckebachstraat 1 Velsen-Noord

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Metal sheet, strip and coil; steels for packaging; packaging steel; foil of metal for packaging; coated steels; steel in the 
form of sheets, plates, foils and coils; coated metal plates; coated metal sheets; metal cans.

4629



Trade Marks Journal No: 1876 ,   19/11/2018           Class 6 
 

3977289    27/09/2018
[International Registration No. : 1238669]
Energietechnik Essen GmbH

Westendstrasse 15 45143 Essen Germany

Proposed to be Used
IR DIVISION
Crude and semi-wrought common metals, steel alloys in the form of blocks, semi-finished goods, rods, sheets, bands, 
wires, pipes; locksmith and forging goods, mechanically or hand treated shaped metal parts, rolled and cast building 
components, machine castings, forgings.

4630



Trade Marks Journal No: 1876 ,   19/11/2018           Class 6 
 

3993349    04/09/2018
[International Registration No. : 1431328]
SHANDONG HUAYUAN RIGGING CO., LTD.

Gaoxing Industrial Park, Lanshan District, Rizhao City 276800 Shandong Province China

Proposed to be Used
IR DIVISION
Cramps of metal [crampons]; crampons of metal [cramps]; rings of metal; ropes of metal; buckles of common metal 
[hardware]; ironmongery; rope thimbles of metal; chains of metal; mooring bollards of metal; iron, unwrought or semi-
wrought.

4631



Trade Marks Journal No: 1876 ,   19/11/2018           Class 6 
 

Priority claimed from 28/11/2017; Application No. : 017533159 ;European Union 

3993497    28/05/2018
[International Registration No. : 1431855]
Ensto Oy

Ensio Miettisen katu 2 FI-06100 Porvoo Finland

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; goods of common metal namely cable ladders, cable tray, luminaire rail, wire mesh trays, wall 
trunking, installation pipes, lighting track, service poles, floor boxes; ores.

4632



Trade Marks Journal No: 1876 ,   19/11/2018           Class 7 
 

Priority claimed from 18/06/2018; Application No. : 302018000021146 ;Italy 

3994314    21/06/2018
[International Registration No. : 1432367]
BORDIGNON TRADING S.R.L.

Via A. Volta, 20 I-36028 Rossano Veneto (VI) Italy

Proposed to be Used
IR DIVISION
Springs (parts of machines); cylinders (parts of machines); gas cylinders (parts of machines); hydraulic cylinders (parts of 
machines); oil-pressure hydraulic cylinders (parts of machines).

4633



Trade Marks Journal No: 1876 ,   19/11/2018           Class 7 
 

 

Priority claimed from 18/07/2018; Application No. : 88042702 ;United States of America 

3994397    27/07/2018
[International Registration No. : 1431636]
Greenfield Industries, Inc.

2501 Davis Creek Road Seneca SC 29678 United States of America

Proposed to be Used
IR DIVISION
Machinery tools, namely, twist drills, drill bits, drill sockets and sleeves, reamers, taps, counterbores, countersinks, screw 
extractors, tool bits countersinks, milling cutters, end mills, lathe mills, heading mills, arbors, mandrels, collets, drill and 
turret tool holders, chucks for holding tools, screw plates, die stocks, dies, die parts, gages, chasers, taps, tap holders, tap 
drivers, tap wrenches, lathe die holders, lathe centers, pilots, drill and reamer drivers, end mill adaptors, shell mill 
adapters, drill drifts, tool inserts, cut-off blades, drill blanks, slitters, slotters seat cutters, spot facers, threading machines 
for cutting and rolling threads.

4634



Trade Marks Journal No: 1876 ,   19/11/2018           Class 7 
 

 

3994403    26/07/2018
[International Registration No. : 1432048]
Yixing Huading Machinery Co., Ltd.

No. 888, Yigao Road, Gaocheng Town, Yixing Jiangsu China

Proposed to be Used
IR DIVISION
Centrifugal machines; centrifuges [machines]; filtering machines; cream/milk separators; machines for pharmaceutical 
processing industry; pharmaceutical centrifuges [excluding generic chemical centrifuges]; machines for geological 
exploration, mining and ore concentration; oil refining machines; machines for the petrochemical industry.

4635



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

Priority claimed from 22/06/2016; Application No. : 87080721 ;United States of America 

3569632    22/11/2016
[International Registration No. : 1348669]
MENLO THERAPEUTICS INC.

200 Cardinal Way, 2nd Floor Redwood City CA 94063 US

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Mobile application to track itching by tracking movement and lack of sleep.

4636



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

 

3583010    11/05/2017
[International Registration No. : 1353059]
DELL INC.

One Dell Way Round Rock TX 78682 United States of America

Address for service in India/Attorney address:
AZB & PARTNERS

PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
Computer screens.

4637



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

 

Priority claimed from 17/11/2016; Application No. : 87240618 ;United States of America 

3583018    08/05/2017
[International Registration No. : 1352671]
DELL INC.

One Dell Way Round Rock TX 78682 United States of America

Address for service in India/Attorney address:
AZB & PARTNERS

PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
Interactive touch screen computer interfaces.

4638



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

 

Priority claimed from 02/06/2017; Application No. : 87473507 ;United States of America 

3612574    08/06/2017
[International Registration No. : 1359516]
GAMMAFLUX CONTROLS, INC.

123 Main Street Bristol CT 06010 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Temperature controls for the plastics industry; software for data collecting, diagnosis, testing analyzing, and evaluating of 
machinery.

4639



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

 

3614643    03/06/2017
[International Registration No. : 1360365]
GAMMAFLUX CONTROLS, INC.

123 Main Street Bristol CT 06010 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Temperature controls for the plastics industry.

4640



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

3947294    09/06/2018
[International Registration No. : 1422985]
INFRATEC GMBH LNFRAROTSENSORIK UND MESSTECHNIK

Gostritzer Str. 61-63 01217 Dresden Germany

Address for service in India/Agents address:
DARSHANA H. JOSHI

Vishwananak, 503, I.C.T. Road, Opp. Hind Lever Research Centre, Chakala, Andheri(E), Mumbai-400099.

Proposed to be Used
IR DIVISION
Electrical measuring instruments, in particular with optical measuring methods, for example noncontact temperature 
measuring instruments; electric monitoring apparatus, in particular with infrared optical sensors; optical apparatus and 
instruments, in particular infrared detectors.

4641



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

 

3977273    20/09/2018
[International Registration No. : 1186696]
Triathlon Holding GmbH

Benno-Strauß-Str. 8 90763 Fürth Germany

Proposed to be Used
IR DIVISION
Batteries, accumulators, battery chargers, safety switchgear devices for power network outages.

4642



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

 

3978759    13/09/2018
[International Registration No. : 1427996]
Epic Games, Inc.

620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Video game software.

4643



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

Priority claimed from 24/07/2018; Application No. : 4471422 ;France 

3985725    06/09/2018
[International Registration No. : 1430862]
MBDA FRANCE

1 avenue Réaumur F-92350 LE PLESSIS-ROBINSON France

Proposed to be Used
IR DIVISION
Sensors, electronic sensors; electronic control and monitoring apparatus and system for launching missiles; electronic 
and optoelectronic apparatus for processing, receiving and transferring data; electronic apparatus for remote control of 
signals; telecommunication apparatus; software; computer programs.

4644



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

Priority claimed from 24/07/2018; Application No. : 4471392 ;France 

3985736    11/09/2018
[International Registration No. : 1430845]
MBDA FRANCE

1 avenue Réaumur F-92350 LE PLESSIS-ROBINSON France

Proposed to be Used
IR DIVISION
Electronic control, observation, tracking and monitoring systems and apparatus, particularly for missiles; radars; radar 
detectors; radars; on-board radars and components thereof; radar installations; data processing apparatus; sensors, 
electronic sensors; electronic and optoelectronic apparatus for processing, receiving and transferring data; electronic 
apparatus for remote control of signals; telecommunication apparatus; software; computer programs.

4645



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

 

3985777    21/09/2018
[International Registration No. : 1430196]
Saule, LLC.

9630 Aero Drive San Diego CA 92123 United States of America

Proposed to be Used
IR DIVISION
Eyewear, namely, sunglasses, sunglass lenses.

4646



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

3986923    08/10/2018
[International Registration No. : 1327280]
Bruce Collins Enterprises Pty Ltd

14 Rocklea Dr PORT MELBOURNE VIC 3207 Australia

Proposed to be Used
IR DIVISION
Articles of headgear (helmets); cyclists' helmets; motorcycle helmets; protective helmets; protective helmets for cyclists; 
protective helmets for motor cyclists; safety helmets; articles of protective headgear for wear by cyclists specifically 
adapted for protection against accident or injury; articles of protective headgear for wear by motor cyclists specifically 
adapted for protection against accident or injury.

4647



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

 

Priority claimed from 22/03/2018; Application No. : 87845467 ;United States of America 

3993132    24/09/2018
[International Registration No. : 1432337]
Dionex Softron GmbH

Dornierstrasse 4 82110 Germering Germany

Proposed to be Used
IR DIVISION
Fittings and connections for use in the field of high performance liquid chromatography, namely, fittings and connections 
for chromatography apparatuses for laboratory use.

4648



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

Priority claimed from 05/02/2018; Application No. : 017775396 ;European Union 

3993225    12/07/2018
[International Registration No. : 1431767]
Busch-Jaeger Elektro GmbH

Freisenbergstr. 2 58513 Lüdenscheid Germany

Proposed to be Used
IR DIVISION
Electrotechnical and electronic switching, controlling, regulating, measuring, checking (supervision), reporting and 
signalling apparatus and instruments; electrotechnical installation materials, namely, electric sockets, plugs and other 
electric connection contacts, covers for electric outlets; network controlling apparatus; monitors; software.

4649



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

 

3993228    17/07/2018
[International Registration No. : 1432118]
FANUC CORPORATION

3580, Shibokusa Aza-komanba, Oshino-mura, Minamitsuru-gun Yamanashi 401-0597 Japan

Proposed to be Used
IR DIVISION
Numerical controllers and computerized numerical controllers both being electronic interface equipment for machine tools 
to input or output CNC (computer numerical control) data; programmable logic controllers; computer hardware; computer 
software; computer software for use in manufacturing system.

4650



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

Priority claimed from 06/09/2018; Application No. : 1953668 ;Australia 

3993304    12/09/2018
[International Registration No. : 1431283]
Talga Resources Ltd

First Fl, 2 Richardson St West Perth WA 6005 Australia

Proposed to be Used
IR DIVISION
Batteries; anode batteries; electric batteries; electric storage batteries; electrochemical batteries; storage batteries 
(electric); vehicle batteries; anodes; anodes made of metal alloys for use in protecting against corrosion; components and 
accessories in this class for all the aforesaid goods.

4651



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

Priority claimed from 11/04/2018; Application No. : 30 2018 009 245 ;Germany 

3993408    27/09/2018
[International Registration No. : 1432356]
Merck KGaA

Frankfurter Straße 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Scientific research and laboratory apparatus for the detection of pathogens and toxins in food, beverages, cosmetics, 
sterility samples and environmental samples; culture media bag made of plastic for laboratory use; filtering units for 
laboratory use; laboratory filters.

4652



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

3993499    02/07/2018
[International Registration No. : 1431850]
Tongling KingKong Electronics Technology Co., Ltd.

Tongling Electronic & Technology Development Zone Anhui China

Proposed to be Used
IR DIVISION
Cables, electric; wires, electric; materials for electricity mains [wires, cables]; coaxial cables; counters; copper wire, 
insulated; electromagnetic coils; switches, electric; conduit; telephone wires.

4653



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

 

Priority claimed from 03/04/2018; Application No. : 87861288 ;United States of America 

3994294    21/09/2018
[International Registration No. : 1431876]
Belly Buds LLC

5757 Wilshire Boulevard, Suite 505 Los Angeles CA 90036 United States of America

Proposed to be Used
IR DIVISION
Audio speakers; digital audio players with pre-recorded sounds for producing white noise and for soothing juveniles; 
wireless and remote enabled audio speakers; wireless indoor and outdoor speakers.

4654



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

 

Priority claimed from 26/02/2018; Application No. : 1370313 ;Benelux 

3994298    08/08/2018
[International Registration No. : 1432378]
Hyva Holding B.V.

A. van Leeuwenhoekweg 37 NL-2408 AK Alphen aan den Rijn Netherlands

Proposed to be Used
IR DIVISION
Measuring, detecting and monitoring apparatus and instruments, indicators, controllers and sensors for measuring, 
weighing, signalling, processing, detecting, monitoring, controlling and logging data relating to vehicles, vehicle trailers, 
tipping bodies, tipping devices, hook and skip loaders, cranes, truck-mounted cranes, presses, waste management and 
recycling machines, compactors, waste compactors, compressors (compactors) for waste collection vehicles, 
compressors (compactors) for waste collection containers; apparatus and instruments for measuring vehicle speed and 
locating vehicles; computer hardware and software for use in relation with vehicles, vehicle trailers, tipping bodies, tipping 
devices, hook and skip loaders, truck-mounted cranes, presses, waste management and recycling machines, compactors, 
waste compactors, compressors (compactors) for waste collection vehicles, compressors (compactors) for waste 
collection containers; proximity sensors for sheeting system or rear door position; inclination sensors and pressure 
sensors for use in relation with vehicles, vehicle trailers, tipping bodies, tipping devices, hook and skip loaders, truck-
mounted cranes, presses, waste management and recycling machines, compactors, waste compactors, compressors 
(compactors) for waste collection vehicles, compressors (compactors) for waste collection containers; (computer) 
software for mobile applications that enable interaction and interface between vehicles and mobile devices; 
communication apparatus for vehicles, vehicle trailers, tipping bodies, tipping devices, hook and skip loaders, truck-
mounted cranes, presses, waste management and recycling machines, compactors, waste compactors, compressors 
(compactors) for waste collection vehicles, compressors (compactors) for waste collection containers.

4655



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

Priority claimed from 08/03/2018; Application No. : 74549 ;Jamaica 

3994307    05/09/2018
[International Registration No. : 1432357]
Microsoft Corporation

One Microsoft Way Redmond WA 98052-6399 United States of America

Proposed to be Used
IR DIVISION
Computer hardware; computer hardware peripherals; computer hardware accessories, namely computer controllers, 
headphones, audio speakers, computer mice, computer keyboards; webcams, digital pens, electrical power extension 
cords, battery chargers, electrical cables and cord sets, electronic docking stations, computer docking stations, computer 
network adapters for use with computers and computer peripherals, and USB hardware devices; computers; laptop 
computers; tablet computers; mobile computers; handheld computers; mobile phones; mobile phone peripherals; 
handheld mobile digital electronic devices capable of providing access to the Internet and for the sending, receiving, and 
storing of telephone calls, faxes, electronic mail, and other digital data; network communication apparatus for transmitting 
and receiving data, text, and images; telephones; wireless communication devices for voice, data or image transmission.

4656



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

 

3994379    17/07/2018
[International Registration No. : 1431303]
FANUC CORPORATION

3580, Shibokusa Aza-komanba, Oshino-mura, Minamitsuru-gun Yamanashi 401-0597 Japan

Proposed to be Used
IR DIVISION
Numerical controllers and computerized numerical controllers both being electronic interface equipment for machine tools 
to input or output CNC (computer numerical control) data; programmable logic controllers; computer hardware; computer 
software; computer software for use in manufacturing system.

4657



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

Priority claimed from 31/05/2018; Application No. : 721515 ;Switzerland 

3994380    21/09/2018
[International Registration No. : 1431537]
Sonova AG

Laubisrütistrasse 28 CH-8712 Stäfa Switzerland

Proposed to be Used
IR DIVISION
Apparatus and equipment for sound or audio signal reproduction or amplification; wireless transceivers; microphones.

4658



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

 

3995300    17/07/2018
[International Registration No. : 1432117]
FANUC CORPORATION

3580, Shibokusa Aza-komanba, Oshino-mura, Minamitsuru-gun Yamanashi 401-0597 Japan

Proposed to be Used
IR DIVISION
Numerical controllers and computerized numerical controllers both being electronic interface equipment for machine tools 
to input or output CNC (computer numerical control) data; programmable logic controllers; computer hardware; computer 
software; computer software for use in manufacturing system.

4659



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

Priority claimed from 20/08/2018; Application No. : 88084496 ;United States of America 

3995371    29/08/2018
[International Registration No. : 1431674]
iZotope, inc.

60 Hampshire Street Cambridge MA 02139 United States of America

Proposed to be Used
IR DIVISION
Computer software and hardware for signal processing and manipulation of digital audio signals; software, hardware, and 
mobile apps for analyzing, recording, processing, mixing, playing, exporting, modifying, emulating, performing and 
collaborating on audio, sound, and music.

4660



Trade Marks Journal No: 1876 ,   19/11/2018           Class 9 
 

Priority claimed from 05/04/2018; Application No. : 720369 ;Switzerland 

3995402    06/09/2018
[International Registration No. : 1431207]
Proceq S.A.

Ringstrasse 2 CH-8603 Schwerzenbach Switzerland

Proposed to be Used
IR DIVISION
Measuring and testing apparatus.

4661



Trade Marks Journal No: 1876 ,   19/11/2018           Class 10 
 

Priority claimed from 12/06/2018; Application No. : UK00003317240 ;United Kingdom 

3985949    19/09/2018
[International Registration No. : 1430144]
Creo Medical Ltd

Creo House Unit 2, Beaufort Park, Beaufort Park Way Chepstow NP16 5UH United Kingdom

Proposed to be Used
IR DIVISION
Surgical and medical apparatus and instruments.

4662



Trade Marks Journal No: 1876 ,   19/11/2018           Class 10 
 

Priority claimed from 08/04/2016; Application No. : 4263327 ;France 

3986924    06/09/2018
[International Registration No. : 1332522]
TECHNOFLEX

Zone Artisanale F-64210 Bidart France

Proposed to be Used
IR DIVISION
Cl.10;Equipment for medical use, namely, sheaths, films and granules of plastic for use in the manufacture of flexible 
containers for medical and/or veterinary use; flexible bags and containers for collecting and preserving biological culture 
media; products for drips, namely tubes and tubing, connectors, caps, tips, trocar adapters; bags for perfusion solutes, 
nutrition solutes for medical use; flexible bags and containers for collecting and preserving blood, blood derivatives and 
stem cells; bags and containers for collecting and preserving biological culture media for laboratories; medical blood 
treatment apparatus; parts and accessories for the aforesaid products, namely, tubing sets, tubes, containers, packaging 
and disposable materials for medical and pharmaceutical use; injectable medicated solution packaging; medical devices 
and connectors used for perfusion, blood transfusion, cell therapy, biotechnology and cryoconservation and/or 
cryopreservation.

4663



Trade Marks Journal No: 1876 ,   19/11/2018           Class 10 
 

Priority claimed from 11/04/2016; Application No. : 4263735 ;France 

3986946    06/09/2018
[International Registration No. : 1328305]
TECHNOFLEX

Zone Artisanale F-64210 Bidart France

Proposed to be Used
IR DIVISION
Cl.10;Articles for medical use: namely flexible vessels for human and veterinary medical use; flexible vessels for 
collecting and preserving biological culture media; products for perfusion, namely tubes and tubing, connectors, caps, 
tips, nozzles, spike ports; bags for perfusion, nutrition solutes for medical use; flexible bags and vessels for collecting 
and preserving stem cells, blood and blood derivatives such as blood plasma; bags and vessels for collecting and 
preserving biological culture media for laboratories; medical blood treatment apparatus; parts and accessories for the 
aforesaid products, namely, tubing sets, tubes, containers, packaging and disposable materials for medical and 
pharmaceutical use; packaging of injectable medical solutions; medical devices and connectors used for perfusion, blood 
transfusions, cell therapy, namely cryopreservation of stem cells and all biotechnology.

4664



Trade Marks Journal No: 1876 ,   19/11/2018           Class 10 
 

Priority claimed from 28/06/2018; Application No. : 31889681 ;China 

3993252    06/07/2018
[International Registration No. : 1430990]
GUANGZHOU VESBER BIOTECHNOLOGY CO., LTD.

ROOM B501, NO.1, KESHENG ROAD, GUANGZHOU PRIVATE SCIENCE AND TECHNOLOGY PARK, NO.1633, BEITAI ROAD, 
BAIYUN DISTRICT, GUANGZHOU GUANGDONG China

Proposed to be Used
IR DIVISION
Medical apparatus and instruments; otolaryngology instruments; ophthalmic instruments; X-ray apparatus for medical 
purposes; hearing aids; babies' bottles; lenses in the nature of intraocular prosthesis for surgical implantation; surgical 
implants comprised of artificial materials; orthopaedic belts; suture materials.

4665



Trade Marks Journal No: 1876 ,   19/11/2018           Class 10 
 

3993325    13/09/2018
[International Registration No. : 1431354]
Starkey Laboratories, Inc.

6700 Washington Avenue South Eden Prairie MN 55344 United States of America

Proposed to be Used
IR DIVISION
Biomedical apparatus, namely, hearing aids and structural replacement parts therefor.

4666



Trade Marks Journal No: 1876 ,   19/11/2018           Class 10 
 

Priority claimed from 06/06/2018; Application No. : 721526 ;Switzerland 

3994409    21/09/2018
[International Registration No. : 1431546]
Advanced Bionics AG

Laubisrütistrasse 28 CH-8712 Stäfa Switzerland

Proposed to be Used
IR DIVISION
Cochlear implants and parts of cochlear implants, including sound processors for cochlear implants.

4667



Trade Marks Journal No: 1876 ,   19/11/2018           Class 10 
 

3995234    07/09/2018
[International Registration No. : 1431632]
ISTOK AUDIO TRADING LTD

Zavodskoi Proezd, ¿¿, Fryazino RU-141190 Moscow region Russian Federation

Proposed to be Used
IR DIVISION
Apparatus for the treatment of deafness; hearing aids.

4668



Trade Marks Journal No: 1876 ,   19/11/2018           Class 10 
 

Priority claimed from 04/04/2018; Application No. : 87863692 ;United States of America 

3995246    27/09/2018
[International Registration No. : 1431101]
BREEGI SCIENTIFIC, INC.

120 BEDFORD ROAD WOBURN MA 01801 United States of America

Proposed to be Used
IR DIVISION
Incubators for babies; incubators for medical purposes.

4669



Trade Marks Journal No: 1876 ,   19/11/2018           Class 11 
 

 

Priority claimed from 19/01/2018; Application No. : 2018-005877 ;Japan 

3981484    14/09/2018
[International Registration No. : 1420382]
DAIKIN INDUSTRIES, LTD.

Umeda Center Bldg., 4-12, Nakazaki-nishi 2-chome, Kita-ku, Osaka-shi Osaka 530-8323 Japan

Proposed to be Used
IR DIVISION
Air conditioners; air purifiers; humidifiers; dehumidifiers; ventilating apparatus; ventilating installations; air cooling 
apparatus; air heating apparatus; air heating installations; water heaters; hot water heaters; refrigerating apparatus; 
refrigerating installations; apparatus for freezing; installations for freezing; cooling installations; cooling apparatus; 
chilling apparatus; water chillers; heat pumps; air conditioning fans; heat exchangers for air conditioning; heat 
exchangers for ventilating; heat exchangers for cooling, refrigerating and freezing; air conditioning filters; hot-water space 
heating apparatus [for industrial purposes]; floor heating apparatus; air freshening apparatus; air deodorizing apparatus; 
electric room deodorizing units; deodorizing apparatus, not for personal use; heaters for baths.

4670



Trade Marks Journal No: 1876 ,   19/11/2018           Class 11 
 

3995350    27/06/2018
[International Registration No. : 1432312]
Nowpresso Limited

Unit 1057, Wharf T&T Centre, 7 Canton Road, Tsim Sha Tsui, Kowloon Hongkong China

Proposed to be Used
IR DIVISION
Electric coffee-making machines, coffee percolators; frothers in the nature of apparatus for making foam while heating 
milk; portable coffee machine operated by batteries.

4671



 
Trade Marks Journal No: 1876 ,   19/11/2018           Class 12 
 

3631788    21/07/2017
[International Registration No. : 1363930]
HENDRICKSON USA, LLC

500 Park Boulevard, Suite 1010 Itasca IL 60143-1285 US

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Land vehicle suspensions and structural parts and sub-assemblies.

4672



Trade Marks Journal No: 1876 ,   19/11/2018           Class 12 
 

 

Priority claimed from 27/03/2018; Application No. : 87851770 ;United States of America 

3978760    13/09/2018
[International Registration No. : 1427994]
Specialized Bicycle Components, Inc.

15130 Concord Circle Morgan Hill, California 95037 United States of America

Proposed to be Used
IR DIVISION
Bicycle frames; bicycles.

4673



Trade Marks Journal No: 1876 ,   19/11/2018           Class 12 
 

Priority claimed from 16/03/2018; Application No. : 87837023 ;United States of America 

3986799    17/09/2018
[International Registration No. : 1430939]
China Automotive Systems, Inc.

Henlong Building, No. 1 Guanshan 1st Rd. 430073 Wuhan City China

Proposed to be Used
IR DIVISION
Steering gear system for vehicles.

4674



Trade Marks Journal No: 1876 ,   19/11/2018           Class 12 
 

Priority claimed from 20/03/2018; Application No. : 30 2018 007 222 ;Germany 

3988174    20/09/2018
[International Registration No. : 1430586]
DAIMLER AG

Mercedesstraße 137 70327 Stuttgart Germany

Proposed to be Used
IR DIVISION
Motor vehicles and parts thereof (as far as included in class 12).

4675



Trade Marks Journal No: 1876 ,   19/11/2018           Class 12 
 

Priority claimed from 16/03/2018; Application No. : 87837038 ;United States of America 

3989564    17/09/2018
[International Registration No. : 1430910]
China Automotive Systems, Inc.

Henlong Building, No. 1 Guanshan 1st Rd. 430073 Wuhan City China

Proposed to be Used
IR DIVISION
Steering gear system for vehicles.

4676



Trade Marks Journal No: 1876 ,   19/11/2018           Class 12 
 

3993345    21/06/2018
[International Registration No. : 1432419]
PIAGGIO AERO INDUSTRIES S.p.A.

Viale Castro Pretorio, 116 I-00185 ROMA (IT) Italy

Proposed to be Used
IR DIVISION
Aircrafts.

4677



Trade Marks Journal No: 1876 ,   19/11/2018           Class 12 
 

Priority claimed from 11/09/2017; Application No. : 30 2017 109 137 ;Germany 

3993378    27/02/2018
[International Registration No. : 1432262]
Bayerische Motoren Werke Aktiengesellschaft

Petuelring 130 80809 München Germany

Proposed to be Used
IR DIVISION
Cl.12;Vehicles and conveyances; powertrains, including engines and motors, for land vehicles; parts and accessories 
for vehicles as well as wheels, tyres and continuous tracks for vehicles.

4678



Trade Marks Journal No: 1876 ,   19/11/2018           Class 12 
 

3994335    16/04/2018
[International Registration No. : 1432383]
Wolfpack -- Tires GmbH

Burgstraße 9 59964 Medebach Germany

Proposed to be Used
IR DIVISION
Automobile tyres; bicycle wheels; bicycle tyres; inner tubes for bicycles, cycles; repair outfits for inner tubes; casings for 
pneumatic tyres; pneumatic tyres; tyres for vehicle wheels; inner tubes for pneumatic tyres; tubeless tyres for bicycle, 
cycles; spikes for tyres; solid tyres for vehicle wheels.

4679



Trade Marks Journal No: 1876 ,   19/11/2018           Class 13 
 

Priority claimed from 03/07/2018; Application No. : 017926332 ;European Union 

3980165    07/09/2018
[International Registration No. : 1427672]
MBDA UK Limited

Six Hills Way Stevenage, Hertfordshire SG1 2DA United Kingdom

Proposed to be Used
IR DIVISION
Missiles and corresponding weapon systems.

4680



Trade Marks Journal No: 1876 ,   19/11/2018           Class 13 
 

 

Priority claimed from 04/07/2018; Application No. : 017926864 ;European Union 

3985931    06/09/2018
[International Registration No. : 1429839]
MBDA UK Limited

Six Hills Way Stevenage, Hertfordshire SG1 2DA United Kingdom

Proposed to be Used
IR DIVISION
Missiles and corresponding weapon systems.

4681



Trade Marks Journal No: 1876 ,   19/11/2018           Class 13 
 

 

Priority claimed from 04/07/2018; Application No. : 017926859 ;European Union 

3985944    06/09/2018
[International Registration No. : 1429843]
MBDA UK Limited

Six Hills Way Stevenage, Hertfordshire SG1 2DA United Kingdom

Proposed to be Used
IR DIVISION
Missiles and corresponding weapon systems.

4682



Trade Marks Journal No: 1876 ,   19/11/2018           Class 13 
 

 

Priority claimed from 04/07/2018; Application No. : 017926865 ;European Union 

3986706    06/09/2018
[International Registration No. : 1429855]
MBDA UK Limited

Six Hills Way Stevenage, Hertfordshire SG1 2DA United Kingdom

Proposed to be Used
IR DIVISION
Missiles and corresponding weapon systems.

4683



Trade Marks Journal No: 1876 ,   19/11/2018           Class 13 
 

Priority claimed from 04/07/2018; Application No. : 017926874 ;European Union 

3989576    06/09/2018
[International Registration No. : 1429850]
MBDA UK Limited

Six Hills Way Stevenage, Hertfordshire SG1 2DA United Kingdom

Proposed to be Used
IR DIVISION
Missiles and corresponding weapon systems.

4684



Trade Marks Journal No: 1876 ,   19/11/2018           Class 14 
 

 

3621524    15/06/2017
[International Registration No. : 1361591]
TISSOT SA

Chemin des Tourelles 17 CH-2400 Le Locle Switzerland

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Wristwatches.

4685



Trade Marks Journal No: 1876 ,   19/11/2018           Class 14 
 

Priority claimed from 01/06/2018; Application No. : 74045/2018 ;Switzerland 

3988499    05/09/2018
[International Registration No. : 1430547]
UNIVERSAL GENEVE SA

Chemin du Grand Puits 38 CH-1217 Meyrin Switzerland

Proposed to be Used
IR DIVISION
Timepieces and chronometric instruments, all these goods of Swiss origin.

4686



Trade Marks Journal No: 1876 ,   19/11/2018           Class 14 
 

Priority claimed from 21/03/2018; Application No. : 720892 ;Switzerland 

3995248    14/09/2018
[International Registration No. : 1431080]
Cartier International AG

Hinterbergstrasse 22 Postfach 61 CH-6312 Steinhausen Switzerland

Proposed to be Used
IR DIVISION
Jewelry; jewelry; precious stones; precious metals and their alloys; pearls (jewelry); cuff links; tie clips; rings (jewelry); 
bracelets (jewelry); earrings; necklaces (jewelry); brooches (jewelry); charms; key rings of precious metal; works of art of 
precious metal; jewelry cases [caskets]; boxes of precious metal; key rings [trinkets or fobs]; timepieces and chronometric 
instruments; watches; chronometers; wall clocks; small clocks; watch cases; watch bands; watch chains, springs and 
glasses; cases and presentation cases for timepieces; movements for timepieces.

4687



Trade Marks Journal No: 1876 ,   19/11/2018           Class 16 
 

 

3993308    15/06/2018
[International Registration No. : 1431794]
Rakesh Kariholoo

25 Elfrida Crescent, Bellingham London SE6 3EP United Kingdom

Proposed to be Used
IR DIVISION
Printed matter; printed publications; educational materials and publications; teaching manuals and materials; examination 
papers; books; lesson plans; tutorial hand-outs; lecture notes; magazines; periodicals; journals; publications; textbooks; 
printed tests and test forms; printed materials featuring syllabi; course guides; course materials; printed materials in the 
field of mathematics; exercise books and notebooks; handbooks; manuals; study guides; instructional or teaching 
materials; stationery; posters; photographs and pictures; parts and fittings for all of the aforesaid goods.

4688



Trade Marks Journal No: 1876 ,   19/11/2018           Class 17 
 

 

Priority claimed from 01/02/2018; Application No. : 87779553 ;United States of America 

3958568    09/07/2018
[International Registration No. : 1424378]
KURARAY AMERICA, INC.

2625 Bay Area Blvd., Suite 600 Houston TX 77058 United States of America

Address for service in India/Attorney address:
PREMSAI CHANDRASEKARAN

Mirandah Asia (India), Level 5, Caddie Commercial Tower, Aerocity, IGI Airport, New Delhi- 110037.

Proposed to be Used
IR DIVISION
Plastic sheeting for lamination with glass used in automotive and architectural applications; plastic composite interlayers 
that are laminated to glass during the glazing process to produce vandal and burglary resistant glass.

4689



 
Trade Marks Journal No: 1876 ,   19/11/2018           Class 19 
 

 

Priority claimed from 23/03/2018; Application No. : 87846990 ;United States of America 

3993495    19/09/2018
[International Registration No. : 1431735]
Interface, Inc.

1280 West Peachtree Street NW Atlanta GA 30309 United States of America

Proposed to be Used
IR DIVISION
Vinyl floor tiles.

4690



Trade Marks Journal No: 1876 ,   19/11/2018           Class 19 
 

3994428    02/07/2018
[International Registration No. : 1431901]
Shengda pipe technology Co., Ltd.

Cross between Wenchang Road and Jianxin Road, Chenming Industrial Park, Shouguang City, Weifang City Shandong Province China

Proposed to be Used
IR DIVISION
Water-pipes, not of metal; branching pipes, not of metal; rigid pipes, not of metal, for building; drain pipes, not of metal; 
water-pipe valves, not of metal or plastic.

4691



 
Trade Marks Journal No: 1876 ,   19/11/2018           Class 20 
 

 

Priority claimed from 14/06/2018; Application No. : 88000769 ;United States of America 

3985766    11/09/2018
[International Registration No. : 1430293]
THE LOVESAC COMPANY

SUITE 300, Two Landmark Square Stamford CT 06901 United States of America

Proposed to be Used
IR DIVISION
Furniture; outdoor furniture; furniture parts; sectional furniture; sectional furniture parts; pillows; cushions; furniture 
accessories, namely, fitted furniture covers; fitted furniture covers.

4692



Trade Marks Journal No: 1876 ,   19/11/2018           Class 20 
 

Priority claimed from 09/03/2018; Application No. : 4020180030879 ;Republic of Korea 

3985878    06/09/2018
[International Registration No. : 1430204]
Helinox Inc.

24, Gajaeul-ro, Seo-gu Incheon Republic of Korea

Proposed to be Used
IR DIVISION
Furniture; inflatable pillows; functional chairs; fishing chairs; chair for leisure; Korean cushions [Bangsuk]; baskets, not of 
metal; tent pegs, not of metal; air cushions, not for medical purposes; chairs [seats]; chair beds; bed for leisure; folding 
shelves; folding beds; folding chairs; camping furniture; camping chairs; camping mats; deck chairs; sofa beds.

4693



Trade Marks Journal No: 1876 ,   19/11/2018           Class 21 
 

3985772    30/08/2018
[International Registration No. : 1430201]
Mable Brush LLC

601 Van Ness Avenue, Suite E-216 San Francisco CA 94102 United States of America

Proposed to be Used
IR DIVISION
Straws for drinking; drinking straws; drinking straws of bamboo, straw, and wheat.

4694



Trade Marks Journal No: 1876 ,   19/11/2018           Class 21 
 

 

Priority claimed from 23/08/2018; Application No. : 88090614 ;United States of America 

3988200    19/09/2018
[International Registration No. : 1429786]
Too Faced Cosmetics, LLC

18231 McDurmott West Irvine CA 92614 United States of America

Proposed to be Used
IR DIVISION
Cosmetic brushes.

4695



 
Trade Marks Journal No: 1876 ,   19/11/2018           Class 23 
 

Priority claimed from 21/10/2016; Application No. : 30 2016 109 570 ;Germany 

3578049    21/04/2017
[International Registration No. : 1351126]
AMANN & SOEHNE GMBH & CO. KG

Hauptstrasse 1 74357 Bönnigheim Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Threads and yarns.

4696



Trade Marks Journal No: 1876 ,   19/11/2018           Class 25 
 

3540152    15/02/2017
[International Registration No. : 1340266]
NIRVANA LABS, LLC

14 W. Roy St. Seattle WA 98119 United States of America

Address for service in India/Attorney address:
AZB & PARTNERS

PLOT NO. A-8, SECTOR -4, NOIDA - 201 301.

Proposed to be Used
IR DIVISION
Bottoms; coats; footwear; gloves; hats; jackets; pants; rainwear; shirts; shorts; sleepwear; socks; sweaters; sweatpants; 
sweatshirts; T-shirts; tops; underwear; T-shirts.

4697



Trade Marks Journal No: 1876 ,   19/11/2018           Class 25 
 

Priority claimed from 15/03/2018; Application No. : 87836222 ;United States of America 

3978458    14/09/2018
[International Registration No. : 1428041]
Crocs, Inc.

7477 East Dry Creek Parkway Niwot CO 80503 United States of America

Proposed to be Used
IR DIVISION
Footwear.

4698



Trade Marks Journal No: 1876 ,   19/11/2018           Class 25 
 

3978590    13/09/2018
[International Registration No. : 1427993]
Epic Games, Inc.

620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Hats; headwear; hooded pullovers; hooded sweat shirts; t-shirts.

4699



Trade Marks Journal No: 1876 ,   19/11/2018           Class 25 
 

3978600    13/09/2018
[International Registration No. : 1427995]
Epic Games, Inc.

620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Hats; headwear; hooded pullovers; hooded sweat shirts; t-shirts.

4700



Trade Marks Journal No: 1876 ,   19/11/2018           Class 25 
 

 

Priority claimed from 31/05/2018; Application No. : 87943387 ;United States of America 

3986761    19/09/2018
[International Registration No. : 1429976]
Hypothermia Devices, Inc.

ATTN: IP Department 420 North Bonhill Road Los Angeles CA 90049 United States of America

Proposed to be Used
IR DIVISION
Clothing, namely, base layers.

4701



Trade Marks Journal No: 1876 ,   19/11/2018           Class 25 
 

 

Priority claimed from 27/03/2018; Application No. : 87851598 ;United States of America 

3988134    13/09/2018
[International Registration No. : 1430445]
Stephen Hamel

2415 San Antonio Crescent West Upland CA 91784 United States of America

Proposed to be Used
IR DIVISION
Dress shoes; footwear; shoes.

4702



Trade Marks Journal No: 1876 ,   19/11/2018           Class 25 
 

3993312    25/04/2018
[International Registration No. : 1431003]
Nova of London Limited

Nova of London, 191-193 Commercial Road LONDON E1 2BT United Kingdom

Proposed to be Used
IR DIVISION
Ladies clothing.

4703



Trade Marks Journal No: 1876 ,   19/11/2018           Class 25 
 

3993404    12/07/2018
[International Registration No. : 1432265]
LISEN YE

No. 3, Simao, Guiyao Village, Longmen, Anxi County, Quanzhou City Fujian Province China

Proposed to be Used
IR DIVISION
Clothing; underwear; layettes [clothing]; swimsuits; shoes; hats; hosiery; gloves [clothing].

4704



Trade Marks Journal No: 1876 ,   19/11/2018           Class 25 
 

Priority claimed from 23/02/2018; Application No. : 302018000007212 ;Italy 

3994426    21/06/2018
[International Registration No. : 1432203]
CONDOR TRADE S.R.L.

Via Kennedy, 46 I-25028 VEROLANUOVA (BRESCIA) Italy

Proposed to be Used
IR DIVISION
Sports shoes; shoes; running shoes; gymnastic shoes; football boots; golf shoes; baby shoes; slippers; boots; boots for 
women; boots and shoes; winter boots; rubber fishing boots; infants' shoes and boots; half-boots; lace boots; flip-flops 
[footwear]; sandals; boots for sports; wooden shoes; work shoes; rain boots; beach shoes; snow boots; canvas shoes; 
mountaineering boots; riding boots; moccasins; sneakers, ski boots; dancing shoes; footwear; shoes for men; casual 
footwear; footwear for men and women; leisure shoes; dress shoes; leather shoes; pumps [footwear]; soles for footwear; 
heelpieces for footwear; tips for footwear; welts for footwear; fittings of metal for footwear; non-slipping devices for 
footwear; shoe inserts for non-orthopaedic purposes; shoe straps; inner soles; stiffeners for shoes; insoles for footwear; 
inner socks for footwear; tongues for shoes and boots; pullstraps for shoes and boots; footwear uppers; heels; jackets 
[clothing]; overcoats; coats; pelerines; anoraks [parkas]; heavy jackets; blazers; hosiery; bathing suits; muffs [clothing]; 
gloves [clothing]; socks; tights; stockings; cardigans; leotards; corsets [underclothing]; sports jerseys; jerseys 
[clothing]; sweaters; tank tops; trousers; skirts; shirts; blousons; jeans; tee-shirts; suits; evening gowns; wedding 
dresses; tunics; stocking suspenders; belts [clothing]; underwear; waterproof clothing; nightwear; clothing for 
gymnastics; denim clothing; clothing for sports; leisure suits; dance clothing; headbands [clothing]; leggings [leg 
warmers]; combinations [clothing]; clothing for babies; clothing for boys and girls; clothing for children; masquerade 
costumes; beach clothes; cyclists' clothing; ski clothing; neckties; scarves; neckwear; detachable collars; pockets for 
clothing; ready-made linings [parts of clothing]; albs; chasubles; aprons [clothing]; chemises; uniforms; jackets being 
sports clothing; breeches for wear; sports singlets, brassieres; petticoats; braces for clothing [suspenders]; nightgowns; 
pajamas; dressing gowns; bath robes; bathing caps; tops [clothing]; kerchiefs [clothing]; foulards; vests; panties; 
underpants; Bermuda shorts; sweatshirts; dresses; overalls; mackintoshes; rainwear; layettes [clothing]; pareus; hats; 
berets; hoods [clothing]; caps [headwear]; visors [headwear]; gussets [parts of clothing]; cuffs; collars [clothing]; soccer 
bibs; protective metal fittings for shoes and boots; shoe bands; clothing, footwear, headgear.

4705



Trade Marks Journal No: 1876 ,   19/11/2018           Class 25 
 

Priority claimed from 05/04/2018; Application No. : 87865055 ;United States of America 

3995346    24/09/2018
[International Registration No. : 1431021]
O2 Partners, LLC

417 West Street, Suite 105 Amherst MA 01002 United States of America

Proposed to be Used
IR DIVISION
Insoles for footwear.

4706



Trade Marks Journal No: 1876 ,   19/11/2018           Class 25 
 

3995452    12/07/2018
[International Registration No. : 1432299]
LISEN YE

No. 3, Simao, Guiyao Village, Longmen, Anxi County, Quanzhou City Fujian Province China

Proposed to be Used
IR DIVISION
Clothing; underwear; layettes [clothing]; swimsuits; shoes; hats; hosiery; gloves [clothing].

4707



Trade Marks Journal No: 1876 ,   19/11/2018           Class 26 
 

3993259    27/09/2018
[International Registration No. : 1431732]
BIG IP OPCO., LLC

631 NORTH 400 WEST SALT LAKE CITY UT 84103 United States of America

Proposed to be Used
IR DIVISION
Hair extensions.

4708



Trade Marks Journal No: 1876 ,   19/11/2018           Class 26 
 

3994385    02/10/2018
[International Registration No. : 1431870]
BIG IP OPCO, LLC

631 NORTH 400 WEST SALT LAKE CITY UT 84103 United States of America

Proposed to be Used
IR DIVISION
Hair extensions.

4709



Trade Marks Journal No: 1876 ,   19/11/2018           Class 27 
 

 

Priority claimed from 12/09/2017; Application No. : 87604710 ;United States of America 

3995218    12/03/2018
[International Registration No. : 1431368]
Genus Industries LLC

19483 Orchard Grove Drive Oregon City OR 97045 United States of America

Proposed to be Used
IR DIVISION
Coconut pellet infill used on synthetic field turf.

4710



Trade Marks Journal No: 1876 ,   19/11/2018           Class 28 
 

Priority claimed from 16/03/2018; Application No. : 017875542 ;European Union 

3986847    06/09/2018
[International Registration No. : 1429916]
Waboba AB

Ehrensvärdsgatan 4 BV SE-112 35 Stockholm Sweden

Proposed to be Used
IR DIVISION
Games and playthings; toys for domestic pets.

4711



Trade Marks Journal No: 1876 ,   19/11/2018           Class 28 
 

Priority claimed from 16/03/2018; Application No. : 017875536 ;European Union 

3988501    06/09/2018
[International Registration No. : 1429990]
Waboba AB

Ehrensvärdsgatan 4 BV SE-112 35 Stockholm Sweden

Proposed to be Used
IR DIVISION
Games and playthings; toys for domestic pets.

4712



Trade Marks Journal No: 1876 ,   19/11/2018           Class 29 
 

Priority claimed from 08/02/2018; Application No. : 17790098 ;European Union 

3994410    12/06/2018
[International Registration No. : 1431259]
Saviola S.p.A.

Via Arini, 42 I-46012 Bozzolo (MN) Italy

Proposed to be Used
IR DIVISION
Meat; fish; poultry; game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies; marmalade; 
eggs; edible oils and fats; drinks made from dairy products; milk beverages, milk predominating; beverages made from or 
consisting principally of milk; drinks made from dairy products; drinks based on yogurt; flavoured milk beverages; milk 
drinks containing fruits; yogurt drinks; beverages consisting principally of milk; butter; garlic butter; butter with herbs; 
double cream; buttercream; smetana [sour cream]; dairy spreads; low fat dairy spreads; cheese spreads; condensed 
milk; ferments (milk -) for culinary purposes; cheese fondue; cheese; cream cheese; soft white cheese; fresh unripened 
cheeses; cheese mixtures; low fat cheese; soft cheese; cheese containing herbs; cheese containing spices; cottage 
cheese; tofu; blue cheese; ready grated cheese; cheese powder; processed cheese; cheese dips; milk shakes; dairy-
based whipped topping; milk; curd; protein milk; flavoured milk; organic milk; cows' milk; buttermilk; condensed milk; 
soya milk [milk substitute]; dried milk; fermented milk; dried milk; goat milk; flavoured milk powder for making drinks; 
powdered milk for food purposes; protein milk; skimmed milk; milk products; margarine; blended butter; whipped cream; 
coffee cream in the form of powder; cream [dairy products]; milk products; preparations for making yoghurt; butter 
substitutes; cottage cheese preparations; quark; curd cheese; cheese dips; margarine substitutes; yoghurt; soya 
yoghurt; low fat yoghurts; flavoured yoghurts; fruit flavoured yoghurts; drinking yogurts; yoghurt made from goat's milk; 
custard style yoghurts; eggs; quail eggs; savory butters; clarified butter; concentrated butter; butter for use in cooking; 
coconut butter; dairy puddings; fruits, tinned [canned (Am.)]; fruit chips; preserved fruits; cooked fruits; prepared fruits; 
fruit jellies; jellies, jams, compotes, fruit and vegetable spreads; fruit salads; fruit desserts; desserts made from milk 
products; yoghurt desserts; dairy puddings; artificial milk based desserts; dairy-based dips; fruit-based snack food; fruit-
based snack food; soy-based snack foods; milk shakes; frozen fruits; preserved fruits; fruit preserved in alcohol; cooked 
fruits; crystallized fruits; fruit jellies; substitutes for milk and cheese products; lecithin for cookery; fruit pulp; fruit-based 
snack food; ginger jam; soya bean oil for food; soya beans, preserved, for food; soya [prepared]; preserved soya beans; 
soya yoghurt; vegetable yoghurt; dried soya beans; hamburgers, meatballs and cutlets made with vegetables; 
hamburgers, meatballs and cutlets made with soy; creamed vegetables; soy crisps; dried fruit; dried fruit mixes; dried 
fruit products; vegetable puree; soy-based creams; soya bean foods; soy-based extruded foods; apple sauce [compote]; 
cranberry sauce [compote].

4713



Trade Marks Journal No: 1876 ,   19/11/2018           Class 29 
 

3994431    02/08/2018
[International Registration No. : 1432161]
INNER MONGOLIA YILI INDUSTRIAL GROUP CO. LTD.

No.1, Jinshan Road, Jinshan Development Zone Hohhot China

Proposed to be Used
IR DIVISION
Milk; milk beverages, milk predominating; milk products; yogurt; powdered milk; milky tea (milk based); cheese; whey; 
milk shakes; soya milk [milk substitute].
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 31 
 

3982697    02/10/2018
[International Registration No. : 1203232]
Société des Produits Nestlé S.A.

CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Foodstuffs for animals.

4715



Trade Marks Journal No: 1876 ,   19/11/2018           Class 31 
 

 

3994329    12/10/2018
[International Registration No. : 1431909]
SYDNEY SMALL BUSINESS CENTRE PTY LTD

8 Caldwell St Merewether NSW 2291 Australia

Proposed to be Used
IR DIVISION
Pet food.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 32 
 

3981377    21/09/2018
[International Registration No. : 1429155]
Sturt Peter Hinton

32A Rembrandt Dr Middle Cove NSW 2068 Australia

Proposed to be Used
IR DIVISION
Waters (beverages).

4717



Trade Marks Journal No: 1876 ,   19/11/2018           Class 32 
 

3985935    26/09/2018
[International Registration No. : 1430328]
CEDER´S DRINKS Ltd

12 York Road Richmond TW10 6DR United Kingdom

Proposed to be Used
IR DIVISION
Non-alcoholic beverages; flavoured waters; waters; aerated water; aerated waters; water.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 33 
 

 

Priority claimed from 24/08/2016; Application No. : 696224 ;Switzerland 

3982601    05/09/2018
[International Registration No. : 1339988]
Bioweingut "Sitenrain" GmbH

c/o Ubinas AG Amlehnstrasse 22 CH-6010 Kriens Switzerland

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers), wines.

4719



Trade Marks Journal No: 1876 ,   19/11/2018           Class 33 
 

3986705    04/09/2018
[International Registration No. : 1429857]
Château Haut-Bergey

F-33850 Léognan France

Proposed to be Used
IR DIVISION
Wines with protected appellation of origin from the winery called "CHATEAU HAUT-BERGEY".
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 33 
 

 

3993544    09/04/2018
[International Registration No. : 1431184]
KANAU COMPANY CO., LTD.

541-2, Nakanakayama, Shibata-shi Niigata 957-0461 Japan

Proposed to be Used
IR DIVISION
Sake produced in Japan using Japanese domestic rice as raw material; sparkling sake produced in Japan using Japanese 
domestic rice as raw material; whiskey; vodka; gin; brandy; rum; liqueurs; fruit wines; flavored liquors.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 33 
 

3995385    13/08/2018
[International Registration No. : 1431055]
Isle of Arran Distillers Limited

4+5 Touch Business Centre Stirling FK8 3AQ United Kingdom

Proposed to be Used
IR DIVISION
Alcoholic beverages; spirits; whisky; liqueurs; but in so far as whisky and whisky based liqueurs are concerned, only 
Scotch whisky and Scotch whisky based liqueurs produced in Scotland.

4722



Trade Marks Journal No: 1876 ,   19/11/2018           Class 33 
 

3995392    05/07/2018
[International Registration No. : 1431144]
Khamavov Ozdemir Nukhbekovich

Sanitary str. 1-st, Passage, 49, Khasavyurt town RU-368000 Republic of Dagestan, Russian Federation

Proposed to be Used
IR DIVISION
Aperitifs; arrack; brandy; wine; piquette; whisky; vodka; kirsch; gin; curacao; anise [liqueur]; liqueurs; alcoholic 
beverages, except beer; pre-mixed alcoholic beverages, other than beer-based; alcoholic beverages containing fruit; 
spirits [beverages]; peppermint liqueurs; rum; sake; perry; rice alcohol; alcoholic extracts; fruit extracts, alcoholic; 
alcoholic essences.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 35 
 

Priority claimed from 11/06/2018; Application No. : 304559455 ;Hong Kong 

3993416    21/06/2018
[International Registration No. : 1432439]
SUN CHLORELLA CORP.

369, Osakacho, Karasumadori Gojo Sagaru, Shimogyo-ku, kyoto-shi KYOTO 600-8177 Japan

Proposed to be Used
IR DIVISION
Retail or wholesale services for foods and beverages including milk products, processed meat products, processed 
seafood products including processed fish products for human consumption, processed algae including chlorella for 
human consumption, processed vegetables, processed fruits, seasoning mixes for stews, soup mixes, tea, coffee, cocoa, 
confectionery, bread and buns, seasonings including sauces, cereal preparations, noodles including udon noodles, 
pasta, instant confectionery mixes, pasta sauce, beers, soft drinks, fruit juice and beverages, non-alcoholic vegetable 
juice beverages, liquors and alcoholic beverages excepting beers; retail or wholesale services for pharmaceutical, 
veterinary and sanitary preparations and medical supplies; retail or wholesale services for dietary supplements including 
dietary supplements in liquid form, dietetic beverages adapted for medical purposes, dietetic food adapted for medical 
purposes, food for persons with difficulty in digestion or swallowing, food enriching preparations, preparations for 
making dietetic beverages adapted for medical purposes, preparations for making dietetic food adapted for medical 
purposes, beverages for babies and food for babies; retail or wholesale services for cosmetics and toiletry preparations 
including toilet waters, skin lotions, hand lotions, shaving lotions, cosmetic creams and hair care preparations; retail or 
wholesale services for dentifrices, soaps and detergents including shampoos, toilet soaps, hand cleaners and detergent 
soaps; retail or wholesale services for dietary supplements for animals and animal foodstuffs including pet foods.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 35 
 

3994146    27/08/2018
[International Registration No. : 1431226]
NHN GLOBAL, INC.

3530 Wilshire BLVD., STE. 1600 Los Angeles CA 90010 United States of America

Proposed to be Used
IR DIVISION
Advertising services, namely, dissemination of advertising for others via a global computer network; wholesale store 
services, featuring clothing and fashion accessories; providing consumer product information via a global computer 
network; computerized on-line ordering services featuring a wide variety of clothing and fashion accessories; providing a 
searchable database in the field of business information available via a global computer network; providing a searchable 
on-line advertising guide featuring the goods of others, namely, clothing and fashion accessories; automated and 
computerized trading of goods of others featuring clothing and fashion accessories provided over a global 
communication information network.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 35 
 

 

3994291    29/05/2018
[International Registration No. : 1432260]
GUCCIO GUCCI S.P.A

Via Tornabuoni, 73/R I-50123 FIRENZE Italy

Proposed to be Used
IR DIVISION
Cl.35;Advertising; marketing; event marketing; business management; business administration; office functions; 
promotion, advertising and marketing of on-line websites; arranging, conducting and promoting special events for 
commercial and advertising purposes; advertising by transmission of on-line publicity for third parties through electronic 
communications networks; on-line retail services and retail services relating to optical apparatus and instruments, 
eyewear including glasses, sun glasses, frames and lenses, smartglasses, accessories for communication apparatus 
including tablets, mobile phones, smartphones, MP3 players and computers namely cases, hands free kits, covers, 
chargers, straps, headphones, smartwatches, vehicles, apparatus for locomotion by land, air or water, precious metals 
and their alloys, precious stones, jewellery including chains, necklaces, rings, bracelets, ear clips or pendants, brooches, 
jewellery charms, horological and chronometric instruments, clocks, watches, jewellery boxes and boxes for watches, 
watch bands, cufflinks, tie pins, key rings, key chains and charms therefor, shoe jewellery, leather and imitations of 
leather, animal skins, hides, trunks and travelling bags, umbrellas and parasols, walking sticks, whips, harness and 
saddlery, bags, shoulder bags, handbags, boston bags, waist packs, sling bags for carrying infants, shopping bags, 
duffle bags, tote bags, evening handbags, clutch bags, wallets, purses, leather credit card cases and holders, business 
card cases, travelling cases of leather, shoe bags for travel, briefcases, attaché cases, pouches of leather, carrying cases 
made of leather, school bags and satchels, suitcases, sports bags, bags and holdalls for sports clothing, key cases made 
of leather, backpacks, rucksacks, carry-on bags, vanity cases sold empty, shaving bags sold empty, beach bags, clothing,
footwear, headgear, bows for the hair, hair bands, hair slides and hair grips, hair pins, bobby pins, hair nets, tresses of 
hair, brooches [clothing accessories], buckles [clothing accessories], hat ornaments, not of precious metal, heat adhesive
patches for decoration of textile articles [haberdashery], ornamental novelty badges [buttons], shoe buckles, charms, 
other than for jewellery, key rings or key chains, gold and silver embroidery, embroidery, haberdashery, except thread, 
belt clasps.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 35 
 

Priority claimed from 03/02/2018; Application No. : 87782928 ;United States of America 

3995214    03/08/2018
[International Registration No. : 1431159]
ALO, LLC

6670 Flotilla Street Commerce CA 90040 United States of America

Proposed to be Used
IR DIVISION
Retail store and online retail and wholesale store services featuring clothing, apparel accessories, yoga equipment, bags, 
footwear, headwear, books.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 36 
 

Priority claimed from 15/03/2018; Application No. : 70582/2018 ;Switzerland 

3981187    06/09/2018
[International Registration No. : 1428722]
Sabina von Arx

Grütstrasse 23 CH-8704 Herrliberg Switzerland

Proposed to be Used
IR DIVISION
Financial affairs; financial services.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 36 
 

3982600    06/09/2018
[International Registration No. : 1429435]
New Island Capital I, LLC

3555 Timmons Lane, Suite 800 c/o Timmons Advisors Houston TX 77027 United States of America

New Island Capital Management, Inc.

Four Embarcadero Center, Suite 2150 San Francisco CA 94111 United States of America

Proposed to be Used
IR DIVISION
Financial services, namely, advising and management of private equity investment funds.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 36 
 

Priority claimed from 20/06/2018; Application No. : 40201811929T ;Singapore 

3993336    20/06/2018
[International Registration No. : 1431782]
JIO TECHNOLOGIES LIMITED

1100 Lower Delta Road, 03-01 EPL Building Singapore 169206 Singapore

Proposed to be Used
IR DIVISION
Money transfer; money transfer services; issuing of tokens of value in relation to customer loyalty schemes; issuing of 
vouchers or tokens of value in relation to the supply of benefits for customer loyalty and frequent buyer schemes; 
currency trading.

4730



Trade Marks Journal No: 1876 ,   19/11/2018           Class 38 
 

Priority claimed from 22/03/2018; Application No. : 2018-42092 ;Japan 

3993420    25/07/2018
[International Registration No. : 1432342]
NTT Advanced Technology Corporation

1310 Omiya-cho Saiwai-ku, Kawasaki-shi Kanagawa 212-0014 Japan

Proposed to be Used
IR DIVISION
Transmission of data via cloud computing; telecommunication services using cloud computing; digital network 
telecommunications services; telecommunication access services; information about telecommunication; internet 
broadcasting services; wireless broadcasting; news agency services; rental of telecommunication equipment; rental of 
telephones; rental of facsimile apparatus; rental of modems.

4731



Trade Marks Journal No: 1876 ,   19/11/2018           Class 39 
 

3993341    23/05/2018
[International Registration No. : 1431629]
ZAMMLER POLSKA Sp. z.o.o.

ul. 3 Maja 8 PL-05-800 Pruszków Poland

Proposed to be Used
IR DIVISION
Transport services; forwarding services; packaging of goods, packing of goods and products; transport and delivery of 
goods; carriage of goods by heavy vehicles; lease or hire of motor vehicles, trailers and other means of transport; 
chauffeur services; unloading of goods, storage, warehousing, provision of car parking facilites, tracking of automobile 
fleets using electronic navigation and locating devices [transport information]; rental of storage space; information on 
storage of goods.

4732



Trade Marks Journal No: 1876 ,   19/11/2018           Class 40 
 

 

Priority claimed from 30/08/2018; Application No. : 88099398 ;United States of America 

3993320    31/08/2018
[International Registration No. : 1431784]
Lonza Ltd.

Lonzastrasse CH-3930 Visp Switzerland

Proposed to be Used
IR DIVISION
Development and manufacturing services of biological fermentation and chemical products in the field of specialty 
ingredients, namely human nutrition, animal nutrition, personal care, consumer care, hygiene, industrial applications, 
enzymes, polymers, biopolymers, polymer building blocks, additives, crop nutrition, crop protection, textiles and 
intermediates.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 41 
 

Priority claimed from 18/04/2018; Application No. : 716931 ;Switzerland 

3977328    24/09/2018
[International Registration No. : 1425499]
Société des Produits Nestlé S.A.

CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Education; provision of training; educational information services related to pet food products and pet care; all these 
services also provided on-line; providing on line electronic publications; publication of texts other than advertising texts; 
organizing courses, seminars, conferences or educational exhibitions; publication and production of films and 
recordings; publication of books and brochures; nutritional education, educational services related to nutrition and food, 
in particular information transmission in the field of food, nutrition and dietetics for pets.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 41 
 

3978594    13/09/2018
[International Registration No. : 1427992]
Epic Games, Inc.

620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Entertainment services, namely, providing on-line computer games.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 42 
 

Priority claimed from 06/06/2017; Application No. : 1849816 ;Australia 

3680376    19/06/2017
[International Registration No. : 1375506]
NOVOTECH (AUSTRALIA) PTY LTD

L3, 235 Pyrmont St PYRMONT NSW 2009 Australia

Address for service in India/Attorney address:
AZB & PARTNERS

PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
Clinical trials; conducting and managing clinical trials, including clinical trials for pharmaceuticals, biotechnology and 
other related industries; conducting clinical trials for others (scientific research); providing information about the results 
of clinical trials, including clinical trials for pharmaceuticals and biotechnology; scientific research; medical research 
(scientific research for medical purposes); preparation of statistics for scientific research; preparation of biostatistics for 
scientific research in the fields of pharmaceuticals, biotechnology and other related industries; provision of information 
and data relating to medical and scientific research for pharmaceuticals, biotechnology and other related industries; 
database design and development services to process data collected from clinical trials; medical research services, 
namely medical monitoring services for research in the fields of pharmaceuticals, biotechnology and other related 
industries; quality audits; preparation of reports and applications to regulators relating to aspects of clinical trials; 
provision and exchange of information and data exchange between scientists, manufacturers and health authorities 
relating to pharmaceutical and biotechnology quality standards; technical writing of clinical report forms which are 
required by clinical trial drug protocols.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 42 
 

Priority claimed from 05/02/2018; Application No. : 87784452 ;United States of America 

3956975    03/08/2018
[International Registration No. : 1424119]
A MEDIOCRE CORPORATION

Suite 130, 4717 Plano Parkway Carrollton TX 75010 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Designing, creating, maintaining and hosting websites for others.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 42 
 

Priority claimed from 30/03/2018; Application No. : 87857120 ;United States of America 

3994069    17/09/2018
[International Registration No. : 1431223]
Dun & Bradstreet International, Ltd.

103 JFK Parkway Short Hills NJ 07078 United States of America

Proposed to be Used
IR DIVISION
Platform as a service (PaaS) featuring computer software platforms for data quality management services.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 42 
 

3994415    19/09/2018
[International Registration No. : 1432159]
THE PATIENTORY FOUNDATION LTD.

3423 PIEDMONT RD. NE Atlanta GA 30305 United States of America

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software for gathering consumer health information on their behalf via 
requesting it from doctors.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 42 
 

 

Priority claimed from 17/04/2018; Application No. : 87879833 ;United States of America 

3995423    31/08/2018
[International Registration No. : 1431659]
SATMAP Incorporated

1700 Pennsylvania Avenue NW, Suite 560 Washington DC 20006 United States of America

Proposed to be Used
IR DIVISION
Providing temporary use of non-downloadable software as a service featuring software for matching contacts and agents 
in a contact center system, for matching callers and agents in a call center system, for matching tasks and agents in a 
task assignment system, for matching customers and field agents in a dispatch center system, for one-to-one matching of 
individuals in a computer-based data system, for measuring, benchmarking, comparing, and reporting of matching 
service performance, for the collection, editing, organizing, modifying, processing, transmission, storage, and sharing of 
data and information, for artificial intelligence matching services, for machine learning matching services, for providing 
web-based access to applications and services through a web operating system or portal interface, for providing mobile 
device-based access to applications and services through a portal interface.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 43 
 

3994327    13/08/2018
[International Registration No. : 1431981]
Hekou District Xianhewanan Hotel Tea Room

(Diagonally Across the State Taxation Bureau), No. 2-8, Xianheshenzhou Road, Hekou District, Dongying City Shandong Province 
China

Proposed to be Used
IR DIVISION
Canteen services; hotel reservations; reception services for temporary accommodation [management of arrivals and 
departures]; boarding house services; temporary accommodation reservations; accommodation bureau services [hotels, 
boarding houses]; rental of temporary accommodation.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 44 
 

3994068    21/02/2018
[International Registration No. : 1431279]
QINGDAO AOXU ELECTRIC APPLIANCE CO., LTD.

No. 71 Xiazhuang Road, Licang District, Qingdao Shandong China

Proposed to be Used
IR DIVISION
Health care; beauty salon services; animal breeding; gardening; optical shop (terms considered too vague by the 
International Bureau - rule 13.2.b) of the Common Regulations); rental of sanitation facilities; nursing, medical; hospital 
services; health spa services.

4742



Trade Marks Journal No: 1876 ,   19/11/2018           Class 45 
 

 

Priority claimed from 22/03/2013; Application No. : 2657249 ;United Kingdom 

3023085    16/03/2015
[International Registration No. : 1179468]
WORLDPAY LIMITED

55 Mansell Street London E1 8AN United Kingdom

Address for service in India/Attorney address:
AZB & PARTNERS

PLOT NO. A-8, SECTOR -4, NOIDA - 201 301.

Proposed to be Used
IR DIVISION
Identity theft prevention services; fraud prevention services.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 45 
 

3993166    31/08/2018
[International Registration No. : 1431748]
Ford, Tara L

3rd Floor, 275 Capp Street San Francisco CA 94110 United States of America

Proposed to be Used
IR DIVISION
Licensing of intellectual property; licensing of film, video, images, and other digital media.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 45 
 

3994392    03/07/2018
[International Registration No. : 1431567]
QINGDAO HAIXIANG INTELLECTUAL PROPERTY AGENCY CO.,LTD

602 Room, Hongfu International Building, Tailiu Road No.270, Shibei, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Licensing of intellectual property; monitoring intellectual property rights for legal advisory purposes; litigation services; 
mediation; arbitration services; legal research; copyright management; intellectual property consultancy; registration of 
domain names [legal services]; licensing of computer software [legal services].

4745



Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

 

Priority claimed from 16/05/2016; Application No. : UK00003164740 ;United Kingdom 

3537500    16/11/2016
[International Registration No. : 1337982]
HARVARD TECHNOLOGY LIMITED

Unit 1 Tyler Close, Normanton Industrial Estate Normanton West Yorkshire WF6 1RL United Kingdom

Address for service in India/Attorney address:
AZB & PARTNERS

PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Electrical apparatus and instruments; electronic apparatus and instruments; electronic control apparatus and 
instruments; electric control apparatus and instruments; electric and electronic control and monitoring installations; 
electric and electronic control and monitoring systems; wireless control, monitoring and management systems; LEDs; 
lighting management systems; lighting control systems; lighting control circuits, lighting management systems; building 
management and control systems; building automation systems; signal processors; electronic ballasts; lighting ballasts; 
telecommunication apparatus and instruments; radios; radio communication equipment; software and hardware for 
lighting control, management and monitoring systems; software and hardware for wireless controls; software and 
hardware for building management and control systems; software and hardware for building automation systems; parts 
and fittings for all the aforesaid goods.

Cl.11;Installations, devices, apparatus, instruments and articles for lighting, heating, steam generating, cooking, 
refrigerating, drying, ventilating, water supply and sanitary; lamps; lighting fixtures; LED lighting fixtures; LED luminaires;
light bulbs; LED lighting apparatus, installations, devices and instruments; indoor and outdoor lighting apparatus, 
installations devices and instruments; parts and fitting for all the aforesaid goods.

4746



Cl.38;Wireless communication services; provision of wireless application protocol services including those utilising a 
secure communications channel; wireless electronic transmission of data; wireless electronic transmission of 
information; information and advisory services relating to all the aforesaid.

Cl.42;Monitoring, testing, control and management of lighting systems; monitoring, testing, control and management of
building automation systems; energy efficiency consultation services; design of lighting systems; design of building 
automation systems; technical planning and technical project management of the development of lighting equipment; 
technical planning and technical project management of the development of building management systems; design and 
development of software and hardware for the regulation, control, testing, management and monitoring of lighting 
systems and building management systems; hosting of web portals or platforms on the internet; providing temporary use 
of online non-downloadable operating software for accessing and using a cloud computing network; technical support 
services relating to all the aforesaid; hosting online facilities for conducting interactive discussions in the field of lighting; 
information and advisory services relating to all the aforesaid.

4747



Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

3539338    25/11/2016
[International Registration No. : 1337068]
RUSSELL JAMES SHAW

c/o Penningtons Manches LLP London EC2V 8AR United Kingdom

Address for service in India/Attorney address:
AZB & PARTNERS

PLOT NO. A-8, SECTOR -4, NOIDA - 201 301.

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, printed publications; manuals, instructional and teaching materials.

Cl.35;Business advice; advisory, information and consultancy services relating to business management and 
organisation; advisory, information and consultancy services relating to the acquisition, sale and merger of businesses; 
business advisory, information and consultancy services relating to financial re-organisation, franchising, marketing and 
growth financing.

Cl.41;Education; provision of training and mentoring services; instruction and coaching relating to management, 
investment and business development; educational services namely professional speaking relating to management, 
investment and business development; training and conducting workshops in business studies, business management 
and business investment; educational and instructional services relating to the development of businesses and 
organisations; conducting and arranging of seminars, conferences and workshops; publication of books and texts; 
information, advisory and consultancy services in relation to the foregoing services.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

3556190    28/12/2016
[International Registration No. : 1345143]
SHANGHAI LIANSHANG NETWORK TECHNOLOGY CO., LTD.

Room N2025, Block 24, No. 2 Xincheng Road, Nicheng Town, Pudong New Area Shanghai China

Address for service in India/Attorney address:
MASON & ASSOCIATES

S-145, LOWER GROUND FLOOR, GREATER KAILASH, PART-I NEW DELHI-110048

Proposed to be Used
IR DIVISION
Cl.36;Insurance consultancy; financing services; antique appraisal; real estate management; brokerage; surety 
services; charitable fund raising; trusteeship; pawn brokerage; electronic funds transfer.

Cl.38;Wireless broadcasting; message sending; providing access to databases; computer aided transmission of 
messages and images; electronic bulletin board services [telecommunications services]; videoconferencing services; 
voice mail services; providing user access to global computer networks; communications by computer terminals; 
providing online forums.

Cl.42;Technical research; information technology [IT] consultancy; consultancy in the design and development of 
computer hardware; software as a service [SaaS]; computer technology consultancy; quality control; material testing; 
data conversion of computer programs and data [not physical conversion]; electronic data storage; industrial design.

4749



Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

Priority claimed from 22/09/2016; Application No. : 695998 ;Switzerland 

3586956    21/03/2017
[International Registration No. : 1353663]
MONTRES JAQUET DROZ SA (MONTRES JAQUET DROZ AG) (MONTRES JAQUET DROZ LTD)

Allée du Tourbillon 2 CH-2300 La Chaux-de-Fonds Switzerland

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith included in this class 
namely split rings for keys, busts, statues, figurines, trophies, badges, medals, medallions, ornamental pins, hat 
ornaments (of precious metals), footwear ornaments; jewelry, namely rings, earrings, cuff links, bracelets, charms, 
brooches, chains, necklaces, tie pins, tie clips, jewelry caskets, jewelry cases; precious stones, semi-precious stones; 
timepieces and chronometric instruments, namely, chronometers, chronographs, clocks, watches, wristwatches, wall 
clocks, alarm clocks and parts and accessories for the aforesaid goods, namely, hands, anchors, pendulums, barrels, 
watch cases, watch straps, watch dials, clockworks, watch chains, movements for timepieces, rough watch movements, 
watch springs, watch glasses, presentation cases for timepieces, cases for timepieces.

Cl.28;Toy automatons, art automatons, animated automatons, particularly so-called "androids" for entertainment, as 
well as parts and components of the aforesaid goods included in this class.

4750



Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

 

Priority claimed from 06/10/2016; Application No. : 87195536 ;United States of America 

3593802    21/03/2017
[International Registration No. : 1355724]
FACTORYMADE VENTURES, LLC

1657 12th Street Santa Monica CA 90404 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.18;Tote bags and picnic tote bags.

Cl.29;Preserved olives, olive spread, preserved fruits, preserved chestnuts, preserved tomatoes, nut spreads, nut oils, 
pickled gherkins, preserved truffles, canned mushrooms, fruit jams, mincemeat; vegetable spreads, tomato paste, sun-
dried tomatoes, canned tomatoes; pickled fruit and vegetables; jams, jellies; roasted, seasoned and sweetened nuts; 
shelled nuts; frozen entrees consisting primarily of meat, fish, poultry or vegetables; snack food made from primarily 
organic ingredients, namely, organic dried fruit and organic soy crisps; caviar, smoked fish, cheese, dried fruits, dried 
nuts, dried and preserved fruit; potato chips, soy chips, vegetable chips, soy based snack foods, tofu-based snacks, 
vegetable based snack foods; soups, oils, namely, blended and infused oils for cooking; condiments, namely, coconut oil,
pepper oil, cooking oil, edible oil, olive oil, salad oil, soybean oil for cooking and vegetable oils.

Cl.30;Beverages made of tea; beverages made of coffee; cheese flavored corn snacks; ketchup; food condiment 
consisting primarily of ketchup; condiments, namely, mango based sauces, fish based sauces, soy based sauces, and 
seasonings for food and drink; barbeque sauce; cooking sauces; grilling sauces; steak sauce; table salt; corn chips, 
flour-based chips, grain-based chips; sauces, marinades, spices, salad dressings, gravies, vinegar; balsamic vinegar; 
chocolate, coffee, cookies, seasonings, cooking sauces, salt, honey, pasta sauces, cocoa, chocolate candy; salsa; 
popcorn; snack mix consisting primarily of crackers, pretzels and/or popped popcorn; pasta, rice, pesto sauce; sauces, 
marinades, salad dressings, gourmet ketchup, and mayonnaise; spaghetti sauce; cookies, macarons, biscotti, snack food 
made from primarily organic ingredients, namely, organic pretzels, organic chocolate, organic cookies and organic 
unpopped popcorn; organically grown coffee and tea bags made from primarily organic ingredients; barbecue sauce, 
pretzels, chocolate covered pretzels, flavored pretzels, chocolate covered nuts, nougat with nuts, maple syrup, infused 
maple syrup, flavored maple syrup, pancake mix, scone mix, cookie mix, brownie mix, cake mix, candy, capers; raw rice, 
raw pasta, culinary dried herbs, spices, roasted coffee beans, ground coffee, tea, honey, fruit syrups used as a topping 
and/or flavoring for foods, shortbread, pastries, cookies, chocolate sauce; bread and bakery mixes; yogurt covered 
pretzels, nuts and fruit; granola based snack bars; chocolate, candy; pepper sauce; food condiment consisting primarily 
of ketchup; sauces; marinades; spices; salad dressings; gravies; mustard; ketchup; maple syrup and syrups for flavoring 
food or beverages.

Cl.32;Carbonated soft drinks; bottled drinking water; flavored drinking water; soda water; lemonade; sparkling water 
and non-alcoholic cocktail mixes; fruit juices, fruit beverages; grain based beverages, namely rice based beverages, 
barley based beverages, malt based beverages, corn based beverages, wheat based beverages and oat based beverages.

Cl.35;Retail store services featuring specialty cheeses, charcuterie, jams, olive oils, sandwiches, crackers, bread, 
prepared foods, coffee and coffee-related goods and other gourmet specialty food items and kitchenware; On-line retail 
store services featuring specialty cheeses, charcuterie, jams, olive oils, sandwiches, crackers, bread, prepared foods, 
coffee and coffee-related goods and other gourmet specialty food items and kitchenware.

Cl.36;Charitable services, namely, providing grants to support third party educational and charitable organizations and 
causes.
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3594619    26/10/2016
[International Registration No. : 1355486]
INTELLIGENT ENERGY LIMITED

Charnwood Building Holywell Park, Ashby Road, Loughborough Leicestershire LE11 3GB United Kingdom

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); power units and devices for generating electricity; machines, installations and 
parts there for generation of electricity and energy; electric machines for use in industry; generators; vacuum cleaners; 
washing machines; food processors; grinders; electric motors for use in domestic appliances; parts and fittings for the 
aforesaid goods; electrochemical generators; apparatus, equipment and components for generating electrochemical 
power.

Cl.9;Scientific, nautical, surveying and electrical apparatus and instruments; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; fuel cells; rechargeable cells; electric cells; 
data processing equipment and computers; apparatus for recording, transmission or reproduction of sound or images; 
parts and fittings for all the aforesaid goods; fuel cells; electrochemical fuel cells; fuel cell systems comprised of fuel 
cells for battery charging and replacement; apparatus, equipment and components for handling, transmitting and 
distributing electrochemical power; electric power units; apparatus and instruments for conducting, distributing, 
transforming, accumulating, regulating, adjusting and controlling electricity and fuel cells; plugs, adaptors, sockets, 
trailing sockets, extension leads connectors, cables, cable reels for electrical equipment, electric cables and electric cable
accessories; batteries; electronic apparatus and instruments, all for processing, logging, storing, transmission, reception, 
display and/or printout of data; magnets; video telephones; electrical intercommunications apparatus; telephone 
apparatus and instruments; telephones, mobile telephones and telephone handsets; adapters for use with telephones; 
battery chargers for use with telephones; desk or car mounted units incorporating a loudspeaker to allow a telephone 
handset to be used hands-free; in-car telephone handset cradles; bags and cases specially adapted for holding or 
carrying portable telephones and telephone equipment and accessories; computerised personal organisers; aerials; 
micro processors; keyboards; modems; monitoring (other than in-vivo monitoring) apparatus and instruments; 
computers; telephones; MP3 players; audio equipment; televisions; calculators; GPS automotive electronics; digital 
cameras; hand held computers; tablet computers; personal digital assistants; electronic organizers; electronic notepads; 
mobile digital electronic devices; global positioning system (GPS) devices; handheld and mobile digital electronic devices
for the sending and receiving of telephone calls, faxes, electronic mail, and other digital data; cordless telephones; mobile
telephones; parts and accessories for mobile telephones; facsimile machines; answering machines; videophones; radio 
receivers; amplifiers; sound recording and reproducing apparatus; loudspeakers, multiple speaker units; microphones 
and parts fittings thereof; telephone-based information retrieval software and hardware; electronic handheld units for the 
wireless receipt, storage and/or transmission of data and messages, and electronic devices that enable the user to keep 
track of or manage personal information; electronic communication equipment and instruments; telecommunications 
apparatus and instruments; batteries; rechargeable batteries; chargers; chargers for electric batteries; electronic 
apparatus with multimedia functions for use with all of the aforesaid goods; electronic apparatus with interactive 
functions for use with all of the aforesaid goods; accessories, parts, fittings, and testing apparatus for all of the aforesaid 
goods; parts and fittings for all the aforesaid goods; covers, bags and cases adapted or shaped to contain all of the 
aforesaid goods, made of leather, imitations of leather, cloth, or textile materials; parts and fittings for all the aforesaid; 
machines, installations and parts there for transmission and distribution of electricity and energy.

Cl.11;Apparatus and installations for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, 
water supply and sanitary purposes; installation for the treatment of fuels; parts and fittings for all the aforesaid goods; 
chemical and fuel processing apparatus.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; parts and fittings for all the aforesaid goods.

Cl.41;Education services, namely, providing seminars in the field of energy, energy usage management, electrical 
power, power conservation, energy conserving technologies, and lighting; entertainment services, namely, providing 
podcasts in the field of energy, energy usage management, electrical power, power conservation, energy conserving 
technologies, and lighting; entertainment services, namely, providing webcasts in the field of energy, energy usage 
management, electrical power, power conservation, energy conserving technologies, and lighting; on-line journals, 
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namely, blogs featuring information in the field of energy, energy usage management, electrical power, power 
conservation, energy conserving technologies, and lighting; providing newsletters in the field of energy, energy usage 
management, electrical power, power conservation, energy conserving technologies, and lighting via e-mail; providing 
on-line newsletters in the field of energy, energy usage management, electrical power, power conservation, energy 
conserving technologies, and lighting; providing on-line publications in the nature of magazines, newsletters, and guides 
in the field of energy, energy usage management, electrical power, power conservation, energy conserving technologies, 
and lighting; providing on-line training seminars and webinars in the field of energy, energy usage management, electrical 
power, power conservation, energy conserving technologies, and lighting.
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3615176    01/08/2017
[International Registration No. : 1351532]
VIEGA HOLDING GMBH & CO. KG

Viega Platz 1 57439 Attendorn DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal for assembly of sanitary installations, metal pipes, plugs, rosettes, pipe connecting 
pieces of steel; inflow valves and drains of metal for water pipelines; grids of metal for floor drains, bath drains, balcony 
and terrace drains and for shower gutters; parts and replacement parts to the aforementioned goods as far as included in 
this class.

Cl.11;Sanitary installations and their parts; sanitary water fittings of steel; water intake and run-off armatures and water 
distribution valves for kitchens and bathrooms; shower, washing, flushing, bidet and toilet installations; washbasin 
faucets and kitchen faucets; sanitary water conduit fittings for collective cold and warm water use; single lever faucets, 
two-handle mixers; thermostatic faucets; energy and water-saving armatures and valves for connecting to water pipes 
and for sanitary installations, filters for retention of water contamination; thermostatically operated and touchless mixing 
faucets; shower fittings and shower sets, spray nozzles, spray heads, showers, fasteners, flexible tubes and flexible tube 
connectors for said shower fittings and showers; handles for bathtubs; valves, operating plates for in-wall cisterns and 
urinals, operating rosettes and covering caps of metal for sanitary run-off and overflow sets, sanitary intake, run-off and 
overflow sets, sink valves, sink odour traps of metal, plastics or wood; casings and coverings essentially consisting of 
steel as parts of sanitary installations and fittings; parts and replacement parts to the aforementioned goods in this class.

Cl.19;Building materials not of metal for assembly of sanitary installations especially for washroom facilities and for 
water distribution and water drain; pipes, gutters and drainage pipes not of metal for water supply or for water or waste 
water disposal; grids of plastics or wood (not of precious metal or being coated therewith) for floor drains, bath drains, 
balcony and terrace drains and for shower gutters; parts to all aforementioned goods.

Cl.20;Toilette racks of metal, plastics or wood (not made of precious metals or being coated therewith).

Cl.21;Washroom and bathroom accessories, namely towel racks, soap dispensers, soap racks, soap brackets, toilet roll 
holders of metal, plastics or wood (not made of precious metal or being coated therewith); glassware, porcelain articles 
and earthenware, as far as included in this class; parts of the aforementioned goods and other accessories for bathroom 
and washroom facilities, as far as included in this class.
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Priority claimed from 07/12/2016; Application No. : 016141855 ;European Union 

3621497    12/05/2017
[International Registration No. : 1362248]
ABBERIOR INSTRUMENTS GMBH

Hans-Adolf-Krebs-Weg 1 37077 Göttingen Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatuses and instruments for recording images; optical apparatuses and instruments for modulation 
of phase distributions, polarization distributions and intensity distributions of light beams for microscopes, fluorescence 
microscopes, scanning fluorescence microscopes and laser scanning microscopes; microscopes; fluorescence 
microscopes; scanning fluorescence microscopes; laser scanning microscopes; optical scanners for microscopes, 
fluorescence microscopes, scanning fluorescence microscopes and laser scanning microscopes; optical detectors for 
microscopes, fluorescence microscopes, scanning fluorescence microscopes and laser scanning microscopes; operating
units for microscopes, fluorescence microscopes, scanning fluorescence microscopes and laser scanning microscopes; 
lasers; solid-state lasers; diode lasers; pulsed lasers; short pulse lasers; ultrashort pulse lasers; electronic devices for 
data evaluation; electronic devices for time-correlated counting of single photons; electronic devices for correlation 
analyses; parts, spare parts and implements for the above-mentioned goods (as far as contained in this class); software 
for microscopes, fluorescence microscopes, scanning fluorescence microscopes and laser scanning microscopes.

Cl.37;Installation, setting up, maintenance and repair of microscopes, fluorescence microscopes, scanning 
fluorescence microscopes and laser scanning microscopes.
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Cl.41;Organization and provision of training courses concerning the choice, installation, setting up, operation, 
maintenance and repair of microscopes, fluorescence microscopes, scanning fluorescence microscopes and laser 
scanning microscopes
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Priority claimed from 14/04/2016; Application No. : 30 2016 103 429 ;Germany 

3622598    14/10/2016
[International Registration No. : 1362422]
TECHNISCHE UNIVERSITÄT BERLIN

Strasse des 17. Juni 135 10623 Berlin Germany

JÖRG KREISEL

Melanieweg 25 52072 Aachen Germany

RIF INSTITUT FÜR FORSCHUNG UND TRANSFER E.V.

Joseph-von-Fraunhofer-Strasse 20 44227 Dortmund Germany

FZI FORSCHUNGSZENTRUM INFORMATIK AM KARLSRUHER INSTITUT FÜR TECHNOLOGIE

Haid-und-Neu-Strasse 10-14 76131 Karlsruhe Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Satellites, especially for scientific purposes, communication purposes and for signal transmission; satellite 
apparatuses; communication apparatuses for aerospace; ground stations for satellite communication; scientific research 
and laboratory apparatuses, educational apparatuses and simulators; simulator equipment, simulator apparatuses and 
simulator instruments; control devices as well as automatic control devices for air and space vehicles as well as for 
underwater vehicles; computers for managing control devices for air and space vehicles as well as for underwater 
vehicles; test equipment and experiment apparatuses for aerospace, wind tunnels, rocket test-stand, space simulation 
chambers, pressure chambers, electrical engines for model measurements in the wind tunnel, navigating apparatuses, 
radar apparatuses, on-board computers, measuring and regulating apparatuses, recorders, apparatuses for stabilization 
for air and space vehicles as well as for underwater vehicles; scientific, nautical, surveying, electronic, photographic, 
cinematographic, optical, checking, lifesaving and teaching apparatuses (all listed goods relating to satellites, space and 
nautical activities and science); data processing apparatuses, computer hardware; data processing programs; computer 
software and computer firmware; programs recorded on data carriers, respectively especially for instrumentation 
simulators and/or aerospace engineering; satellite data interpretation software, especially satellite photographs; interface 
software, computer interfaces, interface cables [electric], interfaces [interface devices or interface software, especially for 
computers] as well as parts of all mentioned goods.

Cl.12;Air and space vehicles; underwater vehicles; automotive vehicles, especially air and space vehicles and 
underwater vehicles, in kit form; satellite subsystems, components of satellites, in particular mechanical, thermal and 
fluid components; space tug; parts and fittings for air and space vehicles as well as for underwater vehicles; structural 
parts for air and space vehicles as well as for underwater vehicles.

Cl.37;Maintenance, servicing and repair of air and space vehicles as well as of underwater vehicles; providing 
information relating to maintenance, servicing and repair of air and space vehicles as well as of underwater vehicles; 
construction of testing plants; construction of air and space vehicles as well as underwater vehicles and constructions of 
satellites, especially with modular systems; underwater construction, especially with modular systems, underwater 
installations and underwater repairs.

Cl.42;Technical consultation in the field of aerospace engineering; research in the field of aerospace engineering; 
services in the field of science and technology as well as research and development services relating to this; analysis and 
research in the field of biology, medicine, technology, physic, chemistry, trophology, psychology, astronautics, water 
management, energy, environment, construction; services of a programmer, engineer, physicist and chemists, technical 
advice and surveying, constructing experiments and measurement services on models, performance of scientific and 
medical research assignments, planning of experimental plant, material testing; creating and design of air and space 
vehicles, satellites, underwater vehicles and underwater installations, especially based on modular systems and 
functional units; rental of control installations for satellites, data processing equipment, test and experiment facilities, 
especially for aerospace; concept and development of computer hardware and software, concept and development of 
programs for simulating, design of computer software, maintenance and installation of computer software, especially for 
aerospace.
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Priority claimed from 14/04/2016; Application No. : 30 2016 103 432 ;Germany 

3622700    14/10/2016
[International Registration No. : 1362022]
JÖRG KREISEL

Melanieweg 25 52072 Aachen Germany

FZI FORSCHUNGSZENTRUM INFORMATIK AM KARLSRUHER INSTITUT FÜR TECHNOLOGIE

Haid-und-Neu-Strasse 10-14 76131 Karlsruhe Germany

TECHNISCHE UNIVERSITÄT BERLIN

Strasse des 17. Juni 135 10623 Berlin Germany

RIF INSTITUT FÜR FORSCHUNG UND TRANSFER E.V.

Joseph-von-Fraunhofer-Strasse 20 44227 Dortmund Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Satellites, especially for scientific purposes, communication purposes and for signal transmission; satellite 
apparatuses; communication apparatuses for aerospace; ground stations for satellite communication; scientific research 
and laboratory apparatuses, educational apparatuses and simulators; simulator equipment, simulator apparatuses and 
simulator instruments; control devices as well as automatic control devices for air and space vehicles as well as for 
underwater vehicles; computers for managing control devices for air and space vehicles as well as for underwater 
vehicles; test equipment and experiment apparatuses for aerospace, wind tunnels, rocket test-stand, space simulation 
chambers, pressure chambers, electrical engines for model measurements in the wind tunnel, navigating apparatuses, 
radar apparatuses, on-board computers, measuring and regulating apparatuses, recorders, apparatuses for stabilization 
for air and space vehicles as well as for underwater vehicles; scientific, nautical, surveying, electronic, photographic, 
cinematographic, optical, checking, lifesaving and teaching apparatuses (all listed goods relating to satellites, space and 
nautical activities and science); data processing apparatuses, electrical and electronic apparatuses, instruments and 
computer hardware; data processing programs; computer software and computer firmware; programs recorded on data 
carriers, respectively especially for instrumentation simulators and/or aerospace engineering; satellite data interpretation 
software, especially satellite photographs; interface software, computer interfaces, interface cables [electric], interfaces 
[interface devices or interface software, especially for computers] as well as parts of all mentioned goods.

Cl.12;Air and space vehicles; underwater vehicles; automotive vehicles, especially air and space vehicles and 
underwater vehicles, in kit form; aeronautical and space apparatus, machines and appliances; space tug; parts and 
fittings for air and space vehicles as well as for underwater vehicles; structural parts for air and space vehicles as well as 
for underwater vehicles.

Cl.37;Maintenance, servicing and repair of air and space vehicles as well as of underwater vehicles; providing 
information relating to maintenance, servicing and repair of air and space vehicles as well as of underwater vehicles; 
construction of testing plants; construction of air and space vehicles as well as underwater vehicles and constructions of 
satellites, especially with modular systems; underwater construction, especially with modular systems, underwater 
installations and underwater repairs.

Cl.42;Technical consultation in the field of aerospace engineering; research in the field of aerospace engineering; 
services in the field of science and technology as well as research and development services relating to this; analysis and 
research in the field of biology, medicine, technology, physic, chemistry, trophology, psychology, astronautics, water 
management, energy, environment, construction; services of a programmer, engineer, physicist and chemists, technical 
advice and surveying, constructing experiments and measurement services on models, performance of scientific and 
medical research assignments, planning of experimental plant, material testing; creating and design of air and space 
vehicles, satellites, underwater vehicles and underwater installations, especially based on modular systems and 
functional units; rental of machines, namely control installations for satellites, electronically equipment, driving devices 
for machines and machine tools, data processing equipment, test and experiment facilities, especially for aerospace; 
concept and development of computer hardware and software, concept and development of programs for simulating, 
design of computer software, maintenance and installation of computer software, especially for aerospace.
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Priority claimed from 06/01/2017; Application No. : 87291693 ;United States of America 

3660342    30/06/2017
[International Registration No. : 1368861]
BIO-RAD MEDICAL DIAGNOSTICS GMBH

Industriestr. 1 63303 Dreieich Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Software for data management and analysis in the field of blood typing, screening and analysis; downloadable 
software for data acquisition, management and monitoring from connected devices and for the exchange of information 
between such devices and enterprise software applications, for use in the field of blood typing, screening and analysis.

Cl.42;Software as a service (SaaS) featuring software for use in the field of blood typing, screening and analysis; 
providing temporary use of non-downloadable computer software for enabling remote access to medical instruments and 
apparatus by medical professionals; providing temporary use of non-downloadable computer software for use in enabling 
remote access to data and information in the field of blood typing, screening and analysis.
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Priority claimed from 06/12/2013; Application No. : 1280314 ;Benelux 

3671679    12/10/2017
[International Registration No. : 1222122]
PATHWAY IP SARL

26, Boulevard Royal L-2449 Luxembourg

Address for service in India/Attorney address:
AZB & PARTNERS

PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Secretarial and reception (desk) services; administrative services; business management, including intermediary 
services for the purchase of products and services of third parties; rental of office machines and apparatus; accounting 
services; answering phone calls in case of absence of subscribers.

Cl.36;Rental and financial management of furnished (temporary) work and office spaces; rental of real estate.

Cl.43;Catering services; services for providing food and drinks; rental of temporary accommodations; providing 
facilities for meetings, conferences, seminars, events and exhibitions, other than for advertising purposes.
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3677221    14/09/2017
[International Registration No. : 1374664]
ARDO COORDINATION CENTER N.V.

Wezestraat 61 B-8850 Ardooie

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.29;Frozen potato products, frozen fruits and vegetables, frozen meat and fish; frozen desserts made primarily from 
milk and milk substitutes; frozen desserts made primarily from fruits; ready-made meals consisting primarily of meat, 
fish, game, poultry or vegetables, not included in other classes.

Cl.30;Frozen desserts and ices; ready-made meals consisting primarily of rice, pasta or noodles, not included in other 
classes.
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Priority claimed from 18/10/2016; Application No. : 30 2016 029 602 ;Germany 

3687380    18/04/2017
[International Registration No. : 1375902]
VOLKSWAGEN AKTIENGESELLSCHAFT

Berliner Ring 2 38440 Wolfsburg Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; information technology and audiovisual equipment; magnets, magnetizers and demagnetizers; 
apparatus, instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, protection 
and signaling devices; diving equipment; navigation, guidance, tracking, targeting and map making devices; measuring, 
detecting and monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, 
educational apparatus and simulators; scientific, nautical, surveying, photographic, cinematographic, electric weighing, 
measuring, signaling, checking (supervision), life-saving apparatus and instruments, included in this class; contact 
lenses, spectacles, spectacle cases, binoculars, magnifying glasses; sunglasses; vehicle breakdown warning triangles; 
vehicle breakdown warning lamps other than parts of vehicles; electric batteries and their parts, electric accumulators 
and their parts, fuel cells and their parts, solar batteries; electric batteries for vehicles; electric accumulators for vehicles; 
chargers for electric batteries; burglar alarms, fire alarms, smoke alarms, gas alarms; anti-theft warning apparatus; fire 
extinguishing apparatus; scales; spirit levels; compasses [measuring instruments]; quantity indicators; rulers (measuring 
instruments), acid hydrometers; electronic control mechanisms and power and voltage supply units for vehicle headlights
and their parts, electronic control mechanisms and power and voltage supply units for vehicle lights and their parts, light-
emitting diodes [LED], electronic power controllers; electrical and electronic control apparatus and instruments; 
simulators for the steering and control of vehicles; voltage regulators for vehicles; speed indicators; revolution counters; 
measuring apparatus and instruments; life saving apparatus and equipment, namely life-saving rafts, fire escapes, safety 
nets, safety tarpaulins, life belts, life buoys, life jackets; fuses, electric relays; lasers not for medical purposes, laser 
pointers; remote control apparatus; aerials; navigation apparatus for vehicles [on-board computers]; mobile telephones; 
telephone apparatus; television apparatus; video telephones; radios; compasses, navigation systems, navigational 
instruments; telematic apparatus; telematic terminal apparatus; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating and controlling electricity; apparatus for recording, transmission and/or 
reproduction of sound and images, magnetic, electronic and optical data carriers, phonograph records, compact discs 
[audio-video], DVDs and other digital recording apparatus, sound carriers, coin-operated juke-boxes, compact discs (CD-
ROMs), downloadable music files, audio headphones, loudspeakers and cabinets for loudspeakers, illuminated signs, 
compact disc players, DVD players, phototelegraphy apparatus; projection apparatus, cameras [photography]; exposed 
films; cinematographic cameras, photocopiers, electronic translation apparatus (computer), pocket translators, 
electronic; encoded magnetic cards, integrated circuit cards (smart cards), encoded telephone cards; mechanisms for 
coin operated apparatus; automatic banking machines; cash registers, calculators; data processing apparatus, 
computers, electronic agendas, facsimile apparatus, monitors (computer hardware and computer programs), computer 
peripheral devices, computer programs for use in autonomous driving of vehicles, computer programs for use in the 
autonomous navigation of vehicles, computer programs for use in autonomous control of vehicles; recorded and 
downloadable computer programs, especially collected data recorded on data carriers, computer software, application 
software; all the above goods are not related to video games; pocket calculators; downloadable electronic publications; 
downloadable image files; crash test dummies; microscopes; electric cables; sockets, plugs and other contacts [electric 
connections]; igniting apparatus, electric, for igniting at a distance; radiological apparatus for industrial purposes; 
protective helmets; electric locks; electronic controllers and electronic control systems; parts and fittings of all aforesaid 
goods, included in this class.

Cl.12;Motors vehicles other than rail vehicles; motors and engines for vehicles; propulsion mechanisms for vehicles; 
vehicle chassis; vehicle bodies; couplings for vehicles; suspension shock absorbers for vehicles; shock absorbing 
springs for vehicles; pneumatic tires; tires for vehicle wheels; rims for vehicle wheels; tires, solid, for vehicle wheels; 
vehicle wheels; hubs for vehicle wheels; inner tubes for pneumatic tires; repair outfits for inner tubes, adhesive rubber 
patches for repairing inner tubes, spikes for tires, anti-skid chains for vehicles; nonskid devices for vehicle tires; vehicle 
seats; rearview mirrors; head-rests for vehicle seats; anti-theft alarms for land vehicles, anti-theft devices for vehicles; 
cigar lighters for automobiles; motor cars; automobiles; trucks, trailers and semi-trailers for vehicles, trailer hitches for 
vehicles; omnibuses; motorbuses; caravans; parts and fittings of all the aforesaid goods, included in this class; all the 
above goods are not related to rail vehicles or bicycles.
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Cl.35;Retail and wholesale services concerning motor vehicles and their parts and accessories, motors and engines for 
land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services for mail-order 
business concerning motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle 
chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services via internet concerning motor vehicles 
and their parts and accessories, motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for 
vehicle wheels; retail and wholesale services via teleshopping programs concerning motor vehicles and their parts and 
accessories, motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; bringing 
together, but not transporting, a variety of motor vehicles and their parts and accessories, motors and engines for land 
vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheelsfor the benefit of others, thereby enabling customers 
to view and purchase the goods in a retail outlet; negotiation of contracts for the benefit of others about sale and 
purchase of motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle chassis, 
vehicle bodies and tires for vehicle wheels; business administration and organizational management of vehicle fleets for 
others; commercial information and advice for consumers (consumer advice shop); administrative processing of orders; 
negotiation of contracts for the benefit of others about sale and purchase of goods; consultancy and assistance in 
organization and management of retail and business companies; advertising; business management; business 
administration; office functions; business management consultancy, radio and television advertising, organization of 
trade fairs for commercial or advertising purposes, collecting and arranging of relevant press articles; personnel 
management consultancy; presentation of goods on communication media, for retail purposes; public relations; 
auctioneering; sales promotion for others; personnel recruitment; relocation services for businesses; administrative 
processing of purchase orders; auditing; sponsorship search; all the above services are not related to rail vehicles

Cl.37;Building, construction and demolition; rental of tools, construction machines and equipment for construction and 
demolition; mining, oil and gas extraction; extermination, disinfection and pest control; reconstruction, repair, servicing 
and dismantling of vehicles; vehicle repair in the course of vehicle breakdown service; customized carrying out of 
alterations on body, chassis and motor of motor vehicles (tuning), included in this class; varnishing of vehicles; vehicle 
polishing; anti-rust treatments for vehicles; vehicle maintenance; vehicle cleaning; retreading of tires; boiler and burner 
maintenance, cleaning and repair; repair information; construction information; installation of doors and windows; 
quarrying services; machinery installation, maintenance and repair; airplane maintenance and repair; shipbuilding; 
photographic apparatus repair; clock and watch repair; repair of security locks; rust proofing; furniture maintenance; 
leather care, cleaning and repair; disinfecting; burglar alarm installation and repair; advice, consultancy and information 
for the aforesaid services, included in this class; all the above services are not related to rail vehicles.
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Priority claimed from 14/08/2017; Application No. : 30 2017 020 233 ;Germany 

3857078    19/12/2017
[International Registration No. : 1405508]
ThyssenKrupp Industrial Solutions AG

Thyssenkrupp Allee 1 45143 Essen Germany

thyssenkrupp AG

ThyssenKrupp Allee 1 45143 Essen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine parts for the cement, lime, gypsum, ceramic, refractory, metallurgical and chemical 
industries, for the mining industry and for the power and energy sector, namely excavators, bucket excavators, large 
bucket excavators, spreaders, conveyor devices, hoisting devices and hoisting units, belt conveyors, refiners and mills, 
beaters and flattening machines, crushers and crusher systems, fragmentizing machines, grinding machines and systems
comprising them, vacuum cleaners, pulverization machines, compacting and vibrating machines, drilling machines, 
separating machines, separators to separate solids from liquids, classifiers to classify solids, transfer and transport 
machines.

Cl.9;Control devices [regulators], display devices, logging devices, metering units.

Cl.11;Industrial processing plants for the cement industry, the lime industry, the gypsum industry, the refractory 
industry, the metallurgical industry, the chemical industry, the mining industry and the power and energy sector, namely 
ovens, calcinators, preheaters, coolers, separators for air and gas treatment.

Cl.37;Maintenance of equipment and plants for the cement, lime, gypsum, refractory, metallurgical and chemical 
industries, for mining and energy industry or the energy management.

Cl.41;Training of personnel for the aforementioned plants.

Cl.42;Drawing construction plans for the cement industry, the lime industry, the gypsum industry, the refractory 
industry, the metallurgical industry, the chemical industry, the mining industry and the power and energy sector, in 
particular ovens, calcinators, preheaters, coolers, separators for air and gas treatment; carrying out chemical, technical 
and physical inspections as well as on-site inspections; consultancy in the field of construction drafting, consultancy 
relating to technical and scientific analysis; testing and inspection services of equipment and plants for the cement, lime, 
gypsum, refractory, metallurgical and chemical industries, for mining and energy industry or the energy management; 
creating computer programs to operate the aforementioned plants; engineering services.
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Priority claimed from 17/02/2017; Application No. : 016373714 ;European Union 

3888514    27/06/2018
[International Registration No. : 1369042]
OCTAPHARMA AG

Seidenstraße 2 CH-8853 Lachen CH

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations, particularly blood plasma preparations, plasma derivatives, coagulation factors, 
growth factors, proteins derived from plasma.

Cl.40;Treatment of materials, namely treatment of blood or blood plasma in pharmaceutical preparations, particularly of 
blood plasma preparations, plasma derivatives, coagulation factors, growth factors, proteins derived from plasma.

Cl.44;Medical services, particularly the medical services of a blood donation center.
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Priority claimed from 18/06/2018; Application No. : 1934556 ;Australia 

3947363    12/07/2018
[International Registration No. : 1423135]
Kevin Murphy Professional Pty. Ltd.

7 Endeavour Way SUNSHINE WEST VIC 3020 Australia

Proposed to be Used
IR DIVISION
Cl.3;Hair care preparations; hair cleaning preparations; hair styling preparations; hair bleaching preparations and 
lighteners; hair coloring preparations; hair decoloring preparations; hair dyes; hair gels; hair lotions; cologne and eau de 
toilette; shaving creams; after-shave lotions; perfumery; essential oils; cosmetics; dentifrices.

Cl.21;Brushes; combs; cosmetic utensils; shaving brushes.

Cl.35;Retail, wholesale, and distribution services including the retailing, wholesaling and distribution of hair care 
preparations, hair cleaning preparations, hair styling preparations, hair bleaching preparations and lighteners, hair 
coloring preparations, hair decoloring preparations, hair dyes, hair gels, hair lotions, cologne and eau de toilette, shaving 
creams, after-shave lotions, perfumery, essential oils, cosmetics, dentifrices, brushes, combs, cosmetic utensils, shaving 
brushes; design of advertising materials.

Cl.41;Education; providing of training; entertainment; organization of exhibitions for cultural or educational purposes; 
arranging and conducting of in-person educational forums; practical training; arranging and conducting of seminars; 
teaching; educational services; instruction services; vocational guidance; arranging and conducting of workshops; 
providing of training in the field of cosmetology; organization of exhibitions in the field of beauty and cosmetology for 
cultural or educational purposes; organization of fashion shows for entertainment purposes; arranging and conducting of 
workshops in the field of cosmetology; practical training in the field of cosmetology.
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Priority claimed from 18/06/2018; Application No. : 1934555 ;Australia 

3948281    12/07/2018
[International Registration No. : 1423095]
Kevin Murphy Professional Pty. Ltd.

7 Endeavour Way SUNSHINE WEST VIC 3020 Australia

Proposed to be Used
IR DIVISION
Cl.3;Hair care preparations; hair cleaning preparations; hair styling preparations; hair bleaching preparations and 
lighteners; hair coloring preparations; hair decoloring preparations; hair dyes; hair gels; hair lotions; cologne and eau de 
toilette; shaving creams; after-shave lotions; perfumery; essential oils; cosmetics; dentifrices.

Cl.21;Brushes; combs; cosmetic utensils; shaving brushes.

Cl.35;Retail, wholesale, and distribution services including the retailing, wholesaling and distribution of hair care 
preparations, hair cleaning preparations, hair styling preparations, hair bleaching preparations and lighteners, hair 
coloring preparations, hair decoloring preparations, hair dyes, hair gels, hair lotions, cologne and eau de toilette, shaving 
creams, after-shave lotions, perfumery, essential oils, cosmetics, dentifrices, brushes, combs, cosmetic utensils, shaving 
brushes; design of advertising materials.

Cl.41;Education; providing of training; entertainment; organization of exhibitions for cultural or educational purposes; 
arranging and conducting of in-person educational forums; practical training; arranging and conducting of seminars; 
teaching; educational services; instruction services; vocational guidance; arranging and conducting of workshops; 
providing of training in the field of cosmetology; organization of exhibitions in the field of beauty and cosmetology for 
cultural or educational purposes; organization of fashion shows for entertainment purposes; arranging and conducting of 
workshops in the field of cosmetology; practical training in the field of cosmetology.
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Priority claimed from 16/07/2018; Application No. : UK00003324934 ;United Kingdom 

3949581    16/07/2018
[International Registration No. : 1422888]
THE CHANCELLOR, MASTERS AND SCHOLARS OF THE UNIVERSITY OF CAMBRIDGE

The Old Schools Cambridge CB2 1TN United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

4121/B,6TH CROSS, 19A MAIN, HAL II STAGE (EXTENSION) BANGALORE-560 038. KARNATAKA.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
fire-extinguishing apparatus; pocket calculators; sound transmitting apparatus; sound recording apparatus; sound 
reproduction apparatus; USB flash drives; CD-ROMs; magnetic data media; magnetic tapes; magnetic disks; optical 
discs; optical data media; videotapes; computer software; downloadable computer software; computer software, 
recorded; software for mobile phones, tablets and portable computers; downloadable software for mobile devices; 
educational software; application software; computer programmes for interactive games or quizzes; computer software 
for communicating with users of hand-held computers; computer software in the field of electronic publishing; 
downloadable books; downloadable booklets; downloadable pamphlets; downloadable image files; downloadable text 
files; downloadable video files; downloadable exam papers; downloadable quizzes; downloadable assessment criteria; 
downloadable educational materials; downloadable periodical publications; downloadable journals; downloadable 
dictionaries; downloadable reference books; downloadable lecture notes; downloadable educational worksheets; 
downloadable slide presentations; downloadable flashcards; downloadable vocabulary lists; electronic publications, 
downloadable; printed publications in electronically readable form; printed publications in optically recorded form; 
databases; podcasts; talking books; downloadable publications; downloadable educational materials including exam 
papers, course materials and lecture notes; mouse pads; sleeves for laptops; sleeves for tablet computers; sleeves for 
portable computers; cases for mobile phones, tablets or portable computers; computer software for the provision of 
training, education, examination and assessment including software for operation over computer networks and by remote 
computer access; magnetic, optical and other disks, magnetic tape and other media for electronically recording data or 
software carrying computer data or computer software for the provision of training, education, examination and 
assessment; 3D spectacles; animated cartoons; audiovisual teaching apparatus; bags adapted for laptops; bar code 
readers; battery chargers; calculating machines; cases for smartphones; cell phone straps; chargers for electric 
batteries; chemistry apparatus and instruments; cinematographic film, exposed; clothing especially made for 
laboratories; compact discs [audio-video]; compact discs [read-only memory]; computer memory devices; computer 
programmes [programs], recorded; computer keyboards; computer operating programs, recorded; computer peripheral 
devices; computer software, recorded; computer programs [downloadable software]; computer game software; computer 
software applications, downloadable; computer hardware; computers; covers for smartphones; covers for personal 
digital assistants [PDAs]; covers for tablet computers; decorative magnets; digital photo frames; digital signs; 
downloadable ring tones for mobile phones; downloadable music files; egg timers [sandglasses] / hourglasses; electronic
pens [visual display units]; electronic agendas; electronic pocket translators; electronic notice boards; electronic book 
readers; electronic interactive whiteboards; electronic sheet music, downloadable; encoded key cards; epidiascopes; 
films, exposed; flashing lights [luminous signals] / blinkers [signalling lights]; floppy disks; frames for photographic 
transparencies; hands-free kits for telephones; headphones; identity cards, magnetic; interactive touch screen terminals; 
interfaces for computers; joysticks for use with computers, other than for video games; juke boxes for computers; laptop 
computers; lasers, not for medical purposes; light-emitting electronic pointers; loudspeakers; magnetic tape units for 
computers; magnets; mathematical instruments; measures; measuring instruments; memory cards for video game 
machines; metronomes; microphones; microprocessors; microscopes; mobile telephones / cell phones / cellular phones; 
modems; monitors [computer hardware]; monitors [computer programs]; mouse [computer peripheral]; neon signs; 
notebook computers; pedometers; apparatus and instruments for physics; pipettes; Pitot tubes; portable media players; 
precision measuring apparatus; precision balances; pressure measuring apparatus; printed circuits; printed circuit 
boards; printers for use with computers; prisms [optics]; processors [central processing units] / central processing units 
[processors]; projection screens; projection apparatus; protective helmets; protective masks; protective helmets for 
sports; protective films adapted for computer screens; protective films adapted for smartphones; protractors [measuring 
instruments]; quantity indicators; radios; readers [data processing equipment]; reflecting discs for wear, for the 
prevention of traffic accidents; reflective safety vests; resuscitation mannequins [teaching apparatus]; rulers [measuring 
instruments]; rules [measuring instruments]; scales; scales with body mass analysers / scales with body mass analyzers; 
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scanners [data processing equipment]; selfie sticks [hand-held monopods]; shoes for protection against accidents, 
irradiation and fire; sighting telescopes for firearms / telescopic sights for firearms; mechanical signs; signs, luminous; 
slide projectors / transparency projection apparatus; slide-rules; smart rings; smartglasses; smartphones; smartwatches; 
spectacle cases / eyeglass cases; spirit levels; square rulers for measuring; squares for measuring; personal stereos; T-
squares for measuring; tablet computers; tape recorders; teaching apparatus; teleprompters; test tubes; material testing 
instruments and machines; thermometers, not for medical purposes; time recording apparatus; time clocks [time 
recording devices]; video recorders; video cassettes; video game cartridges; video screens; video telephones; virtual 
reality headsets; wearable activity trackers; weighing apparatus and instruments; weights; wrist rests for use with 
computers; X-ray films, exposed; X-ray photographs, other than for medical purposes; parts and fittings for all the 
aforesaid goods.

Cl.16;Paper, cardboard; printed matter; bookbinding material; stationery; instructional and teaching material (except 
apparatus); arithmetical tables; atlases; booklets; bookmarkers; books; calendars; cards; charts; diagrams; printed 
forms; geographical maps; handwriting specimens for copying; histological sections for teaching purposes; magazines 
[periodicals]; manuals; newsletters; newspapers; pamphlets; periodicals; pictures; postcards; posters; printed 
publications; prospectuses; school supplies [stationery]; stickers; teaching materials [except apparatus]; exercise books; 
printed awards; printed certificates; reference books; dictionaries; reports; journals; exam papers; lecture notes; 
worksheets; printed matter namely quizzes; printed matter namely educational assessment criteria; flashcards; printed 
matter namely vocabulary lists; printed matter namely documents; forms; brochures; instructional and teaching materials 
relating to the training, testing, examination and assessment of candidates for educational achievement, and to the 
provision of training, testing, examination and assessment services, including computer assisted, computer mediated 
services and on-line services and to the provision of distance learning programmes; announcement cards [stationery]; 
banners of paper; boxes of paper or cardboard; cardboard; clipboards; copying paper [stationery]; covers [stationery]; 
document files [stationery]; document holders [stationery]; drawing pads; drawing instruments; drawing sets; drawing 
pens; drawing rulers; erasing products; files [office requisites]; flyers; folders for papers / jackets for papers; folders 
[stationery]; forms, printed; fountain pens; graphic prints; graphic reproductions; graphic representations; greeting 
cards; index cards [stationery]; indexes; labels of paper or cardboard; ledgers [books]; loose-leaf binders; marking pens 
[stationery]; note books; pads [stationery]; paint boxes [articles for use in school]; paper for recording machines; paper 
sheets [stationery]; paper clasps; luminous paper; paper ribbons; pen cases / boxes for pens; pencil holders; pencil 
sharpeners, electric or non-electric; pencils; penholders; pens [office requisites]; placards of paper or cardboard; printed 
timetables; printing type; prints [engravings]; rubber erasers; sealing stamps; sealing machines for offices; seals 
[stamps]; self-adhesive tapes for stationery or household purposes; shields [paper seals]; signboards of paper or 
cardboard; stamp pads; stamp stands; stamps [seals]; stands for pens and pencils; stencils [stationery]; writing 
materials; writing paper; writing cases [sets]; writing instruments.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; boarding 
schools; schools; nursery schools; services of schools [education]; coaching [training]; education information; physical 
education; practical training; teaching services; educational services; instruction services; tuition; vocational guidance 
[education or training advice]; vocational retraining; adult education services; analysing educational test scores and data 
for others; arrangement of training courses; business educational services; business training; computer assisted 
education services; computer assisted examination services; design of educational courses, examinations and 
qualifications; development of educational material; educational assessment services; educational examination services; 
academic examination services; educational research; provision of educational examination facilities; setting of 
educational standards; university education services; university services; provision of distance learning programmes; 
arranging and conducting of colloquiums, workshops [training], congresses, conferences, seminars and symposiums; 
correspondence courses; distance learning courses; organisation of competitions [education or entertainment]; 
organisation of exhibitions for cultural or educational purposes; arranging of festivals for educational purposes; club 
services [entertainment or education]; game services provided on-line from a computer network; holiday camp services 
[entertainment]; holiday camp services [education]; sport camp services; electronic desktop publishing; publishing 
consultancy services; advisory services relating to publishing; publishing services; electronic publishing services; 
providing electronic publications; publication of printed matter and printed publications; production of radio and 
television programmes; providing online electronic publications, not downloadable; publication of texts, other than 
publicity texts; publication of books, reference books, directories, manuals, reports, magazines, journals, periodicals, 
dictionaries, exam papers, lecture notes, worksheets, quizzes, puzzles, examination marking criteria, pamphlets, booklets,
flashcards, vocabulary lists and educational material including online publication; publishing; writing of texts, other than 
publicity texts; provision of bibliographic information for educational purposes; language interpreter services; 
translation; lending libraries; mobile library services; providing museum facilities; teaching, examination and assessment 
services including computer assisted and computer mediated services and on-line services; boarding school education; 
arranging and conducting of colloquiums; arranging and conducting of conferences; educational examination; 
educational services provided by schools; arranging and conducting of in-person educational forums; production of 
music; on-line publication of electronic books and journals; providing on-line electronic publications, not downloadable; 
providing on-line music, not downloadable; providing on-line videos, not downloadable; organization of competitions 
[education or entertainment]; organization of exhibitions for cultural or educational purposes; practical training 
[demonstration]; presentation of live performances; publication of books; recording studio services; arranging and 
conducting of seminars; songwriting; arranging and conducting of symposiums; teaching / educational services / 
instruction services; training services provided via simulators; tutoring; arranging and conducting of workshops 
[training]; writing of texts; information, advisory and consultancy services relating to the aforesaid services; provision of 
information relating to education, training and assessment, provided on-line from a computer database or from the 
internet.
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3961195    13/03/2018
[International Registration No. : 1424529]
START-RITE SHOES LIMITED

Peachman Way, Broadland Business Park, Thorpe St Andrew Norwich, Norfolk NR7 OWF United Kingdom

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.10;Orthopaedic apparatus; orthopaedic hosiery; orthopaedic footwear; orthopaedic insoles; orthopaedic soles; 
orthopaedic foot cushions; orthopaedic inserts for footwear; orthopaedic implants made of artificial materials.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas; parasols; walking 
sticks; key cases; briefcases; boot bags; bags; calling card cases; all purpose sports bags; credit card cases; business 
card cases; luggage; fitted belts for luggage; rucksacks; knapsacks; trekking bags; travelling bags; handbags; shoulder 
bags; pouches; sunshade parasols; backpacks; suitcases; carry-on bags; tote bags; beach bags; overnight bags; 
overnight cases; cases for keys; record bags; cases for travel kits [not fitted]; travel kit bags sold empty; duffel bags; 
duffel bags for travel; sports bags; gym bags; toilet bags; belt bags; shoe bags for travel; airline travel bags; camping 
bags; student bags; fastenings for bags, straps for bags; parts and fittings for all the aforesaid goods; luggage straps; 
straps for knapsacks, packs, satchels, schoolbags and for other load carriers; carrying devices for babies and children, 
being slings and harnesses; luggage trunks; holdalls; all-purpose carrying bags; wallets; leather wallets; pocket wallets; 
purses; hip pouches; travelling cases; vanity cases sold empty; document cases; canes.

Cl.25;Clothing; footwear; headgear; children"s footwear; children"s clothing; children"s headgear; infant"s footwear; 
infant"s clothing; infant"s headgear; articles of clothing, including T-shirts and sweaters, shirts, articles of sports 
clothing; jackets, stockings, socks (for wear), panti-hose, tights, pants, trunks, shorts, jeans; boots, bootees, shoes, knee-
boots, half boots, home-worn footwear, soles, thermal insulating insoles, sandals, and slippers and parts of all the 
aforementioned goods included in this class.

Cl.35;Advertising; business management; business administration; office functions; accounting; accounts (drawing up 
of statements of -); the bringing together for the benefit of others of a variety of footwear goods and products enabling 
customers to conveniently view and purchase those goods in a department store, wholesale outlets and in a retail 
footwear store, from a footwear catalogue by mail order or by means of telecommunications or from an internet web-site 
specialising in the marketing of footwear; provision of space on web sites for advertising goods and services; business 
advisory and information services provided on-line from a computer database or the internet; administrative processing 
of purchase orders; advertising by mail order; business information; business inquiries; business management and 
organization consultancy; business management assistance; business management consultancy; shop window dressing; 
business and management advice; compilation and provision of trade, business price and business statistical 
information; compilation of statistical information; compilation of commercial information into computer databases; 
provision of business statistical information; providing of business, marketing, commercial or customer information and 
compilation of information into computer databases; preparation of business reports, commercial reports and marketing 
reports; compilation of business reports; advertising services, business administration, marketing and marketing 
planning; advisory and consultancy services relating to marketing, marketing assessment services; business planning 
and development, services relating to stock control and stock management; setting up, organisation, administration, 
operation and supervision of customer loyalty, sales, incentives and promotional activity schemes and advice, 
consultancy and information services relating to such services; business management, including assistance and advising
for the establishment and management of retail stores; provision of space on websites for advertising goods and 
services; business advisory services, promotional services and information services relating thereto; direct mail 
advertising; distribution of promotional material; marketing services; business management of retail outlets; online retail 
services relating to clothing; retail services relating to sporting goods; online retail services relating to handbags; online 
retail services relating to luggage; mail order retail services for clothing; retail services in relation to headgear; retail 
services in relation to footwear; retail services in relation to luggage; retail services in relation to bags; retail services in 
relation to umbrellas; retail services in relation to clothing; online retail store services relating to clothing; mail order 
retail services for clothing accessories; retail services in relation to fashion accessories; retail services in relation to 
clothing accessories; mail order retail services connected with clothing accessories; administration of the business 
affairs of retail stores; presentation of goods on communication media, for retail purposes; retail services connected with 
the sale of clothing and clothing accessories; online ordering services; customer loyalty services for commercial, 
promotional and/or advertising purposes.
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Priority claimed from 23/01/2018; Application No. : 87766627 ;United States of America 

3961211    18/07/2018
[International Registration No. : 1425258]
Chronicle LLC

1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for computer security risk and threat analysis, assessment, management, remediation, and 
elimination; computer software used to maintain security over or in computer networks, web applications and/or digital 
data; computer software for providing computer security; computer software for providing anti-virus scanning, detection, 
identification, security, management, remediation, and elimination of viruses, worms, trojans, spyware, adware, malware 
and unauthorized data and programs on computer systems, servers and electronic devices; computer software for 
computer security risk and threat analysis, assessment, management, remediation, and elimination for protecting 
computer hardware, systems, servers, data, and electronic devices.

Cl.42;Software as a service (SaaS), namely, providing temporary use of non-downloadable software for computer 
security risk and threat analysis, assessment, management, remediation, and elimination; computer security consultancy; 
software as a service (SaaS), namely, providing temporary use of non-downloadable software used to maintain security 
over or in computer networks, web applications and/or digital data; software as a service (SaaS), namely, providing 
temporary use of non-downloadable software for providing computer security; application service provider featuring 
software for providing anti-virus scanning, detection, identification, security, management, remediation, and elimination 
of viruses, worms, trojans, spyware, adware, malware and unauthorized data and programs on computer systems, servers
and electronic devices; providing temporary use of non-downloadable software for computer security risk and threat 
analysis, assessment, management, remediation, and elimination for protecting computer hardware, systems, servers, 
data, and electronic devices.
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Priority claimed from 06/03/2018; Application No. : 719244 ;Switzerland 

3978579    30/08/2018
[International Registration No. : 1427915]
Rychiger AG

Alte Bernstrasse 135 CH-3613 Steffisburg Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines, namely filling machines, packaging machines and sealing machines for industrial use, machines for the 
food, animal food and pharmaceutical industry; components and parts for the above-mentioned goods, included in this 
class.

Cl.37;Installation, maintenance and repair of machines.

Cl.42;Technological services, mechanical research services.
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Priority claimed from 30/10/2017; Application No. : 4400470 ;France 

3981333    04/10/2018
[International Registration No. : 1426878]
SES-IMAGOTAG

55 place Nelson Mandela F-92000 NANTERRE France

Proposed to be Used
IR DIVISION
Cl.6;Rails of metal for fastening price tags; metal fasteners for labels; metal fasteners for fixing purposes; fasteners of 
metal for display of references and prices on retail display shelves and at cash tills.

Cl.9;Communication apparatus; radio communication and broadcasting apparatus; artificial intelligence apparatus; 
optical, signalling, checking (supervision) apparatus and instruments; positioning apparatus; optical readers; apparatus 
for recording, transmission or reproduction of sound or images; multi-frequency radio transmitters and receivers; 
equipment for processing information, computers; computer peripheral devices; software [recorded computer programs]; 
computer programs [downloadable software]; price management software; dynamic display software; data 
communication software; computer software for processing, dissemination, collection and compilation of positioning 
data; downloadable computer software applications; computer application software; communication interface units; 
electronic shelf labels; interactive electronic tags; electronic tags for goods; radio-frequency identification tags; encoded 
identification tags [machine readable]; electronic security tags; encoded bar-code labels; labels containing electronically 
recorded or encoded information; labels containing magnetically recorded or encoded information; labels containing 
optically recorded or encoded information; electronic display panels; electronic bulletin boards; dynamic display panels; 
high-resolution displays; dynamic display screens; interactive terminals; electronic publications (downloadable); 
electronic devices for displaying data; electronic devices for advertising display; all the aforesaid goods exclusively in the
field of digital solutions for physical retail trade and in the field of electronic labeling systems.

Cl.20;Rails not of metal for fastening price tags; non-metallic fasteners for labels; non-metallic fasteners for fixing 
purposes; non-metallic fasteners for display of references and prices on retail display shelves and at cash tills.

Cl.35;Advertising; sales promotion services; promoting the goods of others via computer and communication 
networks; brand positioning services, brand strategy services; assistance to commercial enterprises in business 
management; commercial business analysis; commercial business management; commercial administration; display 
services for commercial, advertising and/or sales promotion purposes; presentation of goods on all communication 
media, for retail sale; presentation of prices on electronic labels for retail sale of merchandise (product price listing 
services); commercial information and advice for consumers (consumer advice shop); updating of advertising material; 
compilation of statistics; business appraisals; organization of exhibitions for commercial or advertising purposes; 
collection and systematization of data in a central file; computer file management; computerized inventory location 
services (computer file management); business information; data search in computer files for others; economic 
forecasting; price comparison services; price research; price analysis; compilation and provision of information relating 
to business statistics and business prices; arranging subscriptions to telecommunication services for others; 
administrative processing of purchase orders; marketing services; information relating to marketing; advice regarding 
business strategies and business management; marketing analysis; goods inventory; computerized inventory control; 
computerized inventory preparation; all the aforesaid services exclusively in the field of digital solutions for physical 
retail trade and in the field of electronic labeling systems.

Cl.42;Computer programming; services provided by engineers and experts in electronic display and computer science; 
design services of electronic systems and computer systems for retail outlets; design and development of computer 
systems and electronic display systems, display control and reading of references and prices on retail display spaces and
at cash tills; information technology consultancy services; design and development of computer hardware and software; 
conversion of computer programs and data, other than physical conversion; conversion of data or documents from 
physical to electronic media; technical project study; surveying [engineering work]; engineering; software installation; 
design of computer software of price management and dynamic display software; installation and maintenance of 
software for management of prices and dynamic display software; updating of computer software; technical support 
service for computer hardware and software; design, installation and maintenance of software application solutions; 
rental of computer software in connection with prices; application service provider; development of software application 
solutions; temporary provision of web-based applications; all the aforesaid services exclusively in the field of digital 
solutions for physical retail trade and in the field of electronic labeling systems.
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3981370    06/09/2018
[International Registration No. : 1429185]
Petsure (Australia) Pty Ltd

L1, 465 Victoria Ave CHATSWOOD NSW 2067 Australia

Proposed to be Used
IR DIVISION
Cl.35;Administration of insurance claims; insurance administration.

Cl.36;Advisory services relating to insurance claims; insurance; insurance claim assessments; insurance claim 
settlements; insurance services; processing of insurance claims; provision of insurance information; computerised 
financial services; financial services.

Cl.44;Providing information including online, about medical services, and veterinary services; provision of veterinary 
information.
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3981403    06/09/2018
[International Registration No. : 1429128]
Purely Northwest, Inc.

446 West Horton Road Bellingham WA 98226 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Body wash; nail care preparations; nail cream; non-medicated foot lotions; non-medicated foot soaks; soaps for 
body care.

Cl.5;Nail fungus treatment preparations.
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3981438    06/09/2018
[International Registration No. : 1429174]
Petsure (Australia) Pty Ltd

L1, 465 Victoria Ave CHATSWOOD NSW 2067 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer peripheral devices; computer programs for use in communications; computer 
programs for use in insurance; computer software; electronic data processing apparatus; electronic data processing 
devices; electronic data processing equipment; operating systems (electronic); terminals for the electronic transfer of 
funds; modems; message sending apparatus; multifunction cards (encoded) for financial services; multifunction cards 
(magnetic) for financial services.

Cl.38;Communication of information by computer; computer communications for the transmission of information; 
transmission of computerised data; transmission of data by computer; transmission of information on a wide range of 
topics, including online and over a global computer network; communication services provided electronically; electronic 
communication services; electronic funds transfer communication services; rental of modems; rental of message sending
apparatus.
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Priority claimed from 16/04/2018; Application No. : 17887871 ;European Union 

3981446    01/10/2018
[International Registration No. : 1412996]
SETTIMA MECCANICA S.R.L.

Località Settima, Conca I-29020 Gossolengo (Piacenza) Italy

Proposed to be Used
IR DIVISION
Cl.7;Motors and engines, transmission components and generic parts of machines; pumps, compressors and fans; 
hydraulic engines and motors; parts and accessories of all the aforesaid goods.

Cl.9;Measuring, counting, aligning and calibrating instruments, in particular flowmeters, parts and accessories for all of 
the aforesaid goods.
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Priority claimed from 13/03/2018; Application No. : 719423 ;Switzerland 

3981480    11/09/2018
[International Registration No. : 1429303]
Montres Breguet SA (Montres Breguet AG) (Montres Breguet Ltd)

CH-1344 L'Abbaye Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computers worn on the wrist, smartwatches, hand-held electronic apparatus for detection, storage, tracking, 
monitoring and transmission of data relating to user activity, namely position, route, distance traveled, heart rate; optical 
apparatus and instruments, particularly spectacles, sunglasses, magnifying glasses; cases for spectacles, sunglasses 
and magnifying glasses; batteries for electronic apparatus and computers, batteries for timepieces and chronometric 
instruments; all the aforesaid goods from the Vallée de Joux region.

Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith included in this class, 
namely figurines, trophies; jewelry, namely rings, earrings, cuff links, bracelets, charms, brooches, chains, necklaces, tie 
pins, tie clips, jewelry caskets (cases), cases; precious stones, semi-precious stones; timepieces and chronometric 
instruments, namely chronometers, chronographs, clocks, watches, bracelets, wall clocks, alarm clocks as well as parts 
and accessories for the aforesaid goods, namely hands, anchors, pendulums, barrels, watch cases, watch bracelets, 
watch dials, clockworks, watch chains, movements for timepieces, watch springs, watch glasses, presentation cases for 
timepieces, cases for timepieces; all the aforesaid goods from the Vallée de Joux region.
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Priority claimed from 25/04/2018; Application No. : 30 2018 104 652 ;Germany 

3982021    04/09/2018
[International Registration No. : 1429660]
Federal-Mogul Burscheid GmbH

Bürgermeister-Schmidt-Str. 17 51399 Burscheid Germany

Proposed to be Used
IR DIVISION
Cl.6;Carbon ring coating of metallic materials or alloys or predominantly metallic materials or alloys.

Cl.7;Sliding elements (machine parts) of machines and engines, included in class 7; piston rings.

Cl.12;Vehicles; Apparatus for locomotion by land, air or water.

4779



Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

3982682    03/10/2018
[International Registration No. : 1342283]
KALEKIM KIMYEVI MADDELER SANAYI VE TICARET ANONIM SIRKETI

Firuzköy Mahallesi Firuzköy Bulvari No:188/1 Avcilar TR-34325 Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.35;Advertising; business management; business administration; office functions.
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3982690    10/09/2018
[International Registration No. : 1429634]
GEH Wasserchemie GmbH & Co. KG

Adolf-Köhne-Straße 4 49090 Osnabrück Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals, in particular adsorbents, adsorber material, filter material of chemical, vegetable and ceramic 
substances.

Cl.11;Water purification and water treatment devices.

Cl.37;Construction and maintenance of water technical and water chemical apparatus and plants.

Cl.42;Planning of water technical and water chemical apparatus and plants.
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Priority claimed from 25/04/2018; Application No. : 30 2018 104 653 ;Germany 

3982862    04/09/2018
[International Registration No. : 1429725]
Federal-Mogul Burscheid GmbH

Bürgermeister-Schmidt-Str. 17 51399 Burscheid Germany

Proposed to be Used
IR DIVISION
Cl.6;Carbon ring coating of metallic materials or alloys or predominantly metallic materials or alloys.

Cl.7;Sliding elements (machine parts) of machines and engines, included in class 7; piston rings.

Cl.12;Vehicles; Apparatus for locomotion by land, air or water.
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Priority claimed from 02/04/2018; Application No. : 87859809 ;United States of America 

3985769    13/09/2018
[International Registration No. : 1430631]
Epic Games, Inc.

620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Video game software.

Cl.41;Entertainment services, namely, providing on-line computer games; entertainment services, namely, providing 
online video games.
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3985849    13/09/2018
[International Registration No. : 1430670]
Epic Games, Inc.

620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Cl.14;Necklaces.

Cl.16;Computer game instruction manuals and hint books; printed material, namely, novels and series of fiction books 
and short stories featuring scenes and characters based on video games; comic books; calendars and posters.

Cl.28;Toy action figures.

Cl.42;Developing customized web pages featuring user-defined computer game information; providing customized on-
line web pages and data feeds, featuring user-defined information, which includes blog posts, new media content, other 
on-line content, and on-line web links to other websites, and which excludes social networking services.
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Priority claimed from 31/08/2018; Application No. : 78021/2018 ;Switzerland 

3985886    03/09/2018
[International Registration No. : 1430870]
Arch Personal Care Products, L.P.

70 Tyler Place, South Plainfield New Jersey 07080 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic products in the form of capsules.

Cl.5;Empty gelatin capsules for nutritional supplements; empty plant-derived capsules for nutritional supplements; 
nutritional supplements in the form of capsules.
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Priority claimed from 08/11/2017; Application No. : 30 2017 028 451 ;Germany 

3985906    03/10/2018
[International Registration No. : 1416144A]
Capri Sun AG

Neugasse 22 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.29;Dairy products, except cheese; drinks made from dairy products; beverages, consisting mainly of milk or milk 
products; drinking yogurts; fruit pulp; fruit paste; fruit jellies; fruit-based snack food; fruit desserts; fruit purees; 
vegetable purees.

Cl.30;Coffee; tea; cocoa; coffee substitutes; coffee, tea, cocoa or chocolate drinks; beverages consisting mainly of 
coffee, tea or cocoa; iced tea; ice beverages with a coffee base; edible ices; sherbets [sorbets]; water ice; confectionery in
frozen form; mixtures for making water ices; fruit syrups; fruit sauces; non-medicated confectionery candy; gum sweets; 
dragées, not for medical purposes; sweetmeats [candy]; lollipops; confectionery bars.

Cl.32;Non-alcoholic beverages; mineral water [beverages]; flavored water; water-based beverages containing tea 
extracts; functional water-based beverages; isotonic beverages; fruit drinks; juices; fruit juices; fruit nectars; vegetable 
juice drinks; vegetable juices; smoothies; part frozen slush drinks; syrups and essences for making non-alcoholic 
beverages, included in class 32.
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Priority claimed from 26/04/2018; Application No. : 017893058 ;European Union 

3985917    27/09/2018
[International Registration No. : 1430165]
BIOCHEM Zusatzstoffe Handels- und Produktionsgesellschaft mbH

Küstermeyerstr. 16 49393 Lohne Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; medical foodstuff additives for veterinary use.

Cl.31;Animal foodstuffs.
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Priority claimed from 12/03/2018; Application No. : 4436016 ;France 

3985939    10/09/2018
[International Registration No. : 1430121]
Parfums Christian Dior

33 avenue Hoche F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products; make-up products; cosmetic products.

Cl.4;Candles, perfumed candles.
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Priority claimed from 04/06/2018; Application No. : 1376183 ;Benelux 

3986710    14/09/2018
[International Registration No. : 1430130]
Hoppmann International B.V.

Rollepaal 13 NL-7701 BR Dedemsvaart Netherlands

Proposed to be Used
IR DIVISION
Cl.6;Moulds of metal.

Cl.7;Moulds [parts of machines]; moulds for forging metal products [parts of machines]; moulds for casting plastic 
products [parts of machines]; assembly machines and parts thereof; 3D printers and parts thereof.

Cl.9;Software.

Cl.11;Cooling appliances and cooling installations and parts thereof.
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Priority claimed from 04/06/2018; Application No. : 1376189 ;Benelux 

3986713    14/09/2018
[International Registration No. : 1430132]
Hoppmann International B.V.

Rollepaal 13 NL-7701 BR Dedemsvaart Netherlands

Proposed to be Used
IR DIVISION
Cl.7;Extrusion machines and parts thereof.

Cl.9;Software.

Cl.11;Cooling appliances and cooling installations and parts thereof.
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Priority claimed from 26/07/2018; Application No. : 720108 ;Switzerland 

3986905    03/09/2018
[International Registration No. : 1430435]
Nino Roncevic

Hauptstrasse 29 CH-2562 Port Switzerland

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software.
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Priority claimed from 18/07/2017; Application No. : 1858050 ;Australia 

3986915    08/10/2018
[International Registration No. : 1380355]
Bruce Collins Enterprises Pty Ltd

14 Rocklea Dr PORT MELBOURNE VIC 3207 Australia

Proposed to be Used
IR DIVISION
Cl.9;Boots specifically adapted for protection against accident or injury; protective reinforced footwear including boots 
and shoes specifically adapted for the prevention of accident or injury.

Cl.25;Boots; riding boots.
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Priority claimed from 06/02/2014; Application No. : UK00003041070 ;United Kingdom 

3986926    10/10/2018
[International Registration No. : 1197758]
Delamere Dairy Limited

Yew Tree Farm, Bexton Lane Knutsford, Cheshire WA16 9BH United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Food for babies and infants; powdered milk for babies and infants; powdered goat's milk for babies and infants; 
powdered cow's milk for babies and infants; powdered milk foods for babies and infants; dried milk for babies and 
infants; dried milk powder for babies and infants; dietary and nutritional supplements for babies and infants; infant 
formula.

Cl.29;Milk powder; powdered milk; powdered goat's milk; powdered cows' milk; flavoured milk powder for making 
drinks; dried milk; dried milk powder; milk products made from or containing powdered milk.
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3986931    14/09/2018
[International Registration No. : 1311141]
AXEL ARIGATO AB

Skeppsbron 5-6 SE-411 21 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.18;Umbrellas and parasols; luggage, bags, wallets and other carriers.

Cl.25;Footwear; headgear; clothing.

Cl.35;Advertising, marketing and promotional services; commercial trading and consumer information services; retail 
services in relation to footwear; wholesale services in relation to footwear; retail services in relation to clothing; retail 
store services in the field of clothing; wholesale services in relation to clothing; retail services in relation to sporting 
articles; wholesale services in relation to sporting articles; retail services in relation to bags; wholesale services in 
relation to bags; retail services in relation to headgear; wholesale services in relation to headgear; loyalty, incentive and 
bonus program services; advisory services (business -) relating to the operation of franchises.
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Priority claimed from 04/06/2018; Application No. : 1376187 ;Benelux 

3988125    14/09/2018
[International Registration No. : 1430291]
Hoppmann International B.V.

Rollepaal 13 NL-7701 BR Dedemsvaart Netherlands

Proposed to be Used
IR DIVISION
Cl.7;Sorting machines, other than for money, and parts thereof; transport machines and parts thereof; mounting 
machines and parts thereof; packing machines and parts thereof; 3D printers and parts thereof.

Cl.9;Software; cameras and parts thereof; electrical and electronic control devices and parts thereof.
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3988148    06/09/2018
[International Registration No. : 1430501]
Agrosavfe N.V.

Technologiepark 4 B-9052 GENT

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science, as well as for agricultural and horticultural purposes and forestry, 
including chemicals for the treatment of seeds, crops, herbs, diseases and plagues, for use before and after harvest; 
chemicals for preserving foodstuffs.

Cl.5;Pest control preparations; fungicides, herbicides.

Cl.42;Scientific and technological services relating to agriculture, horticulture and forestry, as well as research and 
development relating thereto; consultancy relating to biotechnology; research and development in the biotechnology 
field; chemistry services; scientific laboratory services; scientific testing services, including analytical testing; providing 
data from databases relating to the aforementioned services.
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Priority claimed from 04/06/2018; Application No. : 1376176 ;Benelux 

3988495    14/09/2018
[International Registration No. : 1430704]
Hoppmann International B.V.

Rollepaal 13 NL-7701 BR Dedemsvaart Netherlands

Proposed to be Used
IR DIVISION
Cl.6;Moulds of metal.

Cl.7;Extrusion machines and parts thereof; sorting machines, other than for money, and parts thereof; transport 
machines and parts thereof; mounting machines and parts thereof; packaging machines and parts thereof; moulds [parts 
of machines]; moulds for forging metal products [parts of machines]; moulds for casting plastic products [parts of 
machines]; assembly machines and parts thereof; 3D printers and parts thereof.

Cl.9;Software; cameras and parts thereof; electrical and electronic control devices and parts thereof.

Cl.11;Cooling appliances and cooling installations and parts thereof.
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Priority claimed from 16/04/2018; Application No. : 4446239 ;France 

3989327    07/09/2018
[International Registration No. : 1430017]
TECHNA

Route de Saint Etienne de Montluc, Les Landes de Bauche F-44220 COUËRON France

Proposed to be Used
IR DIVISION
Cl.3;Creams for leather; preservatives for leather (polishes); shampoos for horses; cosmetics for horses.

Cl.5;Dietetic substances and foodstuffs for horses; food supplements for horses; washing products for horses.

Cl.31;Foodstuffs for horses; food substances for horses.
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Priority claimed from 01/06/2018; Application No. : 017911505 ;European Union 

3989328    04/09/2018
[International Registration No. : 1430702]
SAP SE

Dietmar-Hopp-Allee 16 69190 Walldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and computer software; computer programs and computer software for the analysis and 
presentation of business data, and for the purpose of real-time, ad-hoc and strategic business decision making; computer 
programs and computer software for the recognition and processing of writing, drawing and other signals and commands 
given by hand on a computer screen or through a computer enabled pen; mobile app for tablets; all of the above also for 
operation by way of a cloud computing model.

Cl.35;Outsourcing of computer programs and software.

Cl.41;Training in the use of data processing programs.

Cl.42;Creating, development and design of computer programs and computer software, in particular for the analysis 
and presentation of business data, for the purpose of real-time, ad-hoc and strategic business decision making, for the 
recognition and processing of writing, drawing and other signals and commands given by hand on a computer screen or 
through a computer enabled pen; implementation, maintenance, rental of computer programs and software; maintenance 
of computer programs and software; updating and maintenance of computer programs and computer software, in 
particular programs relating to the development, creation, programming, execution, function, production, disseminating, 
distribution, application, use, operating, handling, modifying, sale, maintenance, rental, updating, design and 
outsourcing; technical consultancy with regard to the creating, development, use and application of computer programs 
and software; research in the field of computer programs and software; hosting services.
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Priority claimed from 15/03/2018; Application No. : 017875218 ;European Union 

3989563    07/09/2018
[International Registration No. : 1430274]
CRH Group Services Limited

42 Fitzwilliam Square Dublin 2 Ireland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals, adhesives, unprocessed artificial resins, unprocessed plastics, all for use in the building and 
construction industry.

Cl.6;Metallic building materials; silos and tanks of metal; pipes and tubes of metal; containers of metal.

Cl.17;Insulating products and materials.

Cl.19;Cement; concrete; asphalt; lime; pitch; bitumen; non-metallic building materials; aggregates; floor, wall and roof 
tiles; paving; building stone; bricks; silos and tanks of masonry or of concrete.

Cl.35;Retail and wholesale services in relation to chemicals for use in the building and construction industry, 
adhesives, unprocessed artificial resins, unprocessed plastics for use in the building and construction industry; retail and
wholesale services in relation to building and construction materials, metallic building materials, silos and tanks of metal, 
pipes and tubes of metal, containers; retail and wholesale services in relation to insulating products and materials, 
cement, concrete, asphalt, lime, pitch, bitumen, non-metallic building materials, aggregates floor, wall and roof tiles, 
paving, masonry, bricks, silos and tanks of masonry or of concrete.

Cl.37;Quarrying services; building, construction and insulating services.

Cl.40;Glass fabrication; treatment of materials, namely, metal treating, timber processing, processing of rubber, stone 
crushing and grinding; treatment of cement, concrete, asphalt, lime, pitch, bitumen, non-metallic building materials, 
aggregates, floor, wall and roof tiles, paving, building stone and bricks; treatment of glass and vulcanising, treating 
(shaping) of metal, metal plating; treatment of waste; processing of oil.

Cl.42;Engineering; quantity surveying; architectural services.
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Priority claimed from 19/05/2016; Application No. : 30 2016 014 678 ;Germany 

3989568    28/09/2018
[International Registration No. : 1366499]
Winterhalter Gastronom GmbH

Winterhalterstraße 2-12 88074 Meckenbeuren Germany

Proposed to be Used
IR DIVISION
Cl.7;Dishwashing machines, including dishwashers and parts and fittings therefor, included in this class, lye cleaners 
being parts of dishwashing machines.

Cl.38;Data transmission; data broadcasting services; transmission of digital data; transmission of information by 
computer; electronic data interchange services; transfer of data by telecommunications; transmission of data via the 
Internet; providing access to databases.
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3989696    18/09/2018
[International Registration No. : 1430890]
Bully Max

413, 4885-A Mcknight Road Pittsburgh PA 15237 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements for pets; food supplements for pets; vitamins for pets.

Cl.31;Pet food; pet treats.

4802



Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

Priority claimed from 15/02/2016; Application No. : 689181 ;Switzerland 

3992705    21/09/2018
[International Registration No. : 1327579A]
Christian Fischbacher Bed & Bath AG

Mövenstrasse 18 CH-9015 St. Gallen Switzerland

Proposed to be Used
IR DIVISION
Cl.22;Down (feathers), flock (stuffing).

Cl.24;Bed clothes, bed covers, bed throws; tablecloths of textile; table napkins of textile; terry cloths.

Cl.25;Loungewear; sleepwear.
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Priority claimed from 13/03/2018; Application No. : 1912864 ;Australia 

3993123    17/10/2018
[International Registration No. : 1418172]
JBX Pty Ltd

PO Box 3268 Parramatta NSW 2124 Australia

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetic preparations for skin care; beauty care preparations and products; skin care preparations and
products; body care preparations and products; body scrubs; bubble bath preparations; soap and soap products, 
including cosmetic soaps; bath essences, bath foams, bath gels and bath oils (all non-medicated); deodorants and 
antiperspirants for personal use; essences for skin care; facial care products (cosmetics); after-shave creams and 
lotions; fragrance preparations; hair products; hand care preparations; hand cream; incense; joss sticks; liquid soaps; 
make-up; perfumes; essential oils; toiletries in this class; baby lotions; baby oil; non-medicated creams, lotions and 
balms; non-medicated mouth rinses, mouth washes and mouth sprays; potpourri; room fragrances; air fragrancing 
preparations; sprays for use on the body.

Cl.5;Dietary supplements, nutritional supplements, nutritional meal replacements, and dietetic substances for medicinal 
use; vitamins, vitamin tablets, vitamin powders, vitamin preparations and vitamin supplements; dried milk powder being 
food for babies; milk powder for babies; milk powder for foodstuffs for babies; lactose free infant's formula; dietary 
supplements for infants; dried milk being food for infants; food for infants; foodstuffs for infants; infants' foods; milk 
foods for infants; powdered milk foods for infants; preparations for food for human consumption for infants; baby food; 
sanitary preparations for personal hygiene, other than toiletries; medicated baby care products; medicated nutritional 
creams; medicinal food supplements for nutritional purposes; milk powder for nutritional purposes for babies; mineral 
preparations for use as nutritional additives to foodstuffs for humans; medicated creams, lotions and balms; medicated 
skin care preparations; medicated mouth rinses, mouth washes and mouth sprays; nutrition products.

Cl.6;Common metals and their alloys; metal materials for building and construction; small items of metal hardware.

Cl.7;Motors and engines; machine coupling and transmission components.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; eyewear.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; therapeutic and assistive devices adapted for the disabled; massage apparatus; apparatus, 
devices and articles for nursing infants; sexual activity apparatus, devices and articles.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery and office requisites, except 
furniture; adhesives for stationery or household purposes; artists and drawing materials; paintbrushes; instructional and 
teaching materials; plastic sheets, films and bags for wrapping and packaging; printers type, printing blocks.

Cl.18;Leather and imitations of leather; animal skins and hides; luggage and carrying bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; collars, leashes and clothing for animals.

Cl.20;Furniture, mirrors, picture frames; containers, not of metal, for storage or transport; unworked or semi-worked 
bone, horn, whalebone or mother-of-pearl; shells; meerschaum; yellow amber.

Cl.24;Textiles and substitutes for textiles.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for christmas 
trees.

Cl.29;Dairy products, milk, milk-based products, powdered milk, cream, cream products, cheese, cheese products, 
butter, butter products, yoghurt and yoghurt products; meat, poultry, game and fish; preserved, dried, frozen and cooked 
meat, poultry, game and fish; meat products in this class, including beef jerky, ham, bacon, sausages, smallgoods, 
salamis, meat extracts; poultry products in this class, including poultry sausages, poultry smallgoods and poultry 
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extracts; fish products in this class, including fish extracts; kebabs; pates; fruit products in this class, including cooked 
fruits, preserved fruits, dried fruits, tinned fruits, frozen fruits and processed fruits; vegetable products in this class, 
including cooked vegetables, preserved vegetables, dried vegetables, tinned vegetables, frozen vegetables and 
processed vegetables; nuts and nut products in this class, including prepared nuts, processed nuts, roasted nuts and 
salted nuts; snack foods in this class, including fruit bars, nut bars, fruit and nut bars, fruit-based snacks, vegetable-
based snacks and nut-based snacks; edible oils including vegetable oils; goats milk, goats milk cheese and yoghurt made
from goats milk.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice.

Cl.32;Mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups and other 
preparations for making beverages.

Cl.33;Alcoholic beverages.

Cl.39;Transport; packaging and storage of goods.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; abacuses; accelerometers; accumulators, electric, for vehicles; accumulators, electric; acid 
hydrometers; acidimeters for batteries; acoustic conduits; acoustic couplers; actinometers; adding machines; 
aerometers; air analysis apparatus; alarm bells, electric; alarms; alcoholmeters; alidades; altimeters; ammeters; 
amplifiers; amplifying valves; anemometers; animated cartoons; anode batteries; anodes; answering machines; 
antennas; anticathodes; anti-glare glasses; anti-interference devices [electricity]; anti-theft warning apparatus; 
apertometers [optics]; apparatus and installations for the production of X-rays, not for medical purposes; apparatus and 
instruments for astronomy; apparatus and instruments for physics; apparatus for changing record player needles; 
apparatus for editing cinematographic film; apparatus for fermentation [laboratory apparatus]; apparatus for measuring 
the thickness of skins; apparatus for recording distance; apparatus to check franking; appliances for measuring the 
thickness of leather; armatures [electricity]; asbestos clothing for protection against fire; asbestos gloves for protection 
against accidents; asbestos screens for firemen; audio- and video-receivers; audio interfaces; audio mixers; audiovisual 
teaching apparatus; automated teller machines [ATM]; automatic indicators of low pressure in vehicle tires; azimuth 
instruments; baby monitors; baby scales; bags adapted for laptops; balancing apparatus; bar code readers; barometers; 
bathroom scales; batteries for electronic cigarettes; batteries for lighting; batteries, electric; battery boxes; battery 
chargers; battery jars; beacons, luminous; bells [warning devices]; betatrons; binoculars; biochips; black boxes [data 
recorders]; blinkers [signalling lights]; blueprint apparatus; boiler control instruments; branch boxes [electricity]; 
breathing apparatus for underwater swimming; breathing apparatus, except for artificial respiration; bullet-proof clothing; 
bullet-proof waistcoats; buzzers; cabinets for loudspeakers; cables, electric; calculating machines; calibrating rings; 
calipers; calorimeters; camcorders; cameras [photography]; capacitors; capillary tubes; carpenters' rules; carriers for 
dark plates [photography]; cases especially made for photographic apparatus and instruments; cases for smartphones; 
cash registers; cassette players; cathodes; cathodic anti-corrosion apparatus; cell phone straps; centering apparatus for 
photographic transparencies; chargers for electric batteries; chargers for electronic cigarettes; charging stations for 
electric vehicles; chemistry apparatus and instruments; chips [integrated circuits]; choking coils [impedance]; 
chromatography apparatus for laboratory use; chronographs [time recording apparatus]; cinematographic cameras; 
cinematographic film, exposed; circuit breakers; circuit closers; circular slide rules; cleaning apparatus for phonograph 
records; close-up lenses; clothing especially made for laboratories; clothing for protection against accidents, irradiation 
and fire; coaxial cables; coils, electric; coin-operated mechanisms for television sets; coin-operated musical automata 
[juke boxes]; collectors, electric; commutators; compact disc players; compact discs [audio-video]; compact discs [read-
only memory]; comparators; compasses for measuring; computer game software; computer hardware; computer 
keyboards; computer memory devices; computer operating programs, recorded; computer peripheral devices; computer 
programs [downloadable software]; computer programs, recorded; computer screen saver software, recorded or 
downloadable; computer software applications, downloadable; computer software platforms, recorded or downloadable; 
computer software, recorded; computers; conductors, electric; connected bracelets [measuring instruments]; 
connections for electric lines; connections, electric; connectors [electricity]; contact lenses; contacts, electric; containers 
for contact lenses; containers for microscope slides; control panels [electricity]; converters, electric; copper wire, 
insulated; cordless telephones; correcting lenses [optics]; cosmographic instruments; counterfeit coin detectors; 
couplers [data processing equipment]; covers for electric outlets; covers for personal digital assistants [PDAs]; covers 
for smartphones; covers for tablet computers; crash test dummies; cupels [laboratory]; current rectifiers; cyclotrons; 
darkroom lamps [photography]; darkrooms [photography]; data processing apparatus; decompression chambers; 
decorative magnets; demagnetizing apparatus for magnetic tapes; densimeters; densitometers; detectors; diagnostic 

4806



apparatus, not for medical purposes; diaphragms [acoustics]; diaphragms [photography]; diaphragms for scientific 
apparatus; dictating machines; diffraction apparatus [microscopy]; digital photo frames; digital signs; digital weather 
stations; directional compasses; disk drives for computers; disks, magnetic; distance measuring apparatus; distillation 
apparatus for scientific purposes; distribution boards [electricity]; distribution boxes [electricity]; distribution consoles 
[electricity]; divers' masks; diving suits; DNA chips; dog whistles; dosimeters; downloadable graphics for mobile phones; 
downloadable image files; downloadable music files; downloadable ring tones for mobile phones; dressmakers' 
measures; drying apparatus for photographic prints; drying racks [photography]; ducts [electricity]; DVD players; 
dynamometers; ear plugs for divers; egg-candlers; electric and electronic effects units for musical instruments; electric 
apparatus for commutation; electric apparatus for remote ignition; electric discharge tubes, other than for lighting; 
electric door bells; electric installations for the remote control of industrial operations; electric loss indicators; electric 
wire harnesses for automobiles; electrical adapters; electricity conduits; electrified fences; electrified rails for mounting 
spot lights; electro-dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote 
control of signals; electrolysers; electromagnetic coils; electronic access control systems for interlocking doors; 
electronic agendas; electronic book readers; electronic collars to train animals; electronic interactive whiteboards; 
electronic key fobs being remote control apparatus; electronic notice boards; electronic numeric displays; electronic 
pens [visual display units]; electronic pocket translators; electronic publications, downloadable; electronic sheet music, 
downloadable; electronic tags for goods; encoded identification bracelets, magnetic; encoded key cards; encoded 
magnetic cards; enlarging apparatus [photography]; epidiascopes; equalisers [audio apparatus]; ergometers; exposure 
meters [light meters]; eyeglass cords; eyepieces; eyewear; facsimile machines; fibre optic cables; film cutting apparatus; 
films, exposed; filters [photography]; filters for respiratory masks; filters for ultraviolet rays, for photography; finger 
sizers; fire alarms; fire beaters; fire blankets; fire boats; fire engines; fire escapes; fire extinguishers; fire extinguishing 
apparatus; fire hose nozzles; fire hose; fire pumps; flash-bulbs [photography]; flashlights [photography]; floppy disks; 
flowmeters; fluorescent screens; fog signals, non-explosive; food analysis apparatus; frames for photographic 
transparencies; frequency meters; furniture especially made for laboratories; fuse wire; fuses; galena crystals [detectors];
galvanic batteries; galvanic cells; galvanometers; garments for protection against fire; gas testing instruments; 
gasometers [measuring instruments]; gauges; glazing apparatus for photographic prints; Global Positioning System 
[GPS] apparatus; gloves for divers; gloves for protection against accidents; gloves for protection against X-rays for 
industrial purposes; goggles for sports; graduated glassware; grids for batteries; hand-held electronic dictionaries; 
hands-free kits for telephones; head cleaning tapes [recording]; head guards for sports; headphones; heat regulating 
apparatus; heliographic apparatus; hemline markers; high-frequency apparatus; holders for electric coils; holograms; 
horns for loudspeakers; hourglasses; humanoid robots with artificial intelligence; hydrometers; hygrometers; 
identification sheaths for electric wires; identification threads for electric wires; identity cards, magnetic; inclinometers; 
incubators for bacteria culture; inductors [electricity]; infrared detectors; instruments containing eyepieces; integrated 
circuits; interactive touch screen terminals; intercommunication apparatus; interfaces for computers; inverters 
[electricity]; invoicing machines; ionization apparatus not for the treatment of air or water; jigs [measuring instruments]; 
joysticks for use with computers, other than for video games; juke boxes for computers; junction boxes [electricity]; 
junction sleeves for electric cables; kilometer recorders for vehicles; knee-pads for workers; laboratory centrifuges; 
laboratory robots; laboratory trays; lactodensimeters; lactometers; laptop computers; lasers, not for medical purposes; 
lens hoods; lenses for astrophotography; letter scales; levelling instruments; levels [instruments for determining the 
horizontal]; life belts; life buoys; life jackets; life nets; life saving apparatus and equipment; life-saving capsules for 
natural disasters; life-saving rafts; light regulators [dimmers], electric; light-emitting diodes [LED]; light-emitting 
electronic pointers; lighting ballasts; lightning arresters; limiters [electricity]; locks, electric; logs [measuring 
instruments]; loudspeakers; magic lanterns; magnetic data media; magnetic encoders; magnetic resonance imaging 
[MRI] apparatus, not for medical purposes; magnetic tape units for computers; magnetic tapes; magnetic wires; magnets; 
magnifying glasses [optics]; manometers; marine compasses; marine depth finders; marking buoys; marking gauges 
[joinery]; masts for wireless aerials; material testing instruments and machines; materials for electricity mains [wires, 
cables]; mathematical instruments; measures; measuring apparatus; measuring devices, electric; measuring instruments;
measuring spoons; mechanical signs; mechanisms for coin-operated apparatus; mechanisms for counter-operated 
apparatus; megaphones; memory cards for video game machines; mercury levels; metal detectors for industrial or 
military purposes; meteorological balloons; meteorological instruments; meters; metronomes; micrometer screws for 
optical instruments; micrometers; microphones; microprocessors; microscopes; microtomes; mirrors [optics]; mirrors 
for inspecting work; mobile telephones; modems; money counting and sorting machines; monitoring apparatus, other 
than for medical purposes; monitors [computer hardware]; monitors [computer programs]; mouse [computer peripheral]; 
mouse pads; mouth guards for sports; nautical apparatus and instruments; naval signalling apparatus; navigation 
apparatus for vehicles [on-board computers]; navigational instruments; needles for record players; needles for surveying 
compasses; neon signs; nets for protection against accidents; nose clips for divers and swimmers; notebook computers; 
objectives [lenses] [optics]; observation instruments; octants; ohmmeters; optical apparatus and instruments; optical 
character readers; optical condensers; optical data media; optical discs; optical fibers [light conducting filaments]; 
optical glass; optical lanterns; optical lenses; oscillographs; ovens for laboratory use; oxygen transvasing apparatus; 
ozonisers [ozonators]; parking meters; particle accelerators; pedometers; peepholes [magnifying lenses] for doors; 
periscopes; personal digital assistants [PDAs]; personal stereos; Petri dishes; petrol gauges; phonograph records; 
photocopiers [photographic, electrostatic, thermic]; photographic racks; photometers; phototelegraphy apparatus; 
photovoltaic cells; pince-nez; pipettes; Pitot tubes; plane tables [surveying instruments]; planimeters; plates for batteries; 
plotters; plugs, sockets and other contacts [electric connections]; plumb bobs; plumb lines; pocket calculators; 
polarimeters; portable media players; precision balances; precision measuring apparatus; pressure indicator plugs for 
valves; pressure indicators; pressure measuring apparatus; printed circuit boards; printed circuits; printers for use with 
computers; prisms [optics]; probes for scientific purposes; processors [central processing units]; projection apparatus; 
projection screens; protection devices against X-rays, not for medical purposes; protection devices for personal use 
against accidents; protective films adapted for computer screens; protective films adapted for smartphones; protective 
helmets for sports; protective helmets; protective masks; protective suits for aviators; protractors [measuring 
instruments]; punched card machines for offices; push buttons for bells; pyrometers; quantity indicators; radar 
apparatus; radio pagers; radiological apparatus for industrial purposes; radiology screens for industrial purposes; radios;
radiotelegraphy sets; radiotelephony sets; railway traffic safety appliances; readers [data processing equipment]; 
rearview cameras for vehicles; record players; reducers [electricity]; reflective articles for wear, for the prevention of 
accidents; reflective safety vests; refractometers; refractors; regulating apparatus, electric; relays, electric; remote 
control apparatus; rescue laser signalling flares; resistances, electric; respirators for filtering air; respiratory masks, other
than for artificial respiration; resuscitation mannequins [teaching apparatus]; resuscitation training simulators; retorts' 
stands; retorts; revolution counters; rheostats; riding helmets; ring sizers; road signs, luminous or mechanical; rods 
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[surveying instruments]; rods for water diviners; rulers [measuring instruments]; rules [measuring instruments]; 
saccharometers; safety restraints, other than for vehicle seats and sports equipment; safety tarpaulins; salinometers; 
satellite finder meters; satellite navigational apparatus; satellites for scientific purposes; scales with body mass 
analyzers; scales; scanners [data processing equipment]; screens [photography]; screens for photoengraving; screw-
tapping gauges; security surveillance robots; security tokens [encryption devices]; selfie lenses; selfie sticks [hand-held 
monopods]; semi-conductors; sextants; sheaths for electric cables; shoes for protection against accidents, irradiation 
and fire; shutter releases [photography]; shutters [photography]; signal bells; signal lanterns; signalling buoys; signalling 
panels, luminous or mechanical; signalling whistles; signals, luminous or mechanical; signs, luminous; simulators for the 
steering and control of vehicles; sirens; sleeves for laptops; slide calipers; slide-rules; smart cards [integrated circuit 
cards]; smart rings; smartglasses; smartphones; smartwatches; smoke detectors; snorkels; solar batteries; solar panels 
for the production of electricity; solderers' helmets; solenoid valves [electromagnetic switches]; sonars; sound alarms; 
sound locating instruments; sound recording apparatus; sound recording carriers; sound recording strips; sound 
reproduction apparatus; sound transmitting apparatus; sounding apparatus and machines; sounding leads; sounding 
lines; spark-guards; speaking tubes; spectacle cases; spectacle chains; spectacle frames; spectacle lenses; spectacles; 
spectrograph apparatus; spectroscopes; speed checking apparatus for vehicles; speed indicators; speed measuring 
apparatus [photography]; speed regulators for record players; spherometers; spirit levels; spools [photography]; sports 
whistles; sprinkler systems for fire protection; square rulers for measuring; squares for measuring; stage lighting 
regulators; stands for photographic apparatus; starter cables for motors; steelyards [lever scales]; steering apparatus, 
automatic, for vehicles; step-up transformers; stereoscopes; stereoscopic apparatus; stills for laboratory experiments; 
stroboscopes; subwoofers; sulfitometers; sunglasses; surveying apparatus and instruments; surveying chains; 
surveying instruments; surveyors' levels; switchboards; switchboxes [electricity]; switches, electric; tablet computers; 
tachometers; tape recorders; taximeters; teaching apparatus; teaching robots; teeth protectors; telecommunication 
apparatus in the form of jewellery; telegraph wires; telegraphs [apparatus]; telemeters; telephone apparatus; telephone 
receivers; telephone transmitters; telephone wires; teleprompters; telerupters; telescopes; telescopic sights for artillery; 
telescopic sights for firearms; teletypewriters; television apparatus; temperature indicator labels, not for medical 
purposes; temperature indicators; terminals [electricity]; test tubes; testing apparatus not for medical purposes; theft 
prevention installations, electric; theodolites; thermal imaging cameras; thermionic valves; thermo-hygrometers; 
thermometers, not for medical purposes; thermostats for vehicles; thermostats; thin client computers; thread counters; 
ticket dispensers; time clocks [time recording devices]; time recording apparatus; time switches, automatic; tone arms for
record players; toner cartridges, unfilled, for printers and photocopiers; totalizators; traffic cones; traffic-light apparatus 
[signalling devices]; transformers [electricity]; transistors [electronic]; transmitters [telecommunication]; transmitters of 
electronic signals; transmitting sets [telecommunication]; transparencies [photography]; transparency projection 
apparatus; transponders; triodes; tripods for cameras; T-squares for measuring; urinometers; USB flash drives; vacuum 
gauges; vacuum tubes [radio]; variometers; vehicle breakdown warning triangles; vehicle radios; verniers; video baby 
monitors; video cassettes; video game cartridges; video recorders; video screens; video telephones; videotapes; 
viewfinders, photographic; virtual reality headsets; viscosimeters; visors for helmets; voltage regulators for vehicles; 
voltage surge protectors; voltmeters; voting machines; wafers for integrated circuits; walkie-talkies; washing trays 
[photography]; water level indicators; wavemeters; wearable activity trackers; wearable computers; wearable video 
display monitors; weighbridges; weighing apparatus and instruments; weighing machines; weights; whistle alarms; wind 
socks for indicating wind direction; wire connectors [electricity]; wires, electric; workmen's protective face-shields; wrist 
rests for use with computers; X-ray apparatus not for medical purposes; X-ray films, exposed; X-ray photographs, other 
than for medical purposes; X-ray tubes not for medical purposes.

Cl.35;Administration of consumer loyalty programs; administration of frequent flyer programs; administrative 
assistance in responding to calls for tenders; administrative processing of purchase orders; advertising agencies; 
advertising by mail order; advertising; advisory services for business management; appointment reminder services 
[office functions]; appointment scheduling services [office functions]; arranging newspaper subscriptions for others; 
arranging subscriptions to telecommunication services for others; auctioneering; bill-posting; book-keeping; business 
appraisals; business auditing; business efficiency expert services; business information; business inquiries; business 
intermediary services relating to the matching of potential private investors with entrepreneurs needing funding; business
investigations; business management and organization consultancy; business management assistance; business 
management consultancy; business management for freelance service providers; business management of hotels; 
business management of performing artists; business management of reimbursement programmes for others; business 
management of sports people; business organization consultancy; business project management services for 
construction projects; business research; commercial administration of the licensing of the goods and services of others; 
commercial information agency services; commercial information and advice for consumers in the choice of products 
and services; commercial intermediation services; commercial or industrial management assistance; competitive 
intelligence services; compilation of information into computer databases; compilation of statistics; compiling indexes of 
information for commercial or advertising purposes; computerized file management; consultancy regarding advertising 
communication strategies; consultancy regarding public relations communication strategies; cost price analysis; data 
search in computer files for others; demonstration of goods; design of advertising materials; direct mail advertising; 
dissemination of advertising matter; distribution of samples; document reproduction; drawing up of statements of 
accounts; economic forecasting; employment agency services; financial auditing; gift registry services; import-export 
agency services; interim business management; invoicing; layout services for advertising purposes; market intelligence 
services; market studies; marketing in the framework of software publishing; marketing research; marketing; modelling 
for advertising or sales promotion; negotiation and conclusion of commercial transactions for third parties; negotiation of 
business contracts for others; news clipping services; office machines and equipment rental; online advertising on a 
computer network; online retail services for downloadable digital music; online retail services for downloadable ring 
tones; opinion polling; organization of exhibitions for commercial or advertising purposes; organization of fashion shows 
for promotional purposes; organization of trade fairs for commercial or advertising purposes; outdoor advertising; 
outsourced administrative management for companies; outsourcing services [business assistance]; pay per click 
advertising; payroll preparation; personnel management consultancy; personnel recruitment; photocopying services; 
presentation of goods on communication media, for retail purposes; price comparison services; procurement services for 
others [purchasing goods and services for other businesses]; production of advertising films; production of teleshopping 
programs; professional business consultancy; promotion of goods and services through sponsorship of sports events; 
providing business information via a web site; provision of an on-line marketplace for buyers and sellers of goods and 
services; provision of commercial and business contact information; psychological testing for the selection of personnel; 
public relations; publication of publicity texts; publicity material rental; radio advertising; registration of written 
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communications and data; relocation services for businesses; rental of advertising space; rental of advertising time on 
communication media; rental of billboards [advertising boards]; rental of photocopying machines; rental of sales stands; 
rental of vending machines; retail services for pharmaceutical, veterinary and sanitary preparations and medical supplies; 
retail services for works of art provided by art galleries; sales promotion for others; scriptwriting for advertising 
purposes; search engine optimisation for sales promotion; secretarial services; shop window dressing; shorthand; 
sponsorship search; systemization of information into computer databases; targeted marketing; tax filing services; tax 
preparation; telemarketing services; telephone answering for unavailable subscribers; television advertising; 
transcription of communications [office functions]; typing; updating and maintenance of data in computer databases; 
updating and maintenance of information in registries; updating of advertising material; web indexing for commercial or 
advertising purposes; web site traffic optimization; wholesale services for pharmaceutical, veterinary and sanitary 
preparations and medical supplies; word processing; writing of curriculum vitae for others; writing of publicity texts.

Cl.36;Accident insurance underwriting; accommodation bureau services [apartments]; actuarial services; antique 
appraisal; apartment house management; arranging finance for construction projects; art appraisal; bail-bonding; 
banking; brokerage of carbon credits; brokerage; business liquidation services, financial; capital investment; charitable 
fund raising; cheque verification; clearing-houses, financial; credit bureau services; debt advisory services; debt 
collection agency services; deposits of valuables; electronic funds transfer; exchanging money; factoring; fiduciary; 
financial analysis; financial appraisals in responding to calls for tenders; financial consultancy; financial customs 
brokerage services; financial evaluation [insurance, banking, real estate]; financial information; financial management of 
reimbursement payments for others; financial management; financial sponsorship; financial valuation of standing timber; 
financial valuation of wool; financing services; fire insurance underwriting; fiscal valuation; health insurance 
underwriting; instalment loans; insurance brokerage; insurance consultancy; insurance information; insurance 
underwriting; investment of funds; issuance of credit cards; issuance of tokens of value; issuance of travellers' cheques; 
jewellery appraisal; lease-purchase financing; lending against security; life insurance underwriting; loans [financing]; 
marine insurance underwriting; mortgage banking; mutual funds; numismatic appraisal; online banking; organization of 
collections; pawnbrokerage; processing of credit card payments; processing of debit card payments; provident fund 
services; providing financial information via a web site; providing rebates at participating establishments of others 
through use of a membership card; real estate agency services; real estate appraisal; real estate brokerage; real estate 
management; rent collection; rental of apartments; rental of farms; rental of offices [real estate]; rental of offices for co-
working; rental of real estate; repair costs evaluation [financial appraisal]; retirement payment services; safe deposit 
services; savings bank services; securities brokerage; stamp appraisal; stock brokerage services; stock exchange 
quotations; stocks and bonds brokerage; surety services.

Cl.38;Cable television broadcasting; communications by cellular phones; communications by computer terminals; 
communications by fiber optic networks; communications by telegrams; communications by telephone; computer aided 
transmission of messages and images; electronic bulletin board services [telecommunications services]; facsimile 
transmission; information about telecommunication; message sending; news agency services; paging services [radio, 
telephone or other means of electronic communication]; providing access to databases; providing internet chatrooms; 
providing online forums; providing telecommunication channels for teleshopping services; providing telecommunications
connections to a global computer network; providing user access to global computer networks; radio broadcasting; radio 
communications; rental of access time to global computer networks; rental of facsimile apparatus; rental of message 
sending apparatus; rental of modems; rental of telecommunication equipment; rental of telephones; satellite 
transmission; streaming of data; telecommunications routing and junction services; teleconferencing services; telegraph 
services; telephone services; television broadcasting; telex services; transmission of digital files; transmission of 
electronic mail; transmission of greeting cards online; transmission of telegrams; videoconferencing services; video-on-
demand transmission; voice mail services; wireless broadcasting.

Cl.39;Air transport; aircraft rental; ambulance transport; armored-car transport; arranging of cruises; arranging of 
transportation for travel tours; barge transport; boat rental; boat storage; boat transport; booking of seats for travel; 
bottling services; bus transport; car parking; car rental; car sharing services; car transport; carting; cash replenishment 
of automated teller machines; chauffeur services; collection of recyclable goods [transport]; courier services [messages 
or merchandise]; delivery of goods by mail order; delivery of goods; distribution of energy; electricity distribution; 
escorting of travelers; ferry-boat transport; flower delivery; franking of mail; freight [shipping of goods]; freight 
brokerage; freight forwarding; freighting; frozen-food locker rental; garage rental; gift wrapping; guarded transport of 
valuables; hauling; horse rental; ice-breaking; launching of satellites for others; lighterage services; marine transport; 
message delivery; motor coach rental; newspaper delivery; operating canal locks; packaging of goods; parcel delivery; 
parking place rental; passenger transport; physical storage of electronically stored data or documents; piloting; pleasure 
boat transport; porterage; providing driving directions for travel purposes; railway coach rental; railway transport; railway 
truck rental; refloating of ships; removal services; rental of aircraft engines; rental of diving bells; rental of diving suits; 
rental of electric wine cellars; rental of freezers; rental of motor racing cars; rental of navigational systems; rental of 
storage containers; rental of tractors; rental of vehicle roof racks; rental of warehouses; rental of wheelchairs; rescue 
operations [transport]; river transport; salvage of ships; salvaging; shipbrokerage; stevedoring; storage information; 
storage of goods; taxi transport; towing; traffic information; tram transport; transport and storage of waste; transport 
brokerage; transport by pipeline; transport of travelers; transport reservation; transport services for sightseeing tours; 
transport; transportation information; transportation logistics; transporting furniture; travel reservation; underwater 
salvage; unloading cargo; vehicle breakdown towing services; vehicle rental; warehousing; water distribution; water 
supplying; wrapping of goods.

Cl.41;Academies [education]; aikido instruction; amusement park services; animal training; arranging and conducting 
of colloquiums; arranging and conducting of concerts; arranging and conducting of conferences; arranging and 
conducting of congresses; arranging and conducting of in-person educational forums; arranging and conducting of 
seminars; arranging and conducting of symposiums; arranging and conducting of workshops [training]; arranging of 
beauty contests; boarding school education; booking of seats for shows; bookmobile services; calligraphy services; club 
services [entertainment or education]; coaching [training]; conducting fitness classes; conducting guided climbing tours; 
conducting guided tours; correspondence courses; cultural, educational or entertainment services provided by art 
galleries; disc jockey services; discotheque services; dubbing; education information; educational examination; 
educational services provided by schools; electronic desktop publishing; entertainer services; entertainment information; 
entertainment services; film production, other than advertising films; gambling services; game services provided on-line 
from a computer network; games equipment rental; gymnastic instruction; health club services [health and fitness 
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training]; holiday camp services [entertainment]; karaoke services; language interpreter services; layout services, other 
than for advertising purposes; lending library services; microfilming; modelling for artists; movie studio services; movie 
theatre presentations; music composition services; news reporters services; nightclub services [entertainment]; nursery 
schools; on-line publication of electronic books and journals; orchestra services; organization of balls; organization of 
competitions [education or entertainment]; organization of cosplay entertainment events; organization of exhibitions for 
cultural or educational purposes; organization of fashion shows for entertainment purposes; organization of lotteries; 
organization of shows [impresario services]; organization of sports competitions; party planning [entertainment]; 
personal trainer services [fitness training]; photographic reporting; photography; physical education; practical training 
[demonstration]; presentation of circus performances; presentation of live performances; presentation of variety shows; 
production of music; production of radio and television programmes; production of shows; providing amusement arcade 
services; providing casino facilities [gambling]; providing films, not downloadable, via video-on-demand services; 
providing golf facilities; providing museum facilities [presentation, exhibitions]; providing on-line electronic publications, 
not downloadable; providing on-line music, not downloadable; providing on-line videos, not downloadable; providing 
recreation facilities; providing sports facilities; providing television programs, not downloadable, via video-on-demand 
services; publication of books; publication of texts, other than publicity texts; radio entertainment; recording studio 
services; recreation information; religious education; rental of artwork; rental of audio equipment; rental of camcorders; 
rental of cinematographic apparatus; rental of indoor aquaria; rental of lighting apparatus for theatrical sets or television 
studios; rental of motion pictures; rental of radio and television sets; rental of show scenery; rental of skin diving 
equipment; rental of sound recordings; rental of sports equipment, except vehicles; rental of sports grounds; rental of 
stadium facilities; rental of stage scenery; rental of tennis courts; rental of video cassette recorders; rental of videotapes; 
sado instruction [tea ceremony instruction]; screenplay writing; scriptwriting, other than for advertising purposes; sign 
language interpretation; songwriting; sport camp services; subtitling; teaching; television entertainment; theatre 
productions; ticket agency services [entertainment]; timing of sports events; toy rental; training services provided via 
simulators; translation; tutoring; videotape editing; videotaping; vocational guidance [education or training advice]; 
vocational retraining; writing of texts; zoological garden services.

Cl.42;Analysis for oil-field exploitation; architectural consultancy; architectural services; authenticating works of art; 
bacteriological research; biological research; calibration [measuring]; cartography services; chemical analysis; chemical 
research; chemistry services; clinical trials; cloud computing; cloud seeding; computer programming; computer rental; 
computer security consultancy; computer software consultancy; computer software design; computer system analysis; 
computer system design; computer technology consultancy; computer virus protection services; conducting technical 
project studies; construction drafting; consultancy in the design and development of computer hardware; consultancy in 
the field of energy-saving; conversion of computer programs and data, other than physical conversion; conversion of 
data or documents from physical to electronic media; cosmetic research; creating and designing website-based indexes 
of information for others [information technology services]; creating and maintaining web sites for others; data 
encryption services; data security consultancy; design of interior decor; digitization of documents [scanning]; dress 
designing; duplication of computer programs; electronic data storage; electronic monitoring of credit card activity to 
detect fraud via the internet; electronic monitoring of personally identifying information to detect identity theft via the 
internet; energy auditing; engineering; geological prospecting; geological research; geological surveys; graphic arts 
design; handwriting analysis [graphology]; hosting computer sites [web sites]; industrial design; information technology 
[IT] consultancy; installation of computer software; interior design; internet security consultancy; land surveying; 
maintenance of computer software; material testing; mechanical research; meteorological information; monitoring of 
computer systems by remote access; monitoring of computer systems for detecting unauthorized access or data breach; 
monitoring of computer systems to detect breakdowns; off-site data backup; oil prospecting; oil-field surveys; oil-well 
testing; outsource service providers in the field of information technology; packaging design; physics [research]; 
platform as a service [PaaS]; providing information on computer technology and programming via a web site; providing 
search engines for the internet; provision of scientific information, advice and consultancy in relation to carbon 
offsetting; quality control; quality evaluation of standing timber; quality evaluation of wool; recovery of computer data; 
rental of computer software; rental of web servers; research and development of new products for others; research in the 
field of environmental protection; scientific laboratory services; scientific research; server hosting; software as a service 
[SaaS]; software development in the framework of software publishing; styling [industrial design]; surveying; technical 
research; technical writing; technological consultancy; telecommunications technology consultancy; textile testing; 
underwater exploration; unlocking of mobile phones; updating of computer software; urban planning; vehicle 
roadworthiness testing; water analysis; weather forecasting; web site design consultancy.

Cl.43;Accommodation bureau services [hotels, boarding houses]; bar services; boarding for animals; boarding house 
bookings; boarding house services; café services; cafeteria services; canteen services; day-nursery [crèche] services; 
food and drink catering; food sculpting; holiday camp services [lodging]; hotel reservations; hotel services; motel 
services; providing campground facilities; reception services for temporary accommodation [management of arrivals and 
departures]; rental of chairs, tables, table linen, glassware; rental of cooking apparatus; rental of drinking water 
dispensers; rental of lighting apparatus; rental of meeting rooms; rental of temporary accommodation; rental of tents; 
rental of transportable buildings; restaurant services; retirement home services; self-service restaurant services; snack-
bar services; temporary accommodation reservations; tourist home services; udon and soba restaurant services; 
washoku restaurant services.
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Priority claimed from 04/10/2017; Application No. : UK00003261328 ;United Kingdom 

3993130    29/03/2018
[International Registration No. : 1432325]
Vodafone Group PLC

Vodafone House, The Connection Newbury, Berkshire RG14 2FN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Telecommunications, telephonic and communications apparatus and instruments; radio telephones, mobile and 
fixed telephones; mobile phones; portable telecommunications apparatus; smartphones; cases for telephones; headsets 
for telephones; handheld, mobile and tablet computers; wearable electronic telecommunication and computing devices; 
data communication apparatus and instruments; voice processing systems; computer networking and data 
communications equipment; mobile data storage and processing apparatus; data processing systems; electronic 
databases; digital telephone platforms and software; computer hardware for telecommunications; telecommunication 
networks; modems; network routers; broadband data interconnecting computer installations; decoders; set-top box 
apparatus including apparatus having an interactive viewing guide and/or a recorder for recording television and audio 
programmes; electrical and electronic apparatus for use in the reception of satellite, terrestrial or cable broadcasts; 
apparatus and instruments for the processing, transmission, storage, logging, reception and retrieval of data being in the 
form of encoded data, text, audio, graphic images or video or a combination of these formats; wireless handheld 
telecommunication units and devices; remote controls for electric and electronic devices; personal digital assistants; 
electronic sensors including pedometers, altimeters and weighing scales; barcode and quick response code readers and 
scanners; audio and video recordings; electronic media for storing information, data, images and sound; digital media 
content (downloadable), including films, television programmes, radio programmes, videos, images, music, text, data, 
images, graphics and ringtones, provided from a computer database, the Internet or other electronic network; satellite 
receiving and transmission apparatus and instruments; computer and video game software programs, including 
downloadable games; electronic publications (downloadable) provided on-line from computer databases, the Internet or 
other electronic networks; machine readable media; downloadable digital audio, video and data provided from a computer 
database, or the Internet or other electronic network; battery chargers for use with telecommunications apparatus; 
batteries; battery back-up power supply; peripheral equipment for televisions and computers; computers including laptop 
and notebook computers; electronic personal organisers; electronic and satellite navigational and positional apparatus 
and instruments including global positioning systems; desk or car mounted units incorporating a loud speaker which 
permits hands-free use of a telephone handset; in-car telephone handset cradles; teaching apparatus and instruments; 
metering apparatus; smart meters; blank and pre-recorded magnetic cards; cards containing microprocessors; telephone 
cards; credit, debit and payment cards; telephone credit cards; encoded cards; computer software, including computer 
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software supplied from a computer database, the Internet or other electronic network; data communications software; 
application software, including application software for mobile telephones; downloadable computer software 
applications; computer software for wireless data communication; computer software and application software for the 
synchronization, transmission and sharing of voice, data, calendar and content between one or more electronic devices, 
for purchasing applications, handheld electronic devices and for secure, encrypted purchases; operating system 
software; computer software for the streaming transmission and encryption and storage, of audio, video, graphics, text 
and data on and over communication networks; computer software to enable peer-to-peer networking and file sharing; 
search engine software; computer software for conducting and co-ordinating communications among computer users 
sharing information and audio data via electronic communications networks; software for interactive televisions; image 
and video editing software including software applications for use on mobile devices; software for the identification of 
persons; software for access control, video control and detecting the presence of persons; software for computer 
security, including antivirus, firewalls, antispam, anti-spyware, web filtering; intrusion detection software; virtual private 
network software; computer software for receiving, processing, transmitting and displaying information relating to 
fitness, body fat, body mass index, sleep patterns, locations, altitude, weather and temperature; computer software for 
managing information regarding tracking, compliance and motivation with a health and fitness program; anti-theft devices 
not for vehicles; distance sensors being anti-collision sensors for vehicles, other than vehicle parts; devices and 
apparatus for locating movable property; apparatus for sending and receiving information from movable property; 
devices and apparatus for remote control of electrical apparatus and household appliances; alarm devices and 
installations, other than for vehicles; satellite location and navigation systems; systems for the downloading and 
updating of computer software to and from electronic apparatus; electronic and biometric apparatus and installations for 
access control; electronic apparatus for identifying persons; closed circuit television systems; cameras, television 
cameras and video recorders for closed-circuit television; optical and photographic apparatus; electronic speedometers; 
electronic odometers; electronic tachometers; speed checking apparatus for vehicles; kilometre recorders for vehicles; 
electric or electronic sensors for vehicles, other than vehicle parts; electronic sensors; sirens; electric locks for vehicles; 
remote control apparatus; electronic keys for vehicles; electronic keyless remote control vehicle access devices; remote 
control starters for vehicles; remote control systems for the automatic operating of the locks of vehicle doors, boot, 
bonnet and roof; communication apparatus integrated into motorcycle helmets; GPS apparatus; apparatus for vehicles 
for determining or signalling vehicle location, locations of site, travel routes, time, traffic conditions, presence of 
emergency vehicles and hazard conditions; systems for communication between vehicles and road infrastructures; road 
marking detection devices; vehicle teleguidance systems and instruments; computer monitoring systems for blind spot 
and lane changing assistance; vehicle on-board computers; on-board electric, electronic or optical equipment for 
vehicles, namely, electric batteries, mileage recorders and radios for vehicles, including for land vehicles; on-board 
diagnostic computer apparatus and remote-controlled diagnostic computer apparatus for vehicles; systems for the 
downloading and updating of computer software to and from vehicles; devices to detect and/or exchange data between a 
vehicle and a remote unit for security purposes; on-board electronic systems in land vehicles for providing parking 
assistance; electronic apparatus for the control of car parking; pre-collision detection and collision avoidance systems; 
electronic immobilisers installed after purchase for use with vehicles; in vehicle touch screen computer systems; 
software for customised display screens on telecommunications apparatus; communications networks for systems of 
smart metering.

Cl.35;Advertising, marketing and promotion services; retail services connected with telephones, mobile telephones, 
smartphones, mobile digital devices, telecommunication apparatus, computer software, computers and electronic 
communication networks and accessories for such goods, set-top boxes and modems, telecommunication apparatus, 
devices and accessories; the bringing together, for the benefit of others, of a variety of telecommunications services and 
computer services, enabling users to conveniently view and purchase those services; telephone answering and message 
handling services; provision of space on websites for advertising goods and services; the bringing together, for the 
benefit of others, of a variety of goods in the field of communications, enabling customers to conveniently view and 
purchase those goods, including such services provided on-line from a computer database, the Internet or other 
electronic network; the bringing together, for the benefit of others, of a variety of services in the field of entertainment, 
fashion, lifestyle, music, sports, news, current affairs, business, finance, trade, technology, science, nature, industry, 
transport, art, history, travel and culture, games and gaming, film and navigation enabling users to conveniently view and 
acquire those services; the bringing together, for the benefit of others, of a variety of downloadable digital media content, 
including software, software applications, films, television programmes, radio programmes, videos, music, text, data, 
images, graphics and ringtones, enabling customers to conveniently view and purchase those goods; the bringing 
together for the benefit of others of a variety of services providers, namely providers of digital media content including 
software, software applications, films, television programmes, radio programmes, videos, music, text, data, images, 
graphics and ringtones via the Internet or telecommunications network or via a streaming service, enabling customers to 
conveniently view and purchase those services; provision of commercial information and advice to the prospective 
purchasers of commodities and goods; administration of loyalty programmes involving discounts or incentives; loyalty 
card services; organisation, operation and supervision of sales and promotional incentive schemes; provision of 
commercial information and advice on the supply and promotion of products and selection and display of goods; 
compilation and systemisation of information into computer databases and online searchable databases; data retrieval 
services; web indexing for commercial or advertising purposes; compilation of directories, including business and 
commercial directories, for publication on computer databases, the Internet or other electronic networks; searching, 
collecting, systematization and compilation of information, sites and other resources available on global computer 
networks for others; organising content of information provided over a global computer network according to user 
preference, namely database management; arranging and conducting of exhibitions for business purposes; updating and 
maintenance of data in computer databases and data processing services; data management services; collection of data; 
business data analysis services; business promotion, research, management, administration, assistance and information 
services; business strategy and planning services; economic forecasting, marketing, market research, market analysis 
and survey services; publication of publicity texts; compilation of statistical information; provision of trade information; 
dissemination of advertising for others via wireless network, telecommunication apparatus or devices or a global 
computer network; maintaining and updating of traffic and travel information in computer databases; advertising services 
provided by television and radio and via electronic media; telephone answering and message handling services; 
provision of business information and advice on the supply and promotion of products and selection and display of 
goods; customer club services, for commercial, promotional and/or advertising purposes; subscriptions (arranging -) to 
telecommunication services for others; subscriptions (arranging -) to a telematics, telephone or computer service 
[internet]; subscription to a television channel; auctioning via telecommunications networks; electronic commerce 
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services, namely, providing information about products via telecommunication networks for advertising and marketing 
purposes; publicity and sales promotion relating to goods and services, offered and ordered by telecommunications; 
business promotion services provided by telephone; organisation for a third party of telephone welcoming services and 
of telephone receptionist services; commercial information services provided by access to a computer database; online 
music subscription services; providing online business directory information services; providing telephone directory 
information via the internet.

Cl.38;Telecommunications; mobile and fixed telecommunication and telephone, satellite telecommunication, cellular 
telecommunication, radio and cellular telephone, radio facsimile, radio paging and radio communication services; voice 
transmission services; voice messaging and voicemail services; electronic mail services for data and voice; hire, leasing 
and rental of telecommunications, radio, radio telephone and radio facsimile apparatus; rental of telecommunication 
facilities; leasing of telephone circuits; communication of data by radio, telecommunications and by satellite; 
transmission and receiving by radio; communications services by satellite, television and/or radio; communication 
services in the nature of transmission and reception of voice; voice over IP services; telecommunication services via a 
global computer network or the Internet; telephone and mobile telephone message collection and transmission; delivery 
and reception of sound data and images; communication services provided for hotlines and call centres; automated 
telephone call screening services; automated telephone voice message services; telephone communication services in 
the nature of automatic telephone answering services; personal numbering services; provision of replacement 
telecommunications apparatus in the case of breakdown, loss or theft; provision of Internet services, in particular Internet 
access services; telecommunication of information (including web pages), computer programmes and any other data; 
electronic mail services; wireless broadband communication services; providing internet access via wireless broadband 
networks; providing internet access via optical fibre broadband networks; wireless communication services; wireless 
telephony; digital network telecommunications services; telecommunication services provided via internet portals; 
provision of location based telecommunication services for telecommunications apparatus; wireless transfer of data via 
wireless application protocols [WAP], including those utilising a secure communications channel; provision of 
information about telecommunication, namely, relating to or identifying telephone and telecommunications apparatus and 
instruments; telecommunications routing and junction services; electronic data interchange services; transfer of data by 
telecommunications; data streaming; streaming of digital media content, including films, television programmes, radio 
programmes, videos, music, text, data, images, graphics and ringtones, via the Internet or a telecommunications network; 
transmission of digital media content, including films, television programmes, radio programmes, videos, music, text, 
data, images, graphics and ringtones, via the Internet or a telecommunications network; data transmission services; 
broadcasting services; data broadcasting services; broadcast or transmission of radio or television programmes; 
transmission of digital audio, video and multimedia content by telecommunications; electronic transmission of audio and 
video files via computer and other electronic communications networks; transmission of news and current affairs 
information; delivery of digital music by telecommunications; providing access to social networking websites; 
telecommunication services for the provision of video text, telexes and view data services; messaging services, namely, 
sending, receiving and forwarding messages in the form of text, audio, graphic images or video or a combination of these 
formats; unified messaging services; voicemail services; providing user access to data networks; video conferencing 
services; video telephone services; providing telecommunications connections to the Internet or databases; computer 
aided transmission of messages, data and images; computer communication services; providing electronic conferencing 
services; providing and leasing access time to computer databases, computer bulletin boards, computer networks, 
interactive computer communications networks, electronic publications in various fields, merchandising and service 
catalogues and information and computerised research and reference materials; providing access to educational content, 
websites and portals; communication services for the remote control of electronic devices; monitoring telephone calls 
from subscribers and notifying emergency services, namely communication services for the delivery of emergency 
messages; electronic transmission of data and documents via computer terminals and electronic devices; signal 
transmission for electronic commerce via telecommunications systems and data communication systems; providing 
access to electronic communications networks and electronic databases; provision of communication facilities for the 
interchange of digital data; communication of data by means of telecommunications; transmission of data, including by 
audio-visual apparatus; transmission of sound, picture, video and data signals; providing access to databases; 
telecommunication services for data bank interconnection; electronic data exchange services; email data services; data 
broadcasting and communications services; providing third party users with access to telecommunication infrastructure; 
provision of information about telecommunications, providing electronic telecommunications connections; 
telecommunication gateway services; interactive telecommunications services; network telecommunication services; 
telecommunications consultancy services; telecommunications services for aircraft passengers; communication network 
services for systems of smart metering; transmission of digital data in the nature of user-generated digital media content.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; education and training including 
such services provided on-line from a computer, the Internet or other electronic network; game services provided on-line 
from a computer network; radio and television entertainment services including those provided on-line from a computer, 
the Internet or other electronic network; sporting and cultural activities; providing on-line electronic publications; 
publication of electronic books and journals on-line; arranging and conducting of conferences, seminars, symposia, 
tutorials and workshops; interactive and distance learning courses and sessions provided on-line via a 
telecommunications link or computer network or provided by others means; electronic library services for the supply of 
electronic information (including archive information) in the form of text, audio and/or video information; providing non-
downloadable on-line digital content, namely, music, films, television and games from a computer database, the internet 
or other electronic network, all for entertainment or educational purposes; providing on-line non-downloadable 
publications in the fields of music, video, film, books, television, games and sports via online searchable databases and 
directories; production of media content; publication of user-generated digital media content; publication of blogs and 
vlogs; entertainment services provided on-line from a computer database or the internet; educational information 
provided on-line form a computer database or the internet; entertainment services provided by telephone; organising 
competitions provided by telephone; providing sports information by telephone; library services provided by means of a 
computerised database; electronic games services provided by mean of the internet; providing digital music from the 
internet; publication of material which can be accessed from databases or from the internet; providing publications from 
the internet which may be browsed; electronic publishing; providing interactive multi-player games via communications 
networks including the internet; arranging and conducting of exhibitions for entertainment purposes.
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Priority claimed from 25/04/2018; Application No. : 87893187 ;United States of America 

3993189    30/08/2018
[International Registration No. : 1431762]
CyraCom International, Inc.

5780 North Swan Road Tuscon AZ 85718 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones, handheld computers and portable handheld devices, namely, 
software for language interpretation and translation services; multi-hand set telephones.

Cl.41;Language interpretation and translation services.
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Priority claimed from 16/01/2018; Application No. : 017692203 ;European Union 

3993219    09/07/2018
[International Registration No. : 1431608]
Michael Martens

Eilenau 20 22087 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer accessories; peripheral devices for computers; machine-readable data carriers of all types 
with programs installed.

Cl.35;Business consultancy and advisory services; business organization consultancy; personnel consultancy in the 
area of electronic data processing services; retail services of computer programs and computer software.

Cl.38;Internet access provider services; electronic mail service.

Cl.41;Providing of further training and conducting of courses in the field of electronic data processing.

Cl.42;Creating, development and maintenance of computer programs for data processing; implementation and 
maintenance of computer programs and software; consultancy with regard to computer programs and software; 
consultancy services in the area of using and applying data processing programs.
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3993258    15/10/2018
[International Registration No. : 1377043]
YAMATOMO KOSAN KABUSHIKI KAISHA

61-4, Aza Minamiyama, Hiroji-cho, Showa-ku Nagoya-shi, Aichi 466-0834 Japan

Proposed to be Used
IR DIVISION
Cl.7;Metalworking machines and tools; metalworking machine tools; machining centers; lathes [machine tools]; laser 
processing machines for metalworking; two or three dimensional metal cutting machines and tools by laser; welding 
machines for metalworking; loading-unloading machines and apparatus; machines for conveying solids; plastic 
processing machines and apparatus; chemical processing machines and apparatus; calcining machines for chemical 
processing; dissolving machines for chemical processing; sintering machines for chemical processing; 
electromechanical marking machines by laser; 3D printers; industrial robots; robotic arms for industrial purposes; 
numerically controlled equipment for machine tools; ceramic processing machines.

Cl.9;Computer software for controlling the operation of machine tools; numerical control equipment; computer 
programs and software; computer programs for data processing; measuring machines and instruments; electronic 
publications, downloadable; electronic circuits and storage media recorded with computer programs; computer hardware 
and peripherals therefor; electrical communication machines and instruments; optical machines and apparatus; electric 
or magnetic meters and testers.

Cl.37;Advisory services relating to the installation of metalworking machines and tools; advisory services relating to 
the installation of electronic machines; advisory services relating to the installation of electrical communication machines 
and instruments, except telephones, radio receivers and television receivers; installation, maintenance and repair of 
molding machines; installation, maintenance and repair of metalworking machines and tools; installation, maintenance 
and repair of electronic machines; repair or maintenance of electric motors; repair or maintenance of power distribution 
or control machines and apparatus; repair or maintenance of power generators and electricity generators; repair or 
maintenance of plastic processing machines and apparatus; repair or maintenance of ceramic processing machines; 
providing information relating to the repair or maintenance of metalworking machines and tools via computer networks; 
providing information relating to the repair or maintenance of electronic machines via computer networks; repair or 
maintenance of loading-unloading machines and apparatus; repair or maintenance of measuring machines and 
instruments; repair or maintenance of 3D printers.

Cl.40;Rental of metalworking machines and tools; rental of chemical processing machines and apparatus; rental of 3D 
printers.

Cl.41;Teaching services relating to maintenance and repair of metalworking machines and tools; teaching services 
relating to maintenance and repair of electronic machines; arranging, conducting and organization of seminars; arranging 
and conducting of workshops relating to operation of metalworking machines and programming of metalworking; 
arranging and conducting of seminars and symposiums concerning metalworking machines and electronic machines; 
providing electronic publications; reference libraries of literature and documentary records; book rental; reference 
libraries of literature and documentary records relating to metalworking machines and electronic machines; publication of 
books; publication of books, magazines, corporate public relations, company brochures, house organs, other than 
publicity texts.

Cl.42;Testing or research on machines, apparatus and instruments; design, test or research of metalworking machines, 
electronic machines and their parts; computer programming; technological advice relating to computers, automobiles 
and industrial machines; rental of computers; provision of computer programs on data networks.
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Priority claimed from 27/12/2017; Application No. : 28355688 ;China 

3993262    03/05/2018
[International Registration No. : 1431274]
Rifeng Enterprise Group Co., Ltd.

Rifeng Building No.16, Zumiao Road, Foshan City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.6;Tubes of metal; water-pipes of metal; elbows of metal for pipes; junctions of metal for pipes; drain pipes of metal; 
collars of metal for fastening pipes; ducts of metal, for central heating installations; branching pipes of metal; penstock 
pipes of metal; ducts of metal for ventilating and air conditioning installations; valves of metal, other than parts of 
machines; water-pipe valves of metal; drain traps [valves] of metal; clips of metal for cables and pipes; screws of metal; 
ironmongery; hardware of metal, small; hooks [metal hardware]; reels of metal, non-mechanical, for flexible hoses; trays 
of metal; metal pipe joints for water heating installations.

Cl.11;Taps [faucets]; heating installations; hot water heating installations; central heating radiators; water distribution 
installations; pressure water tanks; radiators [heating]; drains for the draining of water in sanitary installations; pipes 
[parts of sanitary installations]; watering installations, automatic; bath tubs; bath fittings; flushing tanks; toilets [water-
closets]; showers; sinks; clean chambers [sanitary installations]; heaters for baths; toilet water tanks; shower cubicles 
[enclosures]; water filtering apparatus; filters for drinking water; water purifying apparatus and machines; bath 
installations; wash- hand basins [parts of sanitary installations]; wash-hand bowls [parts of sanitary installations]; 
sanitary apparatus and installations; toilet bowls; flushing apparatus; urinals [sanitary fixtures].

Cl.17;Synthetic rubber; water-tight rings; joint packings for pipes; synthetic resins [semi-finished products]; fittings, 
not of metal, for flexible pipes; fittings, not of metal, for rigid pipes; junctions, not of metal, for pipes; plastic film, other 
than for wrapping; flexible hoses, not of metal; insulating materials; waterproof packings.

Cl.19;Lumber; plywood; wooden floor boards; building stone; slate; plasterboard; cement; cement slabs; roofing tiles, 
not of metal; tiles, not of metal, for building; tiles, not of metal; fireproof cement coatings; refractory construction 
materials, not of metal; bitumen; non-metal water-resistant boards and panels for construction; water-pipes, not of metal; 
drain pipes, not of metal; rigid plastic pipes for use in building; rigid aluminum-plastic composite pipe; ducts, not of 
metal, for ventilating and air-conditioning installations; roof gutters, not of metal; water-pipe valves, not of metal or 
plastic; windows, not of metal; doors, not of metal; building materials, not of metal; cladding, not of metal, for building; 
rigid plastic board for construction; shutters, not of metal; rigid plastic rod for construction; advertisement columns, not 
of metal; building glass; coatings [building materials]; works of art of stone, concrete or marble; memorial plaques, not of 
metal; binding agents for making stones.
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Priority claimed from 26/03/2018; Application No. : 87850328 ;United States of America 

3993263    17/09/2018
[International Registration No. : 1432135]
Delaware Capital Formation, Inc.

Suite 5, 501 Silverside Road Wilmington DE 19809 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Fuel dispensing pumps for service stations and parts related thereto.

Cl.9;Computer software and systems for use in the fuel dispensing industry; computer hardware and software systems 
for monitoring fuel dispensers; computer software for identifying types of fuel in fuel dispensers; electronic payment 
terminals for use with fuel dispensers; computer software for use in securing customer information entered at a fuel 
dispenser and car wash payment terminals; computer software for data and personal identification number ("PIN") entry, 
encryption, and security at fuel dispenser and a car wash payment terminals; tamper resistant keypads for use with fuel 
dispenser and car wash payment terminals; automated process control systems, namely, computer hardware and 
software for retail fueling that control and monitor fuel dispensers, point of sale systems, credit, debit and smart card 
processing, electronic cash registers, payment terminals, underground storage tanks, price signage and video security 
systems; flow meters for use in measurement of the volume of fuels dispensed to motor vehicle; computerized point-of-
sale petroleum dispensing system consisting primarily of computers, computer terminals, computer monitors, customer 
displays, computer keyboards, computer printers, electronic cash registers and cash drawers, magnetic coded card 
readers, bar code scanners, customer smart card readers, personal identification number ("PIN") pads, petroleum pump 
controls and fuel tank level monitors; interactive computer kiosks comprising computers, computer hardware, computer 
peripherals, and computer operating software; radio frequency identification terminal for customer identification and 
billing; computer software for database management, on-site and home office accounting management and inventory 
control and ordering management; metering and self-measuring pumps and pump assemblies; service station-type 
dispensing apparatus and parts therefor for use with liquid fuels and lubricants for measuring, computing and indicating 
the volume and cost of the dispensed liquid; blending and dispensing apparatus for use with liquid fuels and lubricants 
for selecting the ratio of the blended liquid, computing the quantities of liquids required to produce the desired blend, 
measuring and indicating the volume of liquid dispensed and computing and indicating the cost of the blended liquid, and 
parts and accessories therefor, namely, coin and currency apparatus for said dispensers for preselecting and controlling 
the delivery of the preselected monetary value of the liquid, volume or value apparatus for said dispensers for pre-setting 
and controlling the delivery of the preselected volume or value of liquid, remote recording and indicating apparatus for 
said dispensers for recording and indicating the cost and volume of the liquid delivered, and key and card actuated 
record control and computing apparatus for said dispensers for automatically indicating and recording the cost and 
quantity of the liquid dispensed; electronic liquid fuel tank gauges for continuously monitoring liquid fuel and water 
levels, water content and the detection of hydrocarbon vapors in underground and aboveground storage tanks of 
hydrocarbon derived liquid petroleum and bio-fuels; leak detection devices for underground storage tanks; audio-visual 
displays consisting of screens, speakers and computer hardware supporting the display of media content in fuel stations 
and convenience stores; computer software for managing the fueling operations of fueling sites, namely, verifying 
authorized users, polling transactions, reporting activities by authorized users, reconciliation of accounts, and reporting 
fuel inventory; communications software for connecting to and managing fueling sites; electronic flow regulators and 
controllers in the nature of electronic fluid management apparatus and controls for authorizing, or restricting access to, 
type and quantities of various liquids and for providing transaction monitoring in attended and unattended applications to 
assure security, accountability and management of assets; automated electronic apparatus and computer software for 
controlling unattended self-service dispensing and storage tank monitoring of motor fuels, motor oils, fuel additives and 
coolants; electronic apparatus for recording, displaying and providing a computer print-out of the amount of motor fuels, 
motor oils fuel additive and coolants received, stored and dispensed; point-of-sale terminals; point-of-sale terminals for 
making contactless payments; near field communication (NFC) technology-enabled readers.

Cl.37;Repair, maintenance and technical support services for fuel dispensing pumps for service stations; repair, 
maintenance and technical support services for point-of-sale terminals; repair, maintenance and technical support 
services for point-of-sale terminals for making contactless payments; repair, maintenance and technical support services 
for near field communication (NFC) technology-enabled readers.

Cl.38;Telecommunication services, namely, telecommunications by e-mail; telecommunication services, namely, 
transmission of voice, data, graphics, images, audio and video by means of telecommunications networks, wireless 
communication networks, and the Internet; telecommunications consultation; communications by computer terminals; 
electronic messaging; computer-aided transmission of messages and images.

Cl.42;Software as a service (SAAS) services featuring software for use in the fuel dispensing industry; software as a 
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service (SAAS) services featuring software for the control, monitoring, analysis and management of fuel dispensers, fuel 
inventory, point of sale systems, underground fuel storage tanks, price signage, car wash machinery, media content 
delivery systems and video security systems; providing temporary use of cloud-based software for use in the fuel 
dispensing industry; providing temporary use of cloud-based software for the control, monitoring, analysis and 
management of fuel dispensers, fuel inventory, point of sale systems, underground fuel storage tanks, price signage, car 
wash machinery, media content delivery systems and video security systems; design, development, rental, installation, 
updating and maintenance of computer software; consultancy and design of computer hardware and software for use in 
the fuel dispensing industry.
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Priority claimed from 02/03/2018; Application No. : 017868111 ;European Union 

3993311    03/07/2018
[International Registration No. : 1431733]
BONOMELLI S.R.L

Via Mattei, 6 I-40069 Zola Predosa (Bologna) Italy

Proposed to be Used
IR DIVISION
Cl.5;Dietetic foods adapted for medical use; pasta and dietetic bakery goods made from maize flour, for medical 
purposes.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, dried and cooked fruits and vegetables; prepared 
vegetable dishes; prepared food containing meat; edible oils and fats.

Cl.30;Polenta; cornmeal; pasta and bakery goods made from maize flour; rice, maize flour; sponge cake; prepared 
savoury snacks based on corn flour; tortilla chips; foodstuffs for corn-based snack food; prepared farinaceous meals; dry 
and liquid ready-to-serve meals, mainly consisting of rice.

Cl.43;Serving food and drinks; temporary accommodation and hotels; catering for the provision of food and beverages; 
providing food and drink; restaurants, bar services, pubs, cafeterias and snack-bars; rental of cooking apparatus; self-
service restaurant services; take-away food and drink services; consulting services in the field of culinary arts; personal 
chef services; consultancy services in the field of food and drink catering; mobile cafeterias for providing food and drink; 
providing of fair and exhibition facilities; mobile catering services for the provision of food and drink.
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Priority claimed from 02/05/2018; Application No. : 87903621 ;United States of America 

3993314    01/06/2018
[International Registration No. : 1432239]
Katerra Inc.

2494 Sand Hill Road, Suite 100, Building 7 Menlo Park CA 94025 United States of America

Proposed to be Used
IR DIVISION
Cl.19;Rock materials used in building flooring, roofing, countertops, walls, cladding and fireplaces; nonstructural 
building materials, namely, granite used in decorative surface applications for countertops and vanity tops; building 
materials, namely, non-metal countertops for further installation; door frames not of metal; door casings not of metal; 
door panels not of metal; hardwood flooring; laminate flooring; facing and lining, not of metal, for building; synthetic 
flooring materials or wall-claddings; lumber; engineered wood for construction; non-metal trusses; wall panels not of 
metal; casement windows, not of metal; exterior blinds, not of metal and not of textile; non-metal window casements; non-
metal window frames; non-metal window jambs, sashes, screens, shutters and sills; non-metal windows and doors; non-
metal roof gutters; non-metal roof coverings; drywall; nonmetal exterior boards; nonmetal exterior panels; bricks; 
building stone; millwork exclusive of cabinets; non-metal covers for hvac ducts.

Cl.20;Door fittings not of metal; non-metal sash fasteners for windows.

Cl.37;Construction consultation; building construction; building construction information.

Cl.40;Custom manufacture of transportable buildings; technical support services, namely, providing technical advice 
related to the manufacture of building materials; custom manufacture of appliances, flooring, roofing, countertops, walls, 
cladding and fireplaces, doors, door panels, windows, cabinets drywall, and other building materials.

Cl.42;Providing quality assurance services in the field of construction and construction related supply chain services; 
construction design services; engineering design services; engineering drawing services; structural engineering design 
services; architectural and engineering services; conducting engineering surveys; computer-aided engineering services 
for others; product development services for others; environmental engineering, testing and inspection services; 
engineering services, namely, engineering for the building and construction industries; engineering services in the field 
of environmental compliance; engineering services in the field of energy efficiency; landscape architectural design; 
landscape lighting design; consulting services in the field of industrial engineering; environmental services, namely, 
technical consultation in the field of environmental science, engineering services and design for others in the field of 
environmental engineering; interior design services; research and development in the field of seismic, acoustic and fire 
testing; seismic, acoustic and fire testing for buildings; interior design consultation; providing graphic design services to 
create specialty interior environment settings; design of specialty interior and exterior environment settings; technical 
consulting in the field of interior design; interior design services including space planning, furniture selection, material 
and surface selection; construction planning.
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Priority claimed from 04/07/2018; Application No. : 017926416 ;European Union 

3993315    18/07/2018
[International Registration No. : 1431704]
Alexander Binzel Schweisstechnik GmbH & Co. KG

Kiesacker 7-9 35418 Buseck Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials; welding and cutting installations, machines, apparatus and 
devices, in particular arc, plasma, laser and autogenous welding and cutting machines, apparatus or torches; parts, 
wearing parts and accessories for the aforesaid goods, including electrode holders, gas nozzles, current contact tips, gas 
welding torch connections, protective gas connecting hoses, tip adapters, gas diffusers, gas lenses, clamping sleeves, 
clamping sleeve housings, central connectors for protective gas connecting hoses with plugs and bushings and vortex or 
swirl rings, back caps, welding electrodes, in particular tungsten and carbon electrodes, plasma electrodes, plasma 
nozzles, spirals and bores for welding wire; wire feeding systems for welding and laser applications; soldering wire 
cutters; suction apparatus for electric or gas welding and cutting; cleaning equipment and apparatus for welding and 
cutting torches, in particular blow and injector torches for automated welding; tool changing systems for automated 
welding and cutting, in particular torch neck changing systems; torch holders, adjustment devices for robot welding and 
cutting torches; mechanical positioning aids for programming welding robots; gas-saving devices for welding and cutting 
devices; gouging blowpipes for gouging, weld seam preparation and finishing of metals, and parts therefor; grinding 
machines for grinding welding electrodes; robot mounts; condensate separators; fume extraction apparatus, in particular 
fume-extraction welding torches; fume purification apparatus.

Cl.9;Electrical and electronic controllers and controls for installations, in particular micro-process controllers; optical 
laser beam systems and optical sensor systems for welding and cutting, in particular optical weld seam guiding sensors; 
optical positioning aids for programming welding robots; power sources for welding and cutting installations; computer 
software and programs therefor; gloves for protection against injuries, in particular welding gloves; welding shields, in 
particular welding helmets.
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3993318    27/08/2018
[International Registration No. : 1431798]
Factual Inc.

1999 Avenue of the Stars, 4th Floor Los Angeles CA 90067 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for sharing, finding, improving and managing structured information within databases and unstructured 
repositories.

Cl.35;Business management services, namely, services consisting of the registration, transcription, compilation, and 
systemization of written communications; compilation of mathematical data; and compilation and systemization of 
information into computer databases.

Cl.42;Providing temporary use of online nondownloadable software for sharing, finding, improving and managing 
structured information within databases and unstructured repositories.
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3993321    27/12/2017
[International Registration No. : 1431190]
Shanghai Youzu Information Technology Co., Ltd.

Room 406, No. 655 Yinxiang Road, Jiading District Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Downloadable image files; tablet computers; electronic publications, downloadable; projection apparatus; 
computer game software; computer game software for mobile telephones; portable media players; computer software, 
recorded; network communication equipment; animated cartoons.

Cl.41;Organization of competitions [education or entertainment]; providing on-line electronic publications, not 
downloadable; providing on-line videos, not downloadable; film production, other than advertising films; providing sports 
facilities; educational services; games equipment rental; game services provided on-line from a computer network; 
television entertainment; entertainment.
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Priority claimed from 12/01/2018; Application No. : 712363 ;Switzerland 

3993324    13/03/2018
[International Registration No. : 1431005]
Equiis Technologies (Switzerland) AG

Technoparkstrasse 1 CH-8005 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Magnetically encoded prepaid telephone cards; stereo headphones; music headphones; in-ear headphones; 
headphones; ear buds; mains chargers for mobile telephones; mobile telephone battery chargers for vehicles; mains 
chargers; computer peripherals and accessories; walkie-talkies; mobile computers; device enabling wireless connection 
between portable electronic apparatus (Bluetooth apparatus); software downloaded on the Internet; electronic 
publications (downloadable) provided on-line from databases or the Internet; ring tones, graphics and music 
downloadable via a global computer network and wireless devices; telecommunication apparatus for use with digital and 
analog signals; telecommunication apparatus and instruments; telecommunication apparatus for use with mobile 
networks; fuses for telecommunication apparatus; transmitters (telecommunication); microphones for communication 
devices; communication servers (computer hardware); communication computers; electronic testing apparatus for 
telecommunications; electronic telecommunication apparatus; electric transformers for telecommunication apparatus; 
electric telecommunication apparatus; electric communication machines and instruments; computer hardware for 
telecommunication; locating and tracking devices by global tracking (global positioning systems GPS); transmitters for 
global positioning systems (GPS); apparatus for global positioning systems GPS (global tracking systems); satellite 
geolocation receivers (global positioning systems GPS); software for global tracking systems (global positioning systems 
GPS); graphics tablets; electronic tablets; mobile telephones with large keys and numbers for users with reduced vision 
or dexterity; mobile telephones; downloadable graphic elements for mobile telephones; digital mobile telephones; 
intercommunication apparatus; telephone transmitters; telephones; photographic apparatus; electronic navigational and 
positioning apparatus and instruments; electronic navigational, tracking and positioning apparatus and instruments; 
apparatus for processing, transmission and storage of database information; software and telecommunication apparatus, 
including modems, to enable connection to databases and the Internet; wireless telephone apparatus; apparatus for the 
dissemination, recording, transmission or reproduction of sounds or images; apparatus for transmission of radio 
programs and radio relay messages; apparatus for recording, transmission, processing and reproduction of sounds, 
images or data; smartphones; portable telephones (smartphones); software for encryption; OCR (optical character 
recognition) software; software packages; software for researching and extracting information across a computer 
network; web site development software; software for processing images, graphics and text; privacy protection software; 
software for GPS navigation systems; computer telephony software; software for satellite navigation systems; computer 
software; communication software used for connecting global computer networks; communication software for 
connecting computer network users; software for communication; interactive software; downloadable computer software 
applications; downloadable software for instant messaging and electronic mail services; software (recorded programs), 
data loggers, namely, computer hardware and software for data collection and maintenance; e-commerce software 
enabling users to carry out commercial transactions by electronic means via a global computer network; computer 
software platforms; software products; software for the creation of firewalls; software for creating and designing web 
sites; software for data and document capture, transmission, storage and indexing; software for providing multiple-user 
access to a global computer information network; software for organizing and displaying digital images and photographs; 
software for creating searchable databases; telecommunication apparatus and software for ensuring connection to 
databases and the Internet; software and telecommunication apparatus, including modems, to enable connection to 
databases, computer networks and the Internet; software and telecommunication apparatus, including modems, to enable 
connection to databases, computer networks, global computer networks and the Internet; computer-aided 
design/computer-aided manufacturing (CAD/CAM) software; software for wireless network communication; software for 
commercial use; software for use in the field of telecommunication for electronic transmission of documents and 
facsimile transmission; software for administering local area networks; software for enhancing the audiovisual 
capabilities of multimedia applications; software for processing digital music files; digital image processing software; 
software for controlling and managing access server applications; software used for sending photographs to mobile 
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telephones; software for faxing, email, voice mail and Internet messaging; software for communicating with users of 
hand-held computers; database and application integration software; software for controlling the operation of audio and 
video devices; data search software; software for use in automating and managing business processes; software for 
accessing information directories that may be downloaded from a global computer network; database management 
software; software for wireless content delivery; software; computer programs and software for image processing used 
for mobile telephones; computer programs and software for image processing; communication software to enable 
customers to access their bank account information and to process bank transactions; computer hardware and software 
for providing secure remote access to computer and communication networks; computer hardware and software for 
setting up and configuring wide area networks; computer hardware and software for setting up and configuring local area 
networks; computer hardware and software for database management; computer software, firmware and hardware; 
computer hardware and software; compiling software; computer operating system software; software for operating wide 
area networks (WAN); software for operating virtual private networks (VPN); network operating software for network 
access servers; software for operating local area networks (LAN); game software downloadable from a global computer 
network; computer game software downloadable via the Internet; application software for mobile telephones; application 
software; email security software; downloadable security software; personal digital assistants (PDAs); hard covers for 
personal digital assistants (PDAs).

Cl.16;Packaging materials made of recycled paper; plastic materials for packaging; packing cardboard; bags 
(envelopes, pouches) of paper or plastics, for packaging; industrial packaging containers of paper; packaging containers 
of regenerated cellulose; bags (envelopes, pouches) of paper or plastics, for packaging goods; cardboard boxes for 
industrial packaging; wrapping paper; plastic bubble packs for wrapping or packaging; cardboard packaging; sheets, 
films and bags of plastic materials for wrapping and packaging; sheets of reclaimed cellulose for wrapping; plastic foils 
for packaging; set-up packaging boxes of cardboard; cardboard packaging boxes in collapsible form; extensible plastic 
cling film for palletization; paper tapes or cards for the recording of computer programs; computer paper; computer game 
instruction manuals; user manuals for computers; adhesives for stationery or household purposes; printed materials, 
user manuals, brochures, booklets, stickers.

Cl.35;Data compilation and entry in computer databases; compilation and provision of business information; data 
processing services; data processing services for others; compilation of information into computer databases; 
compilation, systematization and processing of data by computers; systematization of information in computer 
databases; provision of commercial information via global computer networks; provision of business information 
directory services via global computer networks; input and processing of information, particularly compilation and 
systematization of information in computer databases; electronic commerce (e-commerce) services, namely advertising 
in the form of data, texts, images or sounds, alone or in combination, by means of computer networks, for the sale of 
goods and services of all types; retail sale via global computer networks; data processing service by computer; data 
search in computer files for others; analysis and evaluation of data in a central file; updating and maintenance of data in 
computer databases; commercial administration of the licensing of the goods and services of others.

Cl.38;Provision of access to information via the Internet; transfer of messages of all kinds to Internet addresses (Web 
messaging); providing Internet chat lines; provision of access to websites on the Internet or any other communication 
network; providing access to electronic communication networks, to the Internet and to extranets; provision of access to 
databases; provision of access to global computer networks, data banks and Internet sites; transmission of video data via 
the Internet; transmission of messages, data and content via the Internet and other computer and communication 
networks; transmission of multimedia content via the Internet; transfer of information and data via computer networks 
and the Internet; transfer and dissemination of information and data via computer networks and the Internet; audio and 
video broadcasting services provided via the Internet; transmission and distribution of data or audiovisual images via a 
global computer network or the Internet; telecommunication services provided via platforms and portals on the Internet 
and other media; telecommunication services provided via Internet platforms and portals; streaming of audio and video 
content on the Internet; online information services, namely provision of access to global computer networks, Internet 
platforms, data banks and electronic publications; communication services provided over the Internet; transfer of 
information and data via on-line services and the Internet; electronic exchange of messages by means of chatlines, chat 
rooms and Internet forums; electronic transmission of computer programs via the Internet; electronic communication by 
means of discussion forums (chat rooms), chat lines and Internet forums; digital transmission of data via the Internet; 
wireless transfer of data via the Internet; providing voice communication services over the Internet; provision of access to
Internet platforms for the purpose of exchanging digital photos; provision of access to discussion forums (chat rooms) on
the Internet; provision of access to e-commerce platforms on the Internet; providing access to an Internet portal featuring 
video-on-demand programs; provision of user access to platforms on the Internet; provision of access to information on 
the Internet; provision of access to the Internet and other communication networks; provision of access to Internet 
forums; provision of user access to information and information services available on the Internet and on other computer 
networks; provision of access to electronic information, communication and transaction platforms on the Internet; 
provision of access to a Web site for discussion on the Internet; provision of access to chat lines, discussion forums 
(chat rooms) and forums on the Internet, including on the mobile Internet; provision of access to data via the Internet; 
provision of user access to information on the Internet; provision of access to portals on the Internet; provision of access 
to computer networks, Internet platforms, data banks and electronic publications; providing portals on the Internet as well 
as on the mobile Internet; provision of access to platforms on the Internet as well as on the mobile Internet; dissemination 
services and provision of access by means of telecommunication to video and audio content provided via a video-on-
demand service on the Internet; Internet broadcasting services; distribution of motion picture films via the Internet; 
broadcasting of themed productions or programs for cinema and television, including on the Internet, mobile 
communication networks and other media; broadcasting of television programs via the Internet; broadcasting of 
television programs, motion picture films and other audiovisual and multimedia content via Internet protocol and 
communication networks; dissemination of audiovisual and multimedia content via the Internet; multimedia, audio and 
video dissemination via the Internet and other communication networks; telecommunication and communication 
services; services provided by consultants regarding telecommunications; data transmission and telecommunication 
services; digital network telecommunication services; telecommunication services provided via the Internet, intranet and 
extranet networks; provision of access to online networks and to telecommunication services; Internet access provider 
services (telecommunication); provision of connections to the Internet or to databases via telecommunication means; 
provision of connections to the Internet by telecommunication means; provision of connections to databases by 
telecommunication means; providing telecommunications connections for hotlines and call centers; connection by 
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telecommunications to a global computer network; consultancy, information and advisory services in the field of 
telecommunications; automatic transmission of digital data via telecommunications channels; information on 
telecommunications; provision of telecommunications connections for telephone chat lines; telecommunications.

Cl.42;Rental of Internet security programs; security services, namely online protection of computer networks against 
unauthorized third-party access; programming of Internet security programs; design and development of electronic data 
security systems; design and development of Internet security programs; computer security services for protection 
against unauthorized network access; services provided by consultants in the field of security software; services 
provided by consultants relating to Internet security; services provided by consultants relating to data security; computer 
security consultancy; updating of software relating to computer security and prevention of computer risks; 
implementation of computer programs on networks; providing information relating to computer programming; provision 
of information relating to computer programs; provision of temporary use of on-line non-downloadable software for use in
broadcast monitoring applications; writing of computer programs; design and development of computers and programs 
for computers; development of computer programs and game software; development of computer programs; creation of 
computer programs; services provided by consultants in the field of computer programming; creation and development 
of computer programs for data processing; computer programming and software design; computer programming 
services for electronic data security; provision of computer programs designed according to the specifications of third 
parties; provision of computer programs on data networks; provision of computer programs; scientific and technological 
services as well as research and design services relating thereto; design and development of computers and software; 
scientific and technological services; industrial analysis and research services; development of computer hardware and 
software; software as a service (SaaS).

Cl.45;Exploitation of industrial property rights and copyrights by licensing (legal services); management and 
exploitation of copyright and industrial property rights by licensing for third parties (legal services); licensing of computer
programs (legal services); licensing of industrial property rights and copyrights (legal services); copyright and intellectual
property licensing; licensing of databases (legal services).
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Priority claimed from 01/02/2018; Application No. : 4424857 ;France 

3993326    26/07/2018
[International Registration No. : 1431737]
ALSTOM TRANSPORT TECHNOLOGIES

48 rue Albert Dhalenne F-93400 SAINT-OUEN France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for analyzing, monitoring and diagnosing the condition of equipment of freight or passenger transport 
infrastructures and rail and road vehicles and parts thereof; optical apparatus and equipment for viewing and analyzing 
data, measuring, monitoring, control, for monitoring and diagnosing the condition of equipment of freight or passenger 
transport infrastructures and rail and road vehicles and parts thereof; management software and hardware for analyzing, 
transmitting, and processing data collected by an analysis and diagnostic system for the control, maintenance and 
ongoing or predictive security of equipment of freight or passenger transport infrastructures and rail and road vehicles 
and parts thereof.

Cl.35;Compilation of data collected by an analysis and diagnostic system for the control, maintenance and ongoing or 
predictive security of equipment of freight or passenger transport infrastructures and rail and road vehicles and parts 
thereof in a database; systematization of data collected by an analysis and diagnostic system for the control, 
maintenance and ongoing or predictive security of equipment of freight or passenger transport infrastructures and rail 
and road vehicles and parts thereof in a database; management of computer files of data collected by an analysis and 
diagnostic system for the control, maintenance and ongoing or predictive security of equipment of freight or passenger 
transport infrastructures and rail and road vehicles and parts thereof; computerized management of data files collected 
by an analysis and diagnostic system for the control, maintenance and ongoing or predictive security of equipment of 
freight or passenger transport infrastructures and rail and road vehicles and parts thereof; updating, compilation and 
maintenance of data collected by an analysis and diagnostic system for the control, maintenance and ongoing or 
predictive security of equipment of freight or passenger transport infrastructures and rail and road vehicles and parts 
thereof in computer databases.

Cl.37;Installation and maintenance of systems for analyzing, monitoring and diagnosing the condition of equipment of 
freight or passenger transport infrastructures and rail and road vehicles and parts thereof; installation and maintenance 
of computer equipment for analyzing, transmitting, and processing data collected by an analysis and diagnostic system 
for the control, maintenance and ongoing or predictive security of equipment of freight or passenger transport 
infrastructures and rail and road vehicles and parts thereof.

Cl.39;Tracking, locating and monitoring of passenger or freight rail and road traffic; inspection of road and railway 
rolling stock.

Cl.42;Installation and maintenance of management software for analyzing, transmitting, and processing data collected 
by an analysis and diagnostic system for the control, maintenance and ongoing or predictive security of equipment of 
freight or passenger transport infrastructures and rail and road vehicles and parts thereof; engineering, research and 
development of systems for analyzing, monitoring and diagnosing the condition of freight or passenger transport 
infrastructures and rail and road vehicles and parts thereof.
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Priority claimed from 17/11/2017; Application No. : 87689738 ;United States of America 

3993327    16/05/2018
[International Registration No. : 1430987]
CNU Online Holdings, LLC

175 West Jackson Blvd., Suite 1000 Chicago IL 60604 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for use in conducting and managing consumer 
financing transactions and applying for and managing personal loans in the field of consumer lending.

Cl.36;Arranging of loans; consumer lending services; electronic loan origination services; electronic loan preparation 
services; financial services, namely, money lending; financing and loan services; loan financing; temporary loans.

Cl.42;Providing temporary use of non-downloadable software for use in consumer financing transactions and applying 
for and managing consumer loans, via a web site.
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Priority claimed from 09/02/2018; Application No. : 4427299 ;France 

3993331    06/08/2018
[International Registration No. : 1432141]
ENTRE-PRISES

ZI de Tirepoix F-38660 Saint-Vincent-de-Mercuze France

Proposed to be Used
IR DIVISION
Cl.6;Structures of metal; towers (structures of metal); modular structures of metal; transportable structures of metal; 
structural fittings of metal; metal structure constructions; structural metallic frames for construction; metal structures 
and transportable buildings of metal; wall ties of metal; metal fasteners; anchoring devices of metal; anchor plates of 
metal; pitons of metal; screws of metal; nuts of metal; pegs of metal; expanders of metal with pegs; inserts of metal; 
carabiners of metal; cables of metal; metal pulleys; metal locking mechanisms; descenders of metal.

Cl.19;Structures made of non-metal materials; buildings, not of metal; walls, not of metal; textured surfaces for walls, 
not of metal; wall claddings (for building) not of metal; ties not of metal for cavity walls; platforms (structures) of non-
metallic materials; carriers in the form of non-metallic structures; caps (building structures), not of metal and not of 
textile; non-metallic structural reinforcing materials for building purposes; building materials not of metal for climbing 
walls, in particular prefabricated parts (of wood, concrete, tiles, stones), slabs, plates, linings for climbing walls, 
removable climbing catches, panels; construction elements made of wood; structures of non-metallic materials, in 
particular for climbing and gymnastics; buildings, not of metal, in particular for climbing and gymnastics; structures of 
non-metallic materials and buildings not of metal for fixing of artificial climbing catches, sports equipment, gymnastic 
rings, horizontal bars for climbing and gymnastics.

Cl.27;Carpets; receiving mats; safety mats; protective mats for climbing; protective mattresses for climbing; rubber 
mats; gymnastic mats; gymnasium exercise mats; connectable protective carpets; floor coverings, namely, materials in 
the form of mats for sporting activities.

Cl.28;Gymnastic and sporting articles for climbing and mountaineering (excluding clothing and footwear); artificial 
climbing walls; artificial climbing blocks; artificial climbing catches; natural or artificial climbing holds; climbing 
structures for playing; scaling or climbing facilities for playgrounds; sporting tackle; gymnastic rings; horizontal bars for 
gymnastics; climbing harnesses; carabiners for climbing; self-belaying devices for climbing, in particular automatic 
winding spools acting as brakes for lowering (sports articles); protection devices for climbing, in particular brakes acting 
on ropes, belaying cables or belts (sports articles); gymnastic and sporting articles; appliances for gymnastics; 
springboards (for gymnastic); benches for gymnastics; gymnastics beams; rides for amusement parks.

Cl.37;Construction services; construction of walls; construction of climbing walls; texturing of walls; installation 
services, repair and maintenance of sports facilities and fitness clubs; installation, maintenance and repair of climbing 
walls; maintenance and repair of gymnastics and sports articles; maintenance and repair of sports articles for climbing; 
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building inspection as part of construction works; inspection of buildings and sports facilities, in particular climbing 
walls.

Cl.41;Education; training; entertainment; sporting and cultural activities; training in the practice of climbing; training in 
safety relating to climbing; training in safety relating to the installation, use and maintenance of climbing walls; provision 
of information relating to sporting and leisure activities, particularly relating to climbing walls and gyms; providing 
information relating to sporting and leisure activities via a global computer network, particularly relating to climbing walls 
and gyms; entertainment and sporting activities; rental of equipment for climbing and gymnastics events; providing 
climbing and gymnastics facilities and equipment; conducting of guided climbing tours; climbing and gymnastics 
courses; organization of climbing and gymnastics events; organization of demonstrations for climbing and gymnastics; 
services for climbing and gymnastics halls and fitness clubs; amusement park services; operation of theme parks; 
amusement park services, in particular in the field of climbing; operating amusement parks, in particular in the field of 
climbing.
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Priority claimed from 03/05/2018; Application No. : 87906751 ;United States of America 

3993332    23/08/2018
[International Registration No. : 1430989]
Fermatex Vascular Technologies, LLC

11150 Santa Monica Blvd, Suite 750 Los Angeles CA 90025 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Medical instruments, devices, components, and assemblies, namely, medical tubing, medical extrusions, 
catheters, and polymer products for medical use.

Cl.40;Contract manufacturing in the field of medical instruments, devices, components, and assemblies related to the 
medical field; custom manufacturing of medical products for others, namely, medical tubing, extruded plastics, catheters, 
and polymer products for medical use.

Cl.42;Design of products for use in the medical device industry; new product design services; researching, designing, 
developing and engineering of medical instruments, devices, components, and assemblies for others.
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3993335    21/06/2018
[International Registration No. : 1432231]
Kajima Cockram Holdings Pty Ltd

G675 Victoria St ABBOTSFORD VIC 3067 Australia

Proposed to be Used
IR DIVISION
Cl.37;Advisory services relating to building; advisory services relating to building refurbishment; advisory services 
relating to construction; advisory services relating to property development building and construction services; advisory 
services relating to the alteration of buildings; advisory services relating to the construction of buildings; advisory 
services relating to the construction of civil engineering structures; advisory services relating to the construction of 
mechanical engineering structures; advisory services relating to the maintenance of buildings; advisory services relating 
to the renovation of property; advisory services relating to the repair of buildings; property development (building and 
construction services); building and construction of real estate subdivisions and developments; building and 
construction services; development of land (construction); development of property (building and construction services); 
housing development (building and construction services); landscaping (construction); building of houses; building 
services; building construction supervision; construction; building maintenance; building of commercial properties; 
building project management; building repair; cleaning of building sites; installation of fittings for buildings; painting and 
decorating of buildings; project preparation relating to building renovation; providing information, including online, about 
building construction, and repair and installation services; provision of information in relation to building construction; 
real estate development (building and construction services); redevelopment of buildings; refurbishment of buildings; 
renovation of buildings; rental of building machines; supervision of building work; demolition of buildings; civil 
engineering construction; building project management (building construction supervision); construction consultation; 
construction engineering; construction information; mechanical engineering services (construction); provision of 
construction advice; rental of construction equipment; structural engineering services (construction); supervision of 
construction; underground construction; underwater construction; on site building project management; beneath ground 
construction work; charitable services, namely construction; charitable services, namely repair, maintenance and 

4833



installation; civil engineering (construction and maintenance); civil engineering demolition; civil construction services; 
civil engineering consultancy (construction and maintenance); maintenance and repair of construction apparatus; 
maintenance and repair of construction machines; building insulating; building of bridges; proofing of buildings against 
pest and vermin access; project preparation relating to civil engineering; project preparation relating to construction 
engineering; project preparation relating to demolition; hire of building apparatus; hire of building machinery; hire of 
cleaning apparatus; rental of cranes; rental of tools; rental of platforms and scaffolding; hire of construction apparatus; 
hire of construction equipment; hire of machines for use in civil engineering.

Cl.42;Architectural services; architectural services relating to land development; landscape architectural services; 
architectural consultation; advisory services relating to architecture; design services for architecture; construction 
drafting; preparation of reports relating to architecture; research relating to architecture; advisory services relating to 
interior design; advisory services relating to building design; advisory services relating to industrial design; architectural 
project management; analysis of building materials; building and structural inspection services (engineering, quality 
assessment, and surveying services); building inspection services (surveying); building research services; off site 
building project management; project management (design); design engineering; engineering; engineering consultancy; 
engineering drawing; engineering project management services; engineering research; engineering surveying; 
engineering surveys and inspections; engineering testing; preparation of engineering reports; provision of information 
relating to industrial engineering; structural engineering services (design); technical engineering; civil engineering 
(design); civil engineering design services; civil engineering drawing services; electrical engineering services (design); 
engineering services relating to architecture; preparation of drawings; technical drawing services; commercial interior 
design; interior design services; furniture design; commercial design services; design consultancy; design of printed 
material; design of printed matter; design of products; graphic design services; illustration services (design); visual 
design; drawing-up of house plans; design services for artwork; design services; design of building interiors; design of 
buildings; house design; industrial design; urban design; design of business premises; design of interior decoration; 
design of office space; designing and planning of real estate subdivisions and developments; real estate planning; real 
estate surveys; advisory services relating to planning applications; advisory services relating to the planning of 
premises; design planning; local planning authority services; technological planning services; town planning; town 
planning advisory services; town planning consultancy services; urban planning; environmental sustainability 
consultancy services; provision of information relating to environmental sustainability; sustainability assessment 
services for buildings and developments; quality control; quality testing; drawing up of plans.
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Priority claimed from 01/09/2017; Application No. : 87594262 ;United States of America 

3993343    01/03/2018
[International Registration No. : 1431842]
Quintiles IMS Incorporated

100 IMS Drive Parsippany NJ 07054 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable audio materials, audio-visual materials, video materials, written materials, and visual materials 
providing pharmaceutical, medical, healthcare, and life sciences information and analysis; downloadable electronic 
publications in the nature of brochures, reports and white papers in the pharmaceutical, medical, healthcare and life 
sciences fields; computer software, mobile applications and downloadable instructional manuals for use in data 
collection, data management and data analysis of pharmaceutical, medical, healthcare, and life sciences information; 
computer software, mobile applications and instruction manuals in electronic format sold as a unit therewith, for 
healthcare management, namely, patient, prescriber, payor and employee management; electronic database recorded on 
computer media containing pharmaceutical, medical, healthcare, and life sciences information; computer software for 
collecting, managing, and analyzing clinical trial data and information in the pharmaceutical, medical, healthcare and life 
sciences fields; computer hardware and software for healthcare management and electronic health record management; 
computer software for collecting, managing, and analyzing data related to patient registries, quality improvement, patient 
support, and patient management in the pharmaceutical, medical, healthcare, and life sciences fields.

Cl.35;Market analysis and research services; business market consulting; marketing consulting; business consulting 
and information services; business consulting services and business management consulting in the pharmaceutical, 
medical, healthcare, and life sciences fields; business process outsourcing services in the pharmaceutical, medical, 
healthcare, and life sciences fields; business research, namely, public policy research services; marketing research, 
namely, public policy research services; computerized database management and data processing services in the 
pharmaceutical, medical, healthcare, and life sciences fields; independent sales representatives in the pharmaceutical, 
medical, healthcare, and life sciences fields; business consultation and management regarding marketing activities, 
launching of new products and services, and sales; personnel recruitment and placement; business consulting and 
management in the field of clinical trials, namely, clinical data and regulatory submission management on behalf of 
pharmaceutical, medical, healthcare, and life sciences companies to assist them with clinical research, clinical trials and 
applications for drug, biologic and device approval; providing independent review of clinical trials for business purposes; 
maintaining a registry of patients; business consulting and business management consultation services related to 
healthcare management and electronic health records management; business management consulting and advisory 
services in pharmaceutical, medical, healthcare, and life sciences fields; advertising, marketing and promotional services 
in the pharmaceutical, medical, healthcare, and life sciences fields; business management services, namely, quality 
management services for establishing business quality policies for patient-care programs; recruitment services, namely, 
advertising clinical trials, recruiting patients, and placing patients for participation in clinical trials for testing of drugs, 
biologics and devices; business consulting in the fields of healthcare management.

Cl.42;Providing online, non-downloadable software providing pharmaceutical, medical, healthcare, and life sciences 
information and analysis; software as a service (SAAS) services featuring software providing, collecting, analyzing 
pharmaceutical, medical, healthcare, and life sciences information; computer services, namely, providing on-line, non-
downloadable computer software used for accessing, collecting, managing, tracking, analyzing, and reporting data in the 
pharmaceutical, medical, healthcare, and life sciences fields; research related to pharmaceutical, medical, healthcare, and 
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life sciences information; computer services, namely, designing, developing and maintaining application software in the 
field of pharmaceutical, medical, healthcare, and life sciences information; computer software development for others; 
clinical research, clinical testing, and laboratory testing services in the pharmaceutical, medical, healthcare, and life 
sciences fields; product development consultation in the pharmaceutical, medical, healthcare, medical and life sciences 
fields; conducting clinical trials for others; providing temporary use of on-line non- downloadable software for use in 
healthcare and electronic health record management; information technology consulting services; computer software 
consultation services in the pharmaceutical, medical, healthcare, and life sciences fields; scientific research in the 
pharmaceutical, medical, healthcare, and life sciences fields; computer services, namely, creating computer network- 
based indexes and databases of information; providing electronic data capture and data management systems, namely, 
providing temporary use of online, non-downloadable software for collection and management of healthcare and life 
sciences data; providing temporary use of online, non- downloadable computer software for collecting, managing, and 
analyzing clinical trial data; providing scientific research information in the pharmaceutical, medical, healthcare, and life 
sciences fields, through an on-line interactive database; providing information relating to the development, and validation 
of drugs, biologics and devices, namely, information in the field of new product development and product testing; hosting 
a web-based online portal that provides customer access to business information in the pharmaceutical, medical, 
healthcare, and life sciences fields.

Cl.44;Providing health, medical, pharmaceutical, health management and disease management information to others.

Cl.45;Regulatory compliance legal research in the field of development and testing of drugs, devices, biologics and 
methodologies used in the pharmaceutical industry, biotechnology industry and the medical and diagnostics industry; 
regulatory compliance consulting in the pharmaceutical, medical, healthcare, and life sciences fields (terms too vague in 
the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); providing regulatory information, 
namely, legal information regarding compliance with pharmaceutical, medical, healthcare, and life sciences regulations; 
providing regulatory implementation services, namely, regulatory compliance consulting in the fields of development, 
validation, and production of drugs, biologics and devices (terms too vague in the opinion of the International Bureau – 
Rule 13 (2) (b) of the Common Regulations); providing an online, interactive computer database in the field of regulatory 
affairs relating to the pharmaceutical, medical, healthcare, and life sciences fields (terms too vague in the opinion of the 
International Bureau – Rule 13 (2) (b) of the Common Regulations).
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Priority claimed from 12/04/2018; Application No. : 302018000013345 ;Italy 

3993346    17/04/2018
[International Registration No. : 1431900]
MASERATI S.P.A.

Via Ciro Menotti, 322 I-41100 MODENA (MO) Italy

Proposed to be Used
IR DIVISION
Cl.12;Motor vehicles; automobiles and structural parts therefor; sport utility vehicles; sports cars; electric vehicles; 
convertible cars; safety seats for children for automobiles; seat covers for automobiles; soft tops for automobiles; ski 
racks for automobiles; ski carriers for automobiles; suspensions; airbags; safety devices for automobiles; anti lock 
braking systems for automobiles [ABS]; anti-theft locks for use on automobiles steering wheels; sun blind for 
automobiles; sunroofs for automobiles; interior trim for automobiles; glove boxes for automobiles; cigar lighters for 
automobiles; engines; drive belts; fuel tanks; gearbox; gear lever knobs for motor cars; chassis; wheel suspensions; 
suspension struts; suspension systems for motor cars; shock absorbing springs; shock absorbers; coil springs; 
suspension spring struts; steering wheels; steering racks; transmissions; differential gears; drive shafts; trailing arms; 
clutches for land vehicles; axles; body shells; doors; roof panels for motor cars; motor car hood; trunk lids; fenders; roll 
cages; door handles; side mirrors; rear view mirrors; front and rear bumpers; front and rear bumper covers; side panels; 
wheel arch covers; automotive windshield shade screens; wind deflectors; windshields; spoilers; aerodynamic wings for 
automobiles; body kits comprised of external structural parts of automobiles; motor car power locks; air pumps of 
automobiles; brakes for motor cars; brake pads for motor cars; brake disks; brake gaskets for motor cars; brake 
ventilation for motor cars; brake sensors for motor cars; brake air ducts for motor cars; brake pipes for motor cars; 
braking hydraulic units for motor cars; gas pedals; brake pedals; clutch pedals; wheels; alloy wheel rims; lug nuts for 
vehicle wheels; car wheel spacers; car wheel carriers; wheel hubs; tire valves for vehicle tires; vehicle seats; safety belts 
for motor cars; plastic parts for vehicles, namely, automotive exterior and interior plastic extruded decorative and 
protective trims; metal parts for vehicles; tires for vehicle wheels; rearview mirrors for automobiles.
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Cl.28;Games; scale model vehicles; model cars; radio-controlled toy vehicles; scale model kits [toys]; hand-held 
electronic games; ride-on toys; apparatus for games; card games; cases for playing cards; jigsaw puzzles; video game 
machines; board games; joysticks for video games; stuffed toys; toy robots; chessboards; gymnastic and sporting 
articles.
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3993380    26/04/2018
[International Registration No. : 1431805]
SAM MARQUES DE L'ETAT DE MONACO

L'Estoril, 31, avenue Princesse Grace MC-98000 MONACO Monaco

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated soaps; perfumes; essential oils; cosmetics; hair lotions; non-medicated dentifrices; depilatories; 
make-up removing products; lipstick; beauty masks; shaving preparations [creams]; leather preservatives [polishes]; 
creams for leather.

Cl.9;Scientific apparatus and instruments; nautical apparatus and instruments; surveying apparatus and instruments; 
photographic apparatus and instruments; cinematographic cameras; spectacles [optics]; 3D spectacles; optical goods; 
spectacle cases; memory cards for computers; microprocessors for computers; bags designed for laptop computers; 
smartwatches; electric batteries.

Cl.11;Electric flashlights; air-purifying apparatus and machines; water purifying apparatus and machines.

Cl.14;Jewelry; jewelry; precious stones; timepieces; chronometric instruments; precious metals and their alloys; works 
of art of precious metal; jewelry cases [caskets]; boxes of precious metal; watch cases; watch bands; watch chains; 
watch springs; watch glasses; key rings (trinkets or fobs) of precious metal; statues of precious metal; figurines 
[statuettes] of precious metal; cases for timepieces; presentation cases for timepieces; medals of precious metal.

Cl.16;Printing products (printed matter); bookbinding material; photographs; stationery; adhesives [glues] for 
stationery or household purposes; artists' materials; paintbrushes; office requisites [except furniture]; instructional or 
teaching material [except apparatus]; printing type; printing blocks; paper; cardboard; boxes of cardboard or paper; 
posters; albums; cards; books; newspapers; prospectuses; pamphlets; calendars; writing instruments; engravings 
(works of art); lithographic works of art; framed or unframed paintings [pictures]; aquarelles; drawings; drawing 
instruments; handkerchiefs of paper; face towels of paper; table linen of paper; bags [envelopes, pouches] of paper or 
plastics, for packaging; garbage bags of paper or of plastics.

Cl.18;Leather; animal skins; trunks [luggage]; suitcases; umbrellas; parasols; walking sticks; saddlery; wallets; purses 
(coin purses); credit card cases [wallets]; bags; vanity cases.

Cl.20;Mirrors; picture frames; works of art made of wood; cushions; packaging containers of plastic; armchairs; seats; 
boxes of wood; boxes of plastic; party decorations.

Cl.21;Kitchen utensils; combs; porcelain ware; earthenware; bottles; art objects of porcelain, ceramic, earthenware or 
glass; statuettes of porcelain, ceramic, earthenware or glass; figurines [statuettes] of porcelain, ceramic, earthenware or 
glass; toilet utensils; trash cans; glasses [receptacles]; tableware.

Cl.22;Bags for the transport and storage of merchandise in bulk; bags [envelopes, pouches] of textile, for packaging.

Cl.24;Bed linen; household linen; table linen not of paper; bath linen except clothing.

Cl.25;Clothing; footwear; headgear; shirts; clothing of leather; belts [clothing]; gloves [clothing]; scarves; neckties; 
hosiery; socks; bedroom slippers; beach footwear; footwear for sports.

Cl.26;Buttons; haberdashery, except yarns; fastenings for clothing; fastenings for clothing; decorative articles for the 
hair.

Cl.28;Games; toys; artificial Christmas trees; play balls and balloons; billiard balls; card decks; board games; scooters 
[toys]; rackets; models [toys]; figurines [toys]; snow globes.

Cl.35;Advertising; commercial business management; commercial administration; office functions; dissemination of 
advertising material [leaflets, prospectuses, printed matter, samples]; arranging newspaper subscriptions for others; 
presentation of goods on all communication media, for retail sale; business management and organization consultancy; 
accounting; document reproduction; web site traffic optimization; organization of exhibitions for commercial purposes; 
organization of exhibitions for advertising purposes; online advertising on a computer network; rental of advertising time 
on all communication media; publication of advertising texts; rental of advertising space; dissemination of 
advertisements; public relations; commercial intermediation services.

Cl.38;Telecommunications; information on telecommunications; communications by computer terminals; 
communications by fiber-optic networks; radio communications; telephone communications; cellular telephone 
communication; provision of user access to global computer networks; provision of on-line forums; provision of access 
to online databases; electronic bulletin board services [telecommunications services]; connection by telecommunications 
to a global computer network; press agencies; news agencies; rental of telecommunication apparatus; broadcasting of 
radio programs; television broadcasting; teleconferencing services; videoconferencing services; electronic messaging 
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services; rental of access time to global computer networks.

Cl.39;Transport; travel organization; transport logistics services; delivery of newspapers; distribution [delivery of 
products]; booking of seats for travel; storage of data media; storage of electronically stored document media.

Cl.41;Education; training; entertainment; sporting activities; cultural activities; entertainment information; information 
relating to education; vocational retraining; provision of recreational facilities; publication of books; book lending; motion 
picture production; rental of sound recordings; rental of television sets; rental of show scenery; videotape editing; 
photography services; organization of competitions [education]; organization of competitions [entertainment]; 
organization and conducting of colloquiums; organization and conducting of conferences; organization and conducting 
of congresses; organization of exhibitions for cultural purposes; organization of exhibitions for educational purposes; 
booking of seats for shows; game services provided on-line from a computer network; electronic publishing of non-
downloadable books online; electronic publication of online non-downloadable periodicals; electronic desktop 
publishing.

Cl.42;Computer programming; computer system analysis; computer system design; digitization of documents 
[scanning]; software as a service [SaaS]; cloud computing; information technology (IT) consultancy; hosting of servers; 
graphic arts design services; electronic data storage.

Cl.45;Online social networking services.
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3993388    14/02/2018
[International Registration No. : 1431289]
H & M Hennes & Mauritz AB

Mäster Samuelsgatan 46 A SE-111 57 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.3;Washing preparations; washing agents for textiles; laundry preparations for attracting dirt; rinsing agents for 
laundry; soap; scented fabric refresher sprays; fragrances; scented sachets; pomanders [aromatic substances]; stain 
removing agents; pre-moistened towelettes impregnated with a detergent for cleaning; wipes incorporating cleaning 
preparations; shoe cream; shoe polish applicators containing shoe polish; laundry balls containing laundry detergent; 
sponges impregnated with soaps.

Cl.21;Lint rollers [adhesive] for removing lint from clothing; clothes brushes; dishwashing brushes; toilet sponges; 
sponges impregnated with soaps.

Cl.22;Laundry bags.

Cl.23;Sewing thread and yarn; thread.

Cl.24;Tags of textile for attachment to clothing; wash cloths.

Cl.26;Snap fasteners; needles; pins; safety pins; buttons for clothing; ornamental novelty badges [buttons]; sewing 
needles; patches for clothing; patches for repairing textile articles; needle cases; loops for clothing; hooks 
[haberdashery]; passementerie, sewing kits and decorative haberdashery articles; elastic ribbons and tapes for use in 
dressmaking; shoe laces; sewing boxes; haberdashery; sewing kits.

Cl.37;Laundering; washing; dry cleaning; maintenance and repair of clothing; providing information relating to clothing 
repair services; stain removal from fabrics; rental of laundry washing machines; rental of laundry equipment.
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Priority claimed from 25/07/2018; Application No. : 88051797 ;United States of America 

3993399    30/07/2018
[International Registration No. : 1430961]
McCann D. Birmingham

53 Allen Street New Britain CT 06053 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Biological isolation garments, namely, gowns and shoes; biologically protective garments, namely, gowns and 
shoes.

Cl.10;Medical gowns and shoes.
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Priority claimed from 28/11/2017; Application No. : 87699941 ;United States of America 

3993403    25/05/2018
[International Registration No. : 1431214]
CNU Online Holdings, LLC

175 West Jackson Blvd., Suite 1000 Chicago IL 60604 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for use in conducting and managing consumer 
financing transactions and applying for and managing personal loans in the field of consumer lending.

Cl.36;Arranging of loans; consumer lending services; electronic loan origination services; electronic loan preparation 
services; financial services, namely, money lending; financing and loan services; loan financing; temporary loans.

Cl.42;Providing temporary use of non-downloadable software for use in consumer financing transactions and applying 
for and managing consumer loans, via a web site.
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3993405    19/06/2018
[International Registration No. : 1432421]
Map Project Sweden AB

Primusgatan 71 SE-112 67 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Software for the creation of addresses based on location data.

Cl.35;Compilation and input of addresses into computer databases; collection of data for creating addresses for 
administrative purposes.

Cl.42;Developing computer software for addressing.
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Priority claimed from 12/03/2018; Application No. : 11433-2018 ;Honduras 

3993407    11/09/2018
[International Registration No. : 1431250]
ZeniMax Media Inc.

1370 Piccard Drive Rockville MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer game software for use with computers and video game consoles; downloadable computer and video 
game software offered via the internet and wireless devices; electronic devices featuring computer game software for use 
with computers and video game consoles; pre-recorded digital media in the nature of CD-ROMs and DVDs featuring 
computer games and video games, wallpapers, screensavers, digital music files, and graphics, videos, films, multimedia 
files, motion pictures, and animation in the field of video games and computer games; downloadable digital media, 
namely, downloadable images, downloadable artwork, downloadable text files, downloadable audio files, downloadable 
video files, downloadable game software, and downloadable motion pictures.

Cl.41;Entertainment services, namely, providing on-line interactive computer games; entertainment services, namely, 
providing information and entertainment in the nature of news, information, non-downloadable art pictures, non-
downloadable video clips, and non-downloadable trailers relating to electronic computer games via the Internet; providing
non-downloadable electronic publications in the nature of books, magazines, journals and newspapers in the field of 
novels, comics and cartoons; movie film production; movie film distribution; rental of amusement machines and 
apparatus; rental of game machines and apparatus.
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Priority claimed from 11/08/2017; Application No. : 2017/23105 ;South Africa 

3993411    12/02/2018
[International Registration No. : 1432440]
Microsoft Corporation

One Microsoft Way Redmond WA 98052-6399 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software; downloadable computer software and mobile software applications for data storage and backup, 
database management, virtualization, networking, collaboration, remote access, remote support, cloud computing, data 
sharing, data security, access, administration and management of computer applications and computer hardware, 
computer application distribution, and for transmission of voice, data, images, audio, video, and information, and for 
content management, online project management, online conferences, meetings, demonstrations, tours, presentations 
and interactive discussions; website development software; computer programs for connecting computers to one another
and for enabling activities via the internet; computer programs that provide web-based access to applications and 
services through a web operating system or portal interface; computer programs for managing existing systems, software
and processes in an information environment; computer software for monitoring cloud and application performance; 
database management software; computer hardware.

Cl.35;Online marketplace services, namely, providing an online marketplace for buyers and sellers of goods and 
services; business consulting services related to the use of the internet of things (IoT); computerized online ordering 
featuring developer tools and cloud computing software and services; database management services; data processing 
services; business management and business consulting services in the field of information technology (IT), cloud 
computing, and enterprise architecture; computer services, namely, providing online business administration of accounts 
for others in the field of web hosting.

Cl.38;Electronic transmission and streaming of digital media content for others via cloud-based computer networks; 
streaming of audio, visual and audiovisual material via cloud-based computer networks; video-on-demand transmission 
services; telecommunications and information technology services, namely, transmission of voice, data, images, audio, 
video, and information via cloud-based communication networks; providing user access to computer software in data 
networks; providing virtual private network (VPN) services; providing access to remotely hosted operating systems and 
computer applications through the internet; streaming of data via use of software applications; providing access to cloud 
based computing resources and storage; voice over internet protocol (VOIP) services; providing access to databases; 
providing private and secure communication in real-time within a computer network.

Cl.41;Education services, namely conducting seminars, classes, workshops, online courses, and conferences in the 
fields of technology, cloud computing, web services, software as a service (SaaS), platform as a service (PaaS), mobile-
backend as a service (MBaaS), artificial intelligence, software development, game development, internet of things, 
databases, the internet of things (IoT), and mobile computing; online blog featuring information in the fields of 
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technology, cloud computing, web services, software as a service (SaaS), platform as a service (PaaS), mobile-backend 
as a service (MBaaS), artificial intelligence, software development, game development, internet of things, databases, the 
internet of things (IoT), and mobile computing.

Cl.42;Software as a Service (SaaS) services; software-as- a-service (SaaS) services, featuring computer software 
platforms for deploying virtual machines to a cloud computing platform, diagnostics and analysis, syncing, storing, 
archiving data, analyzing data, database design and development, creating web applications, data storage, data storage 
and archival of data, electronic media, and digital content and backup; software as a service (SaaS) services featuring 
software for use in connection with buying, selling, sharing, searching, downloading, customizing, integrating and 
reviewing computer software; computer services, namely, cloud hosting provider services; computer security services, 
namely, enforcing, restricting and controlling access privileges of users of computing resources for cloud resources 
based on assigned credentials; computer services, namely, integration of private and public cloud computing 
environments; consulting services in the field of cloud computing technology, infrastructure as- a-service (IaaS) cloud 
computing technology, software-as as-a-service (SaaS) cloud computing technology, platform-as-a service (PaaS), and 
mobile-backend-as-a service (MbaaS) cloud computing technology; providing virtual computer systems and virtual 
computer environments through cloud computing; technical support services, namely, remote and on-site infrastructure 
management services for monitoring, administration and management of public and private cloud computing, IT and 
application systems; application service provider (asp), namely, hosting computer software applications of others; cloud 
computing featuring nondownloadable software for use in deploying virtual machines to a cloud computing platform, 
conducing predictive analytics and machine learning, diagnostics and analysis, syncing, storing, archiving data, 
analyzing data, database design and development, creating web applications, data storage, data storage and archival of 
data, electronic media, and digital content and backup; cloud computing and data center services for data backup and 
disaster recovery purposes, namely, electronic storage of data and storage services for archiving electronic data, data 
storage services in the nature of technical management of virtual infrastructure storage services, database management, 
virtualization, networking, collaboration, remote access, remote support, cloud computing, data sharing, data security, 
access, administration and management of computer applications and computer hardware, computer application 
distribution, and for transmission of voice, data, images, audio, video, and information, and for content management, 
online project management, online conferences, meetings, demonstrations, tours, presentations and interactive 
discussions; platform- as-a service (PaaS), infrastructure-as-a-service (IaaS), and mobile- backend backend-as-a service 
(MbaaS) featuring computer software platforms for deploying virtual machines to a cloud computing platform, diagnostics 
and analysis, syncing, storing, archiving data, analyzing data, database design and development, creating web 
applications, data storage, data storage and archival of data, electronic media, and digital content and backup; computer 
services, namely, creating cloud-based indexes of information; providing non-downloadable computer software for use as
an application programming interface (API) for use in the fields of artificial intelligence, natural language processing, 
image content analysis, speech recognition, deep learning, high performance computing, distributed computing, 
virtualization, machine learning, cluster computing, internet of things, and container management; developer tools, 
namely, providing non-downloadable software for connecting mobile, web and cloud downloadable software for 
connecting mobile, web and cloud-based software applications; computer program and computer hardware testing 
services, namely, software, computer and server testing and diagnosis; providing use of non-downloadable computer 
software for security, management, governance, data sharing, collaboration, and access between enterprise systems and 
mobile devices, and for providing applications services to mobile devices; providing computer and information 
technology services, namely, technical and support services for computer software for security, management, 
governance, data sharing, collaboration, and access between enterprise systems and mobile devices, and for providing 
applications services to mobile devices; providing, via a website, non-downloadable software that enables user access to 
information about software; provide customer service in the field of network security management, namely enforcing, 
restricting and controlling access privileges to users of computing resources for cloud, mobile or network resources; 
providing technical support, namely, troubleshooting in the nature of diagnosing problems with communications 
equipment.
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Priority claimed from 28/03/2018; Application No. : 720181 ;Switzerland 

3993431    23/08/2018
[International Registration No. : 1432268]
modum.io AG

Technoparkstrasse 1 CH-8005 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Optical, weighing, measuring, signalling and checking (supervision) instruments; alarms, electronic surveillance 
apparatus; electronic navigational, tracking and positioning apparatus and instruments; data processing equipment; 
computer software; electronic surveillance apparatus; heat detectors; velocity sensors; pressure sensors; acceleration 
sensors; temperature sensors, photosensors.

Cl.35;Analysis and evaluation of commercial information into computer databases.

Cl.37;Installation, maintenance and repair of electronic monitoring apparatus; installation, maintenance and repair of 
measuring, signalling and monitoring apparatus and instruments.

Cl.39;Computerized tracking and tracing of packages in transit (transport information); tracking and tracing of 
shipments; tracking and tracing of shipments (transport information); monitoring and tracking of package shipments 
(transport information).

Cl.42;Off-site data backup; design and development of computers and software; providing on-line non-downloadable 
software for use in database management; environmental monitoring services; testing, analysis and monitoring of 
telecommunication and navigation signals; providing temporary use of on-line non-downloadable computer software for 
use in broadcast monitoring applications; monitoring of computer systems for detecting unauthorized access or data 
breach; development of computer software for logistics, supply chain management and e-commerce portals; design and 
development of computer software for supply chain management.

Cl.45;Tracking services for retrieval of encoded products; tracking of stolen property; tracking of stolen vehicles.
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Priority claimed from 19/04/2018; Application No. : 2018-050628 ;Japan 

3993432    06/08/2018
[International Registration No. : 1432442]
Maxell Holdings, Ltd.

1 Koizumi, Oyamazaki, Oyamazaki-Cho, Otokuni-Gun Kyoto 618-8525 Japan

Proposed to be Used
IR DIVISION
Cl.8;Facial hair shavers; electric facial hair shavers; nasal hair trimmers; electric nasal hair trimmers; crimping irons; 
hair crimpers; electric hair crimpers; hand implements for hair curling; electric hair curling irons; curling tongs; electric 
hair styling irons; electric eyelash curlers; eyelash curlers; electric razors; electric shavers; electric hair clippers; shaving 
cases; razor cases.

Cl.11;Hair dryers for household purposes; hair dryers for beauty salon use; hair dryers for barber shop use; electric 
facial equipment for household purposes; electric facial equipment for beauty salon use; steam facial apparatus [saunas] 
for household purposes; steam facial apparatus [saunas] for beauty salon use; household electrothermic appliances; 
electric heated neck pillow; bath fittings; water purifying apparatus and machines.
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3993477    07/09/2018
[International Registration No. : 1203061]
ASAHI YUKIZAI CORPORATION

2-5955, Nakanose-cho, Nobeoka-shi, Miyazaki 882-8688 Japan

Proposed to be Used
IR DIVISION
Cl.7;Valves [machine elements not for land vehicles].

Cl.20;Valves of plastic [not including machine elements].
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3993528    21/03/2018
[International Registration No. : 1431726]
RIP N DIP, INC.

724 Kohler Street Los Angeles CA 90021 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Air fragrancing preparations.

Cl.9;Cases adapted for mobile phones; cases for mobile phones; cell phone cases; cell phone covers; cell phone 
backplates; cell phone faceplates; cell phone straps; earphone accessories, namely, earphone cushions, earphone pads, 
cord management systems, earphone cases, and earphone extension cords; earphones and headphones; harnesses 
specially adapted for holding electronic devices, namely, smartphones, mobile phones, protective phone covers; laptop 
carrying cases; protective cases for smartphones; carrying cases for cell phones; protective covers and cases for cell 
phones, laptops and portable media players.

Cl.14;Key chains for use as jewelry; key rings; key rings of precious metals; metal key rings; pins being jewelry; 
watches, clocks, jewelry and imitation jewelry; charms for key rings or key chains; decorative key fobs; imitation leather 
key chains; leather key chains; metal key chains; non-metal and non-leather key chains; plastic key chains.

Cl.16;Binders; erasers; notebooks; pencils; pens; posters; stationery; stickers.

Cl.18;All-purpose athletic bags; all purpose sport bags; backpacks; beach bags; belt bags; book bags; business card 
cases; courier bags; credit card cases and holders; duffel bags; gym bags; hip bags; men's clutch bags; messenger 
bags; military duffle bags, garment bags for travel, tote bags, shoulder bags and backpacks; purses; sack packs, namely, 
drawstring bags used as backpacks; school bags; shoulder bags; small bags for men; tote bags; wallets; clutch purses; 
coin purses.

Cl.20;Furniture; pillows; bean bag pillows; inflatable chairs; nuts and bolts for skateboards.

Cl.21;Beverage glassware; bottle openers; bowls; candle holders; champagne flutes; coasters, not of paper or textile; 
cocktail glasses; cocktail shakers; cups; decanters; dinnerware; goblets; jugs; pitchers; plates; serving trays; shot 
glasses; stemware; vases.

Cl.24;Bed blankets; bed covers; bed linen; bed sheets; bed throws; blanket throws; blankets for outdoor use; duvet 
covers; duvets; pillow cases; pillow covers; pillow shams; shower curtains; towels; wash cloths; baby blankets; bath 
towels; beach towels; fleece blankets; hand towels; sleeping bags.

Cl.25;Beanies; belts; coats; footwear; hats; hoods; jackets; jerseys; pajamas; pants; robes; shirts; shorts; socks; sweat
shirts; sweaters; sweatpants; T-shirts; tank-tops; underwear; baseball caps; skull caps.

Cl.27;Bath mats; door mats; floor mats; rugs; non-textile wall hangings.

Cl.28;Skateboard decks; skateboard grip tapes; skateboard trucks; skateboard wheels; skateboards; spinning fidget 
toys; surfboards; toy figures; collectable toy figures; stuffed and plush toys.

Cl.35;On-line wholesale and retail store services featuring clothing, carry-all bags, ornamental pins, and skateboard 
products; wholesale and retail store services featuring clothing, carry-all bags, ornamental pins, and skateboard 
products.
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3993529    28/02/2018
[International Registration No. : 1432234]
PAK DAIRY COMPANY

Pak Dairy Company - Under Pastorizeh Bridg - Fath High Way - Azadi Tehran Iran

Proposed to be Used
IR DIVISION
Cl.29;Kephir [milk beverage], Kumys [milk beverage], yoghurt, margarine, butter, chocolate nut butter, cocoa butter, 
coconut butter, peanut butter, butter cream, cheese, coconut fat, ryazhenka [fermented baked milk], rennet, whey, 
whipped cream, yogurt, rennet, flavored milk, milk, predominating milk products; milk ferments for culinary purposes, 
soya milk [milk substitute], coffee milk powder, cacao milk powder, tofu, condensed milk, cream [dairy products], kimchi 
[fermented vegetable dish] (samanoo), curd, milk beverage, vegetable mousses, vegetable yogurt, fruit yogurt, fatty 
substances for the manufacture of edible fats, milk powder, cream, malt milk; butter of almonds; peanut milk [non-
alcoholic beverage].

Cl.30;Binding agents for ice cream [edible ices], binding agents for ice cream/binding agents for edible ices, ice cream, 
powders for ice cream/powder for edible ices, edible ices, cream of tartar for culinary purposes, ice cream cakes, cake 
frosting [icing], ice cream desserts, ice cream bar [confectionery], ice cream mixes, fruit ice creams, coated ice cream 
(cocoa), coated ice cream (almond), coated ice cream (fruit), coated ice cream (raisins), frozen confectionery; chocolate 
coating.

Cl.32;Aperitifs (non-alcoholic), preparations for making beverages, non-alcoholic beverages, aerated water (preparation 
for making), fruit juices/fruit juice (non-alcoholic), pastilles for effervescing beverages, isotonic beverage, fruit 
beverages/fruit juices, syrups and other preparations for making beverages, ginger beer/ginger ale (non-alcoholic), 
unfermented grape juice, powders for the preparation of soft drinks, powders for effervescing beverages, essences for 
making beverages, sherbets [beverages]/sorbets [beverages], seltzer water, fruit nectars, non-alcoholic, mineral water 
[beverages].

Cl.39;Packaging services of Kephir [milk beverage], Kumys [milk beverage], yoghurt, margarine, butter, chocolate nut 
butter, coca butter, coconut butter, peanut butter, butter cream, cheese, coconut fat, ryazhenka [fermented baked milk], 
rennet, whey, whipped cream, yogurt, rennet, flavored milk, milk, predominating, milk products, milk ferments for culinary 
purposes, soya milk [milk substitute], coffee milk powder, cacao milk powder, tofu, condensed milk, cream [dairy 
products], kimchi [fermented vegetable dish] (samanoo), curd, milk beverage, vegetable musses, vegetable yogurt, fruit 
yogurt, fatty substances for the manufacture of edible fats, milk powder, chocolate cream, malt milk, binding agents for 
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ice cream [edible ices], binding agents for ice cream/binding agents for edible ices, ice cream, powders for ice 
cream/powder for edible ices, edible ices, cream of tartar for culinary purposes, ice cream cakes, cake frosting [icing], ice 
cream desserts, ice cream bar [confectionery], ice cream mixes, fruit ice creams, coated ice cream (cocoa), coated ice 
cream (almond), coated ice cream (fruit), coated ice cream (raisins), frozen confectionery, aperitifs (non-alcoholic), 
preparations for making beverages, milk of almonds [beverage], non-alcoholic beverages, preparations for making 
mineral water, fruit juices/fruit juice (non-alcoholic), pastilles for effervescing beverages, peanut milk [non-alcoholic 
beverage], isotonic beverage, fruit beverages/ fruit juices, syrups and other preparations for making beverages, ginger 
beer/ginger ale (non-alcoholic), unfermented grape juice, powders for the preparation of soft drinks, powders for 
effervescing beverages, essences for making beverages, sherbets [beverages]/ sorbets [beverages], seltzer water, fruit 
nectars, non-alcoholic, mineral water [beverages].
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Priority claimed from 04/04/2018; Application No. : 017883757 ;European Union 

3994055    19/09/2018
[International Registration No. : 1431774]
Exasol AG

Neumeyerstrasse 48 90411 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software for creating searchable databases of information and data; computer software for 
application and database integration; database management software; downloadable mobile applications for the 
management of data; computer software for authorizing access to databases; computer database servers; cloud servers.

Cl.35;Data management services; computerized database management; compilation of data in computer databases; 
systematization of data in computer databases; updating and maintenance of data in computer databases; retail services 
in relation to computer software; wholesale services in relation to computer software; market research by means of a 
computer database.

Cl.38;Provision of access to computer databases; rental of access time to a database server; rental of access time to a 
computer database; leasing access time to a database server; leasing access time to a computer database; transfer of 
information and data via online services and the internet.

Cl.41;Training relating to computer software; training in the operation of software systems.

Cl.42;Software development, programming and implementation; development, programming and implementation of 
software for database management; updating and maintenance of software and database systems; software as a service; 
rental of software; hosting of databases; cloud hosting of databases; consultancy relating to the design and development 
of computer database programs; research relating to the development of computer software.

Cl.45;Licensing of software; licensing of databases.
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Priority claimed from 16/11/2016; Application No. : UK00003197152 ;United Kingdom 

3994059    16/05/2017
[International Registration No. : 1431318]
ASOS plc

Greater London House, Hampstead Road London NW1 7FB United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; adhesives for cosmetic purposes; eau 
de parfum; eau de toilette; cologne; fragrances and fragrance products for personal use; massage oils; cosmetic 
preparations for skin care; skin balms; skin care cosmetics; skin care preparations; astringents for cosmetic purposes; 
preparations for the bath and shower; shower gel; bath gels and bubble bath; scented body lotions, creams and butters; 
scented moisturising skin cream; moisturisers; body lotions, creams and butters; baby lotion; baby oil; creams and gels 
for treatment of stretch marks; moisturising creams; scented skin soap; body oil; cleansing lotions; face, lip and cheek 
make-up; face powder; face glitter; glitter for cosmetic purposes; lipstick, lip gloss, non-medicated lip balm, lip pencils; 
perfumed shimmer sticks; hair removal preparations in the form of strips; eye shadow, eye pencils, mascara, eye make-
up, eyeliners, eye creams, eye gels, eye gloss, eye balms; eyebrow colours; eyebrow cosmetics; eyebrow pencils; false 
eyebrows; false eyelashes; cosmetic highlighters; cosmetic masks; facial cleansers; facial toners; facial clarifiers; 
cosmetic exfoliating preparations; foundation make-up; blusher; compacts; make-up remover; fragrance sachets; room 
fragrances; beauty care preparations; beauty care products; beauty creams; beauty tonics for application to the body; 
beauty tonics for application to the face; make-up kits; non-medicated beauty preparations; non-medicated skin care 
beauty products; skin care products for personal use, namely, face, eye and lip moisturisers; face and skin creams; 
lotions and non-medicated skin serums; anti-aging treatments; foundation for the face; hair care products, shampoo, hair 
conditioners, hair mousse, hair moulding creams, hair gel and hair spray; dry shampoos; all in one bath and hair 
cleansers; mouthwash; nail care preparations, nail polish, nail strengtheners and nail polish remover; false nails; shaving 
cream, shaving gel, shaving kits, after-shave preparations, after-shave lotion; shoe polish; depilatory preparations; 
personal deodorant; antiperspirants; potpourri; nail care preparations; nail varnish and remover thereof; sun tanning 
preparations; sunscreen; sun protection oils, lotions, creams and gels; after-sun oils, lotions, creams and gels; cosmetic 
preparations for skin tanning; artificial tanning preparations; tanning lotions, tanning gels, tanning oils; talcum powder; 
terpenes [essential oils]; tissues impregnated with cosmetic lotions; toilet water; toiletries; transfers (decorative -) for 
cosmetic purpose; varnish-removing preparations; washing preparations; preparations for the hair and for the care of the 
skin (non-medicated); toiletries for babies and infants (non-medicated); tooth paste and tooth gel; tooth whitening 
creams, gels and pastes; tooth bleaching preparations; petroleum jelly (for cosmetic purposes); pre-impregnated wipes 
and towels with personal cleansing and/or cosmetic lotions; pre-impregnated wipes and towels for hygienic purposes 
(personal use); cotton sticks; cotton wool; baby wipes; cosmetic dyes; but none of the aforesaid goods relating to 
cycling.

Cl.8;Razors; clippers for personal use [electric and non electric]; cuticle scissors; electric flat irons; electric hair 
straightening irons; electric hand-held hair styling irons; eyelash curlers; hair styling appliances; hair cutting and removal 
implements; scissors; tweezers; non-electric hand implements for hair curling; cuticle pushers; cuticle tweezers; electric 
fingernail polishers; emery boards; manicure sets; nail buffers; nail clippers; nail files; emery files; cases for manicure 
instruments; cuticle nippers; nail scissors; pedicure sets; beard trimmers; depilation appliances; electric nasal hair 
trimmers; hair-removing tweezers; razors [electric or non-electric]; parts and fittings for the aforesaid goods; but none of 
the aforesaid goods relating to cycling.

Cl.9;Magnets; parts and fittings for all the aforesaid goods; but none of the aforesaid goods relating to cycling.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites [except furniture]; instructional 
and teaching material [except apparatus]; plastic materials for packaging; carrier bags; printers' type; printing blocks; 
pictures; craft paper; colour pens; drawing books; paper bows for gift wrap; paper garlands; paper party decorations; 
party ornaments of paper; photograph stands; tissues; Christmas gift wrap; gift bags; gift boxes; gift wrapping foil; gift 
paper; paper gift bags; paper ribbon; plastic gift wrap; pens; pen and pencil cases; leather pencil cases; writing 
stationery; slate pencils; colour pencils; staplers for office use; paper hole punches; rulers; paint brushes; paper badges; 
penholders; rubber stamps; stamp pads; stamping inks; pencil sharpeners, electric or non-electric; albums; event 
albums; photo albums; scrapbooks; wedding albums; address books; advent calendars; announcement cards; books; art 
prints; cardboard hangtags; cases for passports; colouring books; Christmas cards; decorative paper garlands for 
parties; gift cards; guest books; gift vouchers; paper bunting; paper banners; postcards; posters; printed calendars; wall 
charts; scented paper drawer liners; disposable napkins; facial tissue; paper cocktail parasols; paper tablecloths; 
anniversary cards; advertising publications; events programmes; greetings cards; mounted and unmounted 
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photographs; pads of party invitations; paper hangtags; printed training materials; score-cards; stickers; parts and 
fittings for the aforesaid goods; but none of the aforesaid goods relating to cycling.

Cl.20;Furniture, mirrors, picture frames; cake decorations made of plastic; decorations of plastic for foodstuffs; plaster 
busts; party ornaments of plastic; plastic sculptures; decorative plaques made of plastics material; figurines [statuettes] 
of wood, wax, plaster or plastic; cushions; pet cushions; scented pillows; carved picture frames; leather picture frames; 
photo frames; picture frames; frames for mirrors; make-up mirrors for purses; make-up mirrors for the home; personal 
compact mirrors; mirrors [furniture]; wall mirrors; clothes rails; coathooks; scented coathangers; clothes covers; 
basketware; boxes for storage purposes [plastic]; boxes for storage purposes [wood]; chests; pillows; sleeping mats; 
parts and fittings for the aforesaid goods; but none of the aforesaid goods relating to cycling.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes [except paintbrushes]; unworked or 
semi-worked glass [except glass used in building]; glassware, porcelain and earthenware; appliances for removing make-
up, electric; appliances for removing make-up, non-electric; applicators for cosmetics; applicator sticks for applying 
makeup; artworks of glass; apparatus for wax-polishing, non-electric; baskets for domestic use; bath sponges; beverage 
glassware; beverageware; body scrubbing puffs; body sponges; bootjacks; bottle coolers; bottle openers; bouquet 
holders; bowls; boxes for dispensing paper serviettes; boxes for dispensing paper towels; boxes of ceramics; boxes of 
china; boxes of earthenware; boxes of glass; boxes of porcelain; brushes; brushes for personal hygiene; buckets; bud 
vases; candelabra [candlesticks]; candle extinguishers; candle holders; candle jars [holders]; candle rings; candle 
snuffers; candle sticks; candy boxes; cases adapted for cosmetic utensils; cases adapted for toilet utensils; cases (comb 
-); cases for toiletry articles; ceramic figurines; ceramic ornaments; ceramic tissue box covers; champagne buckets; 
champagne flutes; china ornaments; chinaware; cleaning cloths; clothes brushes; cloths for cleaning purposes; coasters 
(tableware); cocktail glasses; cocktail picks; cocktail shakers; cocktail sticks; cocktail stirrers; comb cases; combs; 
containers for beverages; containers for cosmetics; containers for flowers; containers for household use; containers for 
pot pourri; coolers for wine; cork screws; cosmetic bags [fitted]; cosmetic brushes; cosmetic powder compacts; cosmetic
spatulas; cosmetic spatulas for use with depilatory preparations; cosmetic utensils; cosmetics applicators; cosmetics 
brushes; cotton ball dispensers; cotton ball jars; crystal [glassware]; crystal ornaments; cups; deodorising apparatus for 
personal use; dispensers for cosmetics; dispensers for facial tissues; drinking flasks; drinking cups; drinking glasses; 
drinking goblets; drinking receptacles; drinking straws; earthenware; electric combs; electric toothbrushes; electrically 
heated hair brushes; empty spray bottles; enamel boxes; exfoliating brushes; exfoliating mitts; exfoliating pads; 
exfoliating slippers; eye make-up applicators; eyebrow brushes; eyeglass cleaning cloths; eyelash combs; facial 
cleansing sponges; facial sponges for applying make-up; figurines made of china; figurines made of crystal; figurines 
made of earthenware; figurines made of porcelain; figurines made of terracotta; file brushes; fitted holders for hair fixers; 
fitted holders for skin creams; fitted picnic baskets; fitted toilet bags; fitted vanity cases; flasks; flower bowls; flower 
pots; flower vases; foam toe separators for use in pedicures; foot exfoliating pads; footwear (brushes for -); glass bowls; 
glass containers; glass holders; glass [receptacles]; glasses [drinking vessels]; glasses [receptacles]; glassware; glove 
stretchers; gloves for domestic use; gloves for household purposes; gloves for polishing; gloves (gardening -); gloves 
(polishing -); hair brushes; hair color application bottles; hair combs; hair fixer dispensers; hand soap holders; hand soap 
dispensers; heat-insulated containers for beverages; heat insulated containers; holders for cosmetics; household 
containers; household utensils; ice buckets; incense pots; incense stick holders; itch scratchers; jars; jewellery dishes; 
lip brushes; make-up artist belts; make-up brushes; make-up removing appliances; make-up sponges; mascara brushes; 
metal coin banks; microdermabrasion sponges for cosmetic use; mugs; nail brushes; non-electric make-up removing 
appliances; non-metal money boxes; non-metal piggy banks; perfume bottles; perfume sprayers; perfume vaporizers; 
fitted picnic boxes; piggy banks; pill boxes for personal use; plant holders; containers for household use; porcelain; 
porcelain ware; pot pourri jars; pots; powder compacts; powder puffs; scent sprays [atomizers]; shampoo dispensers; 
shampoo holders; shaving brush holders; shaving brush stands; shaving brushes; shaving dishes; shoe brushes; shirt 
stretchers; shoe polishers (non- electric -); shoe stretchers; shoe trees; shower gel dispensers; shower gel holders; skin 
(abrasive sponges for scrubbing the -); skin care cream dispensers; skin cleansing brushes; soap boxes; sponges; 
statues of porcelain, ceramic, earthenware or glass; statuettes of porcelain, ceramic, earthenware or glass; stretchers for 
clothing; stretchers for gloves; tissue box covers; toilet cases; toiletry cases; toothbrushes; vanity cases (fitted -); 
vaporizers for perfume [empty]; vases; wash bags (fitted -); wine chillers; wine buckets; wine coolers; wine openers; 
works of art of porcelain, ceramic, earthenware or glass; eyeliner brushes; eyelash separators; parts and fittings for the 
aforesaid goods; but none of the aforesaid goods relating to cycling.

Cl.24;Textiles and substitutes for textiles; bed covers; table covers; bath linen; bath sheets; bath sheets (towels); 
beach towels; bed blankets; bed coverings; bed linen; bed sheets; bed spreads; bed throws; blanket throws; blankets 
(bed -); bunting; bedspreads; brocade; calico; calico cloth (printed -); canvas; cloth bunting; cloth; cloth handkerchiefs; 
coated textiles; coated fabrics; coated fabrics for use in the manufacture of rainwear; coated fabrics for use in the 
manufacture of leather goods; cotton fabrics; cotton cloth; cotton knitted fabric; crepe [fabric]; cushion covering 
materials; damask; denim [cloth]; denim fabric'; duvets; elastic fabrics for clothing; elasticated woven textile materials; 
embroidery fabric; fabric; face towels; felt; felt piece goods; face cloths of towelling; flannel; flannel [fabric]; flocked 
fabrics; foils of plastics for the manufacture of disposable clothes; footwear (fabric for -); gift wrap of fabric; hand towels; 
handkerchiefs of textile; heat-activated adhesive fabrics; heat resistant fabrics [other than for insulation]; jersey material 
[fabric]; jersey [fabric]; jersey fabrics for clothing; jute fabric; cashmere fabric; knit lace fabrics; knitted fabrics of cotton 
yarn; knitted fabrics of silk yarn; knitted fabrics of wool yarn; lace fabrics; lingerie fabric; material (textile -); materials 
(textile -) for use in the manufacture of footwear; materials (textile -) for use in the manufacture of insoles; mesh-woven 
fabrics; metal fiber fabrics; metal fiber fabrics; moleskin [fabric]; non-woven fabric; nylon fabric; pelmets; printed fabrics; 
shirt fabrics; shrouds; silk base mixed fabrics; silk base mixed fabrics; silk [cloth]; silk fabrics; suiting materials [textile]; 
taffeta; taffeta [cloth]; textile fabric of animal skins imitations; textile fabrics for the manufacture of clothing; textile fabrics
for the manufacture of sportswear; textile handkerchiefs; textiles made of cotton; textiles made of linen; textiles made of 
flannel; textiles made of satin; textiles made of synthetic materials; textiles made of wool; tulle; waterproof cloths; wool 
yarn fabrics; woollen fabrics; woven fabrics; woven fabrics for making up into articles of clothing; zephyr fabric; sleeping 
bags; parts and fittings for the aforesaid goods; but none of the aforesaid goods relating to cycling.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers; hair 
fasteners; hair bands; hair pieces; hair pins; hair ribbons; scrunchies; hair scrunchies; hair clips; barrettes; hair 
barrettes; hair bows; hair wraps; hair ornaments; hair slides; hair grips; hair twisters [hair accessories]; hair buckles; 
buckles [clothing accessories]; elasticated hair ribbons; elasticated hair bands; snap clips [hair accessories]; claw clips 
[hair accessories]; hair ornaments in the form of combs; hair ornaments in the nature of hair wraps; hair ornaments [not 

4856



of precious metal]; ponytail holders and hair ribbons; top-knots [pompoms]; brooches [clothing accessories]; feathers 
[clothing accessories]; braids; curlers; hair curlers; electric hair curlers; non-electric hair curlers; curling pins; hair 
curling pins; hair curl clips; waving pins for the hair; hair rollers; electric hair rollers; non-electric hair rollers; wigs; false 
hairpieces; synthetic hairpieces; elastic ribbons; silk ribbons; decorative ribbons; ribbons of textile materials; ornamental 
ribbons made of textiles; decorative articles for the hair; ornamental bows of textile for decoration; artificial corsages; 
ornamental novelty badges [buttons]; heat adhesive patches; heat adhesive patches for decoration of textile articles; heat 
adhesive patches for repairing textile articles; patches for repairing textile articles; patches (textile -) for ironing-on; sew-
on patches; parts and fittings for the aforesaid goods; but none of the aforesaid goods relating to cycling; badges made 
of leather.

Cl.28;Games and playthings; gymnastic and sporting articles; decorations for Christmas trees; action toys; action 
figure toys; American footballs; accessories for toy vehicles; accessories for toy trains; accessories for toy buildings; 
accessories for toy animals; accessories for dolls; accessories for action figure toys; apparatus for games; apparatus for 
performing magic tricks; artificial Christmas trees; articles of clothing for toys; baby dolls; badminton sets; bags adapted 
for use with sporting equipment; balls for games; balloons [party novelties]; balls for racket sports; balls for sports; bar-
bells; bath toys; baseball gloves; beach balls; bean bag animals; beanbags being playthings; bells for Christmas trees; 
board games; body-building apparatus; boxing gloves; building blocks [toys]; building games; candle holders for 
Christmas trees; carnival masks; cat toys; checkerboards; checkers [games]; chessboards; Christmas crackers; 
Christmas dolls; Christmas stockings; Christmas tree ornaments and decorations; Christmas tree ornaments and 
decorations, except confectionery and electric Christmas tree lights; Christmas tree skirts; Christmas trees of synthetic 
material; clockwork toys; clothing for teddy bears; conjuring apparatus; controllers for game consoles; controllers for 
toys; costume masks; dart games; darts; dice; dice games; discuses for sports; dog toys; dolls; dolls' clothes; dominoes; 
drones [toys]; dumb-bells; educational toys; electronic action toys; electronic dart games; electronic games apparatus; 
electronic targets; electronic toys; exercise balls; explosive bonbons [Christmas crackers]; face masks for sports; fitness 
machines and apparatus; flippers for swimming; game consoles; game machines and apparatus; games; gloves for 
games; gymnastic and sporting articles; hand-held electronic games; hand-held game consoles; hoops for children; 
hoops for exercise; inflatable toys; jigsaw puzzles; kites; machines for physical exercises; marbles for games; masks 
[playthings]; mechanical action toys; mechanical toys; memory games; mobiles [toys]; musical Christmas tree 
ornaments; musical toys; nets for ball games; nets for sports; novelty face masks; novelty fake teeth; novelty masks; 
novelties for parties, dances [party favors, favours]; outdoor play equipment; outdoor toys; paper party hats; party 
poppers; plastic toy figurines; plastic toys; play balloons; playing balls; playing cards; pool tables; practical jokes 
[novelties]; punching bags; protective paddings [parts of sports suits]; puppets; puzzles; rackets; radio-controlled scale 
model vehicles; radio-controlled miniature aerial targets for sports; radio-controlled toys; radio-controlled toy vehicles; 
remote-controlled scale model vehicles; ride-on toy cars; ride-on toys; role playing games; rugby balls; scale model kits 
[toys]; scale models; scale model vehicles; skateboards; soccer balls; soft toys; sports equipment; sporting articles; 
stacking blocks; stacking boxes; stacking toys; stuffed toys; tables for table tennis; talking toys; targets; teddy bears; 
tennis equipment; theatrical masks; toy Christmas trees; toy figures; toy models; toy robots; toy racing sets; toys; toys 
for children; toys for domestic pets; toy vehicles; trampolines; trivia cards [games]; trivia games played with cards and 
game components; video game consoles; video game apparatus; water-squirting toys; wooden toys; quiz games; 
footballs [soccer]; soccer goals; soccer goal nets; soccer goalkeepers' gloves; shin guards for soccer; footballs 
[American football]; football pads; football body protectors; goals for American football; parts and fittings for the 
aforesaid goods; but none of the aforesaid goods relating to cycling.
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Priority claimed from 27/09/2016; Application No. : 015866072 ;European Union 

3994060    17/10/2018
[International Registration No. : 1357453]
Lidl Stiftung & Co. KG

Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.2;Printing ink; printing toner; ink cartridges, filled, for printers; toner cartridges, filled, for printers and photocopiers; 
dyestuffs.

Cl.7;Binding machines.

Cl.8;Scissors.

Cl.9;Pocket calculators, electronic desk calculators; telephone swivel arms; magnets; laser pointers; translation 
apparatus; touch screen pens.

Cl.16;Paper, cardboard; office requisites; files (office requisites); staples for offices; office perforators; pencil 
sharpeners; memo pad holders; writing tablets; filing containers; filing cases; filing boxes; writing slates, blackboards, 
writing boards of glass (office articles), writing boards of plastic (office articles); films for writing boards (office 
requisites); office machines; apparatus for office use for binding papers; guillotine machines for office use; paper 
shredders for office use; instruments for laminating documents (office equipment); films for laminating documents; 
stationery; paper; adhesive note paper; stickers (stationery); albums for stickers; labels of paper; writing instruments; 
writing materials; ink; files (stationery); writing tablets; inkstands; cases for stationery; desk trays; desk organisers; desk 
baskets for desk accessories; envelopes(stationery); corkboard pins; staples for offices; staple removers; note pads; 
envelopes (stationery); office binders; file guides; sealing stamps; stamp pads; pads (stationery); writing or drawing 
books; school supplies (stationery); thumbtacks [stationery]; pen sets; pen stands; pen holders; pencil boxes; erasing 
products; correction fluids for documents; decoration and art materials and media; artists' materials; drawing 
instruments; drawing materials; sketch pads; compasses for drawing; triangles being drawing instruments; rulers; paint 
boxes and brushes; paint boxes; drawing shields; cardboard shipping containers; paper mail pouches; shipping labels; 
adhesives for stationery or household purposes; sticky tape; holders for adhesive tapes; printed matter; books; 
calendars; appointment books; plastic film for wrapping; packaging materials.

Cl.20;Footrests; furniture, office furniture, cupboards, tables, desks; roll containers, containers (not of metal); seats 
adapted for use with desks, swivel chairs; cable holders, cable bundlers, cable conduits (not of metal, non-electric), 
attachment elements, not of metal, for cables; cable fasteners, connectors and holders; plastic labels.

Cl.21;Waste paper baskets.
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Priority claimed from 17/05/2018; Application No. : 017901131 ;European Union 

3994062    22/08/2018
[International Registration No. : 1432392]
De Beers UK Limited

20 Carlton House Terrace London SW1Y 5AN United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; jewellery and imitation jewellery; precious and semi-precious stones.

Cl.35;Supply chain management services including the compilation of information and systemization of information all 
in the field of precious metals and their alloys, jewellery and imitation jewellery, precious and semi-precious stones; 
computerized business information services by way of a digital register all in the field of precious metals and their alloys, 
jewellery and imitation jewellery, precious and semi-precious stones; sales promotion for others, business management 
assistance all in the field of precious metals and their alloys, jewellery and imitation jewellery, precious and semi-precious
stones.

Cl.42;Research, design and development of computer hardware and software for supply chain management all in the 
field of the authentication, grading, identification, observation, measuring, testing, checking, analysis, inspection, 
inscription and certification of diamonds, jewellery, precious and semiprecious stones; design and development of 
computer hardware and software for supply chain management all in the field of the authentication, grading, 
identification, observation, measuring, testing, checking, analysis, inspection, inscription and certification of diamonds, 
jewellery, precious and semi-precious stones; gemmological services, namely, the authentication, grading, identification, 
observation, measuring, testing, checking, analysis, inspection, inscription and certification of diamonds, jewellery, 
precious and semi-precious stones.
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3994066    17/10/2018
[International Registration No. : 1393658]
OVS S.P.A.

Via Terraglio, 17 I-30174 Venezia Mestre (VE) Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather goods; handbags; shoulder bags; duffel bags; tote bags; school bags; 
schoolchildren's backpacks; beach bags; garment bags for travel; sport bags; shoe bags for travelling; business card 
cases; credit card cases and holders [leatherware]; briefcases; purses; wallets; pocket wallets; backpacks; haversacks; 
waist packs; slings bags for carrying infants; pouch baby carriers; key cases; shopping bags; toiletry bags, sold empty; 
vanity cases; diaper bags; animal skins and hides; trunks and travelling bags; articles of luggage; travelling sets (leather 
wear); attaché cases; luggage tags; umbrellas and parasols; whips; harness and saddlery.

Cl.25;Clothing for men, women, children and babies; shirts; t-shirts; tank tops; cardigans; sweatshirts; polo shirts; 
jackets; wind jackets; gilets; dungarees; blousons; skirts; trousers; short trousers; tracksuits; jogging sets [clothing]; 
pinafore dresses; denims; knitwear; capes; rainproof clothing; underwear; nightwear; nightshirts; pajamas; beachwear, 
casualwear, swimwear for men, women and children; underclothing for babies; babies' sleepwear; layettes; babies' pants 
[clothing]; rompers; cami-knickers; maternity wear; cloth bibs; bathrobes; clothing accessories, namely, mufflers, gloves, 
mittens, ear muffs, belts made of leather, belts [clothing], cravats, stockings, socks, slipper socks, pantyhose, leotards, 
leg warmers, leggings [trousers], braces, gaiters, pareus; footwear for men, women, children and babies; headwear, in 
particular, berets, caps, hats, sun hats, hoods; balaclava hats, bandannas.
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3994085    23/06/2018
[International Registration No. : 1431845]
Monsieur Florent Barbet

4 rue de la papeterie F-95610 Eragny France

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications; information on telecommunications; communications by computer terminals; 
communications by fiber-optic networks; radio communications; telephone communications; cellular telephone 
communication; provision of user access to global computer networks; provision of on-line forums; provision of access 
to databases; electronic bulletin board services (telecommunication services); connection by telecommunications to a 
global computer network; press agencies; news (information) agencies; rental of telecommunication apparatus; 
broadcasting of radio programs; television broadcasting; teleconferencing services; videoconferencing services; 
electronic messaging services; rental of access time to global computer networks.

Cl.42;Technical evaluations concerning design (engineers' services); scientific research; technical research; design of 
computers for others; computer development; software design; software development; research and development of new 
products for others; conducting of technical project studies; architecture; design of interior decor; software development 
(design); software installation; software maintenance; updating of software; software rental; programming for computers; 
computer system analysis; computer system design; services provided by consultants relating to computer hardware 
design and development; digitization of documents; software as a service (SaaS); cloud computing; information 
technology (IT) consultancy; hosting of servers; vehicle roadworthiness testing; graphic arts design services; styling 
(industrial design); authentication of works of art; energy auditing; electronic data storage.
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Priority claimed from 16/11/2017; Application No. : 1887852 ;Australia 

3994133    17/10/2018
[International Registration No. : 1411565]
JBX Pty Ltd

PO Box 3268 Parramatta NSW 2124 Australia

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetic preparations for skin care; beauty care preparations and products; skin care preparations and
products; body care preparations and products; body scrubs; bubble bath preparations; soap and soap products, 
including cosmetic soaps; bath essences, bath foams, bath gels and bath oils (all non-medicated); deodorants and 
antiperspirants for personal use; essences for skin care; facial care products (cosmetics); after-shave creams and 
lotions; fragrance preparations; hair products; hand care preparations; hand cream; incense; joss sticks; liquid soaps; 
make-up; perfumes; essential oils; toiletries in this class; baby lotions; baby oil; non-medicated creams, lotions and 
balms; non-medicated mouth rinses, mouth washes and mouth sprays; potpourri; room fragrances; air fragrancing 
preparations; sprays for use on the body.

Cl.5;Nutrition products; dietary supplements, nutritional supplements, nutritional meal replacements, and dietetic 
substances for medicinal use; vitamins, vitamin tablets, vitamin powders, vitamin preparations and vitamin supplements; 
dried milk powder being food for babies; milk powder for babies; milk powder for foodstuffs for babies; lactose free 
infant's formula; dietary supplements for infants; dried milk being food for infants; food for infants; foodstuffs for infants; 
infants' foods; milk foods for infants; powdered milk foods for infants; preparations for food for human consumption for 
infants; baby food; sanitary preparations for personal hygiene, other than toiletries; medicated baby care products; 
medicated nutritional creams; medicinal food supplements for nutritional purposes; milk powder for nutritional purposes 
for babies; mineral preparations for use as nutritional additives to foodstuffs for humans; medicated creams, lotions and 
balms; medicated skin care preparations; medicated mouth rinses, mouth washes and mouth sprays.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; eyewear.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; therapeutic and assistive devices adapted for the disabled; massage apparatus; apparatus, 
devices and articles for nursing infants; sexual activity apparatus, devices and articles.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery and office requisites, except 
furniture; adhesives for stationery or household purposes; artists and drawing materials; paintbrushes; instructional and 
teaching materials; plastic sheets, films and bags for wrapping and packaging; printers type, printing blocks.

Cl.18;Leather and imitations of leather; animal skins and hides; luggage and carrying bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; collars, leashes and clothing for animals.

Cl.20;Furniture, mirrors, picture frames; containers, not of metal, for storage or transport; unworked or semi-worked 
bone, horn, whalebone or mother-of-pearl; shells; meerschaum; yellow amber.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for Christmas 
trees.

Cl.29;Dairy products, milk, milk-based products, powdered milk, cream, cream products, cheese, cheese products, 
butter, butter products, yoghurt and yoghurt products; meat, poultry, game and fish; preserved, dried, frozen and cooked 
meat, poultry, game and fish; meat products in this class, including beef jerky, ham, bacon, sausages, smallgoods, 
salamis, meat extracts; poultry products in this class, including poultry sausages, poultry smallgoods and poultry 
extracts; fish products in this class, including fish extracts; kebabs; pates; fruit products in this class, including cooked 
fruits, preserved fruits, dried fruits, tinned fruits, frozen fruits and processed fruits; vegetable products in this class, 
including cooked vegetables, preserved vegetables, dried vegetables, tinned vegetables, frozen vegetables and 
processed vegetables; nuts and nut products in this class, including prepared nuts, processed nuts, roasted nuts and 

4862



salted nuts; snack foods in this class, including fruit bars, nut bars, fruit and nut bars, fruit-based snacks, vegetable-
based snacks and nut-based snacks; edible oils including vegetable oils; goats milk, goats milk cheese and yoghurt made
from goats milk.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 19/01/2016; Application No. : 1747228 ;Australia 

3994136    17/10/2018
[International Registration No. : 1305763]
Maxigenes Pty. Ltd.

P.O. Box 3268 Parramatta NSW 2124 Australia

Proposed to be Used
IR DIVISION
Cl.30;Food and health food products in this class including flour and flour-based food products; flour-based mixes, 
including cake mixes, cupcake mixes, biscuit mixes, cookie mixes, muffin mixes, brownie mixes, pancake mixes, scone 
mixes, bread dough mixes, pizza dough mixes; bakery products, including bread, breadsticks, cakes, cupcakes, muffins, 
biscuits and pastries; garlic bread and herb bread; crackers and biscuits; pizzas and pizza bases; hot chocolate; 
breakfast cereals; pasta sauce; vinegar; condiments; spices; marinades; confectionery; chocolate and chocolate-based 
food products; snack bars in this class, including snack bars containing a mixture of fruits, vegetables, grains and/or 
nuts; sherbets (water ices); sorbets (water ices); ice cream including dairy-based ice cream and non-dairy based ice 
cream; sorbets; iced confections; fudge; candy, other than for medical purposes; salt, sea salt and seasoned salt for 
cooking; spiced salt; croutons; frozen yogurt (confectionery ices); chocolate mousses; pasta including dried pasta and 
fresh pasta; salad dressings; dried herbs (seasonings); popcorn; honeys; sugar and sugar-based food products; risotto; 
rice; mayonnaise; coffee; coffee beans; ground coffee; freeze- dried coffee; tea; mixtures of coffee essences and coffee 
extracts; meat products in this class, including, meat pies, meat gravies and meat dumplings; poultry products in this 
class, including, poultry pies, poultry gravies and poultry dumplings; game products in this class, including game pies, 
game gravies and game dumplings; pies and pastries, including pies and pastries containing meat, poultry, game and/or 
fish; flavourings, including meat flavourings, flavourings made from meat, poultry flavourings, flavourings made from 
poultry, game flavourings, flavourings made from game, fish flavourings and flavourings made from fish; sweeteners; 
beverages in this class, including coffee beverages, iced tea and other tea-based beverages; fruit bars; fruit and nut bars.

Cl.31;Agricultural, horticultural and forestry products; food and health food products in this class, including fresh fruit 
and fresh vegetables; fresh nuts and edible nuts (unprocessed); grains and grain-based products in this class; malt.

Cl.32;Beverages in this class, including, aerated beverages, fruit-based beverages, vegetable-based beverages, fruit 
and vegetable based beverages, fruit juices, vegetable juices, coconut milk, almond milk, soya-based beverages, rice-
based beverages; mineral water, flavoured mineral water, soft drinks, soda water, flavoured soda water and non-alcoholic 
beverages.
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Priority claimed from 26/01/2018; Application No. : 1085509 ;New Zealand 

3994137    28/06/2018
[International Registration No. : 1432343]
BLUEWATER RISE INVESTMENTS LIMITED

139 Great South Road, Greenlane Auckland 1051 New Zealand

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting, heating, cooking, refrigerating, water supply and sanitary purposes; kitchen and bathroom 
installations in this class; lighting apparatus and installations; cooking apparatus and installations; bath installations; 
shower installations; bathroom sanitary ware, baths, bath cabinets, bath cubicles, bath panels, bath screens; basins and 
sinks; bathroom suites; shower bath cubicles, bidets, showers; tapware; tubs; parts and fittings for all the aforesaid.

Cl.20;Furniture; household, bathroom, kitchen and office furniture in this class; kitchen, bathroom, and office drawers; 
kitchen and office drawers and cabinets containing rubbish and waste containers; non-metallic bins; storage units, 
including bathroom, office and kitchen storage units; kitchen drawers; parts, fittings components, and accessories for the 
aforesaid goods.

Cl.21;Household, office and kitchen utensils and containers in this class; rubbish and waste containers; dust bins; bins 
for garbage, waste or refuse disposal in this class; litter bins; waste paper bins for domestic or office use; bathroom, 
office, and kitchen organisers, in the nature of holders, containers or receptacles for bathroom, office, and kitchen items; 
laundry baskets and bins; parts, fittings, components, and accessories for the aforesaid goods.
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Priority claimed from 04/05/2017; Application No. : 30 2017 104 538 ;Germany 

3994139    12/05/2017
[International Registration No. : 1431352]
Carsten Hagg

Palm Jumeirah P.O. Box 923019 Dubai

Proposed to be Used
IR DIVISION
Cl.5;Tissues for medical purposes; tissues with antibacterial coating; tissues for removing denture adhesive cream 
residues in the oral cavity, at the palate or at dental prostheses; tissues impregnated with a cleaning agent for removing 
denture adhesive cream residues in the oral cavity, at the palate or at dental prostheses; tissues for treating halitosis; 
tissues for massaging the palate and the gums; tissues of textile for removing denture adhesive cream residues in the 
oral cavity, at the palate or at dental prostheses; all the aforementioned goods except medical and surgical gloves, 
surgical masks and respirators, hospital room privacy curtains, burn compression garments, namely, masks, gloves and 
sleeves.

Cl.10;Fingerstalls for medical purposes; fingerstalls with antibacterial coating; fingerstalls for removing denture 
adhesive cream residues in the oral cavity, at the palate or at dental prostheses; fingerstalls impregnated with a cleaning 
agent for removing denture adhesive cream residues in the oral cavity, at the palate or at dental prostheses; fingerstalls 
for treating halitosis; manual massage instruments, in particular for massaging the palate and the gums; fingerstalls for 
massaging the palate and the gums; all the aforementioned goods except medical and surgical gloves, surgical masks 
and respirators, hospital room privacy curtains, burn compression garments, namely, masks, gloves and sleeves.

Cl.21;Fingerstalls of textile [for cleaning purposes], in particular for cleaning the oral cavity, the teeth or dental 
prostheses.
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3994147    22/06/2018
[International Registration No. : 1431308]
TORAY KABUSHIKI KAISHA (TORAY INDUSTRIES, INC.)

1-1, Nihonbashi-Muromachi 2-chome, Chuo-ku Tokyo 103-8666 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer programs.

Cl.42;Providing computer programs on data networks; designing, programming, creating and maintenance of computer 
programs.
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Priority claimed from 07/05/2018; Application No. : 302018000016001 ;Italy 

3994292    10/05/2018
[International Registration No. : 1432437]
SALICE PAOLO SRL

Via Domea, 45 I-22063 Cantù (CO) Italy

Proposed to be Used
IR DIVISION
Cl.6;Fittings, handles and knobs of metal and metal alloys for doors, windows; fittings and knobs of metal and metal 
alloys for furniture and furnishings in the nature of drawers and cabinet doors; metal keys for locks; metal hinges and 
shutters for doors of metal; bows, namely, metal roses used for handles in the nature of brass; plates, namely, metal 
escutcheons for doors and furniture; metal handles for door frames; metal mail plates, shutters and lock sets for entrance 
doors; decorative furniture fittings, namely, brass, ornaments, casters, studs, corners, adornments, roses; handles of 
metal and metal alloys for furniture and furnishing in the nature of drawers and cabinet drawers.

Cl.20;Coat hangers; shelves; non metal handles for furniture; non metal knobs and handles for furniture; decoration for 
furniture, namely, little handles of brass, glass and crystal; decoration for furniture, namely, little knobs, furniture studs, 
furniture corners, furniture adornments, all of glass and crystal; handles of porcelain, glass and crystal for use on doors 
and furniture.

4868



Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

3994293    12/07/2018
[International Registration No. : 1432130]
Xiaomi Inc.

Floor 13, Rainbow City Shopping Mall II of China Resources, NO. 68, Qinghe Middle Street, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications, downloadable; smartphones; router; car driving recorder; signal lanterns; video 
screens; remote control apparatus; measuring instruments; sensor; chips [integrated circuits]; cameras [photography]; 
quantity indicators; modems; theft prevention installations, electric; batteries, electric; spectacles.

Cl.38;Message sending; communications by computer terminals; computer aided transmission of messages and 
images; providing user access to global computer networks; providing access to databases; providing internet 
chatrooms; providing online forums; video-on-demand transmission; paid television programmes broadcasting; 
television broadcasting.
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Priority claimed from 15/01/2018; Application No. : 914025341 ;Brazil 
3994297    16/07/2018
[International Registration No. : 1432248]
Hiscox Connect Limited

1 Great St Helens LONDON EC3A 6HX United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sounds, images or data; recorded and/or downloadable 
computer software, computer programmes, computer applications and mobile applications; data collection and storage 
apparatus and devices; data processing systems; data encryption apparatus; computer databases; electronic databases; 
electronic directories; downloadable electronic publications; parts and fittings for all of the aforesaid goods.

Cl.16;Printed matter; printed publications; printed reports; pamphlets; brochures; periodicals; magazines; newsletters; 
books; educational publications; graphic reproductions and representations; stationery; notebooks; instructional and 
teaching materials (other than apparatus).

Cl.35;Advertising; business management; business administration; business consulting and advisory services; office 
functions; business risk assessment services; business risk management services; computerised data management; 
computerised data verification; data processing verification; compilation of statistics; analysis of market research data 
and statistics; preparation and compilation of business and commercial reports and information; employment placement 
services; marketing and promotional services; insurance claims administration.

Cl.36;Insurance; insurance services; insurance underwriting services; insurance consultation; insurance agency 
services; insurance brokerage; insurance information; insurance subrogation; loss adjusting services in the field of 
insurance; insurance claims services, namely, assessing insurance claims and insurance claims processing; insurance 
actuarial services; financial risk management services; monetary affairs; financial affairs; financial evaluation [insurance]; 
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providing insurance premium rate quotes via online, telephone and mail means; consultancy, advisory and information 
services relating to any of the aforesaid services.

Cl.41;Education; providing of training; business training; training for personnel, team and organisational development; 
arranging and conducting of classes, courses, training programmes, tuition, events, conferences, workshops, seminars, 
lectures, talks and presentations; entertainment; sporting and cultural activities; publishing services; online publication 
of publications, reports, pamphlets, brochures, periodicals, magazines, newsletters, books and educational publications; 
consultancy, advisory and information services relating to any of the aforesaid services.

Cl.42;Design, development, programming, installation, maintenance and updating of computer software relating to 
insurance, financial affairs, security processes and procedures, cyber security, computer security, network security, 
application security, data security, and information security; data security services; creating and maintaining bespoke 
technology platforms and websites; providing temporary use of non-downloadable software for database management; 
providing temporary use of non-downloadable software for analysing data and generating reports; operation of search 
engines; providing on-line support services for computer software users; computer security system monitoring; 
computer security services for protection against illegal network access; hosting platforms on the Internet; programming 
of software for information platforms on the Internet; application service provider (ASP) services; software as a service 
[SaaS]; platform as a service [PaaS]; consultancy, advisory and information services relating to any of the aforesaid 
services.
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Priority claimed from 19/03/2018; Application No. : 302018000010629 ;Italy 

3994312    11/04/2018
[International Registration No. : 1432370]
CORNELIANI S.P.A.

Via Panizza, 5 I-46100 MANTOVA Italy

Proposed to be Used
IR DIVISION
Cl.3;Abrasive paper; abrasives; adhesives for affixing false eyelashes; adhesives for affixing false hair; adhesives for 
cosmetic purposes; after-shave balms; aftershave cologne; after-shave creams; after-shave emulsions; after-shave gel; 
after-shave lotions; after-sun creams for cosmetic use; after-sun milk; air fragrance reed diffusers; air fragrancing 
preparations; almond milk for cosmetic purposes; almond oil; almond soap; aloe vera preparations for cosmetic 
purposes; amber [perfume]; ammonia [volatile alkali] [detergent]; antiperspirants; antiperspirants [toiletries]; 
antiperspirants for personal use; antistatic preparations for household purposes; anti-wrinkle creams; aromatics 
[essential oils]; astringents for cosmetic purposes; badian essence; balms, other than for medical purposes; bases for 
flower perfumes; bath foam; bath preparations, not for medical purposes; bath salts, not for medical purposes; beard 
dyes; beauty masks; bergamot oil; bleaching preparations [decolorants] for cosmetic purposes; bleaching preparations 
[decolorants] for household purposes; breath freshening preparations for personal hygiene; breath freshening sprays; 
cake flavorings [essential oils]; cakes of toilet soap; canned pressurized air for cleaning and dusting purposes; chemical 
cleaning preparations for household purposes; cleaning preparations; cleansers for intimate personal hygiene purposes, 
non medicated; cleansing milk for toilet purposes; cloths impregnated with a detergent for cleaning; cloths impregnated 
with a detergent for cleaning spectacles; collagen preparations for cosmetic purposes; colorants for toilet purposes; 
color-brightening chemicals for household purposes [laundry]; cosmetic creams; cosmetic dyes; cosmetic kits; cosmetic 
pencils; cosmetic preparations for baths; cosmetic preparations for eyelashes; cosmetic preparations for shower; 
cosmetic preparations for skin care; cosmetic preparations for slimming purposes; cosmetics; cosmetics for animals; 
cotton sticks for cosmetic purposes; cotton wool for cosmetic purposes; decorative transfers for cosmetic purposes; 
degreasers, other than for use in manufacturing processes; dentifrices; deodorant soap; deodorants for human beings or 
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for animals; deodorants for pets; depilatory creams; depilatory preparations; depilatory wax; detergents, other than for 
use in manufacturing operations and for medical purposes; disposable wipes impregnated with cleansing chemicals or 
compounds for personal hygiene; douching preparations for personal sanitary or deodorant purposes [toiletries]; dry-
cleaning preparations; eau de Cologne; emery paper; essential oils; essential oils of lemon; ethereal essences; extracts of
flowers [perfumes]; eyebrow cosmetics; eyebrow pencils; eye-washes, not for medical purposes; fabric softeners for 
laundry use; face and body beauty creams; false eyelashes; false nails; floor wax; food flavorings [essential oils]; 
fragrances for personal use; fumigation preparations [perfumes]; greases for cosmetic purposes; grinding preparations; 
hair conditioners; hair dyes; hair gel; hair lotions; hair spray; hair straightening preparations; hair waving preparations; 
henna [cosmetic dye]; herbal extracts for cosmetic purposes; incense; jasmine oil; Javelle water; joss sticks; lacquer-
removing preparations; laundry bleach; laundry glaze; laundry soaking preparations; lavender oil; lavender water; lip 
glosses; lipstick cases; lipsticks; lotions for cosmetic purposes; make-up; make-up powder; make-up preparations; 
make-up removing gels, lotions and creams; make-up removing preparations; mascara; massage candles for cosmetic 
purposes; massage gels, other than for medical purposes; mint essence [essential oil]; mint for perfumery; 
mouthwashes, not for medical purposes; musk [perfumery]; mustache wax; nail art stickers; nail care preparations; nail 
polish; nail varnish removers; neutralizers for permanent waving; non-medicated balms for use on hair; non-medicated 
toiletry preparations; non-slipping wax for floors; oils for cleaning purposes; oils for cosmetic purposes; oils for 
perfumes and scents; oils for toilet purposes; paint stripping preparations; perfumed extracts of flowers for perfumes; 
perfumery; perfumes; phytocosmetic preparations; polishing creams; polishing paper; polishing preparations; polishing 
stones; polishing wax; pomades for cosmetic purposes; potpourris [fragrances]; preparations to make the leaves of 
plants shiny; preservatives for leather [polishes]; rose oil; sachets for perfuming linen; scented linen water; scented 
water; scented wood; scouring solutions; shampoos; shampoos for animals [non-medicated grooming preparations]; 
shaving preparations; shaving soap; shaving stones [astringents]; shining preparations [polish]; shoe cream; shoe 
polish; shoe wax; shoemakers' wax; shower gels, creams and oils; skin bronzer; skin soap; skin whitening creams; soap; 
stain removers; sunscreen preparations; sun-tanning preparations [cosmetics]; tailors' wax; talcum powder, for toilet use;
teeth whitening strips; tissues impregnated with cosmetic lotions; tissues impregnated with essential oils, for cosmetic 
use; tissues impregnated with make-up removing preparations; toilet water; toiletry preparations; vaginal washes for 
personal sanitary or deodorant purposes; wallpaper cleaning preparations; bleaching preparations and other substances 
for laundry use; cleaning, polishing, scouring and abrasive preparations.

Cl.9;3D spectacles; abacuses; accumulators, electric; acoustic alarms; adding machines; air analysis apparatus; alarm 
bells, electric; amplifiers; animated cartoons; anodes; antennas; anti-glare glasses; apparatus and instruments for 
astronomy; apparatus and instruments for physics; asbestos clothing for protection against fire; baby monitors; bags 
adapted for laptops; bar code readers; barometers; bathroom scales; batteries, electric; battery chargers; binoculars; 
biochips; breathing apparatus for underwater swimming; breathing apparatus, except for artificial respiration; bullet-proof 
clothing; buzzers; cabinets for loudspeakers; calculating machines; camcorders; carpenters' rules; cases especially 
made for photographic apparatus and instruments; cases for smartphones; cash registers; cassette players; CD cases; 
CDs; chemistry apparatus and instruments; chronographs [time recording apparatus]; close-up lenses; clothing for 
protection against fire; coin-operated musical automata [juke boxes]; commutators; compact disc players; compact discs 
[audio-video]; compasses for measuring; computer game programs; computer hardware; computer programs 
[downloadable software]; computer programs, recorded; computer software applications, downloadable; computer 
software, recorded; computers; contact lenses; containers for contact lenses; correcting lenses [optics]; counters; 
covers for mobile telephones; covers for personal digital assistants [PDAs]; covers for smartphones; covers for tablet 
computers; data processing apparatus; decorative magnets; digital photo frames; digital weather stations; directional 
compasses; disk drives for computers; disks, magnetic; distance recording apparatus; distribution boxes [electricity]; 
distribution consoles [electricity]; divers' masks; DNA chips; downloadable image files; downloadable music files; 
downloadable ring tones for mobile phones; dressmakers' measures; DVD players; ear plugs for divers; egg timers 
[sandglasses]; electric and electronic effects units for musical instruments; electric apparatus for commutation; electrical 
adapters; electronic agendas; electronic book readers; electronic notice boards; electronic publications, downloadable; 
electronic tags for goods; encoded key cards; encoded magnetic cards; enlarging apparatus [photography]; eyeglass 
cases; eyeglass chains; eyeglass clips; eyeglass cords; eyeglass frames; eyeglass lenses; eyepieces; eyewear; fire 
blankets; fire extinguishers; flash-bulbs [photography]; floppy disks; food analysis apparatus; frames for lenses; Global 
Positioning System [GPS] apparatus; gloves for divers; gloves for protection against accidents; goggles for skiing; 
goggles for sports; hands-free kits for telephones; head guards for sports; headphones; hemline markers; holograms; 
humanoid robots with artificial intelligence; identity cards, magnetic; integrated circuit cards [smart cards]; interactive 
touch screen terminals; intercommunication apparatus; interfaces for computers; joysticks for use with computers, other 
than for video games; laptop computers; laptops carring cases; life belts; life buoys; life jackets; life-saving rafts; light-
emitting electronic pointers; lorgnettes; loudspeakers; magnetic tapes; magnets; magnifying glasses; mechanisms for 
coin-operated apparatus; megaphones; microscopes; mobile phone straps; mobile phones; mobile telephones; monitors 
[computer hardware]; monocles; mouse [computer peripheral]; mouse pads; nose clips for divers and swimmers; 
notebook computers; objectives [lenses] [optics]; optical character readers; optical discs; optical lenses; parts, fittings 
and accessories for all the aforesaid goods (included in this class); pedometers; personal digital assistants [PDAs]; 
phototelegraphy apparatus; pince-nez; pocket calculators; portable media players; projection apparatus; projection 
screens; protective films adapted for computer screens; protective films adapted for smartphones; protective goggles; 
protective helmets; protective helmets for sports; quantity indicators; radio pagers; radios; readers [data processing 
equipment]; reading spectacles; record players; remote control apparatus; riding helmets; safety restraints, other than for 
vehicle seats and sports equipment; satellite navigational apparatus; scales; screen savers; security tokens [encryption 
devices]; selfie lenses; shoes for protection against accidents, irradiation and fire; signalling whistles; signs, luminous; 
smart rings; smartglasses; smartphones; smartwatches; snorkels; sound recording discs; spectacle cases; spectacle 
chains; spectacle cords; spectacle frames; spectacle glasses; spectacles; sports whistles; stands for photographic 
apparatus; stills for laboratory experiments; sunglasses; tablet computers; teaching apparatus; teaching robots; 
telecommunication apparatus in the form of jewellery; telephone apparatus; television apparatus; temperature indicators; 
testing apparatus not for medical purposes; theft prevention installations, electric; ticket dispensers; time clocks [time 
recording devices]; time recording apparatus; transparencies [photography]; USB flash drives; video baby monitors; 
video cassettes; video screens; video telephones; videotapes; virtual reality headsets; visors for helmets; walkie-talkies; 
weighing apparatus and instruments; wrist rests for use with computers; scientific, nautical, surveying, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
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discs; DVDs and other digital recording media; data processing equipment.

Cl.14;Alarm clocks; alloys of precious metal; amulets; atomic clocks; automatic watches; badges of precious metal; 
boxes of precious metal; bracelets; brooches; buckles for watch straps; cases adapted for holding watches; cases for 
clock and watchmaking; cases for clocks and watches; chains; charms as personal jewelry; charms for jewellery; 
chronographs; chronometers; chronometric apparatus and instruments; chronoscopes; clasps for jewelry; clock and 
watch hands; clock and watchmaking anchors; clock and watchmaking clock hands; clock and watchmaking pendulums; 
clock barrels for watchmaking; clock cases; clock dials; clock housings; clocks; clocks electric; clocks incorporating 
radios; clockworks being clock parts; collectible coins; commemorative coins; control clocks, namely, mechanical and 
automatic watches featuring built-in remote controls functions, master clocks; costume jewelry; cuff links; dials for clock 
and watchmaking; diamonds; earrings; electric watches; figurines of precious metal; gold, unwrought or beaten; hat 
ornaments of precious metal; ingots of precious metals; jewel cases of precious metal; jewellery; jewelry; jewelry 
brooches; jewelry cases; jewelry ornaments; jewelry rolls; key rings of precious metals; medals; movements for clocks 
and watches; necklaces; ornamental pins made of precious metal; parts for clocks; paste jewelry; pearls; pins being 
jewelry; pocket watches; precious metals and their alloys; precious metals, unwrought or semi-wrought; precious stones; 
rings; rough precious stones; scarf rings being jewelry; shoe ornaments of precious metal; silver, unwrought or beaten; 
sports watches; statues of precious metal; sundials; threads of precious metal; tie clips; tie pins; watch bands; watch 
bracelets; watch cases; watch chains; watch clasps; watch crowns; watch glasses; watch movements; watch pouches; 
watch springs; watch straps; watches; watches containing a game function; watches made of precious metals or coated 
therewith; works of art of precious metal; wristwatches; semi-precious stones; horological instruments.

Cl.18;Artificial fur; attaché cases; backpacks; bags for sports; beach bags; briefcases; business card cases; calling 
card cases; canes; canvas shopping bags; credit card cases; dog collars; faux fur; fur pelts; furs sold in bulk; garment 
bags for travel; handbag frames; handbags; harness fittings; hat boxes of leather; leather and imitation leather; leather 
cases; leather key cases; leather shopping bags; leather shoulder belts; leather straps; mesh shopping bags; name card 
cases; pet clothing; pouches made from imitation leather; pouches made out of cloth; pouches of leather; pouches of 
textile; purses; raw skins; reusable shopping bags; rucksacks; saddlery; school bags; school satchels; suitcases; 
synthetic fur; textile shopping bags; traveling bags; travelling trunks; umbrellas; unfitted vanity cases; waist pouches; 
walking sticks; wallets; whips; animal skins; bags; boxes of animal skins; boxes of imitation leather; carry-on-bags; cases
of leather for containing shoe polishing apparatus; clothing for pets; collars for animals; document cases; fur; gym bags; 
harnesses straps; key cases of leather or animal skins or their imitations; leather credit card cases; leather leads; leather, 
unworked or semi-worked; luggage; overnight cases; parasols; pocket wallets; shopping bags; shoulder bags; sports 
bags; tie cases; tote bags; trimmings of leather for furniture; trunks (luggage); wheeled luggage; saddles; harness; 
moleskin (imitation of leather); boxes of leather; boxes of vulcanized fibre; tool bags of leather, empty; book bags; 
valises; wheeled shopping bags; travelling garment bags; garment bags; overnight bags; card cases (notecases); belt 
bags of leather; cases, of leather or leatherboards; music cases; alpenstocks; pouch baby carriers; saddlery; furniture 
coverings of leather; pouches, of leather, for packaging; harness for animals.

Cl.25;Anoraks (parkas); anti-sweat-underwear; aprons (clothing); ascots; babies' pants; ballroom dancing shoes; 
ballroom dancing uniforms; bandanas; bath sandals; bath slippers; bathing drawers; bathing suits; bathing trunks; 
bathrobes; beach clothes; beach coverups; beach shoes; beanies; belts; belts (money) (cloting); belts made from 
imitation leather; berets; bibs not of paper; bikinis; blouses; blousons; boas (necklets); bodices; body linen; bomber 
jackets; boot uppers; boots; boots (ski); boots for sport; bow ties; boxer shorts; braces for clothing (suspenders); 
brassieries; breeches for wear; camisoles; cap peaks; caps; caps (headwear); cardigans; chasubles; children's clothing; 
cloaks; cloth bibs; clothing; clothing for gymnastics; clothing of imitations of leather; clothing of leather; coats; collar 
protectors for wear; collars (clothing); combinations (clothing); corselets; corsets (underclothing); coveralls; crop tops; 
cuffs; cyclists' clothing; dance costumes; dance shoes; dance slippers; denims; detachable collars; down clothing; down 
jackets; down leather clothing; drawers; dress shields; dress shirts; dresses; dressing gowns; dungarees; dust coats; ear 
muffs (clothing); esparto shoes or sandals; fishing vests; fittings of metal for footwear; fleece bottoms; fleece pullovers; 
fleece tops; fleece vests; flip flops; football boots; football shoes; footmuffs, not electrically headed; footwear; footwear 
uppers; foulards; foundation garments; fur stoles; furs (clothing); gabardines (clothing); gaiter straps; gaiters; gaiters of 
leather; galoshes; garters; girdles; gloves; golf pants, shirts and skirts; gowns; gymnastic shoes; hair shawl; half boots; 
hat frames (skeletons); hats; head bands (clothing); headgear for wear; headwear; heelpieces for footwear; heelpieces for 
stockings; heels; hooded sweatshirts; hoods (clothing); hosiery; inner soles; insoles; jackets; Japanese style sandals of 
leather; jeans; jeans clothing; jerseys; jumper dresses; knitwear (clothing); lace boots; layettes; leather belts; leather 
boots; leather coats; leather hats; leather headwear; leather jackets; leather shirts; leather shoes; leather skirts; leather 
slippers; leather spats; leather vests; leg warmers; leggings; leotards; liveries; long underwear; loungewear; maniples; 
mantillas; masquerade costumes; mitres (hats); mittens; money belts (clothing); motorists' clothing; muffs; neckties; 
night shirts; non-slipping devices for footwear; outerclothing; overalls; overcoats; padded jackets; pajamas; pants; paper 
clothing; paper hats; peaks (hat); pelerines; pelisses; petticoats; pinafore dresses; pocket squares; pockets for clothing; 
polo shirts; ponchos; pullovers; rain jackets; raincoats; ready-made clothing; ready-made linings (parts of clothing); 
religion clothing; reversible jackets; rugby shirts; running shoes; sandals; saris; sarongs; sashes for wear; scarfs; 
shawls; shirt fronts; shirt yokes; shirts; shoes; shorts; short-sleeve shirts; shoulder wraps; shower caps; singlets; ski 
gloves; skirts; skiwear; skorts; skull caps; sleep masks; sleeping garments; sleeved or sleeveless jackets; slippers; slips 
(undergarments); smocks; sneakers; sock suspenders; socks; soles for footwear; spats; sport bras; sport pants; sport 
shoes; sports jackets; sports jerseys; stockings; stocking suspenders; studs for football boots; stuff jackets; stylish 
shirts; suits; suits of leather; sun visors; suspenders; sweat pants; sweat shirts; sweat shorts; sweat-absorbent 
stockings; sweat-absorbent underclothing; sweaters; swim suits; tank tops; teddies; thermal underwear; ties; tights; tips 
for footwear; togas; top hats; topcoats; tops; track suits; trouser straps; trousers; trousers of leather; T-shirts; turbans; 
underclothing; underpants; undershirts; underwear; uniforms; veils (clothing); vests; visors; waistcoats; waterproof 
clothing; waterproof footwear; waterproof jackets; waterproof pants; wedding dresses; welts for footwear; wet suits for 
water-skiing; wimples; wind resistant jackets; windcheaters; wooden shoes; wristbands.
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Priority claimed from 29/03/2018; Application No. : UK00003300461 ;United Kingdom 

3994315    16/07/2018
[International Registration No. : 1432372]
Hiscox Connect Limited

1 Great St Helens LONDON EC3A 6HX United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sounds, images or data; recorded and/or downloadable 
computer software, computer programmes, computer applications and mobile applications; data collection and storage 
apparatus and devices; data processing systems; data encryption apparatus; computer databases; electronic databases; 
electronic directories; downloadable electronic publications; parts and fittings for all of the aforesaid goods.

Cl.16;Printed matter; printed publications; printed reports; pamphlets; brochures; periodicals; magazines; newsletters; 
books; educational publications; graphic reproductions and representations; stationery; notebooks; instructional and 
teaching materials (other than apparatus).

Cl.35;Advertising; business management; business administration; business consulting and advisory services; office 
functions; business risk assessment services; business risk management services; computerised data management; 
computerised data verification; data processing verification; compilation of statistics; analysis of market research data 
and statistics; preparation and compilation of business and commercial reports and information; employment placement 
services; marketing and promotional services; insurance claims administration.

Cl.36;Insurance; insurance services; insurance underwriting services; insurance consultation; insurance agency 
services; insurance brokerage; insurance information; insurance subrogation; loss adjusting services in the field of 
insurance; insurance claims services, namely, assessing insurance claims and insurance claims processing; insurance 
actuarial services; financial risk management services; monetary affairs; financial affairs; financial evaluation [insurance]; 
providing insurance premium rate quotes via online, telephone and mail means; consultancy, advisory and information 
services relating to any of the aforesaid services.

Cl.41;Education; providing of training; business training; training for personnel, team and organisational development; 
arranging and conducting of classes, courses, training programmes, tuition, events, conferences, workshops, seminars, 
lectures, talks and presentations; entertainment; sporting and cultural activities; publishing services; online publication 
of publications, reports, pamphlets, brochures, periodicals, magazines, newsletters, books and educational publications; 
consultancy, advisory and information services relating to any of the aforesaid services.

Cl.42;Design, development, programming, installation, maintenance and updating of computer software relating to 
insurance, financial affairs, security processes and procedures, cyber security, computer security, network security, 
application security, data security, and information security; data security services; creating and maintaining bespoke 
technology platforms and websites; providing temporary use of non-downloadable software for database management; 
providing temporary use of non-downloadable software for analysing data and generating reports; operation of search 
engines; providing on-line support services for computer software users; computer security system monitoring; 
computer security services for protection against illegal network access; hosting platforms on the Internet; programming 
of software for information platforms on the Internet; application service provider (ASP) services; software as a service 
[SaaS]; platform as a service [PaaS]; consultancy, advisory and information services relating to any of the aforesaid 
services.
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Priority claimed from 18/04/2018; Application No. : 017889179 ;European Union 

3994316    13/09/2018
[International Registration No. : 1432388]
Symrise AG

Mühlenfeldstr. 1 37603 Holzminden Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals and chemical products, for use in industry and science; chemical substances for preserving foodstuff.

Cl.3;Perfumery, essential oils, processed natural resins for use as scents and flavourings, scents and fragrances, 
included in class 3; soaps, laundry preparations; cosmetics, hair lotions, dentifrices.
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Priority claimed from 03/10/2017; Application No. : 017299835 ;European Union 

3994318    09/02/2018
[International Registration No. : 1432376]
Demp B.V.

Hagenweg 1F NL-4131 LX Vianen Netherlands

Proposed to be Used
IR DIVISION
Cl.6;Building and construction materials of metal, metal transportable structures, metal cables and wires (not for 
electrical purposes), small pieces of metal hardware, metal containers for storage and transport, partitions, walls, cabins 
made of metal, doors, internal partitioning, partition sliding doors, partition folding doors, prefabricated transparent doors 
and windows made of metallic materials, door hinge profiles, mounting profiles for shower walls and bathtub screens, 
door hinges, joint adapter sets, metal standing columns and suspension columns, metal hooks, metal rings, metal rods, 
metal bathtub grab rails, metal shower rails, metal tiles, drain traps of metal, parts, accessories and tools for the goods 
mentioned above as long as they are not included in other classes; twist and kink protection joints of metal for flexible 
pipes.

Cl.11;LED overhead shower spray set, standing shower sprays, head shower sprays, power shower sprays, power 
hand shower sprays, overhead shower spray sets, vertical and hand showers, tap hoses, water saving jets, spray rails, 
shower spray hoses, riser pipes, shower panels, glass shower panels, spray rails, shower rails, flexible hoses, safety 
shower spray hoses, metal shower spray hoses, valves, connection parts being parts of shower installations, connectors 
being parts of shower installations, draining valves being parts of water supply or sanitary installations, shower spray 
safety hoses, angle valves, shower mixing valves for unity taps and heat controlling devices therefor, shower head flow 
reducers, pillar taps, wall elbows, convertible valves, adjustable jet controls, sliding shower brackets, universal wall 
brackets, wall brackets, fixed shower brackets, fitting control elements, wall rail hinge sliders, ceiling connections being 
parts of shower installations, shower diverter valves, roses, siphons, handrails, wall brackets for shower heads being 
parts of shower, lighting, lighting fixtures, bath heaters, radiators, designer heaters, designer radiators, towel heaters, 
hairdryer holders, toilet sets, mirror heaters, shower partitions made of metal or metal combined with plastic, bathtub 
partitions made of metal or metal combined with plastic, shower cabins made of metal or metal combined with plastic, 
partitions for shower and bath cabins made of metal or metal combined with plastic, ventilating fan covers, metal air 
diffusers, metal hair dryer holders, shower partitions made of plastic or plastic combined with metal, shower partitions 
made of glass or glass combined with metal, bathtub partitions made of plastic or plastic combined with metal, bathtub 
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partitions made of glass or glass combined with metal, shower cabins made of plastic or plastic combined with metal, 
shower cabins made of glass or glass combined with metal, partitions for shower and bath cabins made of plastic or 
plastic combined with metal, parts, accessories and tools for the goods mentioned above as long as they are not included 
in other classes; shower and bath doors of metal; shower or bath doors made of plastic or plastic combined with metal or 
made of glass or glass combined with metal.

Cl.17;Twist and kink protection joints not of metal for flexible pipes.

Cl.19;Construction materials (not of metal), rigid pipes (not of metal) for construction purposes, asphalt, pitch and 
bitumen, transportable structures (not made of metal), statues of stone, concrete or marble, partitions, walls, cabins, 
doors, partitions made of glass or glass combined with metal, internal partitioning, partition sliding doors, partition 
folding doors, prefabricated transparent doors and windows made of plastic or plastic combined with metal or made of 
glass or glass combined with metal, tub sealing sets to seal the tub with the adjacent walls, tiles, ceramic tiles, hand rails, 
parts, accessories and tools for the goods mentioned above as long as they are not included in other classes.

Cl.20;Mirrors, bathroom furniture, mirrored cabinets, bath shelves and hooks, bathtub grab rails, shower grab rails, 
bathtub headrests; shelves for hygiene articles, for shampoos, soap, brushes, bathroom cups, towels, all made of metal; 
bathroom vanities; shelves for clothes and hygiene articles, for soaps, for brushes, for cups, for handtowels, for toilet 
paper rolls, for hairdryers; clothes racks or hangers [furniture]; door handles, not of metal; furniture handles.

Cl.21;Utensils and containers for household and kitchen; bathroom tumblers; bathroom glass holders, combs, 
sponges, scrubbing brushes and brushes, except for painting purposes, brush-making materials, cleaning materials, 
unworked or semi-worked glass, except glass used in construction, glassware, porcelain, stoneware, dispensers for wet 
wipes, for household purposes, soap brackets, button hooks, hand and towel rings, baskets for household purposes, 
soap trays, soap dispensers, soap dispenser pumps, toilet brushes, toilet brush sets, toothbrush cups, clothes drying 
hangers or racks; holders for shampoos, soaps, brushes and bathroom cups; dispensers for hand towels and toilet paper 
rolls, soap trays, soap holders, towel brackets, brush sets, all mentioned goods made of ceramic, glass, metal, wood, 
textile fibres, plastic or a combination of these materials, parts accessories and tools for the goods mentioned above as 
long as they are not included in other classes; holders for hygiene articles, for shampoos, soaps, brushes, bathroom 
cups and towels, all made of metal; metal boxes for dispensing paper towels.

Cl.27;Bath carpets, bath mats, inlay mats for tubs.

Cl.35;Wholesale and retail services, particularly combining and presenting different products, as well as shipping 
services (including online and via social media) with regard to the following products: bathroom furniture, mirror 
cabinets, devices and containers for household and kitchen and bathroom, combs, sponges, scrubbers and brushes, 
except for painting purposes, brush-making materials, cleaning materials, unworked or semi-worked glass, except glass 
used in construction, glassware, porcelain, stoneware, wet wipe boxes, fittings, brackets, handles, rails, hooks, rings, 
rails, baskets, soap trays, soap dispensers, soap dispenser pumps, bathroom consoles, bathtub grab rails, shower grab 
rails, toilet brushes, toilet brush sets, toothbrush cups, bathtub headrests, shelves and brackets for clothes and hygiene 
articles, for soaps, for brushes, for cups, for hand towels, for toilet paper rolls, for hairdryers, all mentioned goods made 
of ceramic, glass, metal, wood, textile fibres, plastic or a combination of these materials, bath carpets, bath mats, parts 
accessories and tools for the goods mentioned above.
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3994319    18/07/2018
[International Registration No. : 1431886]
Iolla Group Limited

Cambuslang Investment Park, 125 Cambuslang Road Glasgow G32 8NB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Glasses, sunglasses and contact lenses; replacement lenses for glasses; glasses frames; prescription glasses; 
containers for contact lenses; containers for contact lenses; spectacle lenses; sunglass lenses; clip on sunglass lenses; 
prescription spectacles; safety spectacles; anti-glare spectacles; anti-dazzle spectacles; spectacles for sports; parts for 
spectacles; frames for spectacles; bars for spectacles; straps for eyeglasses; lenses for spectacles; chains for spectacles
and for sunglasses; cases for spectacles and sunglasses.

Cl.25;Clothing; footwear; headgear; t-shirts; sweatshirts.

Cl.35;Business advice relating to franchising; business assistance relating to franchising; management advisory 
services related to franchising; business management assistance in the field of franchising; business management 
services; business management; business management supervision; business project management; promotional, 
marketing and advertising services; creating advertising material; retail services in relation to glasses, sunglasses, clip 
on lenses, contact lenses, frames, chains, cords, cases, clothing, footwear, headgear, and parts and fittings for the 
aforesaid goods, including such services provided from physical retail premises, online, via mail order, via sales agent 
visit, and/or via means of telecommunications.

Cl.37;Repair and maintenance of spectacles and sunglasses.

Cl.40;Grinding of lenses; tinting of lenses; processing of optical lenses to meet individual requirements; coating of 
optical lenses; custom manufacture of ophthalmic lenses for eyeglasses; grinding and polishing glass for eyeglasses; 
custom manufacture of glasses, spectacles, sunglasses and contact lenses.

Cl.44;Fitting of glasses, sunglasses and contact lenses; information services relating to glasses, sunglasses and 
contact lenses.
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3994324    13/07/2018
[International Registration No. : 1430977]
IMPORTACO, S.A.

Ctra. Real de Madrid Nord, 81-83, Polígono No. 1, Carrascal Oest E-46469 Beniparrell (Valencia) Spain

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game, meat extracts, preserved, dried and cooked fruit and vegetables, jellies and jams, 
eggs, milk and other dairy products, edible oils and fats, especially nuts and dried fruit.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, flours and preparations made from cereals, 
processed corn based products, other processed cereals; bread, biscuits, cakes, pastry and confectionery products, 
edible ices, honey, treacle, yeast, baking powders, salt, mustard, pepper and vinegar.

Cl.31;Agricultural, horticultural, forestry products and grains not included in other classes, fresh fruit and vegetables, 
seeds, foodstuffs for animal consumption and malt.
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3994325    21/06/2018
[International Registration No. : 1431660]
Kajima Cockram Holdings Pty Ltd

G675 Victoria St ABBOTSFORD VIC 3067 Australia

Proposed to be Used
IR DIVISION
Cl.37;Advisory services relating to building; advisory services relating to building refurbishment; advisory services 
relating to construction; advisory services relating to property development building and construction services; advisory 
services relating to the alteration of buildings; advisory services relating to the construction of buildings; advisory 
services relating to the construction of civil engineering structures; advisory services relating to the construction of 
mechanical engineering structures; advisory services relating to the maintenance of buildings; advisory services relating 
to the renovation of property; advisory services relating to the repair of buildings; property development (building and 
construction services); building and construction of real estate subdivisions and developments; building and 
construction services; development of land (construction); development of property (building and construction services); 
housing development (building and construction services); landscaping (construction); building of houses; building 
services; building construction supervision; construction; building maintenance; building of commercial properties; 
building project management; building repair; cleaning of building sites; installation of fittings for buildings; painting and 
decorating of buildings; project preparation relating to building renovation; providing information, including online, about 
building construction, and repair and installation services; provision of information in relation to building construction; 
real estate development (building and construction services); redevelopment of buildings; refurbishment of buildings; 
renovation of buildings; rental of building machines; supervision of building work; demolition of buildings; civil 
engineering construction; building project management (building construction supervision); construction consultation; 
construction engineering; construction information; mechanical engineering services (construction); provision of 
construction advice; rental of construction equipment; structural engineering services (construction); supervision of 
construction; underground construction; underwater construction; on site building project management; beneath ground 
construction work; charitable services, namely construction; charitable services, namely repair, maintenance and 
installation; civil engineering (construction and maintenance); civil engineering demolition; civil construction services; 
civil engineering consultancy (construction and maintenance); maintenance and repair of construction apparatus; 
maintenance and repair of construction machines; building insulating; building of bridges; proofing of buildings against 
pest and vermin access; hire of building apparatus; hire of building machinery; hire of cleaning apparatus; rental of 
cranes; rental of construction machines and tools; rental of platforms and scaffolding; hire of construction apparatus; 
hire of construction equipment; hire of machines for use in civil engineering; off site building project management.

Cl.42;Architectural services; architectural services relating to land development; landscape architectural services; 
architectural consultation; advisory services relating to architecture; design services for architecture; construction 
drafting; preparation of reports relating to architecture; research relating to architecture; advisory services relating to 
interior design; advisory services relating to building design; advisory services relating to industrial design; architectural 
project management; analysis of building materials; building and structural inspection services (engineering, quality 
assessment, and surveying services); building inspection services (surveying); building research services; project 
management (design); design engineering; engineering; engineering consultancy; engineering drawing; engineering 
project management services; engineering research; engineering surveying; engineering surveys and inspections; 
engineering testing; preparation of engineering reports; provision of information relating to industrial engineering; 
structural engineering services (design); technical engineering; civil engineering (design); civil engineering design 
services; civil engineering drawing services; electrical engineering services (design); engineering services relating to 
architecture; preparation of drawings; technical drawing services; commercial interior design; interior design services; 
furniture design; commercial design services; design consultancy; design of printed material; design of printed matter; 
design of products; graphic design services; illustration services (design); visual design; drawing-up of house plans; 
design services for artwork; design services; design of building interiors; design of buildings; house design; industrial 
design; urban design; design of business premises; design of interior decoration; design of office space; designing and 
planning of real estate subdivisions and developments; real estate planning; real estate surveys; advisory services 
relating to planning applications; advisory services relating to the planning of premises; design planning; local planning 
authority services; technological planning services; town planning; town planning advisory services; town planning 
consultancy services; urban planning; environmental sustainability consultancy services; provision of information 
relating to environmental sustainability; sustainability assessment services for buildings and developments; quality 
control; quality testing; drawing up of architectural plans; technical planning relating to civil engineering; technical 
planning relating to construction engineering; technical planning relating to demolition.
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Priority claimed from 20/12/2017; Application No. : 30 2017 033 136 ;Germany 

3994326    20/06/2018
[International Registration No. : 1432266]
Körber Medipak Systems GmbH

Anckelmannsplatz 1 20537 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools.

Cl.9;Computers; monitors, in particular touch sensitive screens for computers (touchscreen displays); scientific, 
surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision) and teaching 
apparatus and instruments; computer software; computer software for the creation, monitoring, checking, recognition 
and identification of marking devices or security markings created by printing or other means; computer software for the 
authentication of goods and/or the verification of the origin of products; electronically, digitally or electrically operated 
devices for the production, reading and/or recording of markings or security markings created by printing or other means, 
in particular printers, readers and scanners; computer terminals.

Cl.35;Computerized file management; compilation of data into computer databases, analysis and retrieval of business 
data and information.

Cl.37;Installation, maintenance and repair of computers, computer hardware, monitors and in particular touch sensitive 
screens for computers (touchscreen displays); installation services.

Cl.39;Tracking of goods during the packaging, storage, transport and delivery thereof.

Cl.42;Quality control, in particular quality control of goods by means of tracking the goods in the course of the goods' 
manufacturing and distribution process; installation of computer software; configuring computer networks by means of 
software; technological services; technical project studies; development of quality control processes in the field of trade 
mark protection, traceability and security of products; technical control, verification and identification of product labels, 
in particular identification and verification of the authenticity and/or origin of the products [quality control]; design, 
development, installation, updating and maintenance of software in the field of traceability and security of products; 
provision of databases in the field of security and authentification of products; technical consultancy in the field of 
installation and maintenance of computer software; electronic storage of data and information.

Cl.45;Security consultancy, in particular professional consultancy for security items enabling product authentification 
and traceability.
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Priority claimed from 01/03/2018; Application No. : 4433193 ;France 

3994328    24/07/2018
[International Registration No. : 1431965]
ELCOM

1 rue Isaac Asimov, ZI La Maladière F-38300 BOURGOIN-JALLIEU France

Proposed to be Used
IR DIVISION
Cl.7;Machines [robots] and machine tools; mounting and assembly machine; machines and installations for transport 
and transfer of supports and parts for mounting and assembly machines; machines and machine tools for use in supply 
chain mechanization and automation of the ordering operations; mechanization machines for packaging of dispatch of 
orders; machinery for storing, automated handling of pallets of goods and constitution of pallets of merchandise; 
handling machines; machines for loading and unloading or stacking of merchandise on a logistic platform; pallet loaders 
(machines and robots for the purpose of putting merchandise on pallets); labeling machines and marking machines; 
wrapping machines; packaging lines and machines; packing or packaging machines and lines; machines for the 
manufacture of wrapping; machines for manufacture of packaging; forming machines, including for thermosealing, 
thermoforming and folding; filling machines; machines for case packing; packaging closing machines including staplers, 
gluers, stretch-wrapping machines, shrink-wrapping machines; grouping machines for homogeneous and heterogeneous 
products; machines (robots) and machine tools for the handling and conveying of packages, merchandise and 
manufactured parts; machines and automated systems for order preparation; conveyors and transporters; machines, 
machines (robots) and machine tools for loading and unloading; industrial machines for supply-chain management; 
sorting machines for industry and mechanical sorters; goods elevators and elevators.

Cl.9;Recorded computer programs; recorded software; logistics management software and software packages; 
warehouse operational optimization and management software; integrated circuit cards [smart cards]; printed circuit 
boards; encoded magnetic cards; programmable logic controllers [computer systems]; function control software for 
conveyors; data processing equipment and computers; navigation apparatus for conveyors [on-board computers]; 
electrical control and remote control apparatus; apparatus, machines, computer systems, mechanisms and chains, being 
automatic or semi-automatic, particularly programmable, for preparation and grouping of orders and shipping of 
merchandise assisted by computer, as well as accessories thereof, namely, proximity sensors, signaling devices, security 
devices, remote control security devices, warning devices, control consoles and monitoring consoles; apparatus and 
instruments for checking (supervision) sequencers, namely command control units; electronic proximity sensors; electric 
installations for the remote control of industrial operations such as those relating to the various process stages for 
boxing, sharping, wrapping, packaging, distributing, sorting and storing goods.

Cl.39;Logistics (transport) services; transport, packaging and storage of goods; information in the field of logistics 
(transport), transport, packaging and storage of merchandise; wrapping of merchandise; parcel delivery; packing of 
goods, packaging of goods; warehousing; transport of merchandise and pallets by conveyors.

Cl.42;Services provided by engineers, professional consultancy and drawing up of plans not in connection with 
business in the field of logistics; testing of materials, testing of packing and packaging; programming and rental of 
computers, microprocessors, controllers; design and development of software and software packages for logistics 
management; design and development of software for operational optimization and management of warehouses; 
consulting, research, study, design and assistance with computer programs, software and software packages, computer-
aided operations and industrial processes, computer-aided automated control preparations, robots, PLCs, handling 
systems, and automated packaging, packaging and packaging chains; computer-aided management and optimization 
(computer programming and computer software consultancy) of machines, apparatus, mechanisms and semi-automatic 
or automatic lines and automated systems for packaging and handling goods and parcels, and for the storage of goods 
and parcels on a logistics platform; industrial design services; computer-assisted design services for packing and 
packaging.
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3994333    25/07/2018
[International Registration No. : 1431882]
HARIO Co., Ltd.

9-3 Nihonbashi Tomizawa-Cho, Chuo-Ku Tokyo 103-0006 Japan

Proposed to be Used
IR DIVISION
Cl.14;Precious metals, unwrought or semi-wrought alloys of precious metals; precious stones, unwrought and semi-
wrought; jewellery, precious and semi-precious stones; imitation jewellery; imitation stones for making jewellery; charms 
for key chains; charms for key rings; jewellery boxes; prize cups of precious metal; commemorative statuary cups made 
of precious metal; commemorative shields of precious metal; personal ornaments [jewellery]; jewellery ornaments.

Cl.21;Glass tubes not for scientific purposes; glass rods, not for building; glass bars, not for building; glass for 
chemical laboratory glassware; packaging glass containers for beverages; packaging glass containers for cosmetics; 
packaging glass containers for foods; packaging glass containers for medicine; rice cooking pots, non-electric; griddles 
[cooking utensils]; cooking pans; mess-tins [rice cooking canteens]; frying pans; cooking steamers, non-electric; non-
electric coffee makers; non-electric tetsubin [Japanese cast iron kettles]; kettles, non-electric; tea pots; drinking cups; 
sake cups; dishes; plates; salad bowls; jubako [Japanese nests of food boxes]; chawan [Japanese rice bowls]; decanters; 
tokkuri [sake serving bottles]; serving bowls; beer mugs; lunch-boxes; jugs; teacups; soup serving bowls; kitchen 
containers for rice; food preserving jars of glass; drinking flasks; insulating flasks; vacuum bottles; whisks, non-electric, 
for household purposes; pepper pots; sugar bowls; salt shakers; egg cups; napkin holders; colanders; cocktail shakers; 
rice paddles [cooked rice serving scoops]; coffee grinders, hand-operated; pepper mills, hand-operated; funnels; cooking 
graters; hot pads [trivets]; sieves [household utensils]; lemon squeezers; feeding vessels for pets; brushes for pets; 
incense burners; perfume burners.

Cl.30;Tea; coffee; coffee-based beverages; cocoa; cocoa-based beverages; unroasted coffee.
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Priority claimed from 06/03/2018; Application No. : 4434317 ;France 

3994334    01/08/2018
[International Registration No. : 1431923]
NANOBIOTIX

60 rue de Wattignies F-75012 Paris France

Proposed to be Used
IR DIVISION
Cl.5;Products for medical use especially for metabolic pathways; products for medical use especially for the diagnosis 
and treatment of tumors; preparations for medical use especially for modifying the bioavailability of therapeutic agents; 
preparations for medical use especially for modifying liver functions; Preparations for medical use for modifying the 
functions of the reticuloendothelial system; preparations made with nanomaterials for the delivery of therapeutic agents; 
nanoparticles for medical use; chemical reagents for medical use; bacteriological preparations for medical use; biological 
preparations for medical use; enzymes for medical use; enzyme preparations for medical use; chemical preparations for 
medical or pharmaceutical use; diagnostic products for medical use; drugs for medical use; medicines for human 
medicine; tonics (medicines); antibiotics; antiseptics; chemico-pharmaceutical products; pharmaceutical products; 
dietetic substances for medical use; remedies for human medicine.

Cl.10;Surgical and medical apparatus and instruments especially for the diagnosis and treatment of tumors; Surgical 
and medical apparatus and instruments especially for monitoring and modifying metabolic functions; apparatus for 
modifying the functions of the reticuloendothelial system; apparatus for modulating liver functions; apparatus for the 
delivery of therapeutic or diagnostic agents; apparatus for modulating hepatic blood flow; testing apparatus for medical 
use; diagnostic apparatus for medical use.

Cl.42;Scientific and technological services and research and design especially in the field of nanomedicine 
(nanotechnology applied to medicine); biological research services; bacteriological research services; evaluations, 
estimates and research in scientific and technological fields provided by engineers and researchers; design and 
development of new products (for third parties); technical project studies; industrial analysis and research services; 
chemical analysis; chemical research; chemistry services; surveying (engineering work); research and development of 
new products for others; technical research; radiobiology research; research in nanoscience and nanotechnology, 
especially applied to medicine.

Cl.44;Healthcare especially in the field of nanomedicine; medical services especially in the field of nanomedicine; 
hospital services; medical assistance; physiotherapy.
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Priority claimed from 10/01/2018; Application No. : 4418562 ;France 

3994336    19/06/2018
[International Registration No. : 1431524]
MUTUELLE GENERALE EDUCATION NATIONALE

3 SQUARE MAX HYMANS F-75015 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Recorded content, namely recorded software and application software, downloadable electronic publications.

Cl.16;Printing products (printed matter); instructional or teaching material (except apparatus); books; newspapers; 
prospectuses; pamphlets; magazines; periodicals.

Cl.38;Telecommunications; information on telecommunications; communications by computer terminals; 
communications by fiber-optic networks; provision of on-line forums; provision of access to databases; electronic 
bulletin board services (telecommunication services); press agencies; news (information) agencies; teleconferencing 
services; videoconferencing services; electronic messaging services.

Cl.41;Education; training; entertainment; sporting and cultural activities; entertainment information; information 
relating to education; publication of books; publication of texts other than advertising texts; publication of journals, 
newspapers, magazines and booklets; book lending; electronic publication of books and journals online; electronic 
desktop publishing.

Cl.42;Design, development, installation and updating of computer programs and software; information technology 
services; consultancy, advisory and information services in relation to information technology; testing, quality control 
and authentication of software; software rental; digitization of documents.
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Priority claimed from 22/05/2018; Application No. : 87932371 ;United States of America 

3994338    31/05/2018
[International Registration No. : 1432057]
Rentberry, Inc.

201 Spear Street, Suite 1100 San Francisco CA 94123 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Operating on-line marketplaces featuring a rental price negotiation platform offering landlords ability to conduct 
rental auctions for the properties and tenants customize offers during the rental applications process; operating on-line 
marketplaces featuring a platform connecting tenants and landlords and where both parties can post ratings and provide 
feedback one another and tenants can provide ratings and feedback on properties and apartments; providing an 
interactive real estate website which promotes housing and apartment properties through offering prospective tenants 
video walk throughs, property descriptions, text, price, location, maps and other information that would be influential to a 
prospective tenant in making a rental decision; real estate marketing services.

Cl.36;Providing information in the field of real estate; providing real estate listings via the internet; providing real estate 
listings and real estate information via the internet; real estate listing services for housing rentals and apartment rentals; 
real estate service, namely, rental property management; real estate syndication; rent collection; rent payment services; 
securities deposit services.

Cl.42;Platform as a service (PAAS) featuring computer software platforms for providing real estate listings syndication 
and enabling the exchange of information between other real estate portals and platforms; platform as a service (PAAS) 
featuring computer software platforms for providing tenant screening that includes credit, eviction and criminal reports, 
as well as ratings of users and properties on the platform; platform as a service (PAAS) featuring computer software 
platforms for providing rent collection and payments for rental services in different currencies, including 
cryptocurrencies; platform as a service (PAAS) featuring computer software platforms for connecting tenants and 
landlords through a search engine, transparent rental application process and a price negotiation platform; platform as a 
service (PAAS) featuring computer software platforms for enabling automated rental tasks, including property search and 
open house scheduling, submission of rental applications, custom offers, maintenance requests, credit, eviction and 
criminal reports, as well as e-signing rental agreements, tenant screening, and online rental payment; platform as a 
service (PAAS) featuring computer software platforms for allowing users to add, promote and syndicate real estate 
properties, as well as store, upload, download and access signed rental agreements and documents; platform as a 
service (PAAS) featuring computer software platforms for providing security deposit services for rental properties that 
includes matching co-signers, tenants and landlords; platform as a service (PAAS) featuring computer software platforms 
for use in property management; providing non-downloadable software for use in providing real estate listings 
syndication and enabling the exchange of information between other real estate portals and platforms via a website; 
providing non-downloadable software for use in providing tenant screening that includes credit, eviction and criminal 
reports, as well as ratings of users and properties on the platform via a website; providing non-downloadable software for 
use in providing rent collection and payments for rental services in different currencies, including cryptocurrencies via a 
website; providing non-downloadable software for use in connecting tenants and landlords through a search engine, 
transparent rental application process and a price negotiation platform via a website; providing non-downloadable 
software for use in enabling automated rental tasks, including property search and open house scheduling, submission of
rental applications, custom offers, maintenance requests, credit, eviction and criminal reports, as well as e-signing rental 
agreements, tenant screening, and online rental payments via a website; providing non-downloadable software for use in 
allowing users to add, promote and syndicate real estate properties, as well as store, upload, download and access 
signed rental agreements and documents via a website; providing non-downloadable software for use in providing 
security deposit services for rental properties that includes matching co-signers, tenants and landlords via a website; 
providing non-downloadable software for use in property management via a website; software as a service (SAAS) 
services featuring software for providing real estate listings syndication and enabling the exchange of information 
between other real estate portals and platforms; software as a service (SAAS) services featuring software for providing 
tenant screening that includes credit, eviction and criminal reports, as well as ratings of users and properties on the 
platform; software as a service (SAAS) services featuring software for providing rent collection and payments for rental 
services in different currencies, including cryptocurrencies; software as a service (SAAS) services featuring software for 
connecting tenants and landlords through a search engine, transparent rental application process and a price negotiation 
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platform; software as a service (SAAS) services featuring software for enabling automated rental tasks, including property
search and open house scheduling, submission of rental applications, custom offers, maintenance requests, credit, 
eviction and criminal reports, as well as e-signing rental agreements, tenant screening, and online rental payments; 
software as a service (SAAS) services featuring software for allowing users to add, promote and syndicate real estate 
properties, as well as store, upload, download and access signed rental agreements and documents; software as a 
service (SAAS) services featuring software for providing security deposit services for rental properties that includes 
matching co-signers, tenants and landlords; software as a service (SAAS) services featuring software for use in property 
management.
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Priority claimed from 13/03/2018; Application No. : 87832540 ;United States of America 

3994362    13/09/2018
[International Registration No. : 1432384]
Ampacet Corp.

660 White Plains Road Tarrytown NY 10591 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical additive concentrates, chemical compounds and chemical multi-functional additive concentrates and 
compounds for use in the manufacture of a wide variety of plastic goods.

Cl.40;Consultation services in the field of manufacturing of plastic goods, namely, ingredient formulations, color 
matching, process conditions, and optimizing use of color and additive masterbatch products.
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Priority claimed from 16/04/2018; Application No. : 87878605 ;United States of America 

3994363    12/10/2018
[International Registration No. : 1432033]
Noelle Wolf, LLC

c/o Philpott Meeks, 16030 Ventura Blvd, Ste. 380 Encino CA 91436 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Fragrances and perfumery.

Cl.25;Lingerie, bras, underwear, underclothing, loungewear, sleepwear, nightwear, foundation garments.
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Priority claimed from 01/02/2018; Application No. : 87780063 ;United States of America 

3994370    15/02/2018
[International Registration No. : 1431178]
Tecumseh Products Company LLC

5683 Hines Drive Ann Arbor MI 48108 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Semi-hermetic compressors and condensing units, reciprocating compressors, rotary compressors, scroll 
compressors, compressors for recovering and recycling refrigerant gases, axial fan condensers, gas cooled condensers, 
liquid cooled condensers, condensing units for residential and commercial air conditioning and refrigeration applications 
consisting of compressors, condensers, fan motors, controllers, variable speed controllers, electronic controllers, and 
mounting plates.

Cl.9;Electrical component parts sold as component parts of machines, namely, electrical compressors and condensing 
units in the nature of air condensers, namely, controllers in the nature of regulators, relays, circuit overload protector, and
start capacitors.
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Priority claimed from 09/11/2017; Application No. : 87678521 ;United States of America 

3994371    23/03/2018
[International Registration No. : 1431873]
Loxo Oncology, Inc.

281 Tresser Boulevard, 9th Floor Stamford CT 06901 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for the treatment of cancer, autoimmune disease and immunologic-based disease; 
therapeutic pharmaceutical for the treatment of cancer, autoimmune disease and immunologic-based disease; full line of 
pharmaceutical preparations for cancer, autoimmune disease and immunologic-based disease (terms too vague in the 
opinion of the International Bureau - Rule 13 (2) (b) of the Common Regulations).

Cl.42;Pharmaceutical research and development; medical and scientific research, namely, formulating pharmaceutical 
preparations treatment of cancer, autoimmune disease and immunologic-based disease; medical and scientific research 
in the fields of treatment of cancer, autoimmune disease and immunologic-based disease.
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Priority claimed from 16/11/2017; Application No. : 1887856 ;Australia 

3994372    17/10/2018
[International Registration No. : 1411614]
Maxigenes Pty Ltd

PO BOX 3268 Parramatta NSW 2124 Australia

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; eyewear.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; therapeutic and assistive devices adapted for the disabled; massage apparatus; apparatus, 
devices and articles for nursing infants; sexual activity apparatus, devices and articles.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery and office requisites, except 
furniture; adhesives for stationery or household purposes; artists and drawing materials; paintbrushes; instructional and 
teaching materials; plastic sheets, films and bags for wrapping and packaging; printers' type, printing blocks.

Cl.18;Leather and imitations of leather; animal skins and hides; luggage and carrying bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; collars, leashes and clothing for animals.

Cl.20;Furniture, mirrors, picture frames; containers, not of metal, for storage or transport; unworked or semi-worked 
bone, horn, whalebone or mother-of-pearl; shells; meerschaum; yellow amber.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for Christmas 
trees.

Cl.33;Alcoholic beverages (except beers).
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Priority claimed from 19/02/2018; Application No. : 017836206 ;European Union 

3994383    09/08/2018
[International Registration No. : 1431941]
Lifescale Limited

Stapleton House Block A, Second Floor, 110 Clifton Street London EC2A 4HT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; downloadable computer software; cloud-based computer software; finance software; banking 
software; financial planning software; software for planning the purchase of financial, investment and insurance 
products; scenario planning software; scenario planning software that identifies risks to personal or household financial 
planning and proposes solutions to address those risks; computer databases.

Cl.35;Collection and compilation of information into computer databases; collection and compilation of personal 
financial information into computer databases; computerized and computer database management; computerized and 
computer database management for banking and financial services.

Cl.36;Financial evaluation and analysis; financial affairs; financial affairs services; administration of financial affairs; 
financial analysis, assessments, appraisals and evaluations; advisory services relating to financial risk management; 
financial risk management services; insurance risk management; advisory services relating to insurance; consultancy 
services relating to insurance.

Cl.42;Computer programming services for commercial analysis and reporting, including the commercial analysis and 
reporting of personal financial planning data; computer services for the analysis of data, including personal financial 
planning data; design of computer software for commercial analysis and reporting, including the commercial analysis of 
personal financial planning data; technical data analysis services; research, development, design, installation, 
maintenance, technical consultancy and technical support services, all relating to computer software, downloadable 
computer software and cloud-based computer software; research, development, design, installation, maintenance, 
technical consultancy and technical support services, all relating to finance software and banking software; research, 
development, design, installation, maintenance, technical consultancy and technical support services, all relating to 
financial planning software, software for planning the purchase of financial, investment and insurance products, and 
scenario planning software; research, development, design, installation, maintenance, technical consultancy and 
technical support services, all relating to scenario planning software that identifies risks to personal or household 
financial planning and proposes solutions to address those risks; research, development, design, installation, 
maintenance, technical consultancy and technical support services, all relating to computer databases.
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3994390    05/04/2018
[International Registration No. : 1431273]
HAERBIN TIAN SHOU FOODS CO., LTD

No. 1/2/3, Hangzhou Road West, Jizhong District, Haping Road, Kaifa District, Haerbin City Heilongjiang Province China

Proposed to be Used
IR DIVISION
Cl.1;Dry ice [solid carbon dioxide]; agar-agar; water-softening preparations; nitrate paper; photographic paper; tire 
sealing compounds; substrates for soil-free growing [agriculture]; fireproofing preparations; fire extinguishing 
compositions; soldering fluxes; meat tenderizers for industrial purposes; sizing preparations; leather glues; paper pulp.

Cl.2;Colorants; printing ink; food dyes; ink for skin-dressing; thinner; preservatives against rust and against 
deterioration of wood; mastic [natural resin].

Cl.3;Shining preparations [polish]; polishing wax; shoe polish; abrasives; perfumery; perfumery; dentifrices; incense; 
cosmetics for animals.

Cl.4;Lanolin; fuel; coal; charcoal [fuel]; beeswax; paraffin; candles; dust removing preparations; electrical energy.

Cl.5;Oatmeal for medicinal uses; medicinal alcohol; bouillons for bacteriological cultures; food for babies; air freshener;
animal washes; disinfectant wipes; dental lacquer.

Cl.6;Props of metal; tubes of metal; letter boxes of metal; railway points; telpher cables; aluminium alloy pulley; bolts; 
fittings of metal for furniture; ironmongery; locks of metal; safes; transport pallets of metal; troughs of metal; badges of 
metal for vehicles; bells for animals; rods of metal for welding; mooring bollards of metal; weather vanes of metal; works 
of art of common metal.

Cl.7;Rice transplanter; chicken foster machines; woodworking machines; papermaking machines; bronzing machine; 
machines for the textile industry; dumpling making machine; brewing machines; cigarette machines for industrial 
purposes; leather-working machines; sewing machines; bicycle assembling machines; pottery equipment (ceramic 
machinery for construction); engraving machines, namely, computer aided character carver; processing machinery for 
local specials; porcelain enamel manufacturing engine; machinery for bulb making; wrapping machines; briquet-making 
machine; food processors, electric; washing machines [laundry]; industrial machinery for pharmacy processing; mould 
[parts of machines] for plastic processing; glass-working machines; chemical fertilizer machines; cosmetic manufacture 
machines; bulldozers; escalator; steam engine; carburetters; zipper manufaturing machine; robots [machines]; electric 
portable drill; electrostatic generators; optics cold processing machines; carbon dioxide producing machines; spray-
paint machine; dynamos; centrifuges [machines]; shaft couplings [machines]; welding apparatus, gas-operated; 
disposals (garbage [waste] -); electric door roller; stringing machines; electroplating machines; door closers, electric.

Cl.8;Knife steels; hackles [hand tools]; fruit pickers [hand tools]; slaughtering butchers' animals (appliances and 
instruments for -); harpoons; beard clippers; holing axes; graving tools [hand tools]; scissors; side arms, other than 
firearms; table cutlery [knives, forks and spoons]; pushpin tool; rubber hammer.

Cl.9;Clocks [time recording devices]; facsimile machines; scales; rulers [measuring instruments]; neon signs; 
transmitters of electronic signals; speaking tubes; film synchronizer; water meter; lenses for astrophotography; cables, 
electric; switches, electric; heat regulating apparatus; fire extinguishing apparatus; x-ray tubes not for medical purposes; 
goggle; alarms; accumulators, electric; slides [photography]; batteries engine.

Cl.10;Medical apparatus and instruments; hearing aids; urinals [vessels]; respirator; babies' bottles; condoms; artificial 
limbs; thread, surgical; massage apparatus; supportive bandages.

Cl.11;Lighters; kitchen blow torch; gas lighters; hot air ovens; refrigerating chambers; air cooling apparatus; 
accumulators (heat -); water taps; bath fittings; disinfectant dispensers for toilets; blankets, electric; friction lighters for 
igniting gas; drying apparatus.

Cl.12;Vehicles for locomotion by land, air, water or rail; ski lifts; pushchairs; automobile tires [tyres].

Cl.14;Gold, unwrought or beaten; figurines made of imitation gold; clocks; chaplets.

Cl.15;Electronic organ; checking tone ware.
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Cl.16;Paper; cigar bands; printed matter; picture poster; plastic film for wrapping; stickers [stationery]; palettes for 
painters; terrestrial globes; architects' models.

Cl.17;Soundproofing materials; asbestos powder; insulating materials; waterproof packings; adhesive bands for 
sealing cigarette cartons; watering hose; synthetic rubber; rubber seals for jars; semi- manufactured sponge; plastic film, 
other than for wrapping; slate asbestos; insulating waterproofing membranes.

Cl.18;Pelts; purses; coverings (furniture -) of leather; leather twist; frames for umbrellas or parasols; mountaineering 
sticks; collars for animals; horseshoes, not of metal.

Cl.19;Parquet floorboards; artificial stone; gypsum; cement; concrete pole; asbestos cement tile; refractory 
construction materials, not of metal; balustrades; advertisement columns, not of metal; building glass; coatings [building 
materials]; stones (binding agents for making -); works of art of stone, concrete or marble.

Cl.20;Dinner wagons [furniture]; baskets, not of metal; steps [ladders], not of metal; silvered glass [mirrors]; bamboo; 
cork craftwork; display boards; household pets (nesting boxes for -); bracelets (identification -), not of metal, for hospital 
purposes; funerary urns; furniture fittings, not of metal; pillows; hinges, not of metal.

Cl.21;Basins [receptacles]; glass flasks [containers]; crockery; tri-coloured glazed pottery of the tang dynasty; liqueur 
sets; buckets; combs; toothbrushes; toothpicks; cosmetic utensils; thermos bottle; crystal [glassware]; killing mosquito 
ware, non-electric; straws for drinking; cosies (tea-).

Cl.22;Silk rope; nets for camouflage; sails; tarpaulin; tents; woven bag; envelopes (bottle -) of straw; down [feathers]; 
kapok.

Cl.23;Yarn; spun wool; nylon threads.

Cl.24;Cloth; space cotton fabrics; felt; towelling coverlet; tablecloths, not of paper; door curtains; cushions (covers for 
-); flag; khatag.

Cl.25;Children's clothing; bathing caps; waterproof clothing; theatrical costume; football shoes; hats; hosiery; gloves 
[clothing]; neckties; girdles; shower caps; racket sweatband.

Cl.26;Hair bands; brassards; clothes button; false hair; boxes (sewing -); artificial fruit; collar supports; patches (heat 
adhesive -) for repairing textile articles; competitors' numbers.

Cl.27;Carpets; reedmats; bath mats; tapestry [wall hangings], not of textile.

Cl.28;Apparatus for games; toy bricks; toys; chess; rackets; targets; whistle; swimming pools [play articles]; plastic 
racetrack; boxing gloves; protecting wrister; snowshoes; ornaments for Christmas trees [except illumination articles and 
confectionery]; fishing tackle; ski bob.

Cl.29;Meat; charcuterie; meat jellies; fish, not live; meat, tinned [canned (am.)]; meat, preserved; sausages; pickles; 
sauerkraut; eggs; milk products; gut for making sausages.

Cl.31;Christmas trees; maize; flowers, natural; fish spawn; fruit, fresh; edible fresh flowers; plant seeds; pet food; malt 
for brewing and distilling;animal litter (products for -).

Cl.32;Malt wort; beer; aerated water (preparations for making -); orgeat; beverages (preparations for making -); syrups 
for beverages; highland barley wine.

Cl.33;Fruit extracts, alcoholic; aperitifs; arrack [arak]; brandy; whisky; ricealcohol; vodka; Chinese rice wine; cooking 
wine.

Cl.34;Cigars; snuff; cigarette tips; matches; lighters for smokers; butane gasholder (for lighter); cigarette filters; 
flavorings, other than essential oils, for use in electronic cigarettes.

Cl.35;Sales promotion for others; demonstration of goods; organization of exhibitions for advertising purposes; 
distribution of samples.

Cl.36;Insurance; capital investment; antique appraisal; jewelry appraisal; rental of farms; customs brokerage services; 
surety services; charitable fundraising; factoring; lending against security.

Cl.37;Electric appliance installation and repair; furniture restoration; construction; building construction supervision; 
mining extraction; upholstering; heating apparatus installation and repair; vehicle maintenance and repair; airplane 
maintenance and repair; clock and watch repair; rustproofing; retreading of tires [tyres]; dry cleaning; surgical equipment 
disinfection; elevator installation and repair.

Cl.38;Telephone services; providing user access to global computer networks (facilitator); rental of message sending 
apparatus; teleconference services.

Cl.39;Transport;packaging of goods; gift wrapping; refloatation; piloting; storage of goods; rental of diving suits; 
electricity distribution; transport services for sightseeing tours; car parking.

Cl.40;Material treatment information; electroplating; dyeing services;woodworking; bookbinding; window tinting 
treatment; pottery firing; food smoking; slaughtering of animals; dressmaking.

Cl.41;Vocational guidance [education or training advice]; organization of shows [impresario services]; lending library; 
publication of books; production of radio and television programmes; photography; club services [entertainment or 
education]; providing museum facilities [presentation, exhibitions]; animal training; modelling for artists.

Cl.43;Counter renting; retirement home services; day-nursery [creche] services; boarding for animals; rental of chairs, 
tables, table linen, glassware; restaurant services; snack-bar services.
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Cl.44;Physical therapy; massage; animal breeding; gardening; opticians' services; rental of sanitation facilities.

Cl.45;Security consultancy; dating services; marriage agency services.
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3994391    14/09/2018
[International Registration No. : 1431161]
Granogi, LLC

728 E. Red Sands Dr. Washington UT 84780 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Online retail store services featuring athletic, yoga, and outdoor apparel and equipment.

Cl.41;Arranging and conducting guided hiking and yoga tours.
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3994393    20/09/2017
[International Registration No. : 1383362]
Lipa Learning s.r.o.

Pod Krejcárkem 975/2 CZ-130 00 Praha 3 - Žižkov Czech Republic

Proposed to be Used
IR DIVISION
Cl.9;Computer software; educational software; children's educational software, interactive multimedia computer game 
programs; computer programs downloaded via the Internet; children's computer game programs downloaded via the 
Internet.

Cl.28;Electronic games; electronic games for the teaching of children; electronic educational teaching games; 
children's playthings; infant development toys; games developing children's skills; quiz games.

Cl.41;Pre-school education; nursery schools (education and entertainment); education through electronic educational 
games; consultancy relating to pre-school education; development of educational materials and curricula; dissemination 
of educational materials and curricula; consultancy relating to development and dissemination of educational games, 
materials and curricula.

4899



Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

Priority claimed from 16/03/2018; Application No. : 4437826 ;France 

3994396    07/08/2018
[International Registration No. : 1432003]
SAINT-GOBAIN GLASS FRANCE

Les Miroirs, 18, avenue d'Alsace F-92400 COURBEVOIE France

Proposed to be Used
IR DIVISION
Cl.19;Non-metallic building materials; tempered and semi-tempered window glass and double-pane window glass, 
laminated window glass and double-pane window glass, annealed window glass and double-pane window glass, window 
glass and double-pane window glass for thermal insulation and enhanced thermal insulation, renovation window glass 
and double-pane window glass, solar control window glass and double-pane window glass, reflective window glass and 
double-pane window glass, coated window glass, domed window glass (building glass), clear or tinted printed glass, 
aquariums (structures), verandas, insulating windows (building glass), insulating window components (building glass); 
unworked and semi-worked plate glass and glass for building; sheets, plates, panels, walls (building glass); glass 
(building glass) for buildings, interior design, exterior and interior decorating; glass walls and partitions for building 
(building glass).

Cl.21;Glassware not included in other classes, namely unworked and semi-worked glass (except building glass); 
printed glass (other than for building); opaque and translucent enameled glass (other than for building); lacquered glass 
(other than for building); screen-printed glass (other than for building); painted glass (not for building); unworked or semi-
worked glass also in the nature of sheets and plates used to manufacture sanitary facilities, shower stalls, shower 
screens, shower partitions and walls, refrigerator shelves, glazing, window glass, walls, partitions, doors, cupboard doors 
and furniture doors.

Cl.40;Substrate processing by laser heating; large-scale substrate processing services with or without coatings and/or 
layers; high-density and short-cycle substrate heating services.
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Priority claimed from 22/01/2018; Application No. : 715503 ;Switzerland 

3994398    18/07/2018
[International Registration No. : 1432386]
Axovant Sciences GmbH

Viaduktstrasse 8 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for human use; biologic preparations for medical and therapeutic purposes.

Cl.42;Scientific and technological services and research and design relating thereto; scientific, pharmaceutical and 
biomedical research services; research in the field of pharmaceutical and biologic therapeutic preparations; 
pharmaceutical research and development; providing scientific research information in the field of pharmaceuticals and 
biomedicine.

Cl.44;Providing health and medical information; providing information relating to the diagnostic, prophylactic and 
therapeutic properties of pharmaceutical preparations and biologic preparations for the prevention and treatment of 
diseases, disorders and conditions.
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Priority claimed from 21/12/2017; Application No. : 2017/09117 ;Sweden 

3994400    13/06/2018
[International Registration No. : 1432045]
EYP Sweden AB

Kransbindarvägen 36 SE-126 36 Hägersten Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software for physical training, namely mobile applications for download.

Cl.41;Fitness training services.
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3994404    26/07/2018
[International Registration No. : 1431633]
DELI GROUP CO., LTD.

Deli Industrial Park, Ninghai County, Ningbo Zhejiang China

Proposed to be Used
IR DIVISION
Cl.8;Scissors; knives; hobby knives [scalpels]; hand tools, hand-operated; manicure sets; blades [hand tools]; table 
cutlery [knives, forks and spoons].

Cl.16;Writing instruments; pencil leads; pencil sharpening machines, electric or non-electric; rubber erasers; drawing 
rulers; compasses for drawing; correcting fluids [office requisites]; correcting tapes [office requisites]; self-adhesive 
tapes for stationery or household purposes; adhesives [glues] for stationery or household purposes; glue for stationery 
or household purposes; stickers [stationery]; pads [stationery]; labels of paper or cardboard; files [office requisites]; 
wrappers [stationery]; cabinets for stationery [office requisites]; pen cases; marking pens [stationery]; stationery; paper; 
carbon paper; toilet paper; signboards of paper or cardboard; printed publications; magazines [periodicals]; garbage 
bags of paper or of plastics; office requisites, except furniture; school supplies [stationery]; drawing materials; polymer 
modelling clay.
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Priority claimed from 13/07/2018; Application No. : 2018-090909 ;Japan 

3994406    15/08/2018
[International Registration No. : 1432083]
NIPPON SHOKUBAI CO., LTD.

No. 1-1, 4-chome, Koraibashi, Chuo-Ku, Osaka-Shi Osaka 541-0043 Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; glue for industrial purposes; adhesives for industrial purposes; plant growth regulating 
preparations.

Cl.3;Soaps and detergents; dentifrices; cosmetics.

4904



Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

Priority claimed from 30/01/2018; Application No. : 4424020 ;France 

3994408    27/07/2018
[International Registration No. : 1432055]
ACCOR

82 rue Henri Farman F-92130 Issy Les Moulineaux France

Proposed to be Used
IR DIVISION
Cl.36;Real estate affairs; real estate management; real property management; management of buildings, apartments 
and residential properties; building management; management of apartments; Financial and real estate management of 
housing and accommodation, such as hotels, motels, hotel complexes, residential hotels, apartments, tourist residences 
and other places of residence for holidays and leisure; sale and rental of housing, apartments, studios, rooms in hotels, 
hotel complexes, residential hotels and other places of residence for holidays and leisure; rental and management of 
housing for others; rental of time-share real estate; management and leasing of time-share real estate; advice and 
assistance relating to real estate.

Cl.43;Hotels; motels; hotel services, services for providing food and drink; cafeteria, tea room and bar services (with 
the exception of clubs); temporary accommodation; tourist homes; hotel room reservation services for travelers; booking 
services for temporary accommodation; consultancy and advice (not business-related) in connection with hotel and 
restaurant services; rental of rooms for conferences and meetings; provision of facilities for exhibitions, conferences and 
meetings; hotel and restaurant reservation services; on-line information on hotel reservations.
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Priority claimed from 17/07/2018; Application No. : 017931610 ;European Union 

3994411    27/07/2018
[International Registration No. : 1431866]
EBNER Industrieofenbau GmbH

Ebner-Platz 1 A-4060 Leonding Austria

Proposed to be Used
IR DIVISION
Cl.7;Conveyor systems, in particular for tempered parts between industrial furnaces; conveying machines, in particular 
rotary tables; industrial conveyors; loaders [conveyors]; overhead conveyors; transporters [conveyors]; automatic 
conveyor installations, in particular for industrial furnaces installations; drives for conveyors; unmanned transportation 
conveyors; mechanical railed conveyors; machines for conveying solids, in particular tempered parts and items; staged 
and segmented conveyors; robotic mechanisms for conveying; assembly nests for conveying goods, in particular 
tempered goods; roller tracks for use in roller conveyor apparatus; transport conveyors for boxless parts.

Cl.9;Height control, in particular belt height control, further in particular metal belt height control; measurement 
apparatus, in particular flatness measurement apparatus, further in particular belt flatness measurement apparatus; 
flatness testers, in particular belt flatness testers, further in particular metal belt flatness testers; flatness testing 
apparatus, in particular belt flatness testing apparatus, further in particular metal belt flatness testing apparatus; 
electronic measurement sensors, in particular electronic flatness measurement sensors, further in particular electronic 
belt flatness measurement sensors; sensors for flatness measuring, in particular sensors for belt flatness measuring, 
further in particular sensors for metal belt flatness measurement; electro-optical instruments for use in inspection and 
measurement of industrial components, in particular of belts, further in particular of metal belts; electronic instruments 
for use in remote inspection and measurement of industrial components using remote visual devices, in particular for 
flatness measuring of belts, in particular for flatness measuring of metal belts; measuring sensors, in particular flatness 
measuring sensors, further in particular belt flatness measuring sensors; measuring apparatus, in particular flatness 
measuring apparatus, further in particular belt flatness measuring apparatus; measuring instruments, in particular 
flatness measuring instruments, further in particular belt flatness measuring instruments; laser measuring systems, in 
particular flatness laser measuring systems, further in particular laser belt flatness measuring systems; optical measuring
components, in particular flatness measuring components, further in particular belt flatness measuring components; 
electric measuring devices, in particular electric flatness measuring devices, further in particular belt flatness measuring 
devices; lasers for measuring purposes, in particular for flatness measuring, further in particular for belt flatness 
measuring; industrial software; industrial software for controlling industrial furnaces; industrial software for controlling 
temperature profiles inside industrial furnaces.

Cl.11;Industrial heat treatment installations, in particular heat treatment ovens and furnaces, for metallic materials; 
industrial furnaces, in particular electrical furnaces and gas-fired furnaces; prefabricated furnace elements; furnaces for 
preheating charges; bell furnaces; continuous furnaces, in particular continuous furnaces for hardening adhesives; 
continuous furnaces for tempering adhesives; continuous furnaces for tempering and hardening varnishes; roller hearth 
furnaces; floater type furnaces; heating apparatus for industrial furnaces, in particular, continuous metal solution heat 
treatment lines; heating apparatus for industrial furnaces, in particular continuous annealing lines; heating apparatus for 
industrial furnaces, in particular continuous heat treatment lines; heating apparatus for industrial furnaces, in particular 
solution heat treatment lines; homogenizing furnaces; reheating furnaces; chamber furnaces; thermal treatment furnaces; 
heat treatment installations, in particular heat treatment ovens and furnaces, for metallic materials, in particular 
aluminium, steel and nonferrous metal; accelerated ageing furnaces; heating apparatus for industrial furnaces, in 
particular burners and radiant tubes for heat treatment of metallic materials; flotation apparatus for furnaces, sold as an 
integral part of flotation furnaces; cooling units for industrial purposes, in particular coolers for furnaces; quench devices 
for metal materials; induction heated casting furnaces; furnaces for recovering metals; furnaces for gas recovery 
purposes; heating apparatus, in particular rollers for roller hearth furnaces; electric furnaces for metallurgical purposes; 
automatic hardening furnaces for components; hot blast furnaces; gas fired combined furnaces for use in the production 
of steel; gas fired combined hearth-type and shaft furnaces for use steel production; nozzles of an industrial heat 
treatment installation for introducing heating or cooling medium; press hardening furnaces, in particular for aluminium 
and steel; hot stamping devices, in particular for aluminium and steel.

Cl.37;Furnace installation; repair and maintenance of industrial furnaces; providing information regarding repair and 
maintenance of industrial furnaces; maintenance of industrial machinery, in particular maintenance of flatness 
measurement machinery; machinery installation, maintenance and repair, in particular flatness measuring machinery 
installation, maintenance and repair, in particular belt flatness machinery installation, maintenance and repair.
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Priority claimed from 16/03/2018; Application No. : 017875297 ;European Union 

3994416    12/09/2018
[International Registration No. : 1431559]
TEFAL

15 avenue des Alpes, ZAE Rumilly Est, BP 89 F-74150 Rumilly France

Proposed to be Used
IR DIVISION
Cl.11;Cooking apparatus, namely grills, barbecues, frying pans, pans, raclette apparatus, woks, fondue sets, pancake 
griddles, skillets, griddle pans, waffle makers, deep fryers, rotisseries, apparatus for making toasted sandwiches, 
apparatus for cooking food on a stone; all the aforesaid goods for electric use.

Cl.21;Utensils and containers for the kitchen and cooking, namely pressure cookers, pans, frying pans, grill pans, non-
electric grills, dutch ovens, skillets, woks, pancake griddles, deep fryers, skillets, cooking pots, non-electric containers 
for steam cooking.
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3994427    11/10/2018
[International Registration No. : 1427967]
Messe Düsseldorf GmbH

Stockumer Kirchstr. 61 40474 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter.

Cl.35;Advertising; planning, organisation and conducting of trade fairs, exhibitions and presentations for commercial 
or advertising purposes; business consultancy and advisory services; market research; personnel management 
consultancy; compilation of data in computer databases, including online; systemization of information into computer 
databases; database provider services, namely compilation and systemisation of data into a database for retrieval, 
including online.

Cl.41;Planning, arranging and conducting of exhibitions and presentations for cultural and educational purposes; 
planning and conducting of congresses, conferences and instructional events; entertainment services; services of a 
publishing house (excluded printing services).
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Priority claimed from 15/01/2018; Application No. : 914025376 ;Brazil 
3994430    16/07/2018
[International Registration No. : 1432186]
Hiscox Connect Limited

1 Great St Helens LONDON EC3A 6HX United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sounds, images or data; recorded and/or downloadable 
computer software, computer programmes, computer applications and mobile applications; data collection and storage 
apparatus and devices; data processing systems; data encryption apparatus; computer databases; electronic databases; 
electronic directories; downloadable electronic publications; parts and fittings for all of the aforesaid goods.

Cl.16;Printed matter; printed publications; printed reports; pamphlets; brochures; periodicals; magazines; newsletters; 
books; educational publications; graphic reproductions and representations; stationery; notebooks; instructional and 
teaching materials (other than apparatus).

Cl.35;Advertising; business management; business administration; business consulting and advisory services; office 
functions; business risk assessment services; business risk management services; computerised data management; 
computerised data verification; data processing verification; compilation of statistics; analysis of market research data 
and statistics; preparation and compilation of business and commercial reports and information; employment placement 
services; marketing and promotional services; insurance claims administration.

Cl.36;Insurance; insurance services; insurance underwriting services; insurance consultation; insurance agency 
services; insurance brokerage; insurance information; insurance subrogation; loss adjusting services in the field of 
insurance; insurance claims services, namely, assessing insurance claims and insurance claims processing; insurance 
actuarial services; financial risk management services; monetary affairs; financial affairs; financial evaluation [insurance]; 
providing insurance premium rate quotes via online, telephone and mail means; consultancy, advisory and information 
services relating to any of the aforesaid services.

Cl.41;Education; providing of training; business training; training for personnel, team and organisational development; 
arranging and conducting of classes, courses, training programmes, tuition, events, conferences, workshops, seminars, 
lectures, talks and presentations; entertainment; sporting and cultural activities; publishing services; online publication 
of publications, reports, pamphlets, brochures, periodicals, magazines, newsletters, books and educational publications; 
consultancy, advisory and information services relating to any of the aforesaid services.

Cl.42;Design, development, programming, installation, maintenance and updating of computer software relating to 
insurance, financial affairs, security processes and procedures, cyber security, computer security, network security, 
application security, data security, and information security; data security services; creating and maintaining bespoke 
technology platforms and websites; providing temporary use of non-downloadable software for database management; 
providing temporary use of non-downloadable software for analysing data and generating reports; operation of search 
engines; providing on-line support services for computer software users; computer security system monitoring; 
computer security services for protection against illegal network access; hosting platforms on the Internet; programming 
of software for information platforms on the Internet; application service provider (ASP) services; software as a service 
[SaaS]; platform as a service [PaaS]; consultancy, advisory and information services relating to any of the aforesaid services.
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Priority claimed from 27/02/2018; Application No. : 4432515 ;France 

3994436    01/08/2018
[International Registration No. : 1431485]
SOMFY ACTIVITES SA

50 Avenue du Nouveau Monde F-74300 Cluses France

Proposed to be Used
IR DIVISION
Cl.6;Metallic interior blinds; Metallic pulls for blinds.

Cl.7;Electric motors for operating blinds.

Cl.9;Computer interfaces (software) for control and the programming of blinds.

Cl.19;Non-metallic indoor blinds.

Cl.20;Venetian blinds; Blackout blinds [indoor]; Thermal indoor blinds; Indoor window blinds [shades].

Cl.22;Indoor blinds of textile.

Cl.37;Installation and repair of blinds.
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3994439    03/05/2018
[International Registration No. : 1432193]
Gansu fan zhi pharmaceutical co. LTD

SanChuanKou GongYeYuan (DongWanCun TuLongChuan NanBu), ShiDongZhen, GaoLanXian, LanZhouShi 730200 GanSu China

Proposed to be Used
IR DIVISION
Cl.3;Stain removers; polish; grinding preparations; extracts of flowers [perfumes]; cosmetics; make-up preparations; 
powder (make-up -); astringents for cosmetic purposes; deodorants for personal use.

Cl.5;Medicines for human purposes; pharmaceutical preparations; liquorice for pharmaceutical purposes; medicinal 
herbs; dietetic foods adapted for medical purposes; depuratives; additives to fodder for medical purposes; mosquito-
repellant incenses; dressings [medical]; teeth filling material; medicated soaps.

Cl.30;Coffee flavorings [flavourings]; tea substitute; sweeteners (natural -); liquorice [confectionery]; molasses for 
food; sugar confectionery; farinaceous foods; sauces [condiments]; seasonings; essences for foodstuffs [except etheric 
essences and essential oils].
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Priority claimed from 26/10/2017; Application No. : 30 2017 027 504 ;Germany 

3994440    23/04/2018
[International Registration No. : 1431934]
Sarah Maiza

Hugo-Wolf-Straße 11 60529 Frankfurt Germany

Thomas Busch

Titusstraße 71 60439 Frankfurt Germany

Florian Enghard

Habichtsweg 13 c 60437 Frankfurt Germany

Proposed to be Used
IR DIVISION
Cl.11;Electrical ventilation equipment, in particular for cots for children and babies; electrical air cleaning apparatus, in 
particular for cots for children and babies; electrical filtering apparatus, in particular for cots for children and babies; 
ventilation hoods, in particular for cots for children and babies; electric fans for personal use, in particular for cots for 
children and babies; ionizing apparatus for the treatment of air, in particular for cots for children and babies; air 
deodorizing apparatus, in particular for cots for children and babies; air reheaters, in particular for cots for children and 
babies; air filters (air conditioning), especially for cots for children and babies; air filtering installations, especially for 
cots for children and babies; air cooling apparatus, especially for cots for children and babies; air purifying apparatus and
machines, especially for cots for children and babies; germicidal lamps for purifying air, especially for children's and 
baby beds; air sterilizers, especially for children's and baby beds; air dryers, especially for children's and baby beds; 
ventilation apparatus (air conditioning), especially for children's and baby beds; bed warmers, especially for children's 
and baby beds.

Cl.20;Beds [furniture], especially cots for children and babies, as well as their parts and accessories, namely bedding, 
mattresses, cushions and pillows in particular, support pillows for use in baby seating, neck supporting pillows, all the 
aforesaid goods included in class 20; wooden bed frames, especially for cots for children and babies; bedding [except 
bed linen], especially for cots for children and babies; pillows and cushions, especially for cots for children and babies; 
mattresses, especially for children's and baby beds; furniture and furniture fittings, not of metal; furniture for babies; high 
chairs [furniture]; towel stands [furniture]; dressers [dressing tables]; chests [furniture]; furniture units; feet for furniture; 
tables [furniture]; changing tables [baby changing platforms]; wall-mounted baby changing platforms.

Cl.24;Duvets; bed linen; bed clothes and blankets; covers for pillows; fabric, impervious to gases, for aeronautical 
balloons; gauze (fabric); fabrics for textile use; cushion covers; pillow cases; furniture coverings of plastic; upholstery 
fabrics; furniture coverings of textile; mosquito nets; travel blankets; quilted blankets; bedspreads; diaper changing 
cloths for babies; curtains made of textiles; lingerie fabric; upholstery fabrics; cotton fabrics, in particular for children's 
and baby beds, all the aforesaid goods included in class 24.
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3994442    16/08/2018
[International Registration No. : 1431586]
Skyworks Solutions, Inc.

20 Sylvan Rd. Woburn MA 01801 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Radio frequency and baseband wireless communications equipment, namely, power amplifiers, attenuators, power 
couplers, amplifiers, power signal conditioners, signal processors, namely, baseband processors, radio transmitters, 
radio receivers, transceivers, down converters, radios, modulators, demodulators, radio frequency tuners, wireless 
communication base stations, signal switches, communication routers, millimeter wave semiconductor mixers, radio 
frequency filters, semiconductor devices, communication chipsets, communication hardware for radio frequency and 
baseband wireless communication equipment, semiconductor wafers and communication software for use in operating 
wireless communications equipment.

Cl.38;Consulting services in the fields of radio frequency and base band wireless communications and manufacturing.

Cl.40;Custom manufacture and assembly of radio frequency and baseband wireless communication equipment.

Cl.42;Custom design, engineering, and development of products in the fields of radio frequency and baseband wireless 
communications.
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Priority claimed from 23/04/2018; Application No. : 017890702 ;European Union 

3995215    23/10/2018
[International Registration No. : 1404904]
DK Company A/S

La Cours Vej 6 DK-7430 Ikast Denmark

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas.

Cl.25;Clothing, footwear, headgear.

Cl.35;Retail and online store services in the field of clothing, footwear, headgear, bags and purses.
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Priority claimed from 28/02/2018; Application No. : 017867223 ;European Union 

3995217    27/08/2018
[International Registration No. : 1431036]
Dagcoin OÜ

Ranna tee 9 EE-60517 Maramaa küla, Tartu vald Estonia

Proposed to be Used
IR DIVISION
Cl.9;Downloadable applications for mobile devices; downloadable applications for use with mobile devices; 
downloadable mobile applications; downloadable mobile applications for the management of data; downloadable mobile 
applications for the management of information; downloadable mobile applications for the transmission of data; 
downloadable mobile applications for the transmission of information; software and applications for mobile devices; 
software applications for mobile devices; software applications for use with mobile devices; downloadable computer 
software for the management of data; downloadable computer software for the transmission of data; data banks; data 
buffers; data capture apparatus; data cards; data carriers; data collection apparatus; data communications apparatus; 
data communications hardware; data communications software; data compression software; data loggers and recorders; 
data media, magnetic; data media, optical; data networks; data processing apparatus; data processing equipment; data 
processing programs; data processing programs recorded on machine-readable data carriers; data processing software; 
data processing systems; data processing terminals; data processors; data recorded electronically; data storage devices; 
data storage programs.

Cl.35;Compilation of information into computer databases; systemization of information into computer databases; 
provision of an on-line marketplace for buyers and sellers of goods and services; computerised business information 
services.

Cl.36;Financial services; buying and selling currency; foreign currency services; swaps of currency rates; provision of 
foreign currency; on-line real-time currency trading; exchange of currency (agencies for the -); computerised financial 
services relating to foreign currency dealings; financial transactions relating to currency swaps; currency exchange and 
advice; issuing of travellers cheques and currency vouchers; currency exchange rate quotations; currency dealing; 
foreign currency dealing; currency trading and exchange services; foreign currency exchange; currency exchange 
services; currency exchange services; trading in foreign currency; currency trading; brokerage of currency; brokerage of 
commodities; financial brokerage; brokerage services; financial consultancy services relating to investments; 
computerised information services relating to investments; arranging investments, in particular capital investments, 
financing services and insurance; administrative services relating to investments; management of investments for mutual 
clubs and societies; arranging of investments; administration of funds and investments; brokerage services for capital 
investments; management of investments; advice relating to investments; advisory services relating to investments; 
advisory services relating to financial investments; financial investments; providing information and analysis via the 
internet in the field of financial investments; arranging of financial investments; financial analysis services relating to 
investments; advisory services relating to investments and finance; capital investments; virtual currency exchange; 
virtual currency services; virtual currency transfer services; issuance of tokens of value; electronic funds transfer by 
telecommunications.
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Priority claimed from 27/09/2017; Application No. : 87625044 ;United States of America 

3995223    11/10/2018
[International Registration No. : 1408831]
KNOTEL, INC.

33 West 17th Street New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Real estate services, namely, leasing of office spaces; management of commercial real estate and buildings.

Cl.41;Providing facilities for entertainment and educational purposes, namely, providing media room facilities featuring 
audio-visual equipment; sporting and cultural activities, namely, organizing community sporting and cultural events for 
entertainment purposes; rental services for audio and video equipment; translation services; translation services for 
businesses and travelers; educational and entertainment services, namely, providing motivational and educational 
speakers; educational services, namely, conducting seminars, workshops, lectures and classes in the fields of media, 
science, engineering, mathematics, entrepreneurship, popular culture, civics and public advocacy, charitable giving, 
publishing, psychology, exercise, sexuality, fitness, and professional advancement.

4916



Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

3995227    02/07/2018
[International Registration No. : 1431969]
ZHONG WEI HOLDING GROUP CO., LTD.

Industrial Zone, Qingjiang Town, Yueqing, Wenzhou 325611 Zhejiang China

Proposed to be Used
IR DIVISION
Cl.6;Bolts of metal; nuts of metal; chains of metal; furniture casters of metal; fittings of metal for furniture; hinges of 
metal; hardware of metal, small; household metal slide rail; ferrules of metal; washers of metal.

Cl.20;Office furniture; furniture; chairs [seats]; armchairs; furniture fittings, not of metal; wood ribbon; furniture 
casters, not of metal; dowels, not of metal; pegs [pins], not of metal; poles, not of metal.
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Priority claimed from 06/12/2017; Application No. : 30 2017 112 551 ;Germany 

3995229    05/06/2018
[International Registration No. : 1431385]
EMKA Beschlagteile GmbH & Co. KG

Langenberger Str. 32 42551 Velbert Germany

Proposed to be Used
IR DIVISION
Cl.6;Building and construction materials and elements of metal; metal hardware; fittings; fitting parts; locks; lock parts; 
fittings and locks for the electric industry, mechanical engineering, refrigeration and air conditioning technology and 
plant construction; lever catches; lock-and-release levers; rod looks; clamp bracket looks; snap locks; door locks; sash 
fasteners (pivot locks); latches; spring latches; locking tongues; locks of metal, other than electric; keys of metal; key 
plates; grips; metal handles; pivot levers (rotary/closing handles or locks); lever handles; handle actuators; hinges; hinge 
parts; fittings and pivot levers (rotary/closing handles or locks) of metal incorporating access control devices; pivot 
levers (rotary/closing handles or locks) with locks; aforesaid goods made of metal; parts and accessories for all the 
aforesaid goods, as far as included in this class.

Cl.17;Seals, sealants and fillers; gaskets and buffers in the form of profiles, push-on profiles and clamping profiles; 
parts and accessories for all the aforesaid goods, as far as included in this class.

Cl.20;Non-metallic hardware, namely locks and keys, door, gate and window fittings, connectors and fixtures, fans, 
flaps, handles and rails, hinges for fitting or sealing material, hooks and hangers, rods; fittings (non-metallic); fitting parts 
(non-metallic); locks (non-metallic); lock parts (non-metallic); non-metallic fittings and locks for the electric industry, 
mechanical engineering, refrigeration and air conditioning technology and plant construction; lever catches (non-
metallic); lock-and-release levers (non-metallic); rod locks (non-metallic); clamp bracket locks (non-metallic); snap locks 
(non-metallic); door locks (non-metallic); sash fasteners (pivot locks not of metal); latches (non-metallic); spring latches 
(non-metallic); locking tongues (non-metallic); non-metallic locks, other than electric; keys (non-metallic); key plates (non-
metallic); grips (non-metallic); handles (non-metallic); pivot levers (rotary/closing handles or locks, non-metallic); lever 
handles (non-metallic); handle actuators (non-metallic); hinges (non-metallic); hinge parts (non-metallic); fittings and 
pivot levers (rotary/closing handles or locks, non-metallic) of metal incorporating access control devices; pivot levers 
(rotary/closing handles or locks) with locks (non-metallic); parts and accessories for all the aforesaid goods, as far as 
included in this class.
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3995232    25/07/2018
[International Registration No. : 1431960]
Agie Charmilles New Technologies SA

Rue du Pré-de-la Fontaine 8-10 CH-1217 Meyrin 1 Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machine tools for electrical machining with control and data processing, data input and output and data exchange 
software, in particular electrical discharge machining, electrolytic machining or electrochemical machining, or a 
combination thereof; wire electrical discharge machines for electrical machining, die sinking machines for electrical 
machining, drilling machines for electrical machining, milling machines for electrical machining, machine tools for 
electrical machining with rotary electrodes; milling machines, high-power milling machines, high-speed milling machines, 
all of the aforesaid with control and data processing, data input and output and data exchange software; machine tools 
for the laser machining of workpieces for additive and subtractive laser processes, in particular with numerical control; 
control devices for numerically controlled machines for laser machining, all of the aforesaid with control and data 
processing, data input and output and data exchange software; workpiece clamping devices for use in securing 
workpieces and tool clamping devices for use in securing electrodes, clamping cylinders and clamp fasteners for 
workpieces, pallets containing workpieces, tool chucks, all of the aforesaid with automatic data detection systems, in 
particular optical code readers, RFID chips; tool changers for exchanging tools between a tool magazine and a tool 
spindle, workpiece magazines (parts of machines), pallet changers for exchanging pallets between a workpiece magazine 
and a machining area, all of the aforesaid with automatic data detection systems, in particular optical code readers, RFID 
chips; tool spindles, high-speed tool spindles, high-frequency tool spindles, all of the aforesaid with automatic data 
detection systems, in particular optical code readers, RFID chips; transmission devices, namely reducers, motion 
converters, splitters, rotary tables, tilting tables (parts of machines), all of the aforesaid with automatic data detection 
systems, in particular optical code readers, RFID chips; machine tools for additive manufacture, in particular with 
numerical control; control devices for numerically controlled machine tools for additive manufacture, all of the aforesaid 
with control and data processing, data input and output and data exchange software.
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Cl.9;Electronic controllers for machine tools; computers and software for machine tool controllers for exchanging data 
between machine tools, devices, computers and control centres; software for operating machine tools for exchanging 
data between machine tools, devices, computers and control centres; data carriers for controller, operating parameter or 
operating program software; computers and software for CAD/CAM; testing devices (software) for measuring the 
temperature, pressure, position or shape of workpieces in a machine tool; data exchange and data processing software 
for machine tools and devices for preparing operational plans; software for communication between machine tools; 
process automation and integration, machine monitoring and maintenance forecasting software.

4920



Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

3995233    16/04/2018
[International Registration No. : 1431581]
ANHUI KORRUN CO., LTD

No. 1555, Tongle Road, Chuzhou City 239000 Anhui Province China

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; cosmetics; cosmetic facial masks; cosmetic preparations for skin care; air fragrancing preparations; 
sunscreen preparations; collagen preparations for cosmetic purposes; anti-freckle cream; skin whitening creams; 
perfumes.

Cl.9;Pedometers; time recording apparatus; smartphones; batteries, electric; chargers for electric batteries; computer 
programs [downloadable software]; materials for electricity mains [wires, cables]; navigational instruments; theft 
prevention installations, electric; headphones.

Cl.14;Alloys of precious metal; precious stones; works of art made of silver; jewelry findings; jewellery charms; 
jadejewelry; jewelry; clocks; wristwatches; jewelry.

Cl.16;Books; printed publications; paper; writing instruments; adhesive bands for stationery or household purposes; 
teaching materials [except apparatus]; drawing materials; printing sets, portable [office requisites]; school supplies 
[stationery]; printed matter; check book holders; passport holders.

Cl.18;Pocket wallets; handbags; rucksacks; trunks [luggage]; bags; leather laces; umbrellas; travelling bags.

Cl.20;Office furniture; furniture; beds; sofas; desks; chairs [seats]; display stands; work benches; cots for babies; 
doors for furniture; works of art made of horn, bone, ivory.

Cl.21;Services [dishes]; tableware, other than knives, forks and spoons; heaters for feeding bottles, non-electric; 
pitchers; plastic and enamelware for everyday use (including basins, bowls, plates, kettles, cups); cups with straws; 
cups; baby baths, portable; glassware for everyday use (including cups, plates, kettles, jars); drinking flasks.

Cl.24;Bed covers; silk fabrics for arts; covers [loose] for household appliances; felt; towelling coverlets; mattress 
covers; textile material; cord fabrics; towels of textile; upholstery fabrics.

Cl.35;Presentation of goods on communication media, for retail purposes; outdoor advertising; demonstration of 
goods; advertising; on-line advertising on a computer network; commercial intermediation services; import-export 
agency services; sales promotion for others; procurement services for others [purchasing goods and services for other 
businesses]; commercial information and advice for consumers (consumers consultancy).

Cl.42;Technical research; updating of computer software; computer programming; computer software design; 
consultancy in the design and development of computer hardware; rental of computer software; conversion of data or 
documents from physical to electronic media; providing search engines for the Internet; providing information on 
computer technology and programming via a web site; industrial design.
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Priority claimed from 20/09/2017; Application No. : UK00003257992 ;United Kingdom 

3995236    20/03/2018
[International Registration No. : 1431369]
Malvern Panalytical Limited

Enigma Business Park, Grovewood Road Malvern, Worcestershire WR14 1XZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry, science and photography; chemicals for use in fusion processes (including the 
dosing, mixing and fusing of samples), including, lithium, oxides, potassium iodide, lithium bromide, sodium iodide, 
lithium fluoride, lithium nitrate, and sodium nitrate; chemicals for use in industry for the assessment of fusion methods 
and processes (including the dosing, mixing and fusing of samples); beads made of borate, halides and a stabilized 
sample matrix of ores, rocks, soils, sludges, sediments, raw material, waste, catalysts, cements, glass or fly ash.

Cl.7;Machines and machine tools for use with scientific, industrial, laboratory, optical, weighing and measuring 
apparatus and instruments; machines and machine tools for the treatment of materials; machines and machine tools for 
sample preparation; moving and handling equipment; electric fusion machines (including for the dosing, mixing and 
fusing of samples), including, automatic fusion machines (including for the dosing, mixing and fusing of samples) for 
preparing samples by fusion in the cement, lime, carbonate, ceramic, glass, slag, refractory, mining and geological, 
silicate, clay, ores, sulphide, fluoride, bauxite, aluminium, catalyst, polymer, pigment, steel, pure metal, ferroalloy, non-
ferrous alloy and pharmaceutical industries; forging moulds for laboratory use; fusion machines (including for the 
dosing, mixing and fusing of samples); casting machine; machines to transform ores, rocks, cements and other materials 
into glass discs; pressure regulators and mixers (parts of machines) for liquids and gases; grinders [hand-held power 
driven]; coating machines and coating machine systems for the surface treatment of paper and other materials and parts 
therefor; ceramic-coated blades for use in paper refining; including all the aforesaid goods which are capable of 
communicating their status, activities and data with each other and with enterprise information systems; parts and fittings
for the aforesaid goods.

Cl.8;Hand tools for use with scientific, industrial, laboratory, optical, weighing and measuring apparatus and 
instruments; hand tools and implements for the treatment of materials; hand tools and implements for sample 
preparation; laboratory tweezers; stamping-out tools [hand tools]; scraping tools [hand tools]; perforating tools [hand 
tools]; cutting tools [hand tools]; polishing tools (hand operated -); spatulas [hand tools]; parts and fittings for the 
aforesaid goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; scientific and laboratory apparatus and instruments applicable to the 
physical, chemical, biological, geological and biochemical analysis of the environment, solids, liquids, gases and 
particulates, including for use in industry; instruments and apparatus for performing chromatography, for the 
measurement of weight, size, shape, density, structure, concentration and characteristics of particles, molecules and 
macromolecules; instruments and apparatus performing optical image analysis, for the measurement weight, size, shape, 
density, structure, concentration and characteristics of particles, molecules and macromolecules; instruments and 
apparatus using laser diffraction and scattering, for the measurement of weight, size, shape, density, structure, 
concentration and characteristics of particles, molecules and macromolecules; scientific, and laboratory apparatus and 
instruments; scientific and laboratory apparatus and instruments for counting, sizing, classifying, differentiating and 
identifying particles in solids, liquids or gases, including for use in industry; instruments for measuring rheological 
properties including viscometers, rotary and capillary rheometers; instruments for measuring dimensional information of 
particles including particle size, shape, density, structure and composition analysers; particle size and shape distribution 
and concentration measuring instruments, including particle counting instruments, air and liquid particle counters, 
photocorrelation spectroscopy instruments, instruments for producing zimm plots to determine the molecular weight of 
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polymers, acoustic spectroscopy instruments, and laser diffraction measuring instruments; particle charge measuring 
instruments, including zeta potential measuring instruments, electrophoretic mobility measuring instruments, particle 
mobility measuring instruments, Ph measuring instruments, and micro electrophoresis measuring instruments; 
instruments for measuring the amount of heat involved in a chemical reaction or other process, including calorimeters; 
instruments for measuring molecular diffusion coefficient and hydrodynamic of molecules, including instruments that 
produce Taylor Dispersion Analysis plots; scientific and measuring apparatus and instruments, including spectrometers, 
X-ray fluorescence analyzers and spectrometers, diffractometers, X-ray diffractometers and wafer analyzers, neutron 
activation analyzers, pulsed fast and thermal neutron activation analyzers; analytical apparatus for use in analyzing 
samples of composites for use in scientific, industrial and laboratory applications, including X-ray diffraction and 
spectrometry apparatus, diffractometers, X-ray diffractometers, X-ray analysers, X-ray fluorescence spectrometers, wafer 
analysers, X-ray tubes; materials characterization apparatus, including scientific and measuring apparatus and 
instruments, including spectrometers, X-ray fluorescence analyzers and spectrometers, diffractometers, X-ray 
diffractometers and wafer analyzers; X-ray apparatus not for medical use; analytical, process control and measuring 
apparatus, including reflectometers, spectrometers, X-ray fluorescence analyzers and X-ray diffraction meters; analytical, 
process control and measuring apparatus, including reflectometers, spectrometers, X-ray fluorescence analyzers and X-
ray diffraction meters for the cement, steel, aluminium, petrochemicals, industrial minerals, glass and polymers industry, 
and to customers in research and development institutions; metrology tools, including reflectometers, spectrometers, X-
ray fluorescence analyzers and X-ray diffraction meters; reflectometers, spectrometers, X-ray fluorescence analyzers and 
X-ray diffraction meters for both silicon and compound semiconductor applications; X-ray fluorescence wafer and disc 
analyzers [and automated ellipsometers]; X-ray fluorescence wafer and disc analyzers [and automated ellipsometers] for 
the silicon semiconductor industry, for analyzing film thickness, composition and density; X-ray diffraction instruments, 
including X-ray diffraction meters for the compound semiconductor industry; X-ray tubes, not for medical purposes; X-ray 
detectors; laboratory equipment, including crucibles, flasks, stirrers, Petri dishes, electrodes; laboratory apparatus, 
including scales, mechanical dispensers, robots, including robots for weighing and dosing samples and dispensing the 
flux for use in analysis by X-ray Fluorescence analysis (XRF), Atomic Absorption analysis (AA), Inductively Coupled 
Plasma analysis (ICP) and wet chemistry analysis for the ceramic, cement, steel, aluminium, glass, polymer, mining, lime, 
bauxite, ferroalloy, pure metal, catalyst, geology and mineral prospecting, petroleum and oil industries; laboratory 
apparatus in the nature of gas and electric automatic fusion apparatuses, including laboratory robots, including robots for
use in X-ray Fluorescence analysis (XRF), Atomic Absorption analysis (AA), Inductively Coupled Plasma analysis (ICP) 
and wet chemistry analysis for the ceramic, cement, steel, aluminium, glass, polymer, mining, lime, bauxite, ferroalloy, 
pure metal, catalyst, geology and mineral prospecting, petroleum and oil industries; laboratory apparatus in the nature of 
electric fusion instruments, including automatic fluxer for sample fusing in the cement, lime, carbonate, ceramic, glass, 
slag, refractory, mining and geological, silicate, clay, ores, sulphide, fluoride, bauxite, aluminium, catalyst, polymer, 
pigment, steel, pure metal, ferroalloy, non-ferrous alloy and pharmaceutical industries; laboratory weighing apparatus and
instruments and balances; sensors, measuring instruments and computer systems for process technology optimisation, 
including for use in pulp and paper processing; laboratory apparatus for separating and preparing samples, suspensions, 
sprays, and emulsions of particles for use with any of the aforesaid goods, including gel permeation chromatography, 
sample dispersion units, stirred cells, autosamplers, dry powder feeders, dispensers, auto titrators, nebulizers, ultrasonic 
baths, and temperature controllers; computers, digital signal processors and microprocessors, computer printers; 
machine readable data carriers, including solid state memory devices, optical or magnetic storage media disks, magnetic 
tapes, all sold pre-programmed with control or analysis programs for use with the all of the aforesaid goods; computer 
software and hardware for controlling and operating all of the aforesaid goods and for analysing measurements made by 
all of the aforesaid goods; computer software for use in relation to diffractometry; computer software for use in relation to 
spectrometry; computer software for use in relation to X-ray fluorescence analysis; computer software for use in relation 
to the determination of X-ray intensities; computer software for use in relation to the determination of the thickness of 
layer samples; computer software for use in relation to the determination of chemical composition; computer software for 
use in relation to the standardless analysis of samples; parts and fittings for all the aforesaid goods.

Cl.11;Apparatus and instruments for heating; furnaces for sample preparation; bead furnaces; heating apparatus for 
preparing samples; including all the aforesaid goods which are capable of communicating their status, activities and data 
with each other and with enterprise information systems; parts and fittings for the aforesaid goods.

Cl.35;Collection of data; data processing; data processing services; data processing related to scientific and industrial 
instruments and components thereof; computerised data processing; data management services; database management 
services; the compilation of statistical data for use in scientific and industrial research; retail services connected with the 
sale of chemicals for use in industry, science and photography, chemicals for use in fusion processes (including the 
dosing, mixing and fusing of samples), including, lithium, oxides, potassium iodide, lithium bromide, sodium iodide, 
lithium fluoride, lithium nitrate, and sodium nitrate, chemicals for use in industry for the assessment of fusion methods 
and processes (including the dosing, mixing and fusing of samples), beads made of borate, halides and a stabilized 
sample matrix of ores, rocks, soils, sludges, sediments, raw material, waste, catalysts, cements, glass or fly ash; retail 
services connected with the sale of machines and machine tools for use with scientific, industrial, laboratory, optical, 
weighing and measuring apparatus and instruments, machines and machine tools for the treatment of materials, 
machines and machine tools for sample preparation, moving and handling equipment, electric fusion instruments 
(including for the dosing, mixing and fusing of samples), including, automatic fusion machines (including for the dosing, 
mixing and fusing of samples) for preparing samples by fusion in the cement, lime, carbonate, ceramic, glass, slag, 
refractory, mining and geological, silicate, clay, ores, sulphide, fluoride, bauxite, aluminium, catalyst, polymer, pigment, 
steel, pure metal, ferroalloy, non-ferrous alloy and pharmaceutical industries, forging moulds for laboratory use, fusion 
machines (including for the dosing, mixing and fusing of samples), casting machine, machines to transform ores, rocks, 
cements and other materials into glass discs, pressure regulators and mixers (parts of machines) for liquids and gases, 
grinders [hand-held power driven], coating machines and coating systems for the surface treatment of paper and other 
materials and parts therefor, ceramic-coated blades for use in paper refining, sensors, measuring instruments and 
systems for process technology optimisation, including for use in pulp and paper processing, including all the aforesaid 
goods which are capable of communicating their status, activities and data with each other and with enterprise 
information systems, and parts and fittings for the aforesaid goods; retail services connected with the sale of hand tools 
for use with scientific, industrial, laboratory, optical, weighing and measuring apparatus and instruments, hand tools and 
implements for the treatment of materials, hand tools and implements for sample preparation, laboratory tweezers, 
stamping-out tools [hand tools], scraping tools [hand tools], perforating tools [hand tools], cutting tools [hand tools], 
polishing tools (Hand operated -), spatulas [hand tools], and parts and fittings for the aforesaid goods; retail services 
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connected with the sale of scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, 
signalling, checking (supervision), life-saving and teaching apparatus and instruments, apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity, apparatus for recording, 
transmission or reproduction of sound or images, magnetic data carriers, recording discs, compact discs, DVDs and 
other digital recording media, mechanisms for coin-operated apparatus, cash registers, calculating machines, data 
processing equipment, computers, computer software, fire-extinguishing apparatus, scientific, industrial and laboratory 
apparatus and instruments applicable to the physical, chemical, biological, geological and biochemical analysis of the 
environment, solids, liquids, gases and particulates, instruments and apparatus for performing chromatography, for the 
measurement of weight, size, shape, density, structure, concentration and characteristics of particles, molecules and 
macromolecules, instruments and apparatus performing optical image analysis, for the measurement weight, size, shape, 
density, structure, concentration and characteristics of particles, molecules and macromolecules, instruments and 
apparatus using laser diffraction and scattering, for the measurement of weight, size, shape, density, structure, 
concentration and characteristics of particles, molecules and macromolecules, scientific, and laboratory apparatus and 
instruments, scientific, industrial and laboratory apparatus and instruments for counting, sizing, classifying, 
differentiating and identifying particles in solids, liquids or gases, instruments for measuring rheological properties, 
including viscometers, rotary and capillary rheometers, instruments for measuring dimensional information of particles 
including particle size, shape, density, structure and composition analysers, particle size and shape distribution and 
concentration measuring instruments, including particle counting instruments, air and liquid particle counters, 
photocorrelation spectroscopy instruments, instruments for producing zimm plots to determine the molecular weight of 
polymers, acoustic spectroscopy instruments, and laser diffraction measuring instruments, particle charge measuring 
instruments, including zeta potential measuring instruments, electrophoretic mobility measuring instruments, particle 
mobility measuring instruments, Ph measuring instruments, and micro electrophoresis measuring instruments, 
instruments for measuring the amount of heat involved in a chemical reaction or other process, including calorimeters, 
instruments for measuring molecular diffusion coefficient and hydrodynamic of molecules, including instruments that 
produce Taylor Dispersion Analysis plots, scientific and measuring apparatus and instruments, including spectrometers, 
X-ray fluorescence analyzers and spectrometers, diffractometers, X-ray diffractometers and wafer analyzers, neutron 
activation analyzers, pulsed fast and thermal neutron activation analyzers, analytical apparatus for use in analyzing 
samples of composites for use in scientific, industrial and laboratory applications, including X-ray diffraction and 
spectrometry apparatus, diffractometers, X-ray diffractometers, X-ray analysers, X-ray fluorescence spectrometers, wafer 
analysers, X-ray tubes, materials characterization apparatus, including scientific and measuring apparatus and 
instruments, including spectrometers, X-ray fluorescence analyzers and spectrometers, diffractometers, X-ray 
diffractometers and wafer analyzers, X-ray apparatus not for medical use, analytical, process control and measuring 
apparatus, including reflectometers, spectrometers, X-ray fluorescence analyzers and X-ray diffraction meters, analytical, 
process control and measuring apparatus, including reflectometers, spectrometers, X-ray fluorescence analyzers and X-
ray diffraction meters for the cement, steel, aluminium, petrochemicals, industrial minerals, glass and polymers industry, 
and to customers in research and development institutions, metrology tools, including reflectometers, spectrometers, X-
ray fluorescence analyzers and X-ray diffraction meters, reflectometers, spectrometers, X-ray fluorescence analyzers and 
X-ray diffraction meters for both silicon and compound semiconductor applications, X-ray fluorescence wafer and disc 
analyzers [and automated ellipsometers], X-ray fluorescence wafer and disc analyzers [and automated ellipsometers] for 
the silicon semiconductor industry, for analyzing film thickness, composition and density, X-ray diffraction instruments, 
including X-ray diffraction meters for the compound semiconductor industry, X-ray tubes, not for medical purposes, X-ray 
detectors, laboratory equipment, including crucibles, flasks, stirrers, Petri dishes, electrodes, laboratory apparatus, 
including scales, mechanical dispensers, robots, including robots for weighing and dosing samples and dispensing the 
flux for use in analysis by X-ray Fluorescence analysis (XRF), Atomic Absorption analysis (AA), Inductively Coupled 
Plasma analysis (ICP) and wet chemistry analysis for the ceramic, cement, steel, aluminium, glass, polymer, mining, lime, 
bauxite, ferroalloy, pure metal, catalyst, geology and mineral prospecting, petroleum and oil industries, gas and electric 
automatic fusion apparatuses (including for the dosing, mixing and fusing of samples), including laboratory robots, 
including robots for use in X-ray Fluorescence analysis (XRF), Atomic Absorption analysis (AA), Inductively Coupled 
Plasma analysis (ICP) and wet chemistry analysis for the ceramic, cement, steel, aluminium, glass, polymer, mining, lime, 
bauxite, ferroalloy, pure metal, catalyst, geology and mineral prospecting, petroleum and oil industries, electric fusion 
instruments (including for the dosing, mixing and fusing of samples), including, automatic fluxer for sample fusing in the 
cement, lime, carbonate, ceramic, glass, slag, refractory, mining and geological, silicate, clay, ores, sulphide, fluoride, 
bauxite, aluminium, catalyst, polymer, pigment, steel, pure metal, ferroalloy, non-ferrous alloy and pharmaceutical 
industries, laboratory weighing apparatus and instruments and balances, apparatus for separating and preparing 
samples, suspensions, sprays, and emulsions of particles for use with any of the aforesaid goods, including gel 
permeation chromatography, sample dispersion units, stirred cells, autosamplers, dry powder feeders, dispensers, auto 
titrators, nebulizers, ultrasonic baths, and temperature controllers, instrument controllers, including computers, digital 
signal processors and microprocessors, computer printers, machine readable data carriers, including solid state memory 
devices, optical or magnetic storage media disks, magnetic tapes, all sold pre-programmed with control or analysis 
programs for use with the all of the aforesaid goods, computer software and hardware for controlling and operating all of 
the aforesaid goods and for analysing measurements made by all of the aforesaid goods, computer software for use in 
relation to diffractometry, computer software for use in relation to spectrometry, computer software for use in relation to 
X-ray fluorescence analysis, computer software for use in relation to the determination of X-ray intensities, computer 
software for use in relation to the determination of the thickness of layer samples, computer software for use in relation to 
the determination of chemical composition, computer software for use in relation to the standardless analysis of samples, 
including all the aforesaid goods which are capable of communicating their status, activities and data with each other and 
with enterprise information systems, and parts and fittings for all the aforesaid goods; retail services connected with the 
sale of apparatus and instruments for heating, furnaces for sample preparation, bead furnaces, heating apparatus for 
preparing samples, including all the aforesaid goods which are capable of communicating their status, activities and data 
with each other and with enterprise information systems, and parts and fittings for the aforesaid goods; providing 
information, advisory and consultancy services all relating to the aforesaid services.

Cl.37;Installation, maintenance and repair of machines and machine tools for use with scientific, industrial, laboratory, 
optical, weighing and measuring apparatus and instruments, machines and machine tools for the treatment of materials, 
machines and machine tools for sample preparation, moving and handling equipment, electric fusion instruments 
(including for the dosing, mixing and fusing of samples), including, automatic fusion machines (including for the dosing, 
mixing and fusing of samples) for preparing samples by fusion in the cement, lime, carbonate, ceramic, glass, slag, 
refractory, mining and geological, silicate, clay, ores, sulphide, fluoride, bauxite, aluminium, catalyst, polymer, pigment, 
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steel, pure metal, ferroalloy, non-ferrous alloy and pharmaceutical industries, forging moulds for laboratory use, fusion 
machines (including for the dosing, mixing and fusing of samples), casting machine, machines to transform ores, rocks, 
cements and other materials into glass discs, pressure regulators and mixers (parts of machines) for liquids and gases, 
grinders [hand-held power driven], coating machines and coating systems for the surface treatment of paper and other 
materials and parts therefor, ceramic-coated blades for use in paper refining, sensors, measuring instruments and 
systems for process technology optimisation, including for use in pulp and paper processing, including all the aforesaid 
goods which are capable of communicating their status, activities and data with each other and with enterprise 
information systems, and parts and fittings for the aforesaid goods; installation, maintenance and repair of scientific, 
nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-
saving and teaching apparatus and instruments, apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity, apparatus for recording, transmission or reproduction of sound or 
images, magnetic data carriers, recording discs, compact discs, DVDs and other digital recording media, mechanisms for 
coin-operated apparatus, cash registers, calculating machines, data processing equipment, computers, computer 
software, fire-extinguishing apparatus, scientific, industrial and laboratory apparatus and instruments applicable to the 
physical, chemical, biological, geological and biochemical analysis of the environment, solids, liquids, gases and 
particulates, instruments and apparatus for performing chromatography, for the measurement of weight, size, shape, 
density, structure, concentration and characteristics of particles, molecules and macromolecules, instruments and 
apparatus performing optical image analysis, for the measurement weight, size, shape, density, structure, concentration 
and characteristics of particles, molecules and macromolecules, instruments and apparatus using laser diffraction and 
scattering, for the measurement of weight, size, shape, density, structure, concentration and characteristics of particles, 
molecules and macromolecules, scientific, and laboratory apparatus and instruments, scientific, industrial and laboratory 
apparatus and instruments for counting, sizing, classifying, differentiating and identifying particles in solids, liquids or 
gases, instruments for measuring rheological properties, including viscometers, rotary and capillary rheometers, 
instruments for measuring dimensional information of particles including particle size, shape, density, structure and 
composition analysers, particle size and shape distribution and concentration measuring instruments, including particle 
counting instruments, air and liquid particle counters, photocorrelation spectroscopy instruments, instruments for 
producing zimm plots to determine the molecular weight of polymers, acoustic spectroscopy instruments, and laser 
diffraction measuring instruments, particle charge measuring instruments, including zeta potential measuring 
instruments, electrophoretic mobility measuring instruments, particle mobility measuring instruments, Ph measuring 
instruments, and micro electrophoresis measuring instruments, instruments for measuring the amount of heat involved in 
a chemical reaction or other process, including calorimeters, instruments for measuring molecular diffusion coefficient 
and hydrodynamic of molecules, including instruments that produce Taylor Dispersion Analysis plots, scientific and 
measuring apparatus and instruments, including spectrometers, X-ray fluorescence analyzers and spectrometers, 
diffractometers, X-ray diffractometers and wafer analyzers, neutron activation analyzers, pulsed fast and thermal neutron 
activation analyzers, analytical apparatus for use in analyzing samples of composites for use in scientific, industrial and 
laboratory applications, including X-ray diffraction and spectrometry apparatus, diffractometers, X-ray diffractometers, X-
ray analysers, X-ray fluorescence spectrometers, wafer analysers, X-ray tubes, materials characterization apparatus, 
including scientific and measuring apparatus and instruments, including spectrometers, X-ray fluorescence analyzers and
spectrometers, diffractometers, X-ray diffractometers and wafer analyzers, X-ray apparatus not for medical use, analytical, 
process control and measuring apparatus, including reflectometers, spectrometers, X-ray fluorescence analyzers and X-
ray diffraction meters, analytical, process control and measuring apparatus, including reflectometers, spectrometers, X-
ray fluorescence analyzers and X-ray diffraction meters for the cement, steel, aluminium, petrochemicals, industrial 
minerals, glass and polymers industry, and to customers in research and development institutions, metrology tools, 
including reflectometers, spectrometers, X-ray fluorescence analyzers and X-ray diffraction meters, reflectometers, 
spectrometers, X-ray fluorescence analyzers and X-ray diffraction meters for both silicon and compound semiconductor 
applications, X-ray fluorescence wafer and disc analyzers [and automated ellipsometers], X-ray fluorescence wafer and 
disc analyzers [and automated ellipsometers] for the silicon semiconductor industry, for analyzing film thickness, 
composition and density, X-ray diffraction instruments, including X-ray diffraction meters for the compound 
semiconductor industry, X-ray tubes, not for medical purposes, X-ray detectors, laboratory equipment, including 
crucibles, flasks, stirrers, Petri dishes, electrodes, laboratory apparatus, including scales, mechanical dispensers, robots, 
including robots for weighing and dosing samples and dispensing the flux for use in analysis by X-ray Fluorescence 
analysis (XRF), Atomic Absorption analysis (AA), Inductively Coupled Plasma analysis (ICP) and wet chemistry analysis 
for the ceramic, cement, steel, aluminium, glass, polymer, mining, lime, bauxite, ferroalloy, pure metal, catalyst, geology 
and mineral prospecting, petroleum and oil industries, gas and electric automatic fusion apparatuses (including for the 
dosing, mixing and fusing of samples), including laboratory robots, including robots for use in X-ray Fluorescence 
analysis (XRF), Atomic Absorption analysis (AA), Inductively Coupled Plasma analysis (ICP) and wet chemistry analysis 
for the ceramic, cement, steel, aluminium, glass, polymer, mining, lime, bauxite, ferroalloy, pure metal, catalyst, geology 
and mineral prospecting, petroleum and oil industries, electric fusion instruments (including for the dosing, mixing and 
fusing of samples), including, automatic fluxer for sample fusing in the cement, lime, carbonate, ceramic, glass, slag, 
refractory, mining and geological, silicate, clay, ores, sulphide, fluoride, bauxite, aluminium, catalyst, polymer, pigment, 
steel, pure metal, ferroalloy, non-ferrous alloy and pharmaceutical industries, laboratory weighing apparatus and 
instruments and balances, apparatus for separating and preparing samples, suspensions, sprays, and emulsions of 
particles for use with any of the aforesaid goods, including gel permeation chromatography, sample dispersion units, 
stirred cells, autosamplers, dry powder feeders, dispensers, auto titrators, nebulizers, ultrasonic baths, and temperature 
controllers, instrument controllers, including computers, digital signal processors and microprocessors, computer 
printers, machine readable data carriers, including solid state memory devices, optical or magnetic storage media disks, 
magnetic tapes, all sold pre-programmed with control or analysis programs for use with the all of the aforesaid goods, 
computer software and hardware for controlling and operating all of the aforesaid goods and for analysing measurements 
made by all of the aforesaid goods, computer software for use in relation to diffractometry, computer software for use in 
relation to spectrometry, computer software for use in relation to X-ray fluorescence analysis, computer software for use 
in relation to the determination of X-ray intensities, computer software for use in relation to the determination of the 
thickness of layer samples, computer software for use in relation to the determination of chemical composition, computer 
software for use in relation to the standardless analysis of samples, including all the aforesaid goods which are capable 
of communicating their status, activities and data with each other and with enterprise information systems, and parts and 
fittings for all the aforesaid goods; installation, maintenance and repair of apparatus and instruments for heating, 
furnaces for sample preparation, bead furnaces, heating apparatus for preparing samples, including all the aforesaid 
goods which are capable of communicating their status, activities and data with each other and with enterprise 
information systems, and parts and fittings for the aforesaid goods; maintenance and repair of hand tools for use with 
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scientific, industrial, laboratory, optical, weighing and measuring apparatus and instruments, hand tools and implements 
for the treatment of materials, hand tools and implements for sample preparation, laboratory tweezers, stamping-out tools 
[hand tools], scraping tools [hand tools], perforating tools [hand tools], cutting tools [hand tools], polishing tools (hand 
operated -), spatulas [hand tools], and parts and fittings for the aforesaid goods; providing information, advisory and 
consultancy services all relating to the aforesaid services.

Cl.41;Education and training service and the organisation of conferences, seminars and training sessions, in relation to 
the use, maintenance and operation of chemicals for use in industry, science and photography, chemicals for use in 
fusion processes (including the dosing, mixing and fusing of samples), including, lithium, oxides, potassium iodide, 
lithium bromide, sodium iodide, lithium fluoride, lithium nitrate, and sodium nitrate, chemicals for use in industry for the 
assessment of fusion methods and processes (including the dosing, mixing and fusing of samples), beads made of 
borate, halides and a stabilized sample matrix of ores, rocks, soils, sludges, sediments, raw material, waste, catalysts, 
cements, glass or fly ash; education and training service and the organisation of conferences, seminars and training 
sessions, in relation to the use, maintenance and operation of machines and machine tools for use with scientific, 
industrial, laboratory, optical, weighing and measuring apparatus and instruments, machines and machine tools for the 
treatment of materials, machines and machine tools for sample preparation, moving and handling equipment, electric 
fusion instruments (including for the dosing, mixing and fusing of samples), including, automatic fusion machines 
(including for the dosing, mixing and fusing of samples) for preparing samples by fusion in the cement, lime, carbonate, 
ceramic, glass, slag, refractory, mining and geological, silicate, clay, ores, sulphide, fluoride, bauxite, aluminium, catalyst, 
polymer, pigment, steel, pure metal, ferroalloy, non-ferrous alloy and pharmaceutical industries, forging moulds for 
laboratory use, fusion machines (including for the dosing, mixing and fusing of samples), casting machine, machines to 
transform ores, rocks, cements and other materials into glass discs, pressure regulators and mixers (parts of machines) 
for liquids and gases, grinders [hand-held power driven], coating machines and coating systems for the surface treatment 
of paper and other materials and parts therefor, ceramic-coated blades for use in paper refining, sensors, measuring 
instruments and systems for process technology optimisation, including for use in pulp and paper processing, including 
all the aforesaid goods which are capable of communicating their status, activities and data with each other and with 
enterprise information systems, and parts and fittings for the aforesaid goods; education and training service and the 
organisation of conferences, seminars and training sessions, in relation to the use, maintenance and operation of hand 
tools for use with scientific, industrial, laboratory, optical, weighing and measuring apparatus and instruments, hand 
tools and implements for the treatment of materials, hand tools and implements for sample preparation, laboratory 
tweezers, stamping-out tools [hand tools], scraping tools [hand tools], perforating tools [hand tools], cutting tools [hand 
tools], polishing tools (Hand operated -), spatulas [hand tools], and parts and fittings for the aforesaid goods; education 
and training service and the organisation of conferences, seminars and training sessions, in relation to the use, 
maintenance and operation of scientific, nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments, apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, apparatus for 
recording, transmission or reproduction of sound or images, magnetic data carriers, recording discs, compact discs, 
DVDs and other digital recording media, mechanisms for coin-operated apparatus, cash registers, calculating machines, 
data processing equipment, computers, computer software, fire-extinguishing apparatus, scientific, industrial and 
laboratory apparatus and instruments applicable to the physical, chemical, biological, geological and biochemical 
analysis of the environment, solids, liquids, gases and particulates, instruments and apparatus for performing 
chromatography, for the measurement of weight, size, shape, density, structure, concentration and characteristics of 
particles, molecules and macromolecules, instruments and apparatus performing optical image analysis, for the 
measurement weight, size, shape, density, structure, concentration and characteristics of particles, molecules and 
macromolecules, instruments and apparatus using laser diffraction and scattering, for the measurement of weight, size, 
shape, density, structure, concentration and characteristics of particles, molecules and macromolecules, scientific, and 
laboratory apparatus and instruments, scientific, industrial and laboratory apparatus and instruments for counting, sizing, 
classifying, differentiating and identifying particles in solids, liquids or gases, instruments for measuring rheological 
properties, including viscometers, rotary and capillary rheometers, instruments for measuring dimensional information of 
particles including particle size, shape, density, structure and composition analysers, particle size and shape distribution 
and concentration measuring instruments, including particle counting instruments, air and liquid particle counters, 
photocorrelation spectroscopy instruments, instruments for producing zimm plots to determine the molecular weight of 
polymers, acoustic spectroscopy instruments, and laser diffraction measuring instruments, particle charge measuring 
instruments, including zeta potential measuring instruments, electrophoretic mobility measuring instruments, particle 
mobility measuring instruments, Ph measuring instruments, and micro electrophoresis measuring instruments, 
instruments for measuring the amount of heat involved in a chemical reaction or other process, including calorimeters, 
instruments for measuring molecular diffusion coefficient and hydrodynamic of molecules, including instruments that 
produce Taylor Dispersion Analysis plots, scientific and measuring apparatus and instruments, including spectrometers, 
X-ray fluorescence analyzers and spectrometers, diffractometers, X-ray diffractometers and wafer analyzers, neutron 
activation analyzers, pulsed fast and thermal neutron activation analyzers, analytical apparatus for use in analyzing 
samples of composites for use in scientific, industrial and laboratory applications, including X-ray diffraction and 
spectrometry apparatus, diffractometers, X-ray diffractometers, X-ray analysers, X-ray fluorescence spectrometers, wafer 
analysers, X-ray tubes, materials characterization apparatus, including scientific and measuring apparatus and 
instruments, including spectrometers, X-ray fluorescence analyzers and spectrometers, diffractometers, X-ray 
diffractometers and wafer analyzers, X-ray apparatus not for medical use, analytical, process control and measuring 
apparatus, including reflectometers, spectrometers, X-ray fluorescence analyzers and X-ray diffraction meters, analytical, 
process control and measuring apparatus, including reflectometers, spectrometers, X-ray fluorescence analyzers and X-
ray diffraction meters for the cement, steel, aluminium, petrochemicals, industrial minerals, glass and polymers industry, 
and to customers in research and development institutions, metrology tools, including reflectometers, spectrometers, X-
ray fluorescence analyzers and X-ray diffraction meters, reflectometers, spectrometers, X-ray fluorescence analyzers and 
X-ray diffraction meters for both silicon and compound semiconductor applications, X-ray fluorescence wafer and disc 
analyzers [and automated ellipsometers], X-ray fluorescence wafer and disc analyzers [and automated ellipsometers] for 
the silicon semiconductor industry, for analyzing film thickness, composition and density, X-ray diffraction instruments, 
including X-ray diffraction meters for the compound semiconductor industry, X-ray tubes, not for medical purposes, X-ray 
detectors, laboratory equipment, including crucibles, flasks, stirrers, Petri dishes, electrodes, laboratory apparatus, 
including scales, mechanical dispensers, robots, including robots for weighing and dosing samples and dispensing the 
flux for use in analysis by X-ray Fluorescence analysis (XRF), Atomic Absorption analysis (AA), Inductively Coupled 
Plasma analysis (ICP) and wet chemistry analysis for the ceramic, cement, steel, aluminium, glass, polymer, mining, lime, 
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bauxite, ferroalloy, pure metal, catalyst, geology and mineral prospecting, petroleum and oil industries, gas and electric 
automatic fusion apparatuses (including for the dosing, mixing and fusing of samples), including laboratory robots, 
including robots for use in X-ray Fluorescence analysis (XRF), Atomic Absorption analysis (AA), Inductively Coupled 
Plasma analysis (ICP) and wet chemistry analysis for the ceramic, cement, steel, aluminium, glass, polymer, mining, lime, 
bauxite, ferroalloy, pure metal, catalyst, geology and mineral prospecting, petroleum and oil industries, electric fusion 
instruments (including for the dosing, mixing and fusing of samples), including, automatic fluxer for sample fusing in the 
cement, lime, carbonate, ceramic, glass, slag, refractory, mining and geological, silicate, clay, ores, sulphide, fluoride, 
bauxite, aluminium, catalyst, polymer, pigment, steel, pure metal, ferroalloy, non-ferrous alloy and pharmaceutical 
industries, laboratory weighing apparatus and instruments and balances, apparatus for separating and preparing 
samples, suspensions, sprays, and emulsions of particles for use with any of the aforesaid goods, including gel 
permeation chromatography, sample dispersion units, stirred cells, autosamplers, dry powder feeders, dispensers, auto 
titrators, nebulizers, ultrasonic baths, and temperature controllers, instrument controllers, including computers, digital 
signal processors and microprocessors, computer printers, machine readable data carriers, including solid state memory 
devices, optical or magnetic storage media disks, magnetic tapes, all sold pre-programmed with control or analysis 
programs for use with the all of the aforesaid goods, computer software and hardware for controlling and operating all of 
the aforesaid goods and for analysing measurements made by all of the aforesaid goods, computer software for use in 
relation to diffractometry, computer software for use in relation to spectrometry, computer software for use in relation to 
X-ray fluorescence analysis, computer software for use in relation to the determination of X-ray intensities, computer 
software for use in relation to the determination of the thickness of layer samples, computer software for use in relation to 
the determination of chemical composition, computer software for use in relation to the standardless analysis of samples, 
including all the aforesaid goods which are capable of communicating their status, activities and data with each other and 
with enterprise information systems, and parts and fittings for all the aforesaid goods; education and training service and 
the organisation of conferences, seminars and training sessions, in relation to the use, maintenance and operation of 
apparatus and instruments for heating, furnaces for sample preparation, bead furnaces, heating apparatus for preparing 
samples, including all the aforesaid goods which are capable of communicating their status, activities and data with each 
other and with enterprise information systems, and parts and fittings for the aforesaid goods; information, advisory and 
consultancy services relating to the aforesaid.

Cl.42;Scientific and technological services and research and design relating thereto; consultancy, advisory, and data 
analytics, and laboratory research services related to scientific and industrial instruments and components thereof; 
laboratory research services; laboratory analysis, testing, and research; scientific and technological services and 
research and design relating thereto; science and technology services; scientific and technological analytics; industrial 
analysis and research services; leasing and rental services in relation to scientific and technological apparatus; the 
leasing and rental of scientific and measuring apparatus and instruments; the design of scientific and measuring 
apparatus and instruments; design, development and programming of computer hardware and software; testing, 
authentication and quality control; information and consultancy services all relating to the aforesaid.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

Priority claimed from 19/03/2018; Application No. : 87839823 ;United States of America 

3995245    11/09/2018
[International Registration No. : 1432322]
Hewlett Packard Enterprise Development LP

11445 Compaq Center Drive West Houston TX 77070 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for automating the editing, searching, validation, deployment, and auditing of network switch 
configurations.

Cl.42;Software as a service (SaaS) services featuring software for automating the editing, searching, validation, 
deployment, and auditing of network switch configurations.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

Priority claimed from 20/04/2018; Application No. : UK00003305283 ;United Kingdom 

3995249    14/09/2018
[International Registration No. : 1431141]
CN Bio Innovations Limited

30 Upper High Street, Thame Oxfordshire OX9 3EZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.10;Medical devices; microfluidic medical devices; organ-on-chip devices.

Cl.42;Scientific research services; medical research services; biological research services; healthcare research 
services; scientific and medical research utilising microfluidic and organ-on-chip devices; bio-engineering services; 
biochemical engineering services.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

Priority claimed from 08/11/2017; Application No. : 4402578 ;France 

3995263    07/03/2018
[International Registration No. : 1431357]
International Business Machines Corporation

New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, compact discs (audio-video), optical 
disks, couplers (IT), floppy disks, magnetic data media; computer hardware, namely, video screens, scanners, computer 
printers, interfaces (IT), readers (IT), software (recorded programs), microprocessors, modems, monitors (hardware), 
computers, computer memories, computer peripherals, recorded computer programs and software; computer adapters; 
computer components; data processing equipment; computer equipment for information management and for data 
management; semi-conductors; electronic data media that can be processed by machine; magnetic disks; hard disk 
drives; tape recorders; calculating machines; cash registers; facsimile machines; video game software; video recorders; 
videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; computer accessories, 
namely, computer communication servers; carrying cases for computers; interface cards for computers; computer cables 
and computer cable parts; fax modem cards for computers; computer accessories, namely, screen filters, computer 
mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, 
computer control joysticks, computer mice; electronic publications, namely books, magazines and manuals containing 
information on computer technology; integrated circuit cards and smart cards, integrated circuit adapters and smart card 
adapters; readers for integrated circuit cards and smart cards; microcomputers; electric power supply apparatus; 
projectors (projection apparatus); remote controllers for computers; inverters, surge protectors and uninterruptible power 
supply devices; point-of-sale terminals; operating system software; software for accessing a global computer network; 
database management software; document management software; software for locating, recovering and receiving text, 
electronic documents, graphic illustrations and audiovisual information on company-scale internal computer networks 
and on local, wide-area and global computer networks; software for developing and software for designing websites and 
user manuals, in electronic format, sold as a set; documentation and instruction manuals recorded on electronic data 
media that can be operated by machine and relating to computers or computer programs.

Cl.41;Education; entertainment; training; organization and conducting of seminars and conferences; organization of 
exhibitions for cultural or educational purposes; production of radio and television programs; sporting and cultural 
activities; educational services, namely conducting of courses, seminars, conferences and workshops in the field of 
computers, information technology, audio and image processing technology, telecommunication and global computer 
networks; training in the field of computer operation and information technology; conducting entertainment exhibitions in 
the form of information technology demonstrations; entertainment services, namely, online computer game services; 
conducting of recreational presentations, namely, real-time sporting competitions via a global computer network; 
conducting of recreational presentations, namely provision of demonstrations on Web sites featuring museum 
exhibitions, sports events, art gallery exhibitions, concerts and musical recordings; editing services for books, 
newspapers; production of shows and films; organization and conducting of conferences, symposiums, congresses; 
conducting of exhibitions for cultural or educational purposes; booking of seats for shows.

Cl.42;Computer programming; design and development of computers for cognitive computing; computer research, 
development, programming and consulting for information management; programming of software for database 
management; cloud computing; software design, updating and maintenance; design of software and computer hardware 
design for third parties, and technical support services, namely troubleshooting of computer hardware problems provided 
by computer experts, computer services, namely design, creation and maintenance of web sites for third parties; analysis 
of computer systems, integration of computer networks and databases, computer programming for third parties, all 
relating to commercial interactions on global computer networks; technical support services, namely, troubleshooting of 
computer hardware and software problems provided by computer experts; design of computer and software 
interconnection systems, namely: electronic interconnection of computers and software; testing of computer programs 
(software) and hardware (quality control and technical control); technical project studies in the field of computer hardware
and software; computer consulting in connection with computer hardware, namely consulting in computer research and 
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development; computer system analysis; computer advice and assistance concerning Internet use; rental of computers 
and software; scientific and industrial research, namely research and development of new products, biological research, 
bacteriological research, chemical research, cosmetology research, mechanical research, geological research, technical 
research, pharmaceutical research, scientific research for medical purposes.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

Priority claimed from 25/04/2018; Application No. : 716418 ;Switzerland 

3995304    03/09/2018
[International Registration No. : 1431084]
Montres NORQAIN SA

Hauptstrasse 7 CH-2560 Nidau Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Connected watches (smartwatches).

Cl.14;Timepieces and chronometric instruments; watches; chronometers; clocks; wall clocks; watch cases; watch 
bands; watch movements.
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3995333    02/07/2018
[International Registration No. : 1431170]
Nanjing Wiiboox Information Technology Center

Zijing Jiangning Technology Pioneer Park, No. 12 Mozhou East Road, Jiangning District, Nanjing Jiangsu Province China

Proposed to be Used
IR DIVISION
Cl.7;Electron industrial equipment; metalworking machines; computer aided engraving machines; proofing machines; 
3D printers; machine tools; finishing machines.

Cl.9;Computer peripheral devices; printers for use with computers; scanners [data processing equipment]; computer 
programs [downloadable software]; portable media players; cameras [photography]; eyeglasses.
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3995352    28/08/2018
[International Registration No. : 1431688]
STRYKER CORPORATION

2825 Airview Boulevard Kalamazoo MI 49002 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electric power distribution consoles for supplying drive signals to the piezoelectric drivers internal to ultrasonic 
surgical handpieces and parts for the foregoing goods.

Cl.10;Medical and surgical apparatus and instruments, namely, tips for attachment to ultrasonic surgical handpieces, 
tube sets for supplying irrigation fluid to and drawing suction from surgical sites, and parts for the foregoing goods.
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Priority claimed from 18/01/2018; Application No. : 30 2018 100 575.6 ;Germany 

3995362    16/07/2018
[International Registration No. : 1431647]
VSM . Vereinigte Schmirgel- und Maschinen-Fabriken AG

Siegmundstr. 17 30165 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.3;Industrial abrasives; flexible abrasives; diamantine [abrasive]; silicon carbide [abrasive]; carbides of metal 
[abrasives]; corundum [abrasive]; abrasive strips; sanding gloves; abrasive paste; grinding preparations; glass cloth 
[abrasive cloth]; abrasive paper; emery; emery cloth; emery paper; scouring powders; sandpaper pads for sharpening 
drawing pencils; sandpaper for sharpening drawing pencils; sandpaper; rust removers; polishing stones; polishing 
paper; polishing powders; furniture polish; smoothing stones; descaling preparations for household purposes; floor 
polish; general purpose scouring powder; tripoli stone for polishing; abrasive cloth; abrasive sand.

Cl.7;Grinding machines with spiral bevel gears; grinding tools [parts of machines]; sharpening wheels [parts of 
machines]; flap discs for power-operated grinders; trueing machines; machines and machine tools for treatment of 
materials and for manufacturing.

Cl.8;Sharpening wheels for knives and blades; blade sharpening instruments; sharpening instruments; abrading 
instruments [hand instruments]; wheels (sharpening-) [hand tools]; sharpening stones; cutting, drilling, grinding, 
sharpening and surface treatment hand tools; hand-operated tools and implements for treatment of materials, and for 
construction, repair and maintenance; hand tools for construction, repair and maintenance.
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Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

 

Priority claimed from 22/12/2017; Application No. : 017635996 ;European Union 

3995370    21/06/2018
[International Registration No. : 1431721]
FRIGOTEC Kälte- und Verfahrenstechnik GmbH

Zörbigerstraße 5 06188 Landsberg Germany

Proposed to be Used
IR DIVISION
Cl.11;Drying installations; air conditioning apparatus; temperature-controlled cabinets; environmental chambers; 
climate controlled units; cold storage rooms; air heating apparatus; air cooling apparatus; driers (air -); humidifiers; 
apparatus for ventilating; stoves [heating apparatus]; room air conditioners; air conditioning fans; storage rooms with 
temperature and air humidity controllers; cold storage rooms; air conditioning installations.

Cl.31;Agricultural, horticultural, forestry products; unprocessed fruit and vegetables; fresh fruits and vegetables; fresh 
avocados; fresh mangos; fresh bananas; fresh tomatoes.
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Priority claimed from 01/08/2018; Application No. : 1943193 ;Australia 

3995378    03/08/2018
[International Registration No. : 1431497]
MOOSE CREATIVE MANAGEMENT PTY LTD

29 Grange Rd CHELTENHAM VIC 3192 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer game programs; computer games programs downloaded via the internet, namely software; computer 
programs for video games; games software.

Cl.16;Adhesive backed films namely stationery for use as decorative trim; adhesive paper films for stationery 
purposes; adhesive paper sheets for stationery purposes; erasers being stationery; gums being adhesives for stationery 
or household purposes; pastes for stationery or household purposes; patterned stationery; stationery for children's 
educational activities; stationery for children's playing activities; stickers namely stationery; self-adhesive labels of 
plastics; art paper; paper crafts materials; cardboard; printing blocks; children's paint-boxes; children's painting sets; 
artists' materials; modelling materials; writing materials; stickers namely decalcomanias; coloured liquids for use in 
childrens' crafts; craft cardboard; craft kits for painting and making posters; craft kits for papier mâché model 
construction; craft papers; paper articles for use in relation to craft; art materials namely paint boxes for use in schools; 
adhesive stickers; paper stickers namely decalcomanias; plastic stickers namely decalcomanias; printed stickers; 
modelling clay; moulds for modelling clays namely artists' materials; printed patterns; trading cards, other than for 
games; printed patterns for costumes; boxes of paints for use by children; booklets relating to games; printed matter for 
use with board games.

Cl.28;Action toys; children's toys; construction toys; craft toys sold complete; craft toys sold in kit form; plush toys; 
toys and playthings; toy figures; toy models; toy vehicles; playing cards; card games; games adapted for use with an 
external display screen or monitor; games adapted for use with dot matrix liquid crystal displays; tactile educational 
games namely playthings; trading cards namely card games; dolls; educational playthings; playthings; games; toy model 
kits; board games; toy jewellery; toy playsets; dolls' furniture; miniatures for use in games; miniatures for use in playing 
games; electronic playthings.
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Priority claimed from 15/12/2017; Application No. : 30 2017 112 945 ;Germany 

3995398    14/06/2018
[International Registration No. : 1431509]
Oxygen Handel GmbH

Besselstraße 25 68219 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; non-medicated soaps; perfumery; essential oils; 
non-medicated cosmetics; non-medicated hair lotions; non-medicated dentifrices; toiletries; body cleaning and beauty 
care preparations; make-up; soaps and gels; bath preparations; deodorants and antiperspirants; skin, eye and nail care 
preparations; hair preparations and treatments; hair removal and shaving preparations; essential oils and aromatic 
extracts; cleaning and fragrancing preparations; household fragrances; laundry preparations; balms, other than for 
medical purposes; sanitary preparations being toiletries; cosmetics and cosmetic preparations; oils for cosmetic 
purposes; massage oils; cosmetics; mineral oils [cosmetic]; ointments for cosmetic use; body mist; shower preparations; 
fluid creams [cosmetics]; functional cosmetics; body and facial butters; body and facial oils; facial peel preparations for 
cosmetic use; cleaning masks for the face; hair and body wash; hair preparations and treatments; skin care preparations; 
cosmetic preparations for bath and shower; cosmetic creams and lotions; herbal extracts for cosmetic purposes; 
cosmetics for use on the skin; make-up preparations; beauty balm creams; beauty milk; beauty care cosmetics; 
cosmetics in the form of creams; beauty serums.

Cl.5;Pharmaceuticals, medical or veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use; dietary supplements for humans and animals; cachets for 
pharmaceutical purposes; dental preparations and articles, and medicated dentifrices; disinfectants and antiseptics; 
deodorizers; absorbent articles for personal hygiene; feminine hygiene products; medicated and sanitising soaps and 
detergents; diagnostic preparations and materials; natural remedies; plasters; materials for dressings; analgesics; anti-
bacterial preparations; antibacterial pharmaceuticals; anti-microbial preparations; antioxidants; appetite stimulant 
preparations; medicines for human purposes; autonomic drugs for medical purposes; pharmaceutical preparations acting
on the central nervous system; balms for medical purposes; balms for pharmaceutical purposes; sedatives; deodorants, 
other than for human beings or for animals; deodorising room sprays; dietetic preparations adapted for medical use; 
dragees [medicines]; drugs for medical purposes; elixirs [pharmaceutical preparations]; anti-inflammatories; preparations 
for making medicated beverages; extracts of medicinal plants; ground hempseed fiber for use as a dietary supplement; 
moisturising body lotion [pharmaceutical]; moisturising creams [pharmaceutical]; liquid herbal supplements; 
nutraceuticals for use as a dietary supplement; topical gels for medical and therapeutic use; medicinal drinks; skin care 
preparations for medical use; medicinal herbs in dried or preserved form; extracts of medicinal herbs; homeopathic 
pharmaceuticals; inhalants; capsules for medicines; chewing gum for medical purposes; cachets for pharmaceutical 
purposes; germicides; medicinal herbs; smoking herbs for medical purposes; herbal extracts for medical purposes; 
herbal extracts for medicinal purposes; herbal beverages for medicinal use; herbal preparations for medical use; herbal 
teas for medicinal purposes; hempseed for pharmaceutical purposes; hempseed meal for pharmaceutical purposes; 
liniments; air deodorising preparations; hemp milk for pharmaceutical purposes; hemp oil for pharmaceutical purposes; 
medical preparations; medicated soap; medicated shampoos; medicinal sprays; medicinal tea; medicated food 
supplements; hempseed dietary supplements; hempseed oil dietary supplements; narcotics; nervines; nutraceutical 
preparations for therapeutic or medical purposes; medicinal oils; plant and herb extracts for medicinal use; 
pharmaceutical compositions; air deodorising preparations; reagents for medical use; medicated shampoos; syrups for 
pharmaceutical purposes; all of the aforementioned goods in particular based on cannabis and in particular for the 
treatment of pain, including chronic pain, neuropathic pain and fibromyalgia, mental diseases, including anxiety 
disorders, diseases of the nerves, depression, attention deficit/hyperactivity disorder (adhd), bipolar disorder and post 
traumatic stress disorder (ptsd), diseases of the central nervous system, including multiple sclerosis, spinal cord injury, 
epilepsy, alzheimer's disease and autism, neuromuscular diseases, degenerative diseases and other medical conditions 
responsive to cannabinoids, including glaucoma, cancer and insomnia as well as side effects, including nausea, vomiting, 
lack of appetite and weight loss.

4938



Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

 

Priority claimed from 24/08/2017; Application No. : UK00003252575 ;United Kingdom 

3995400    22/02/2018
[International Registration No. : 1431242]
Manchester United Football Club Limited

Sir Matt Busby Way Old Trafford, MANCHESTER M16 0RA United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; fragrances; toilet waters; after-shave 
lotions; eau de cologne; flower oils and scented waters; flower perfumes; antiperspirants; deodorants for personal use; 
deodorant soaps for body and feet; incense; aromatherapy preparations; massage oils and lotions; shower and bath 
preparations; bath oils; bath gels; bath powders; bath salts; bath foams; shower gels; non-medicated toilet preparations; 
toiletries; talcum powders; preparations for the care of the scalp and hair; shampoos; hair conditioners; cosmetic hair 
styling products; hair dyes and hair sprays; depilatory preparations; shaving preparations; beauty care products and 
preparations; body care products and preparations; skin care preparations; oils, creams, lotions, gels and powders for 
the skin; beauty masks; facial packs; make-up and make-up removing preparations; cosmetic kits; cosmetic dyes; 
cosmetic body paint; eyebrow cosmetics and preparations; lipsticks; nail polish and nail preparations; cosmetic pencils; 
cotton wool for cosmetic purposes; decorative transfers for cosmetic purposes; sun tanning and sun protection 
preparations; toothpaste; mouth washes; detergents; pot pourri; boot cream; boot polish; creams for leather; car cleaning
preparations; windscreen cleaning liquids.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment; fire-extinguishing apparatus; apparatus for receiving, recording and 
downloading sounds and images; digital communications apparatus and instruments; televisions; radios; electrical and 
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electronic apparatus for use in the reception of satellite, terrestrial or cable broadcasts; signal decoders; apparatus for 
processing digital video signals; audio and video recording and playing apparatus; tape recorders; cassette players; 
record players; juke boxes; CD players; CD-ROM players; DVD players; DVD recorders; digital audio players; MP3 players 
and MP3 readers; audio and/or video file recorders and/or players; headphones; earphones; magnetic tapes for recording 
and reproducing sound or vision; audio recordings; video recordings; audio and video recordings; recorded programmes 
for television and for radio; motion picture films; animated cartoons; photographic transparencies and photographic and 
cinematographic films prepared for exhibition purposes; compact discs, DVDs and other digital recording media; CD 
ROMs; cassettes; video cassettes; gramophone and phonographic records; downloadable audio and video recordings; 
downloadable ring tones, music, sound recordings, MP3s, graphics, games and video images; screen savers; 
downloadable electronic publications; publications in electronic format; electronic books and electronic book readers; 
remote control apparatus; cameras and video cameras; covers and cases for cameras and video cameras; covers and 
cases for photographic apparatus and instruments; video projectors, video screens; exposed camera film; digital photo 
frames; anti-dazzle shades, glasses and visors; binoculars; eye glasses, spectacles and sunglasses and cases, chains, 
cords and frames therefor; containers for contact lenses; optical goods; holograms; compasses and barometers; bells; 
computers; portable computers; covers and cases for portable computers; laptop computers, tablet computers and 
personal digital assistants and parts and accessories therefor; covers and cases for laptop computers, tablet computers 
and personal digital assistants; computer hardware and parts and fittings therefor; computer peripherals; mouse mats 
and wrist pads; computer mice; keyboard and screen covers; customised computer disks and CD-ROMs; computer 
software; computer programs; downloadable computer software; application software; application software for mobile 
communication devices; computer games programs; video games software; games for video game machines; pre-
recorded games on CD, software and any other recording media; electronic storage media; memory cards; customised 
storage boxes for electronic storage media, CDs, DVDs and disks; communications and telecommunications apparatus 
and equipment; telephones and telephone apparatus; mobile phones and smart phones and transmitters, receivers, 
covers, cases, straps, fascia, holders, chargers, speakers, headsets, hands-free-kits, software, sounds, graphics, data 
input devices and media storage therefor; telephone answering apparatus; smart cards; telephone cards; encrypted smart
cards; encoded smart cards; encrypted telephone cards; encoded telephone cards; encrypted cards; encoded cards; 
magnetic identity cards; time recording apparatus; decorative magnets; batteries; battery chargers; magnifying glasses; 
measures and measuring instruments; mechanical signs; illuminated signs; neon signs; electrical sockets; plugs and 
switches; ticket dispensers; vehicle breakdown warning apparatus; articles of protective clothing, footwear and headgear;
protective helmets; sports helmets; mouth protectors including gum shields; parts and fittings for all of the aforesaid 
goods.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes; articles for cleaning purposes; 
glassware, porcelain, pottery and earthenware not included in other classes; domestic utensils; domestic containers; 
chinaware; comb cases; drinking glasses; mugs; wine glasses; glass tumblers; brooms; money boxes; toothbrushes and 
toothbrush holders; articles for cleaning purposes; baskets; beer mugs; heated insulated containers for beverages; bins; 
bottle openers; ironing boards; bottles; drinking bottles; plastic sports bottles; bottle covers and coolers; bread and 
cutting boards; trays; boxes, plaques, ornaments, statues, statuettes, figurines, works of art, trophies and model stadia of 
porcelain, terracotta, glass, china or earthenware; dishes; fitted vanity cases; soap boxes and holders; spice sets; 
squeezers; glass stoppers; drinking straws; strainers; fitted picnic baskets; picnic ware; pie servers; non-metal watering 
cans; piggy banks; polishing materials; pots; powder compacts and puffs; rolling pins; scoops and siphons; drinking 
vessels and flasks; vacuum flasks; dustbins; cocktail shakers; napkin holders and napkin rings; paper plates; toothpick 
holders and toothpicks; tankards; goblets; tea caddies and tea services; tea pots; egg cups; storage jars; spice jars; 
enamelled glass; flower pots; gloves for household purposes; ice buckets and ice cube moulds; jugs and kettles; menu 
card holders; name card holders; shaving brushes; shaving brush stands and holders; shoe horns; shoe brushes and 
shoe trees; vases; candy boxes; ceramics for household purposes; chamois leather for cleaning; coasters; coffee 
services and coffee pots; cooking pots and utensils; corkscrews; non-electric coolers for food and drinks; crockery; 
plates; commemorative plates; saucers; dishes; bowls; cups; decanters; sign boards; perfume bottles; perfume sprayers 
and burners; salad bowls; salt cellars and shakers; cookware; tableware; table utensils; toilet utensils; decorative objects 
made of glass, ceramic, china, earthenware or porcelain; buckets; mugs and tankards of pewterware; butter dishes and 
covers; button hooks; candlesticks and candle extinguishers; cages for household pets; cookery moulds; storage boxes 
for household use.

Cl.35;Advertising; business management; business administration; office functions; advertising via the Internet; 
provision of advertising space; provision of space on web sites for advertising goods and services; organisation, 
arrangement and conducting of exhibitions and events for commercial or advertising purposes; organisation of private 
draws for promotional and advertising purposes; operation and supervision of discount membership schemes or 
programmes; promotional activities relating to loyalty award schemes, incentive award schemes and frequent buyer 
programmes; organisation, operation and supervision of incentive and loyalty schemes and frequent buyer programmes; 
data processing; provision of business information; business management of footballers; retail services relating to 
bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and abrasive preparations, 
soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, fragrances, toilet waters, after-shave lotions, eau de 
cologne, flower oils and scented waters, flower perfumes, antiperspirants, deodorants for personal use, deodorant soaps 
for body and feet, incense, aromatherapy preparations, massage oils and lotions, shower and bath preparations, bath oils,
bath gels, bath powders, bath salts, bath foams, shower gels, non-medicated toilet preparations, toiletries, talcum 
powders, preparations for the care of the scalp and hair, shampoos, hair conditioners, hair styling products, hair dyes and
hair sprays, depilatory preparations, shaving preparations, beauty care products and preparations, body care products 
and preparations, skin care preparations, oils, creams, lotions, gels and powders for the skin, beauty masks, facial packs, 
make-up and make-up removing preparations, cosmetic kits, cosmetic dyes, cosmetic body paint, eyebrow cosmetics and 
preparations, lipsticks, nail polish and nail preparations, cosmetic pencils, cotton wool for cosmetic purposes, decorative 
transfers for cosmetic purposes, sun tanning and sun protection preparations, toothpaste, mouth washes, detergents, pot 
pourri, boot cream, boot polish, creams for leather, car cleaning preparations, windscreen cleaning liquids, industrial oils 
and greases, lubricants, dust absorbing, wetting and binding compositions, fuels (including motor spirit) and illuminants, 
candles and wicks for lighting, pharmaceutical and veterinary preparations, sanitary preparations for medical purposes, 
dietetic substances adapted for medical use, food for babies, plasters, materials for dressings, material for stopping 
teeth, dental wax, disinfectants, preparations for destroying vermin, fungicides, herbicides, vitamins, food supplements, 
metal building materials, transportable buildings of metal, materials of metal for railway tracks, non-electric cables and 
wires of common metal, ironmongery, small items of metal hardware, pipes and tubes of metal, safes, ores, badges, 
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vehicle badges, signs, plaques, number plates, ornaments, figurines, statues and statuettes, money boxes, trophies, 
bronzes, keys, key blanks, key rings and key chains, locks, machine tools, motors and engines, machine coupling and 
transmission components, agricultural implements, incubators for eggs, hand tools and implements, cutlery, side arms, 
razors, razor blades, shavers, shaving cases, manicure and pedicure implements and sets, scissors, penknives, scientific, 
nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-
saving and teaching apparatus and instruments, apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity, apparatus for recording, transmission or reproduction of sound or 
images, magnetic data carriers, recording discs, mechanisms for coin-operated apparatus, cash registers, calculating 
machines, data processing equipment, fire-extinguishing apparatus, apparatus for receiving, recording and downloading 
sounds and images, digital communications apparatus and instruments, televisions, radios, electrical and electronic 
apparatus for use in the reception of satellite, terrestrial or cable broadcasts, signal decoders, apparatus for processing 
digital video signals, audio and video recording and playing apparatus, tape recorders, cassette players, record players, 
juke boxes, CD players, CD-ROM players, DVD players, DVD recorders, digital audio players, MP3 players and MP3 
readers, audio and/or video file recorders and/or players, headphones, earphones, magnetic tapes for recording and 
reproducing sound or vision, audio recordings, video recordings, audio and video recordings, recorded programmes for 
television and for radio, motion picture films, animated cartoons, photographic transparencies and photographic and 
cinematographic films prepared for exhibition purposes, compact discs, DVDs and other digital recording media, CD 
ROMs, cassettes, video cassettes, gramophone and phonographic records, downloadable and streamable audio and 
video recordings, downloadable and streamable ring tones, music, sound recordings, MP3s, graphics, games and video 
images, screen savers, downloadable electronic publications, publications in electronic format, electronic books and 
electronic book readers, remote control apparatus, cameras and video cameras, covers and cases for cameras and video 
cameras, covers and cases for photographic apparatus and instruments, video projectors, video screens, exposed 
camera film, digital photo frames, anti-dazzle shades, glasses and visors, binoculars, eye glasses, spectacles and 
sunglasses and cases, chains, cords and frames therefor, containers for contact lenses, optical goods, holograms, 
compasses and barometers, bells, computers, portable computers, covers and cases for portable computers, laptop 
computers, tablet computers and personal digital assistants and parts and accessories therefor, covers and cases for 
laptop computers, tablet computers and personal digital assistants, computer hardware and parts and fittings therefor, 
computer peripherals, mouse mats and wrist pads, computer mice, keyboard and screen covers, customised computer 
disks and CD-ROMs, computer software, computer programs, downloadable computer software, application software, 
application software for mobile communication devices, computer games programs, video games software, games for 
video game machines, pre-recorded games on CD, software and any other recording media, electronic storage media, 
memory cards, customised storage boxes for electronic storage media, CDs, DVDs and disks, communications and 
telecommunications apparatus and equipment, telephones and telephone apparatus, mobile phones and smart phones 
and transmitters, receivers, covers, cases, straps, fascia, holders, chargers, speakers, headsets, hands-free-kits, 
software, sounds, graphics, data input devices and media storage therefor, telephone answering apparatus, smart cards, 
telephone cards, encrypted smart cards, encoded smart cards, encrypted telephone cards, encoded telephone cards, 
encrypted cards, encoded cards, magnetic identity cards, time recording apparatus, decorative magnets, batteries, 
battery chargers, magnifying glasses, measures and measuring instruments, mechanical signs, illuminated signs, neon 
signs, sockets, plugs and switches, ticket dispensers, vehicle breakdown warning apparatus, articles of protective 
clothing, footwear and headgear, protective helmets, sports helmets, mouth protectors including gum shields, surgical, 
medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth, orthopaedic articles, suture 
materials, apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes, apparatus and equipment for cooling, sterilizing, air-conditioning, air freshening, air purifying, water 
purifying, electric toasters and casseroles, lights, electric Christmas tree lights, light fittings, luminaires, lamps, 
lampshades, lampshade holders, light diffusers, electric torches, pocket torches, torches for lighting, electric kettles, 
electric coffee-making machines, electric tea making machines, coffee roasting machines, cookers, electric pressure 
cookers, roasting apparatus, deep fryers, electric fryers, toasters, grills, ovens, microwave ovens, kitchen ranges, 
hairdryers, electric clothes dryers, refrigerators, freezers, electric cool boxes, ice machines, bathroom fixture and/or 
installations, bathroom ware, sanitary fixtures and/or installations, sanitaryware, laundry dryers, tumble dryers, 
dehumidifiers, demisters, drinking fountains, drinking water filters, vehicles, apparatus for locomotion by land, air or 
water, parts and fittings for vehicles, land vehicles and motor land vehicles and parts, components and fittings therefor, 
bicycles, cycles, tricycles and velocipedes and parts, components and fittings therefor, alarms for vehicles, bells for 
bicycles, bells for cycles, bells for tricycles, bells for velocipedes, carriers for bicycles, carriers for cycles, carriers for 
luggage, carriers for sailboards, carriers for surfboards, carriers for skis, carriers for tricycles, carriers for velocipedes, 
buggies, canoes, golf bag trolleys, golf carts, oars, paddles, parachutes, parachuting apparatus, perambulators, 
pushchairs, strollers, pumps for inflating tyres, roof bars, boxes, cases, linings, racks, all for vehicles, seat covers and/or 
shaped covers for vehicle, sledges, tyres, upholstery for vehicles, visors (strips) for vehicle screens, wheelbarrows, 
wheelchairs, wheeled carriers, precious metals and their alloys, jewellery, precious stones, horological and chronometric 
instruments, watches and clocks, watch straps, costume jewellery, earrings, keys and key rings, key blanks and key 
chains, trinkets and fobs, pins and pendants, jewellery charms, cases and boxes, buckles, busts and statues, candle 
sticks and candle extinguishers, cigar and cigarette holders, flasks and goblets, hat and shoe ornaments, matchboxes 
and match holders, works of art of metal, stone, paper or cardboard, napkin holders and napkin rings, tankards, urns and 
vases, nutcrackers, salt cellars and salt shakers, tie pins and clips, cuff links, coins and copper tokens, costume 
jewellery, silver ornaments, medals, watch straps, musical instruments, paper, cardboard, printed matter, bookbinding 
material, photographs, stationery, adhesives for stationery or household purposes, artists' materials, paint brushes, 
typewriters and office requisites, instructional and teaching material, plastic materials for packaging, printers' type, 
printing blocks, newspapers, magazines, periodical publications, books, programme binders, manuals, writing or drawing 
books and pads, playing cards, cards, birthday cards, greeting cards, postcards, tickets, timetables, note pads and note 
books, photo engravings, albums, photograph albums, address books, cheque book holders, almanacs, holders, cases 
and boxes for pens, blotters and jotters, pens and pencils, pencil and pen holders, wooden pen sets, erasers and erasing 
products, pencil sharpeners, rulers, booklets, book markers and book ends, posters, letter trays, calendars, paper 
weights and paper clips, gift bags and bags for packaging, gift wrap, gift tags and packaging paper, envelopes, folders, 
labels, seals, blackboards and scrap books, height charts and charts, carrier bags and garbage bags, prints and pictures, 
ink and ink wells, paper knives, poster magazines, signs and advertisement boards, tapes and dispensers diaries, hat 
boxes, pads of paper, stickers and stencils, beer mats, coasters, catalogues, decalcomanias, confetti, transfers and 
diagrams, drawing instruments and materials, paint boxes and brushes, patterns and embroidery design, engravings and 
etchings, paper towels and handkerchiefs, flags, toilet paper, maps, place mats, graphic prints, representations and 
reproductions, lithographs and lithographic works of art, portraits, table cloths and napkins, prints, poster magazines, 
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leather and imitations of leather, animal skins, hides, trunks and travelling bags, umbrellas, parasols and walking sticks, 
whips, harness and saddlery, suitcases, school bags and satchels, back packs and beach bags, umbrella covers, duffel 
bags, boot bags, holdalls, wallets, bags, cases, key cases, purses, boxes, pouches, credit card holders, cheque book 
holders, walking canes, attaché cases and brief cases, bands and straps of leather, leather shoe and boot linings, collars 
and covers for animals, leather trimmings, laces, leads and leashes, furniture, mirrors, picture frames, key rings, locks, 
plaques, mirrors, headboards being furniture, works of art of wood, wax, plaster or plastic, sleeping bags for camping, 
baskets, bins, display stands and boards, sign boards, placards, decorative wall plaques, bottle caps and casings, bottle 
racks, corks for bottles, containers, casks, chests, cases and boxes, busts, chairs, tables, closures for containers, clothes 
hooks, pegs and pins, coat hangers, hat and coat stands, cots and cradles, playpens, cupboards, curtain tie backs, 
pillows and cushions, sofas and settees, deck chairs, decorations for foodstuffs, divans, dog kennels, mobiles, stools, 
trays, drinking straws, statues and figurines, fire screens, knife handles, house numbers, jewellery cases and caskets, key
boards for hanging keys, magazine racks, name plates and number plates, plugs and stoppers, wickerwork, statuettes, 
model stadia, household or kitchen utensils and containers, combs and sponges, brushes, articles for cleaning purposes, 
glassware, porcelain, pottery and earthenware, domestic utensils, domestic containers, chinaware, comb cases, drinking 
glasses, mugs, wine glasses, glass tumblers, brooms, money boxes, toothbrushes and toothbrush holders, articles for 
cleaning purposes, baskets, beer mugs, heated insulated containers for beverages, bins, bottle openers, ironing boards, 
bottles, drinking bottles, plastic sports bottles, bottle covers and coolers, bread and cutting boards, trays, boxes, 
plaques, ornaments, statues, statuettes, figurines, works of art, trophies and model stadia of porcelain, terracotta, glass, 
china or earthenware, dishes, vanity cases, soap boxes and holders, spice sets, squeezers, glass stoppers, drinking 
straws, strainers, picnic baskets, picnic ware, pie servers, non-metal watering cans, piggy banks, polishing materials, 
pots, powder compacts and puffs, rolling pins, scoops and siphons, drinking vessels and flasks, vacuum flasks, dustbins,
cocktail shakers, napkin holders and napkin rings, paper plates, toothpick holders and toothpicks, tankards, goblets, tea 
caddies and tea services, tea pots, egg cups, storage jars, spice jars, enamelled glass, flower pots, gloves for household 
purposes, ice buckets and ice cube moulds, jugs and kettles, menu card holders, name card holders, shaving brushes, 
shaving brush stands and holders, shoe horns, shoe brushes and shoe trees, vases, candy boxes, ceramics for 
household purposes, chamois leather for cleaning, coasters, coffee services and coffee pots, cooking pots and utensils, 
corkscrews, non-electric coolers for food and drinks, crockery, plates, commemorative plates, saucers, dishes, bowls, 
cups, decanters, sign boards, perfume bottles, perfume sprayers and burners, salad bowls, salt cellars and shakers, 
tableware, table utensils, toilet utensils, decorative objects made of glass, ceramic, china, earthenware or porcelain, 
buckets, boxes, plaques, ornaments, statues, statuettes, figurines, trophies, model stadia, works of art, mugs and 
tankards of pewterware, butter dishes and covers, button hooks, candlesticks and candle extinguishers, cages for 
household pets, cookery moulds, storage boxes for household use, ropes, string, nets, tents, awnings, tarpaulins, sails, 
sacks and bags, padding and stuffing materials, raw fibrous textile materials, bags for the storage of tents, bivouac bags, 
canvas structures, clothes lines, cords made of plastics materials and/or textile, covers for ponds, covers for swimming 
pools, eiderdown, fabric in the form of a canopy cover, fabric roofed structures, feathers for bedding and/or stuffing 
upholstery, fillings for duvets, pillows, quilts, upholstered pillows, flexible sack-like containers, fly sheets, garden nets, 
groundsheets, hammocks, marquees, nets for leaves, nets for protective use in gardening, nets for shading, nets for 
windbreak purposes, netting made from acrylic, outdoor sun screens made of textile, padding made of non-woven fabrics,
padding materials made of fibrous material, retractable covers, rope ladders, ropes, ropes for mountaineering, ropes for 
tents, screens for protection against the wind, shelters made from canvas, plastic or nylon, emergency and standby 
shelters, twine, vehicle covers, wadding materials, washing lines, waterproof coverings for camping, yarns and threads, 
for textile use, textiles and household textile goods, bed and table covers, curtains, towels, flannels, banners, flags, 
pennants, beach towels, valances, sheets, duvet covers, bath and bed linen, table and household linen, bed blankets, 
cloths and covers, bed spreads, bunting, coasters, covers for furniture, eiderdowns, handkerchiefs, labels, mats, mattress 
covers, fabrics, pillow cases and pillow shams, covers for cushions, quilts, rugs, runners, napkins and serviettes, 
sleeping bags, table cloths, textile wall hangings, clothing, footwear, headgear, articles of outer clothing, articles of sports
clothing, leisurewear, articles of underclothing, lingerie, hosiery, footwear being articles of clothing, boots, shoes, fittings 
of metal for boots and shoes, underwear, coats, overalls, collar protectors and collars, ear muffs, football boots and 
shoes, studs for football boots and shoes, shirts, shorts, T-shirts, socks, sweaters, replica football kits, football shirts, 
football shorts, football socks, caps, hats, scarves, jackets, dressing gowns, pyjamas, sandals, slippers, boxer shorts, 
beach clothes and shoes, baby boots, bibs, romper suits, baby pants and sleep suits, dungarees, braces, belts, berets, 
wrist bands, track suits, ties, cravats, aprons, bathrobes, bathing caps and suits, bathing trunks, galoshes, garters, 
gloves and mittens, headbands, jerseys, jumpers and knitwear, leggings, clothes linings, parkas, shawls, Singlets, skirts, 
uniforms, vests, visors, waistcoats, waterproof clothing, lace and embroidery, ribbons and braid, buttons, hooks and 
eyes, pins and needles, artificial flowers, badges, rosettes, patches, hairbands and slides, belt clasps, sewing baskets, 
clothing fasteners and shoe fasteners, needle and pin cushions, hairgrips, hair and shoe ornaments, sewing thimbles, hat 
ornaments, shoe laces, numerals or letters for marking linen, hairnets, brooches and buckles, edging for clothing, 
competitor numbers, cords, expanding bands for holding sleeves, fancy goods, frills and fringes, reins for guiding 
children, tassels, lanyards for wear, mini football kits, mini shorts, mini shirts, mini jerseys, carpets, rugs, mats and 
matting, linoleum and other materials for covering existing floors, non-textile wall hangings wallpaper, games and 
playthings, gymnastic and sporting articles, decorations for Christmas trees, toys, party novelty hats, shin guards, gloves 
for games, balloons, balls, playing balls, footballs, teddy bears, playing cards, Christmas crackers, synthetic Christmas 
trees and stands, cups for dice, darts, dice, dolls and dolls' clothes, dolls' beds, dolls' houses and rooms, tables for 
indoor football, golf bags and gloves, jokes and novelties, spinning tops, kites, knee guards and protective padding, 
marbles, marionettes and puppets, skis, slides, surfboards, skateboards, snowboards, skittles, sleighs, masks, mobiles, 
rattles, roller skates, in-line skates, bodybuilding apparatus, exercise apparatus, meat, fish, poultry and game, meat 
extracts, preserved, frozen, dried and cooked fruits and vegetables, jellies, jams, compotes, eggs, milk and milk products, 
edible oils and fats, prepared meals, meat products, fruit sauces, products made from bacon, preserved beans, dairy 
products, cocoa butter and peanut butter, fruit and vegetable chips and crisps, croquettes, crystallised fruits, preserved 
fruits, edible bird's nests, fish and fish products, frosted and frozen fruits, fruit jellies and fruit peel and fruit products, 
game and game products, preserved and conserved jams and marmalades, jellies for food, margarine, processed 
peanuts, piccalilli and pickles, poultry and poultry products, raisins, fruit salads, sausages, tomato puree, vegetable 
juices and soups and preparations, coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, flour and preparations 
made from cereals, bread, pastry and confectionery, ices, honey, treacle, yeast baking-powder, salt mustard, vinegar, 
sauces (condiments), spices, ice, chicory, all spices, barley and bean products, chocolate, cocoa-based and flavoured 
beverages, biscuits, bread buns and cakes, edible candy, chewing gum, Christmas tree confectionery, cocoa and coffee 
products, condiments, popcorn, breakfast cereals, ice cream and ice cream products, custard, cake decorations and 
edible ices, fondants, frozen yoghurt, gingerbread, golden syrup, honey and honey products, ketchup, liquorice and 
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lozenges, macaroni and macaroons, mayonnaise, pies, muesli and mustard, pancakes and pasta, pastries and pastry, 
pizzas, puddings, ravioli, relish, vermicelli and rice, bread, rusks and sandwiches, tomato sauce and other fruit and 
vegetable sauces, semolina, sherbets and sorbets, spaghetti, sugar products, tarts, waffles, grains, live animals, fresh 
fruits and vegetables, seeds, natural plants and flowers, foodstuffs for animals, malt beers, mineral and aerated waters 
and other non-alcoholic drinks, fruit drinks and fruit juices, syrups and other preparations for making beverages, 
alcoholic beverages, spirits, wines, fortified wines, alcopops, brandy, champagne, cider, cognac, digestifs, gin, liqueurs, 
perry, port, rum, sherry, tequila, vermouth, vodka, aperitifs, cocktails, mixtures of wine and fruit flavourings, punch, 
lighters, matches; information, advisory and consultancy services in relation to all of the aforesaid.
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Priority claimed from 15/11/2017; Application No. : 4404512 ;France 

3995403    13/03/2018
[International Registration No. : 1431329]
International Business Machines Corporation

New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, compact discs (audio-video), optical 
disks, couplers (IT), floppy disks, magnetic data media; computer hardware, namely, video screens, scanners, computer 
printers, interfaces (IT), readers (IT), software (recorded programs), microprocessors, modems, monitors (hardware), 
computers, computer memories, computer peripherals, recorded computer programs and software; computer adapters; 
computer components; data processing equipment; computer equipment for information management and for data 
management; semi-conductors; electronic data media that can be processed by machine; magnetic disks; hard disk 
drives; tape recorders; calculating machines; cash registers; facsimile machines; video game software; video recorders; 
videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; computer accessories, 
namely, computer communication servers; carrying cases for computers; interface cards for computers; computer cables 
and computer cable parts; fax modem cards for computers; computer accessories, namely, screen filters, computer 
mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, 
computer control joysticks, computer mice; electronic publications, namely books, magazines and manuals containing 
information on computer technology; integrated circuit cards and smart cards, integrated circuit adapters and smart card 
adapters; readers for integrated circuit cards and smart cards; microcomputers; electric power supply apparatus; 
projectors (projection apparatus); remote controllers for computers; inverters, surge protectors and uninterruptible power 
supply devices; point-of-sale terminals; operating system software; software for accessing a global computer network; 
database management software; document management software; software for locating, recovering and receiving text, 
electronic documents, graphic illustrations and audiovisual information on company-scale internal computer networks 
and on local, wide-area and global computer networks; software for developing and software for designing websites and 
user manuals, in electronic format, sold as a set; documentation and instruction manuals recorded on electronic data 
media that can be operated by machine and relating to computers or computer programs.

Cl.35;Advertising; sales promotion services (for third parties); business management and consultancy; business 
information; distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; 
accounting; document reproduction; systematization of data in a central file; organization of exhibitions for commercial 
or advertising purposes.

Cl.42;Computer programming; design and development of computers for cognitive computing; computer research, 
development, programming and consulting for information management; programming of software for database 
management; cloud computing; software design, updating and maintenance; design of computer software and hardware 
for third parties, and technical support services, namely troubleshooting of computer hardware and software problems 
provided by computer experts, IT services, namely design, creation and maintenance of websites for third parties; 
analysis of computer systems, integration of computer networks and databases, computer programming for third parties, 
all relating to commercial interactions on global computer networks; technical support services, namely troubleshooting 
of computer program and hardware problems provided by computer experts; design of computer and software 
interconnection systems, namely: electronic interconnection of computers and software; testing of computer programs 
(software) and hardware (quality control and technical control); technical project studies in the field of computer hardware
and software; computer consulting in connection with computer hardware, namely consulting in computer research and 
development; computer system analysis; computer advice and assistance concerning Internet use; rental of computers 
and software; scientific and industrial research, namely research and development of new products, biological research, 
bacteriological research, chemical research, cosmetology research, mechanical research, geological research, technical 
research, pharmaceutical research, scientific research for medical purposes.
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Priority claimed from 07/05/2018; Application No. : 017895965 ;European Union 

3995404    19/07/2018
[International Registration No. : 1431192]
Mitsubishi Hitachi Power Systems Europe GmbH

Schifferstraße 80 47059 Duisburg Germany

Proposed to be Used
IR DIVISION
Cl.4;Combustible agglomerated fuels; pellets of compressed fiber manufactured from a plant crop to be used as fuel; 
biomass fuel; combustible briquettes; household fuel briquettes; fuel; hydrocarbon fuels; combustible substances for 
use in heating apparatus; fuels for heating purposes; fuels and illuminants; fuel pellets; coal briquettes; manufactured 
solid fuels; wood for use as fuel; wood briquettes; wood heating pellets [fuel]; wood chips for use as fuel; peat briquettes 
[fuel].

Cl.7;Waste crushing machines; waste converters [machines]; recycling machines; briquetting machines; steam boilers 
for steam generating [parts of machines]; food waste disposal machines; machines for comminuting; machines for 
shredding horticultural waste; liquid waste removal machines; mills and crushing machines; spiral de-watering units 
[machines]; wear segments for crushers; scrap recovery apparatus [machines]; shredders [machines] for waste; crushing 
machines for industrial purposes; comminutors for solid materials; crushing machines; recycling crushing units 
[machines]; size reduction machines for wood; shredders [machines] for industrial use; feeding units for size reduction 
machines.

Cl.11;Wastewater treatment installations; waste water treatment tanks; wastewater treatment tanks for industrial 
purposes; sewage treatment [purification] installations; purification installations for sewage; sewage disposal plants; 
sewage purification apparatus; wastewater purification units; apparatus for vapour producing installations; steam 
generating apparatus; sterilization autoclaves; autoclaves (not for medical use); biological reactors for clarifying 
industrial effluents; bioreactors for use in the treatment of waste; bioreactors for use in the treatment of wastewater; 
burners for boilers; steam generating installations; steam generators; steam heating apparatus; steam boilers, other than 
parts of machines; steam accumulators; steam driers; electric dehydrators; heating apparatus for solid, liquid or gaseous 
fuels; heating apparatus for use in the treatment of waste material; heating boilers; boilers, other than parts of machines; 
industrial waste water purification plants; wastewater treatment installations for industrial use; industrial drying 
installations; purification installations for waste material; apparatus for drying; thermal treatment furnaces; reactors being
industrial chemical installations; reactors for gas-solids reactions; reactor vessels; settler apparatus for waste; settler 
apparatus for sewage; drying apparatus and installations; water purification, desalination and conditioning installations.

Cl.37;Construction of drainage systems; installation of boilers; installation of storage facilities; installation of drying 
apparatus; installation, repair and maintenance of steam condensers; maintenance and repair of solid fuel boilers; boiler 
cleaning and repair; repair or maintenance of boilers; repair or maintenance of waste crushing machines and apparatus; 
repair of biogas plants and machines; boiler repair services; repair of machines for treating organic waste; repair of 
drying apparatus; routine servicing of drying apparatus; maintenance and repair of storage installations.

Cl.42;Consultancy relating to biotechnology; biochemistry services; biochemistry research services; biochemical 
engineering services; biotechnological research relating to industry; research relating to biotechnology; design services 
relating to process systems for the biotechnology industry; design services relating to plant for the biotechnology 
industry; design of storage systems; writing of computer programs for biotechnological applications; research and 
development in the field of biotechnology; environmental monitoring of waste storage areas; environmental monitoring of 
waste treatment areas.
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3995414    28/08/2018
[International Registration No. : 1431841]
ROI Institute, Inc.

350 Crossbrook Drive Chelsea AL 35043 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consulting services in the field of measurement and evaluation of business programs and projects.

Cl.41;Educational services, namely, conducting classes, seminars, conferences, and workshops in the field of 
measurement and evaluation of business programs and projects and distribution of training material in connection 
therewith.
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Priority claimed from 10/10/2017; Application No. : T/OM/17/03468 ;Tonga 

3995420    10/04/2018
[International Registration No. : 1431833]
Maxar Technologies Holdings Inc.

One Market Plaza, Suite 4025 Spear Tower San Francisco CA 94105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; satellites; telecommunications hardware; satellite and telecommunications systems 
comprised of transponders, satellite transmitters, satellite receivers, electrical and electronic relays, switching stations, 
and electrical and electronic controllers; antennas; satellite payload systems composed of repeaters, transponders, 
microwave receivers, RF multiplexers and switches, waveguide, power amplifiers, channel processing and switching, 
antennas, reflectors, diplexers, triplexers, feeds and feed networks, support structure and pointing mechanisms, 
harnesses and cables, modulators, demodulators, frequency converters and generators, interface units, processors, 
thermal control subsystem, couplers, and filters; laboratory robots, teaching robots, humanoid robots with artificial 
intelligence, and security surveillance robots; robotic systems comprised of robots, robot arms, and software to operate 
robot and robot arms; satellite telemetry tracking and control systems; computer software; electronic warfare systems; 
radar, radar apparatus and radar systems.

Cl.12;Spacecraft; vehicles, namely, airborne platforms for servicing satellites and spacecraft and components thereof; 
unmanned aerial vehicles.

Cl.35;Online retail store services featuring imagery of the earth; subscription service to imagery of the earth taken by 
aircraft and satellites; business-to-business electronic retail and wholesale image provider services, namely, providing a 
service that allows customers to purchase geographic and earth images captured by aircraft and satellite.

Cl.37;Installation and maintenance of satellite ground systems and computer hardware for satellite ground systems.

Cl.38;Satellite transmission services; tracking, telemetry and control of communication satellites for others; 
telecommunications services; electronic delivery of data, images, photographs and maps; providing access to databases 
related to maps.

Cl.39;Spacecraft and payload deployment and transportation services; transportation services, namely, transport of 
goods by spacecraft; hosted satellite transport of equipment into space.

Cl.40;Materials design, testing, processing, and treatment services.

Cl.41;Digital publishing services; photography services.

Cl.42;Engineering, design, and development of satellites, satellite systems and satellite components, robots, and 
robotic systems and robot components; design and development of computer and telecommunications hardware; 
computer hardware and software consulting services; design, development, implementation, updating and maintenance 
of computer software and databases; data information storage services; space-based earth monitoring and photography 
services; interpretation of digital aerial and satellite images of the earth; photogrammetry services; geospatial services, 
namely, making maps and scale drawings from aerial and satellite photographs; computer modeling services, namely, 
evaluating algorithms for object detection from remotely sensed imagery of earth; software as a service (SAAS) services; 
providing temporary use of online non-downloadable software; software as a service (SAAS) services featuring software 
for receiving, collecting, displaying, processing, and analyzing data from satellites and space-based robotic systems; 
software as a service (SAAS) services featuring software in the field of digital imagery for use in connection with the 
collection, manipulation, processing, electronic formatting and distribution of aerial, geographic, and satellite imagery; 
software as a service (SAAS) services featuring software in the field of geospatial information and data, geocoding 
information, geographic information systems, satellite imagery, photogrammetry, mapping, location intelligence and 
location monitoring, namely, software for accessing, downloading, analyzing, searching, organizing, sharing, distributing, 
updating, purchasing, integrating, and monitoring imagery, geospatial information, geospatial content, and location-
specific information; providing an online computer database in the field of geospatial imagery for producing satellite 
imagery, namely, a historical archive of high resolution satellite imagery of a geographic location for comparison with 
satellite images of the same location following a natural disaster, man-made disaster, political uprising or other event of 
high interest to provide historical context plus follow up with imagery of the geography; providing a website featuring a 
database containing remotely sensed earth imagery; providing a website featuring technology that allows access and 
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manipulation of software tools for searching, filtering, annotating, bookmarking, alerting, and monitoring geospatial 
imagery; providing a website featuring on-line software tools for image editing and manipulation; providing information 
services related to a database of images and geographic measurements of the earth; providing information services in the
nature of satellite imagery and geographic information by the collection, manipulation, interpretation, electronic 
formatting and distribution of data obtained via satellite; providing information services in the fields of location 
intelligence and geospatial intelligence; research and development and consultation related thereto in the fields of 
geospatial information and data, geo-coding information, geographic information systems, location intelligence, location-
specific information, and location monitoring; analysis services for others, namely, analysis and integration of 
information and data in the fields of geospatial information, human terrain information, socio-cultural information, 
behavioral information, and human factors information, and consultation related thereto; computer services in the nature 
of electronic imaging of aerial, geographic, and satellite images; computer services, namely, providing a web-based 
system and online portal for customers to conduct geographic information analysis; management of an online community 
of registered users, namely, hosting and maintaining a website for an online community of registered users where users 
utilize the website to analyze and provide information regarding satellite images of the earth; creating an online 
community of registered users for providing incentives for users to participate in the online community in order to utilize 
the website to analyze and provide information regarding satellite images of the earth; scientific advice and consultancy 
in the field of defense and military capability, national security, aerospace, cyber security, avionics, warfare and weapons, 
and surveillance systems related to the foregoing; military technical research and development of technology for others 
in the field of warfare; military science services and consultation, namely, consultation in the field of warfare and combat 
systems, vulnerabilities and protection of infrastructure and communications; environmental testing services.
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Priority claimed from 13/03/2018; Application No. : 017874349 ;European Union 

3995421    13/09/2018
[International Registration No. : 1431037]
Namefactory OÜ

F. J. Wiedemanni tn 1-3 EE-10126 Tallinn Estonia

Proposed to be Used
IR DIVISION
Cl.9;Magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; downloadable 
sound and video recordings.

Cl.41;Education; providing of training; entertainment, including providing streamed or downloadable music and audio.
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Priority claimed from 15/03/2018; Application No. : 87835686 ;United States of America 

3995422    11/09/2018
[International Registration No. : 1431669]
Joyn Bio LLC

c/o Ginkgo Bioworks, Inc. 27 Drydock Ave. Boston MA 02210 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Microbes for use in agriculture, horticulture and forestry practices; microbes for use in home and garden; bio-
stimulants, namely, plant growth nutrients.

Cl.5;Herbicides; pesticides; fungicides; herbicides, pesticides and fungicides for agricultural, horticultural and forestry 
use; seed treatment products used in agriculture, horticultural and forestry, namely, fungicides, herbicides, insecticides, 
and pesticides; microbe treatment products used in agriculture, horticultural and forestry, namely, fungicides, herbicides, 
insecticides, and pesticides.

Cl.42;Research and development of microbes to improve agricultural, horticultural and forestry practices.
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Priority claimed from 10/01/2018; Application No. : 4418560 ;France 

3995446    19/06/2018
[International Registration No. : 1431394]
MUTUELLE GENERALE EDUCATION NATIONALE

3 SQUARE MAX HYMANS F-75015 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Recorded content, namely recorded software and application software, downloadable electronic publications.

Cl.16;Printing products (printed matter); instructional or teaching material (except apparatus); books; newspapers; 
prospectuses; pamphlets; magazines; periodicals.

Cl.38;Telecommunications; information on telecommunications; communications by computer terminals; 
communications by fiber-optic networks; provision of on-line forums; provision of access to databases; electronic 
bulletin board services (telecommunication services); press agencies; news (information) agencies; teleconferencing 
services; videoconferencing services; electronic messaging services.

Cl.41;Education; training; entertainment; sporting and cultural activities; entertainment information; information 
relating to education; publication of books; publication of texts other than advertising texts; publication of journals, 
newspapers, magazines and booklets; book lending; electronic publication of books and journals online; electronic 
desktop publishing.

Cl.42;Design, development, installation and updating of computer programs and software; outsourced services relating 
to information technology; consultancy, advisory and information services in relation to information technology; testing, 
quality control and authentication of software; software rental; digitization of documents.

4951



Trade Marks Journal No: 1876 ,   19/11/2018           Class 99 
 

Priority claimed from 23/07/2017; Application No. : 00003245572 ;United Kingdom 

3995450    23/01/2018
[International Registration No. : 1431429]
Torus Pak Research and Development S.À.R.L

1, Zone Industrielle Bombicht L-6947 Niederanven Luxembourg

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat products; cooked meats; sausages; burgers; kebabs; fish products; seafoods; 
edible shellfish and shellfish products; poultry products; game products; fruit products; preserved, frozen, dried and 
cooked fruits and vegetables; vegetable products; potato-based snack food products; potato chips; potato crisps; edible 
nuts; prepared meals consisting primarily of meat, fish, poultry or vegetables; instant meals consisting primarily of meat, 
fish, poultry or vegetables; soups and preparations for making soups; jellies, jams, compotes; eggs; milk and milk 
products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastries and confectionery; edible ices; sugar, honey, treacle; condiments; spices; ice; ready made meals consisting 
primarily of pasta or rice; ready made meals, consisting primarily of pasta or rice, served in packaging; snack foods made 
of cereal, wheat and potato flour.

Cl.43;Provision of food and drink; catering services; restaurant services; self-service restaurants; banqueting services; 
bar, public house, snack bar, wine bar, sandwich bar, cafeteria, canteen and cafe services; take away services; personal 
chef services; contract food services; serving of food and beverages; preparation of food and beverages; corporate 
hospitality services relating to food and beverages; food truck services; hotel services; provision of temporary 
accommodation; reservation and booking services for restaurants, hotels and temporary accommodation; rental of 
chairs, tables, table linen, glassware tableware, silverware, dishes, table accessories for special events; rental of cooking 
apparatus; advice, consultation and information services relating to the aforesaid services.
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Priority claimed from 21/02/2018; Application No. : 1908500 ;Australia 

3995456    21/08/2018
[International Registration No. : 1432123]
Comdance Inc.

Se228, 23 Milton Pde MALVERN VIC 3144 Australia

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; printed instructional and teaching materials including dance syllabuses; photographs; compact 
disc labels; DVD labels and envelopes; printed advertising materials, including publications, posters, leaflets and display 
boards and stands of cardboard, not being furniture; promotional flyers; stationery; stickers, banners, posters, paper 
ribbons, writing pads, calendars, diaries and document folders; printed audiovisual presentation and teaching materials; 
printed booklets, books, manuals for information, instruction and for use in conducting seminars and training workshops; 
greeting cards; printed guides for entertainment or recreational purposes; printed newsletters; theatrical and dance 
performance printed programmes; printed publications relating to dance activities, education, instruction, choreography, 
training and examinations; year books and planners.

Cl.25;Clothing, apparel, sportswear, uniforms, blouses, shirts, T-shirts, tracksuits, warm-up suits, pants, warm-up 
pants, trousers, shorts, dresses, skirts, knitwear, jumpers, sweaters, ties, blazers, coats, rainwear, headwear and 
headbands; dancewear, including leotards, dance shorts, dance pants and dance headwear; articles of clothing for 
theatrical use; footwear including dance shoes and dance footwear.

Cl.41;Entertainment, amusement, recreation and cultural activities including dance activities; dance competitions; 
dance games; dance exhibitions; dance events; hosting dance award functions; dance information; dance education; 
dance instruction; dance choreography; dance examinations and dance training; dance classes; organisation and 
conducting of dance; music and other entertainment festivals; publication of books, magazines, pamphlets and printed 
matter (other than publicity texts); radio and television entertainment including film; video entertainment services; 
production of radio and television programmes; hire of film, video and sound recordings; arranging, organising, 
managing and conducting concerts, training workshops, seminars, conferences; arranging, organising and conducting 
exhibitions, performances and events for cultural, education, entertainment or training purposes; dance career advisory, 
counseling, coaching and information services (education or training advice); consultancy services relating to dance 
education, instruction, choreography and training; directing of theatrical and dance shows; event management services 
in relation to the organisation of entertainment, cultural or educational events; hire of teaching apparatus and materials; 
production of live entertainment and performances, including live dance performances.
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
720579 738784 753027 781352 927837
953334 1457839 1513552 1516430 1660400
1700237 1714793 1741302 1741797 1755755
1809598 1814766 1821505 1842968 1842974
1842975 1842980 1842981 1957599 1965013
2008880 2008881 2027423 2069199 2071957
2077174 2079900 2087425 2092569 2101715
2119426 2124971 2131341 2131841 2131842
2133358 2137415 2139800 2143682 2154091
2164032 2168984 2174633 2175677 2192312
2193656 2201922 2205768 2209495 2210003
2217761 2227953 2243392 2243393 2243394
2255901 2263606 2263610 2266759 2272983
2278974 2283081 2283716 2283799 2285798
2300998 2303722 2305508 2309150 2309567
2313408 2324473 2326154 2326277 2326589
2327587 2331935 2339706 2340536 2340742
2341430 2345851 2346940 2353449 2358393
2359474 2361848 2363347 2370466 2371819
2373448 2377353 2379523 2380316 2382514
2383112 2383339 2387656 2387777 2391246
2391352 2391386 2391658 2392500 2392562
2395572 2400064 2400152 2401107 2402847
2409020 2409145 2412779 2422390 2423340
2423529 2424795 2424926 2426270 2429368
2437426 2438066 2446573 2446576 2446779
2448184 2452665 2452696 2452749 2452750
2453229 2457669 2458276 2458280 2458282
2459106 2459717 2459984 2460578 2461565
2461648 2461652 2461992 2462585 2462750
2462779 2462960 2465284 2465505 2465569
2466398 2466739 2467605 2468824 2468827
2468830 2469639 2471467 2471583 2471771
2472901 2473160 2474284 2474752 2476120
2476179 2476525 2476744 2480661 2481168
2481331 2481333 2481334 2481335 2481891
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
2482768 2482777 2482978 2483316 2483450
2483967 2484272 2484276 2484366 2484517
2484518 2484544 2484845 2485138 2485139
2485358 2486289 2487039 2490036 2490194
2491145 2492018 2497761 2497763 2497764
2497969 2498569 2498838 2498839 2498850
2500863 2501156 2501157 2502042 2503198
2503231 2503375 2503932 2503935 2509943
2511077 2511261 2511617 2512403 2512404
2512411 2512430 2513053 2514057 2514243
2515000 2515123 2515126 2515289 2515496
2515739 2516869 2517591 2518077 2519227
2519875 2520513 2524865 2526724 2526727
2527390 2527393 2527414 2527417 2527423
2527431 2533612 2533613 2540684 2540685
2541330 2541332 2541338 2541339 2541340
2541353 2541354 2541373 2541436 2541437
2541447 2541531 2541554 2541587 2541588
2541589 2541620 2541641 2541644 2541708
2541771 2541861 2541863 2541864 2541866
2541870 2541872 2541939 2541940 2541995
2542025 2542076 2542081 2542082 2542165
2542222 2542232 2542233 2542276 2542455
2542483 2542484 2542583 2542587 2542588
2542655 2542712 2542745 2542757 2542759
2542773 2542829 2542921 2543015 2543073
2543089 2543121 2543127 2543138 2543144
2543148 2543185 2543246 2543252 2543264
2543399 2543479 2543487 2543530 2543536
2543554 2543624 2543641 2543652 2543693
2543728 2543752 2543753 2543756 2543824
2543826 2543830 2543846 2543851 2543947
2543958 2544055 2544056 2544059 2544060
2544061 2544063 2544277 2544347 2544423
2544432 2544437 2544450 2544498 2544513
2544739 2544970 2544973 2544975 2544976
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
2544977 2545106 2545186 2545267 2545279
2545340 2545394 2545448 2545455 2545457
2545555 2545630 2545752 2545754 2545969
2546073 2546099 2546129 2546169 2546174
2546182 2546226 2546264 2546298 2546322
2546358 2546359 2546375 2546390 2546447
2546451 2546456 2546457 2546555 2546671
2547063 2548165 2548172 2548177 2548206
2549080 2549109 2549110 2549111 2549781
2549887 2549888 2549889 2549890 2551009
2551292 2551293 2551647 2552589 2552688
2555170 2556031 2556698 2556699 2556701
2556702 2556851 2557643 2558744 2558768
2558892 2559244 2559251 2559253 2559432
2559433 2559673 2560101 2560102 2560323
2560329 2560664 2560665 2560666 2561472
2561473 2561681 2562500 2562509 2562510
2562984 2563113 2563135 2563136 2563509
2563623 2563924 2564303 2564524 2564525
2564526 2564527 2564534 2564536 2566090
2566725 2567137 2567140 2567528 2567886
2568036 2568340 2569530 2570086 2570087
2570246 2570563 2570565 2570572 2570700
2571097 2572255 2572396 2572400 2572403
2572404 2572406 2572407 2573250 2573579
2573895 2574748 2575103 2575111 2575119
2575122 2575129 2577141 2577350 2577351
2577352 2577565 2577662 2577685 2578418
2578756 2578855 2579172 2579178 2579181
2579344 2579345 2579346 2580346 2580349
2580715 2580717 2580718 2582230 2582231
2582232 2582305 2583731 2583795 2583796
2583802 2584393 2585379 2585751 2585968
2585970 2587016 2587734 2587735 2588123
2588125 2588126 2588131 2588974 2589083
2589111 2589570 2589762 2589818 2589820
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
2589821 2589825 2589837 2589839 2589841
2589843 2589844 2589845 2589850 2589851
2589855 2589857 2589907 2590555 2591112
2591613 2591621 2592058 2592766 2592772
2592773 2593307 2593308 2593309 2593311
2593474 2593551 2593553 2593950 2593951
2593958 2594404 2594405 2594753 2594754
2594755 2594782 2595015 2595016 2595461
2595464 2596027 2596165 2596173 2596174
2596175 2596192 2596873 2596874 2596964
2597310 2597763 2597764 2597765 2597770
2597775 2598499 2598692 2598950 2599826
2600091 2600541 2600750 2600762 2602129
2602197 2602206 2602215 2602216 2602224
2603766 2603774 2604389 2604618 2604619
2604621 2604622 2605613 2605614 2605620
2605621 2605810 2607318 2608247 2608592
2608904 2609194 2609197 2609198 2609199
2609202 2609203 2609204 2609206 2609330
2609331 2609335 2610469 2610554 2611027
2611630 2611943 2611947 2611948 2611976
2611981 2612020 2612029 2612031 2612032
2612773 2612774 2612775 2614804 2615339
2615340 2615350 2615386 2615551 2615553
2615816 2616159 2617961 2618613 2619685
2619693 2620480 2620481 2621296 2621498
2621931 2622091 2622096 2622103 2622123
2622124 2622160 2622222 2622497 2623666
2623923 2625354 2626425 2626428 2626429
2627242 2627245 2627790 2628392 2628394
2628395 2628451 2628477 2628479 2628862
2628933 2628934 2628949 2628951 2629693
2629702 2629859 2630056 2630181 2630420
2630787 2630788 2631131 2632086 2632241
2633517 2633518 2633820 2635128 2635134
2636919 2636926 2637335 2637532 2637619
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2637623 2637922 2640066 2641468 2642456
2643436 2644203 2644319 2644320 2644602
2645391 2645822 2645840 2645896 2645912
2645967 2647526 2648622 2654879 2657930
2662202 2664493 2666457 2666487 2666488
2666682 2670283 2675529 2678222 2681829
2681913 2683695 2685064 2686405 2687945
2687946 2687947 2687948 2694570 2700536
2700646 2701209 2701210 2701212 2701213
2701214 2702928 2703242 2707399 2707992
2708688 2709116 2713226 2713686 2713687
2715182 2716989 2717832 2718826 2720853
2720854 2720868 2721925 2723668 2724180
2724182 2724183 2725141 2726925 2726981
2727151 2727153 2727250 2727419 2730527
2731099 2731341 2731347 2731355 2731358
2731362 2734680 2735940 2736533 2738119
2738236 2739052 2740428 2740586 2740587
2740589 2741286 2743625 2743626 2744769
2745779 2748182 2748187 2748188 2748189
2748228 2749159 2749984 2750016 2750461
2750632 2750777 2751204 2751380 2751390
2754083 2754801 2765142 2765143 2765144
2765145 2767766 2768554 2768965 2771157
2771794 2771819 2774105 2774328 2774720
2774853 2776172 2776348 2776351 2776531
2776532 2777321 2779134 2779866 2780092
2780867 2780869 2781312 2781961 2782222
2783074 2783145 2783302 2783378 2784449
2784450 2784451 2784453 2785446 2786061
2787784 2787787 2789686 2791556 2791828
2793224 2793856 2793953 2794527 2794637
2794707 2794709 2794839 2794861 2794877
2795034 2795161 2796634 2796635 2797026
2797075 2797416 2797608 2797618 2798292
2798293 2798294 2798295 2798357 2798378
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2799889 2799896 2800376 2800377 2800378
2800380 2800381 2800384 2800385 2800409
2801554 2801556 2801560 2801566 2801567
2801891 2801904 2801905 2802075 2802533
2802573 2802625 2803473 2804928 2805121
2805130 2805560 2806157 2806440 2806442
2806443 2806546 2807367 2807566 2807567
2807568 2807569 2807583 2807967 2808369
2808423 2808434 2808548 2808567 2808575
2808578 2808588 2808589 2808591 2808592
2808984 2809066 2809072 2809244 2809274
2809282 2809284 2809291 2809294 2809295
2809297 2809696 2809960 2811535 2811673
2812682 2813401 2813403 2813409 2814025
2814555 2815144 2815655 2815656 2817053
2817054 2817367 2817369 2817371 2818021
2818172 2818173 2818174 2818175 2818598
2818603 2819392 2819393 2819734 2819735
2819967 2821112 2821242 2822488 2822492
2823117 2823497 2823498 2824027 2824028
2824438 2824805 2825502 2825524 2825527
2826448 2827914 2827915 2828050 2828563
2828968 2829057 2829058 2829482 2830564
2830680 2830935 2830992 2831037 2831038
2831039 2831096 2831167 2831412 2831421
2831422 2831424 2831425 2831426 2831472
2831822 2831928 2832014 2832602 2832603
2832604 2833386 2833388 2833527 2833847
2833941 2834286 2834551 2835000 2835682
2835791 2835812 2835881 2835888 2835960
2836029 2836052 2836187 2836189 2836190
2836192 2836194 2836199 2836203 2836204
2836221 2836222 2836223 2836699 2837598
2837840 2837841 2838532 2839321 2839405
2839407 2839444 2839924 2839934 2839944
2839949 2840028 2840029 2840099 2840407
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2840706 2840829 2840914 2840916 2840917
2840918 2841004 2841006 2841012 2841135
2841168 2841341 2841361 2841389 2841450
2841552 2841821 2841932 2841933 2841937
2842063 2842066 2842210 2842482 2842854
2842858 2842959 2843272 2843273 2843744
2843762 2843884 2843930 2843940 2844227
2844228 2844376 2844464 2844658 2844756
2845376 2845407 2845408 2845411 2845677
2845839 2845979 2845986 2846284 2847478
2847601 2847602 2847603 2847606 2847793
2847795 2847957 2847959 2847960 2847972
2848015 2848234 2848620 2848621 2848623
2848690 2848692 2848696 2848697 2848699
2848702 2848703 2848708 2849067 2849240
2849341 2849465 2850371 2850521 2850544
2850572 2850573 2850574 2850908 2850909
2850912 2850913 2851044 2851463 2851524
2851527 2851541 2851543 2851548 2851549
2851587 2851590 2851591 2852236 2852506
2852512 2852513 2852582 2852668 2852670
2852671 2852695 2852879 2853104 2853105
2853353 2853531 2853536 2854420 2854740
2854742 2854743 2854962 2855108 2855303
2855313 2855508 2855684 2855800 2856230
2857575 2857627 2858059 2858197 2859118
2859442 2859808 2859810 2859811 2859812
2859813 2859814 2859815 2860258 2860483
2860491 2860492 2860564 2860567 2860568
2860570 2861131 2861133 2861136 2861138
2861284 2861290 2861328 2861332 2861355
2861532 2861632 2862343 2862393 2862734
2862739 2862887 2863417 2863422 2863433
2863436 2863527 2863863 2864245 2864457
2864643 2864644 2864745 2865685 2865953
2866316 2866317 2866318 2866934 2866936
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2866937 2867578 2867592 2868821 2868822
2868975 2869196 2869198 2869980 2871383
2871529 2872330 2872849 2873429 2874245
2874903 2874992 2874995 2874996 2875209
2875434 2876088 2876089 2876090 2877180
2877996 2879393 2879397 2879399 2879620
2879621 2879843 2879914 2880932 2881299
2882089 2882091 2882093 2883389 2883629
2883630 2883632 2884511 2885113 2885529
2885531 2886329 2887380 2891193 2891346
2892187 2892587 2892873 2893401 2893402
2893620 2893979 2894087 2894088 2894089
2894399 2894400 2894402 2894405 2894406
2894408 2894410 2894412 2895152 2895884
2896996 2897842 2898085 2898865 2898866
2898867 2898868 2898871 2898954 2898979
2899218 2899381 2899382 2899383 2899384
2899449 2899450 2899451 2899565 2899750
2899866 2899867 2899996 2900137 2900149
2900160 2900164 2900169 2900175 2900184
2900191 2900299 2900796 2900997 2901103
2901107 2901142 2901940 2901941 2902163
2902178 2902184 2902190 2902228 2902640
2902646 2903063 2903065 2903070 2903278
2903517 2903518 2903520 2903521 2903524
2903635 2903636 2904248 2904253 2904400
2904547 2904549 2905229 2905230 2905394
2905721 2905723 2905724 2905802 2905815
2905817 2905818 2905820 2905854 2905863
2906041 2906655 2906656 2906660 2906676
2906678 2906679 2906770 2907050 2907080
2907330 2907334 2907343 2907344 2907356
2907358 2907361 2907364 2907366 2907370
2907371 2907851 2907852 2908093 2908625
2908767 2908965 2908966 2908967 2909017
2909040 2909045 2909381 2909382 2909565
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2909570 2909936 2909938 2909939 2910015
2910016 2910066 2910083 2910084 2910340
2910341 2910343 2910552 2910733 2910734
2910736 2911424 2911426 2911427 2911547
2911554 2911557 2911957 2911959 2912166
2912167 2912168 2912171 2912177 2912178
2912179 2912184 2912185 2912187 2912189
2912190 2912203 2912205 2912296 2912297
2912298 2912300 2912447 2912526 2912576
2912577 2912842 2913592 2913777 2913823
2913826 2913950 2913951 2913952 2913962
2914514 2914534 2914538 2914546 2914548
2914632 2914903 2915413 2915415 2915416
2916403 2916458 2916496 2916498 2917116
2917125 2917127 2917130 2917146 2917147
2917149 2917281 2917296 2917300 2917566
2917571 2917865 2918142 2918148 2918149
2918150 2918151 2918152 2918153 2918156
2918325 2918446 2918913 2918922 2918923
2919148 2919758 2919795 2919807 2919809
2919877 2919878 2919881 2919942 2920066
2920069 2920132 2920136 2920140 2920141
2920963 2921508 2921762 2921808 2921865
2921867 2922101 2922112 2922133 2922141
2922142 2922147 2922318 2923290 2923513
2923668 2923675 2923680 2924272 2924299
2924403 2924405 2924526 2924551 2924973
2924992 2924993 2924998 2925003 2925005
2925606 2925607 2925609 2925610 2925708
2926040 2926042 2926043 2926049 2926183
2926480 2926490 2926794 2926812 2927527
2928138 2928142 2928143 2928146 2928149
2928151 2928156 2928158 2928173 2928174
2928176 2928180 2928191 2928351 2928365
2928369 2928378 2928379 2928381 2929098
2929223 2929571 2929572 2929947 2929950
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2929959 2929963 2929964 2929965 2929966
2930093 2930423 2930570 2930775 2930780
2930817 2930943 2930944 2930945 2931291
2931483 2931499 2932203 2932220 2932363
2933032 2933033 2933212 2933224 2933225
2934323 2934511 2934551 2934715 2934863
2934880 2934886 2934887 2934902 2934907
2934910 2935385 2935420 2935845 2936047
2936048 2936290 2936291 2936292 2936386
2936479 2937652 2937653 2937656 2937657
2937795 2937796 2937797 2937801 2937935
2937973 2937974 2938100 2938101 2938103
2938104 2938105 2938106 2938859 2939006
2939029 2939033 2939335 2939985 2939987
2940309 2940310 2940311 2940315 2940394
2940396 2940405 2940406 2940831 2940991
2940993 2941015 2941054 2941059 2941134
2941500 2941669 2942022 2942033 2942035
2942038 2942049 2942080 2942179 2942304
2942341 2942342 2942835 2942836 2942865
2942868 2942869 2942872 2942878 2942879
2942880 2942881 2942889 2942894 2942895
2942902 2942906 2942914 2942918 2943368
2943369 2943370 2943727 2944032 2944599
2944679 2944696 2945252 2945264 2945924
2945927 2945929 2945931 2945948 2946361
2947012 2947121 2947498 2947587 2948041
2948980 2948982 2948999 2949000 2949002
2949688 2949712 2950583 2950812 2950813
2951195 2951200 2951424 2951541 2951545
2951560 2951735 2951736 2953208 2953216
2953219 2953225 2953234 2954923 2955263
2955264 2955265 2955280 2955536 2955537
2955705 2955706 2955770 2955783 2955793
2956667 2957885 2958831 2958832 2958833
2958836 2959178 2959221 2959738 2960403
 
 

 

4964



Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
2960404 2960405 2960409 2960416 2960594
2960595 2960695 2960696 2960707 2960741
2962417 2962829 2963574 2963683 2963684
2963687 2963689 2963690 2963694 2963754
2964653 2964684 2964685 2964687 2964971
2964972 2967552 2967740 2968666 2968684
2969115 2969210 2969759 2970433 2970701
2970729 2970946 2972053 2972842 2973139
2973710 2974554 2974555 2974556 2974574
2974591 2974592 2974594 2974618 2974697
2974700 2974701 2974909 2976009 2976147
2976452 2976713 2976762 2977372 2977374
2977716 2977725 2977800 2977821 2977826
2977933 2977971 2977972 2977973 2977975
2978022 2979074 2979725 2979903 2979912
2980125 2980323 2980343 2980357 2980360
2980361 2980362 2980710 2980712 2980713
2980715 2980718 2980730 2980732 2981658
2981663 2981714 2981768 2982315 2982585
2982600 2982606 2983047 2983147 2983150
2983589 2983678 2984158 2984221 2984871
2984872 2984873 2985544 2985634 2985655
2985733 2985821 2985883 2986975 2987517
2987991 2988759 2989395 2989396 2989397
2989577 2989677 2989994 2990008 2990013
2990015 2990017 2990018 2990034 2992876
2992964 2993084 2993108 2993109 2993598
2993700 2993706 2993707 2993907 2994495
2994882 2994984 2994986 2995006 2995007
2995012 2995013 2995014 2995015 2995022
2995024 2995809 2996487 2997609 2997610
2997638 2998187 2998188 2998191 2998418
2999467 2999565 2999962 3000320 3000335
3000407 3000408 3000409 3001074 3001078
3024533 3034698 3065689 3080228 3085128
3091152 3115216 3123627 3123630 3135138
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3145508 3183229 3204025 3217627 3269780
3279098 3287924 3293378 3317896 3321901
3345092 3377414 3390509 3393995 3396667
3430112 3436302 3440415 3451731 3488108
3490783 3494498 3494809 3516969 3522760
3522967 3523766 3524382 3525206 3525836
3528134 3544233 3553692 3559099 3559948
3560373 3560684 3561940 3564675 3567623
3569429 3572063 3575507 3582801 3592990
3595842 3597497 3598968 3602620 3611855
3611860 3612146 3616464 3616467 3617526
3620032 3629291 3629292 3630165 3631745
3636937 3637825 3638390 3638442 3642522
3644606 3651994 3657532 3659994 3663644
3664544 3665639 3666041 3666137 3667975
3674979 3677398 3677539 3681004 3683202
3685818 3685948 3686124 3687152 3688911
3690020 3690098 3690587 3691851 3692820
3693724 3696477 3696556 3701909 3702246
3702778 3702961 3702962 3702963 3704755
3707209 3707780 3709814 3711110 3711465
3712463 3713071 3713163 3713283 3713690
3714481 3714855 3714857 3715236 3715723
3715724 3715725 3716100 3717904 3718255
3718598 3718877 3719797 3720451 3721033
3722107 3722123 3724136 3724399 3725738
3726238 3727934 3727935 3728465 3728590
3728749 3728871 3730583 3731187 3731585
3731609 3732356 3732461 3732546 3732554
3733511 3733513 3733552 3733641 3733668
3733688 3733690 3733896 3733900 3734352
3734947 3735094 3735103 3735298 3735520
3735591 3736329 3736334 3736335 3736400
3736505 3736507 3736774 3737765 3738489
3738696 3738924 3738972 3740042 3740188
3740656 3740829 3741222 3741853 3741916
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3741989 3741992 3741993 3742092 3742108
3742524 3742753 3742941 3742970 3743266
3743320 3743396 3743497 3743498 3743500
3743504 3743505 3743506 3743507 3743576
3743591 3743597 3743646 3745184 3745622
3748435 3748850 3748901 3749275 3749279
3749383 3751132 3751180 3753053 3753414
3753415 3753863 3754192 3754387 3754975
3755173 3755175 3755817 3756579 3757121
3757545 3757575 3757642 3758464 3758468
3758933 3759053 3759230 3759735 3759758
3761102 3761109 3761366 3763524 3764225
3764525 3764656 3766360 3767162 3767919
3774736 3775277 3775781 3775782 3776463
3776585 3777485 3780274 3780554 3780919
3781282 3781659 3782708 3782919 3783247
3783529 3784714 3784716 3785154 3785792
3787956 3788484 3791725 3791726 3791947
3792211 3792214 3793511 3794326 3794835
3795395 3797637 3798035 3798439 3799180
3799583 3799722 3800950 3800982 3801021
3801254 3801640 3801808 3801819 3801967
3801983 3802071 3802209 3802524 3802774
3802780 3803371 3803377 3803724 3804221
3804242 3804535 3804589 3805273 3805274
3805277 3806164 3806477 3807159 3807299
3807726 3808379 3808584 3808657 3809952
3810195 3811563 3812011 3812818 3812828
3812837 3812945 3813507 3813518 3814543
3814646 3814682 3815569 3815580 3815612
3817060 3817095 3817133 3817261 3817534
3817535 3817536 3817537 3817538 3817541
3817542 3817545 3817546 3817547 3817550
3817551 3817966 3818076 3818284 3818520
3818691 3819843 3819952 3819989 3820068
3820269 3820526 3820656 3820657 3820661
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3820726 3820860 3820988 3821337 3821625
3821988 3822048 3822282 3822284 3822368
3822374 3822479 3822481 3822482 3822494
3822688 3822974 3823089 3823111 3823123
3823129 3823159 3823308 3823360 3823410
3823468 3823593 3823595 3823612 3823739
3823740 3823755 3823800 3823828 3823991
3824104 3824110 3824130 3824131 3824132
3824133 3824137 3824138 3824139 3824157
3824158 3824178 3824184 3824189 3824222
3824226 3824271 3824283 3824284 3824286
3824295 3824310 3824314 3824315 3824317
3824318 3824323 3824355 3824414 3824415
3824416 3824423 3824445 3824456 3824457
3824458 3824459 3824465 3824466 3824484
3824485 3824499 3824529 3824570 3824571
3824587 3824603 3824630 3824631 3824632
3824633 3824634 3824635 3824642 3824643
3824647 3824650 3824651 3824652 3824654
3824656 3824659 3824660 3824666 3824686
3824695 3824696 3824753 3824755 3824757
3824802 3824804 3824805 3824806 3824807
3824808 3824809 3824810 3824817 3824823
3824881 3824887 3824895 3824947 3824948
3824963 3824966 3824969 3825010 3825011
3825012 3825013 3825014 3825038 3825043
3825044 3825045 3825046 3825047 3825054
3825056 3825060 3825061 3825064 3825084
3825090 3825092 3825099 3825101 3825102
3825103 3825107 3825108 3825111 3825115
3825125 3825130 3825147 3825155 3825164
3825167 3825168 3825171 3825189 3825190
3825191 3825193 3825194 3825196 3825197
3825219 3825229 3825240 3825271 3825275
3825277 3825316 3825339 3825343 3825369
3825370 3825377 3825379 3825381 3825383
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3825385 3825386 3825387 3825388 3825390
3825391 3825394 3825395 3825398 3825400
3825402 3825403 3825412 3825425 3825429
3825430 3825433 3825435 3825436 3825437
3825439 3825443 3825448 3825449 3825458
3825459 3825460 3825461 3825462 3825466
3825470 3825472 3825473 3825474 3825475
3825476 3825478 3825480 3825483 3825487
3825488 3825489 3825491 3825495 3825507
3825510 3825519 3825523 3825527 3825531
3825552 3825553 3825556 3825557 3825560
3825563 3825565 3825572 3825574 3825576
3825595 3825599 3825601 3825602 3825603
3825605 3825606 3825607 3825608 3825618
3825623 3825624 3825637 3825638 3825639
3825641 3825652 3825655 3825659 3825670
3825682 3825683 3825685 3825687 3825689
3825698 3825699 3825704 3825707 3825711
3825712 3825718 3825729 3825730 3825733
3825736 3825737 3825738 3825739 3825744
3825745 3825749 3825752 3825759 3825762
3825775 3825777 3825779 3825783 3825784
3825787 3825788 3825790 3825802 3825823
3825824 3825829 3825831 3825832 3825833
3825835 3825839 3825843 3825844 3825845
3825846 3825850 3825854 3825856 3825869
3825871 3825874 3825875 3825876 3825878
3825885 3825897 3825900 3825904 3825905
3825911 3825927 3825930 3825932 3825938
3825939 3825944 3825956 3825959 3825964
3825965 3825968 3825969 3825970 3825971
3825972 3825973 3825974 3825975 3825996
3826004 3826015 3826020 3826023 3826025
3826026 3826042 3826043 3826044 3826045
3826046 3826047 3826051 3826053 3826062
3826063 3826065 3826068 3826073 3826074
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3826075 3826076 3826078 3826080 3826093
3826099 3826103 3826105 3826106 3826110
3826111 3826126 3826128 3826129 3826131
3826133 3826134 3826137 3826138 3826142
3826143 3826144 3826145 3826146 3826147
3826154 3826157 3826158 3826159 3826160
3826164 3826165 3826175 3826177 3826181
3826182 3826183 3826184 3826235 3826241
3826242 3826243 3826244 3826246 3826247
3826250 3826251 3826253 3826254 3826258
3826259 3826260 3826264 3826269 3826274
3826276 3826277 3826280 3826285 3826288
3826289 3826290 3826291 3826292 3826295
3826299 3826300 3826305 3826327 3826328
3826329 3826330 3826343 3826348 3826350
3826355 3826356 3826359 3826360 3826362
3826369 3826372 3826373 3826375 3826378
3826379 3826380 3826381 3826383 3826386
3826387 3826388 3826389 3826390 3826392
3826393 3826394 3826402 3826403 3826404
3826405 3826406 3826407 3826410 3826412
3826419 3826421 3826422 3826424 3826427
3826428 3826432 3826433 3826434 3826437
3826438 3826445 3826447 3826448 3826450
3826453 3826455 3826462 3826464 3826471
3826472 3826474 3826475 3826476 3826478
3826506 3826511 3826513 3826535 3826542
3826548 3826555 3826559 3826560 3826561
3826562 3826565 3826580 3826583 3826591
3826592 3826599 3826600 3826602 3826603
3826604 3826605 3826614 3826626 3826628
3826631 3826634 3826636 3826638 3826639
3826640 3826647 3826648 3826649 3826654
3826662 3826663 3826664 3826665 3826667
3826668 3826669 3826670 3826676 3826677
3826679 3826682 3826684 3826685 3826687
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3826691 3826692 3826694 3826695 3826697
3826700 3826703 3826708 3826712 3826713
3826714 3826715 3826721 3826725 3826726
3826735 3826740 3826741 3826747 3826748
3826751 3826752 3826760 3826769 3826773
3826774 3826777 3826779 3826781 3826789
3826792 3826798 3826800 3826801 3826802
3826809 3826810 3826819 3826820 3826824
3826825 3826827 3826832 3826843 3826850
3826854 3826876 3826877 3826888 3826890
3826896 3826902 3826912 3826919 3826922
3826925 3826928 3826930 3826931 3826933
3826935 3826945 3826947 3826951 3826952
3826955 3826957 3826958 3826977 3826978
3826991 3826996 3827010 3827015 3827037
3827039 3827046 3827047 3827057 3827058
3827065 3827066 3827068 3827078 3827080
3827091 3827093 3827094 3827097 3827098
3827099 3827101 3827102 3827126 3827128
3827129 3827141 3827148 3827152 3827160
3827162 3827164 3827175 3827180 3827182
3827183 3827186 3827188 3827200 3827203
3827204 3827207 3827210 3827211 3827216
3827235 3827236 3827241 3827242 3827244
3827247 3827249 3827250 3827253 3827255
3827256 3827257 3827258 3827259 3827260
3827262 3827263 3827264 3827266 3827274
3827276 3827277 3827278 3827290 3827292
3827293 3827294 3827295 3827296 3827297
3827298 3827303 3827305 3827306 3827307
3827309 3827310 3827312 3827313 3827314
3827315 3827317 3827320 3827342 3827344
3827348 3827363 3827364 3827370 3827371
3827372 3827373 3827375 3827376 3827377
3827379 3827380 3827381 3827385 3827387
3827393 3827394 3827397 3827398 3827400
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
3827401 3827402 3827405 3827406 3827407
3827408 3827411 3827413 3827417 3827419
3827430 3827444 3827448 3827449 3827451
3827452 3827453 3827465 3827477 3827479
3827481 3827484 3827488 3827491 3827492
3827495 3827498 3827499 3827500 3827505
3827507 3827508 3827510 3827516 3827517
3827519 3827522 3827525 3827530 3827544
3827548 3827551 3827552 3827553 3827555
3827557 3827559 3827560 3827562 3827564
3827565 3827574 3827576 3827578 3827579
3827598 3827599 3827601 3827605 3827606
3827608 3827611 3827612 3827617 3827621
3827625 3827626 3827627 3827629 3827632
3827633 3827634 3827636 3827637 3827640
3827648 3827653 3827654 3827656 3827657
3827680 3827691 3827692 3827695 3827696
3827698 3827699 3827700 3827701 3827705
3827706 3827707 3827711 3827716 3827718
3827726 3827736 3827743 3827770 3827777
3827784 3827785 3827787 3827788 3827789
3827806 3827809 3827810 3827811 3827816
3827819 3827822 3827823 3827826 3827830
3827832 3827836 3827837 3827839 3827840
3827841 3827842 3827862 3827863 3827865
3827884 3827887 3827888 3827892 3827893
3827896 3827897 3827901 3827903 3827906
3827907 3827908 3827909 3827923 3827924
3827925 3827926 3827927 3827936 3827937
3827938 3827939 3827943 3827947 3827950
3827951 3827966 3827973 3827975 3827977
3827979 3827982 3828006 3828009 3828021
3828023 3828024 3828026 3828027 3828028
3828030 3828031 3828032 3828033 3828035
3828043 3828044 3828051 3828055 3828068
3828070 3828072 3828073 3828074 3828075
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
3828086 3828088 3828089 3828090 3828092
3828095 3828098 3828101 3828105 3828106
3828107 3828112 3828113 3828118 3828119
3828122 3828123 3828124 3828125 3828126
3828128 3828134 3828135 3828140 3828141
3828142 3828145 3828146 3828151 3828152
3828153 3828154 3828169 3828170 3828177
3828178 3828185 3828193 3828194 3828196
3828210 3828211 3828215 3828217 3828221
3828224 3828225 3828226 3828228 3828229
3828237 3828247 3828251 3828252 3828259
3828260 3828263 3828264 3828272 3828276
3828284 3828285 3828286 3828287 3828291
3828301 3828302 3828303 3828305 3828310
3828312 3828315 3828317 3828319 3828321
3828323 3828324 3828326 3828327 3828329
3828333 3828341 3828349 3828359 3828361
3828362 3828363 3828367 3828369 3828372
3828378 3828379 3828384 3828387 3828393
3828394 3828396 3828406 3828407 3828408
3828409 3828413 3828414 3828423 3828430
3828434 3828435 3828437 3828439 3828446
3828447 3828448 3828449 3828451 3828452
3828454 3828466 3828467 3828468 3828469
3828470 3828471 3828472 3828474 3828480
3828481 3828483 3828488 3828490 3828492
3828493 3828495 3828496 3828497 3828498
3828504 3828507 3828515 3828518 3828520
3828523 3828524 3828525 3828530 3828532
3828535 3828536 3828543 3828544 3828547
3828548 3828550 3828551 3828552 3828557
3828572 3828573 3828576 3828579 3828580
3828586 3828588 3828591 3828603 3828605
3828606 3828607 3828609 3828610 3828611
3828631 3828633 3828639 3828642 3828644
3828646 3828647 3828648 3828649 3828652
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
3828653 3828656 3828663 3828664 3828665
3828672 3828678 3828684 3828685 3828686
3828688 3828690 3828691 3828693 3828696
3828697 3828699 3828700 3828709 3828710
3828712 3828714 3828715 3828720 3828728
3828730 3828731 3828732 3828733 3828734
3828735 3828736 3828737 3828738 3828741
3828742 3828744 3828745 3828746 3828747
3828750 3828751 3828752 3828770 3828771
3828772 3828773 3828777 3828798 3828807
3828812 3828813 3828814 3828816 3828817
3828818 3828819 3828821 3828822 3828823
3828827 3828836 3828837 3828839 3828842
3828845 3828848 3828849 3828851 3828859
3828862 3828866 3828868 3828871 3828873
3828875 3828876 3828878 3828880 3828882
3828883 3828884 3828887 3828891 3828893
3828898 3828900 3828904 3828907 3828908
3828909 3828930 3828931 3828932 3828933
3828935 3828949 3828959 3828965 3828974
3828976 3828977 3828978 3828984 3828985
3828987 3828990 3828991 3828993 3828994
3828995 3828996 3828999 3829001 3829003
3829007 3829009 3829010 3829011 3829012
3829028 3829034 3829035 3829038 3829039
3829069 3829070 3829071 3829072 3829073
3829076 3829078 3829081 3829086 3829089
3829095 3829097 3829098 3829100 3829101
3829103 3829104 3829105 3829111 3829114
3829115 3829116 3829119 3829120 3829122
3829123 3829124 3829125 3829126 3829127
3829130 3829135 3829138 3829143 3829150
3829158 3829162 3829169 3829177 3829190
3829191 3829192 3829193 3829195 3829196
3829197 3829202 3829211 3829213 3829222
3829223 3829236 3829237 3829238 3829239
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
3829240 3829266 3829273 3829274 3829275
3829276 3829278 3829280 3829281 3829282
3829283 3829285 3829302 3829308 3829309
3829310 3829311 3829312 3829313 3829314
3829315 3829316 3829317 3829318 3829319
3829354 3829355 3829359 3829371 3829372
3829375 3829378 3829379 3829380 3829383
3829388 3829389 3829392 3829394 3829397
3829398 3829399 3829400 3829402 3829404
3829433 3829434 3829435 3829438 3829443
3829462 3829464 3829465 3829466 3829484
3829485 3829487 3829488 3829490 3829495
3829497 3829498 3829500 3829501 3829506
3829521 3829522 3829524 3829527 3829528
3829531 3829532 3829535 3829536 3829538
3829546 3829558 3829562 3829590 3829602
3829603 3829623 3829624 3829625 3829627
3829628 3829630 3829631 3829633 3829635
3829637 3829648 3829649 3829662 3829663
3829670 3829676 3829681 3829683 3829685
3829687 3829688 3829691 3829694 3829697
3829701 3829702 3829704 3829705 3829709
3829771 3829773 3829775 3829817 3829818
3829824 3829825 3829847 3829848 3829851
3829852 3829853 3829854 3829864 3829865
3829867 3829869 3829871 3829874 3829877
3829881 3829882 3829883 3829884 3829885
3829889 3829891 3829895 3829930 3829934
3829935 3829936 3829937 3829938 3829939
3829940 3829953 3829954 3829958 3829972
3829975 3829976 3829977 3829978 3829982
3829989 3829993 3830021 3830023 3830029
3830030 3830032 3830033 3830043 3830044
3830056 3830061 3830085 3830088 3830093
3830094 3830098 3830100 3830142 3830146
3830147 3830149 3830157 3830201 3830203
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
3830215 3830217 3830236 3830237 3830241
3830310 3830328 3830336 3830377 3830378
3830380 3830382 3830383 3830387 3830388
3830392 3830424 3830535 3830555 3830564
3830567 3830600 3830604 3830606 3830636
3830637 3830658 3830679 3830686 3830702
3830703 3830707 3830708 3830709 3830710
3830711 3830767 3830770 3830772 3830774
3830786 3830787 3830882 3830885 3830886
3830887 3830889 3830890 3830906 3830907
3830909 3830910 3830912 3830916 3830953
3830954 3830967 3830969 3831079 3831118
3831119 3831121 3831122 3831132 3831164
3831165 3831166 3831167 3831170 3831172
3831264 3831313 3831315 3831328 3831339
3831341 3831342 3831343 3831345 3831391
3831392 3831400 3831427 3831688 3831690
3831694 3831698 3831699 3831707 3831799
3831800 3831880 3832460 3832655 3832663
3834701 3834705 3834710 3834724 3848352
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
13458 32 16/03/2017
13459 32 16/03/2017
13460 32 16/03/2017
13917 6 29/03/2017
13929 5 29/03/2017
104043 3 14/12/2018
151252 29 02/11/2018
151480 5 15/11/2018
151484 5 15/11/2018
151485 5 15/11/2018
151769 17 30/11/2018
151770 19 30/11/2018
151890 5 08/12/2018
156638 12 12/12/2018
175001 5 28/06/1996
194028 1 13/01/2019
228130 1 03/04/2017
228363 17 17/04/2017
229424 31 09/06/2017
229589 34 18/06/2017
238545 9 29/10/2018
238677 12 04/11/2018
238678 12 04/11/2018
239072 29 25/11/2018
239149 5 30/11/2018
240254 1 30/01/2019
240291 1 01/02/2019
279685 1 22/04/2017
279686 2 22/04/2017
279691 16 22/04/2017
279696 21 22/04/2017
279708 25 22/04/2017
279709 29 22/04/2017
291768 3 10/11/2018
292401 7 24/11/2018
294503 1 26/02/2019
294558 5 28/02/2019
294561 5 28/02/2019
299185 6 11/09/2019
350590 34 21/06/2017
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
350591 34 21/06/2017
363882 5 17/07/2018
368287 30 05/11/2018
368397 16 11/11/2018
368500 19 13/11/2018
368501 6 13/11/2018
368853 5 24/11/2018
368855 5 24/11/2018
368877 5 24/11/2018
369276 5 04/12/2018
369878 9 19/12/2018
372521 6 20/02/2019
372522 7 20/02/2019
372523 11 20/02/2019
372524 12 20/02/2019
372583 2 21/02/2019
380652 5 10/09/2019
382357 25 23/10/2019
451276 9 19/03/2017
459248 5 28/08/2017
474701 30 06/07/2018
477625 30 31/08/2018
479276 16 01/10/2018
479277 16 01/10/2018
480174 29 27/10/2018
480882 11 11/11/2018
480900 3 12/11/2018
480970 33 13/11/2018
480984 25 13/11/2018
480988 34 13/11/2018
481090 5 16/11/2018
481259 7 18/11/2018
481294 14 18/11/2018
481316 1 19/11/2018
481319 1 19/11/2018
481326 16 19/11/2018
481999 4 02/12/2018
482229 19 04/12/2018
482230 19 04/12/2018
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Trade Marks Journal No: 1876 ,   19/11/2018  

 
Following Trade Marks Registration Renewed for a Period Of Ten Years  

APPL NO CLASS  RENEWAL DATE
482440 5 09/12/2018
483395 6 28/12/2018
483492 16 29/12/2018
485148 5 02/02/2019
485593 17 11/02/2019
485596 1 11/02/2019
485598 1 11/02/2019
487791 7 23/03/2019
487983 5 25/03/2019
497676 7 12/09/2019
500069 7 28/10/2019
500070 7 28/10/2019
500180 
503858 

9 
5 

01/11/2019
13/01/2010 

506358 
516160 
516169 
516170 
516173 
516174 
516175 

5 
28 
14 
16 
14 
16 
25 

03/03/2019
05/09/2009 
05/09/2009 
05/09/2009 
05/09/2009 
05/09/2009 
05/09/2009 

552294 2 06/06/2018
561884 30 13/11/2018
569399 30 13/03/2019
569849 30 23/03/2019
573826 9 22/05/2012
601644 3 14/07/2017
604820 5 23/08/2017
628621 16 20/05/2014
628622 16 20/05/2014
630611 7 10/06/2018
642787 9 11/10/2018
643274 32 18/10/2014
643274 32 18/10/2014
644668 9 02/11/2018
644952 12 08/11/2018
645580 7 14/11/2018
645757 7 15/11/2018
645969 5 17/11/2018
646453 11 23/11/2018
646462 12 23/11/2018
646708 9 25/11/2018
653578 7 30/01/2015
655658 5 15/02/2019
658015 5 08/03/2019
658016 5 08/03/2019
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Trade Marks Journal No: 1876 ,   19/11/2018  

 
Following Trade Marks Registration Renewed for a Period Of Ten Years  

APPL NO CLASS  RENEWAL DATE
661817 26 07/04/2019
673520 3 17/07/2019
684689 21 27/10/2019
711145 17 11/04/2016
736493 5 05/03/2007
742913 5 07/10/2016
753570 14 20/02/2007
753582 30 27/02/2017
767410 5 26/08/2017 03:10:00
769330 34 24/09/2017
771346 12 03/10/2017
778876 30 19/11/2017
789515 5 29/01/2018
791310 5 13/02/2018
791310 5 13/02/2018
793329 16 02/03/2018
799609 24 22/04/2018
801182 30 06/05/2018
804977 
818184 
818186 
818188 

5 
9 
7 
11 

05/06/2018
08/09/2018 
08/09/2018 
08/09/2018 

821650 16 05/10/2018
824458 8 26/10/2018
825559 4 02/11/2018
825560 1 02/11/2018
825566 29 02/11/2018
825569 31 02/11/2018
825778 9 03/11/2018
825888 25 03/11/2018
825963 12 03/11/2018
826036 21 05/11/2018
826038 16 05/11/2018
826194 25 05/11/2018
826238 4 06/11/2018
826239 5 06/11/2018
826424 5 09/11/2018
826426 5 09/11/2018
826462 25 09/11/2018
826463 25 09/11/2018
826464 25 09/11/2018
826467 25 09/11/2018
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
826468 23 09/11/2018
826495 6 09/11/2018
826496 7 09/11/2018
826497 8 09/11/2018
826499 10 09/11/2018
826501 12 09/11/2018
826502 13 09/11/2018
826504 15 09/11/2018
826505 16 09/11/2018
826605 30 09/11/2018
826606 30 09/11/2018
826647 26 09/11/2018
826653 16 09/11/2018
826656 30 09/11/2018
826658 30 09/11/2018
826893 5 10/11/2018
827052 3 11/11/2018
827053 9 11/11/2018
827054 16 11/11/2018
827331 9 13/11/2018
827589 12 16/11/2018
827634 23 16/11/2018
827662 24 16/11/2018
827761 2 16/11/2018
827764 29 16/11/2018
827768 3 17/11/2018
827769 3 17/11/2018
827771 3 17/11/2018
827772 3 17/11/2018
827773 3 17/11/2018
827774 3 17/11/2018
827775 3 17/11/2018
827776 3 17/11/2018
828178 7 18/11/2018
828539 25 20/11/2018
828554 1 20/11/2018
828611 9 20/11/2018
828612 34 20/11/2018
828862 16 23/11/2018
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
828890 19 23/11/2018
828895 5 23/11/2018
828896 5 23/11/2018
829130 16 24/11/2008
829831 30 30/11/2018
829832 30 30/11/2018
831033 12 07/12/2018
831050 25 07/12/2018
831200 3 08/12/2018
831659 26 10/12/2018
832465 25 15/12/2018
832717 21 17/12/2018
832723 10 17/12/2018
833693 6 23/12/2018
833790 10 24/12/2018
833957 5 24/12/2018
833958 5 24/12/2018
833960 5 24/12/2018
833961 5 21/12/2018
833962 5 24/12/2018
833963 5 24/12/2018
833965 5 24/12/2018
833966 5 24/12/2018
833967 5 24/12/2018
833970 5 24/12/2018
834401 25 29/12/2018
834491 10 29/12/2018
836266 29 12/01/2019
836613 16 13/01/2019
837200 12 18/01/2019
837263 5 18/01/2019
837264 5 18/01/2019
837284 7 18/01/2019
838379 17 27/01/2019
838530 18 27/01/2019
838659 1 28/01/2019
840879 3 12/02/2019
842100 7 19/02/2019
842178 1 22/02/2019
 
 

4982



Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
843400 30 01/03/2019
843401 30 01/03/2019
843946 6 05/03/2019
844735 32 11/03/2019
845908 16 17/03/2019
845922 28 17/03/2019
845926 28 17/03/2019
845930 28 17/03/2019
846827 11 22/03/2019
851097 30 13/04/2019
853978 29 03/05/2019
856951 11 19/05/2019
856952 9 19/05/2019
856953 10 19/05/2019
858085 34 26/05/2019
858086 34 26/05/2019
858098 7 26/05/2019
859626 20 04/06/2019
860810 9 14/06/2019
863028 3 28/06/2019
863370 16 30/06/2019
869339 11 03/08/2019
869340 9 03/08/2019
869870 33 05/08/2019
872541 30 23/08/2019
881037 8 11/10/2019
920257 6 25/04/2010
920258 7 25/04/2010
920259 11 25/04/2010
923233 5 08/05/2010
923234 5 08/05/2010
923235 5 08/05/2010
928346 5 30/05/2010
941121 5 20/07/2010
973958 25 29/11/2017
978983 9 22/12/2010
1003986 16 18/04/2011
1090231 16 27/03/2012
1173013 30 07/02/2013
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1187692 30 31/03/2013
1187693 29 31/03/2013
1187695 30 31/03/2013
1194378 30 24/04/2013
1196133 1 02/05/2013
1197609 3 08/05/2013
1205965 30 12/06/2013
1205966 30 12/06/2013
1282377 9 05/05/2014
1292162 99 24/06/2014
1306492 4 02/09/2014
1327783 5 23/12/2014
1370721 99 12/07/2015
1370722 99 12/07/2015
1370723 99 12/07/2015
1370724 99 12/07/2015
1409952 35 29/12/2015
1561943 10 25/05/2017 12:08:00
1573604 5 28/06/2017 15:36:00
1574510 16 02/07/2017
1583800 10 25/07/2017 14:34:00
1584043 3 25/07/2017 14:59:00
1584358 5 26/07/2017 14:51:00
1585044 41 27/07/2017 15:48:00
1586155 42 31/07/2017 12:38:00
1587179 5 03/08/2017
1587192 9 03/08/2017 14:22:00
1588633 35 09/08/2017 14:04:39
1588637 35 09/08/2017 14:04:39
1589803 3 13/08/2017 14:50:07
1590432 10 14/08/2017 15:42:49
1594933 16 27/08/2017 12:36:13
1595191 5 27/08/2017 15:37:40
1599404 3 07/09/2017
1601131 34 03/09/2017 20:13:10
1602212 35 14/09/2017
1602213 35 14/09/2017 17:32:30
1602218 35 14/09/2017 17:32:30
1602222 35 14/09/2017 17:32:30
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1603194 99 18/09/2017 16:33:35
1605378 20 25/09/2017 14:27:25
1607312 19 01/10/2017 17:36:30
1610671 5 11/10/2017 17:24:21
1611552 25 15/10/2017 15:14:36
1614273 99 23/10/2017 16:31:01
1614764 12 25/10/2017
1618386 5 05/11/2017 16:09:20
1619381 42 07/11/2017 15:06:21
1620058 30 12/11/2017 14:29:47
1620093 36 12/11/2017 15:01:37
1622244 9 19/11/2017
1624742 25 26/11/2017
1625352 29 28/11/2017
1625676 36 29/11/2017
1629119 9 10/12/2017
1629470 1 10/12/2017 16:07:54
1631706 35 17/12/2017
1636323 14 31/12/2017
1638107 9 04/01/2018 15:22:43
1639427 5 09/01/2018
1640484 99 11/01/2018 14:42:39
1643395 35 21/01/2018
1646662 7 28/01/2018
1654287 19 15/02/2018 16:51:23
1666298 9 18/03/2018
1670991 12 01/04/2018
1670992 12 01/04/2018
1670993 12 01/04/2018
1670994 12 01/04/2018
1672694 44 04/04/2018
1679101 37 22/04/2018
1680689 6 25/04/2018
1680694 12 25/04/2018
1681239 16 28/04/2018
1682017 30 30/04/2018
1682926 17 02/05/2018
1682928 19 02/05/2018
1683722 16 05/05/2018
 
 

 

4985



Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1683723 41 05/05/2018
1683725 8 05/05/2018
1684071 7 06/05/2018
1684072 7 06/05/2018
1684074 9 06/05/2018
1684075 11 06/05/2018
1684076 11 06/05/2018
1684450 12 07/05/2018
1685364 99 08/05/2018
1685719 9 09/05/2018
1685720 9 09/05/2018
1687160 14 14/05/2018
1695827 16 05/06/2018
1699626 11 17/06/2018
1701276 39 20/06/2018
1701318 23 20/06/2018
1703873 7 26/06/2018
1706121 42 02/07/2018
1710627 36 15/07/2018
1710959 35 16/07/2018
1718411 24 05/08/2018
1721260 5 13/08/2018
1722435 6 18/08/2018
1725001 24 26/08/2018
1725149 42 26/08/2018
1726448 99 28/08/2018
1727835 9 02/09/2018
1727985 25 02/09/2018
1728740 35 05/09/2018
1729634 26 09/09/2018
1729636 26 09/09/2018
1729637 26 09/09/2018
1729638 26 09/09/2018
1730574 9 11/09/2018
1732647 41 16/09/2018
1732648 41 16/09/2018
1732649 41 16/09/2018
1732650 41 16/09/2018
1738823 9 30/09/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1739793 32 03/10/2018
1743698 24 15/10/2018
1745407 5 20/10/2018
1745408 5 20/10/2018
1745409 5 20/10/2018
1745411 5 20/10/2018
1745996 40 21/10/2018
1746118 39 21/10/2018
1747067 37 23/10/2018
1747328 9 23/10/2018
1747769 11 24/10/2018
1747808 35 24/10/2018
1747861 25 24/10/2018
1747913 41 24/10/2018
1747916 5 24/10/2018
1747920 5 24/10/2018
1748041 39 24/10/2018
1748104 41 27/10/2018
1748151 39 27/10/2018
1748716 36 29/10/2018
1748717 37 29/10/2018
1748718 38 29/10/2018
1748719 39 29/10/2018
1748720 40 29/10/2018
1748728 18 29/10/2018
1748830 20 29/10/2018
1749023 9 30/10/2018
1749024 10 30/10/2018
1749413 35 31/10/2018
1749414 35 31/10/2018
1749415 38 31/10/2018
1749416 38 31/10/2018
1749606 32 03/11/2018
1749621 5 03/11/2018
1749826 16 03/11/2018
1749827 35 03/11/2018
1749828 36 03/11/2018
1749829 37 03/11/2018
1749830 38 03/11/2018
 
 

4987



Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1749831 40 03/11/2018
1749832 41 03/11/2018
1749833 42 03/11/2018
1749929 43 03/11/2018
1749933 99 03/11/2018
1750020 16 03/11/2018
1750021 16 03/11/2018
1750022 16 03/11/2018
1750024 16 03/11/2018
1750025 16 03/11/2018
1750026 16 03/11/2018
1750027 16 03/11/2018
1750028 16 03/11/2018
1750029 16 03/11/2018
1750030 16 03/11/2018
1750031 16 03/11/2018
1750032 16 03/11/2018
1750033 16 03/11/2018
1750034 16 03/11/2018
1750035 16 03/11/2018
1750036 16 03/11/2018
1750037 16 03/11/2018
1750039 41 03/11/2018
1750041 41 03/11/2018
1750042 41 03/11/2018
1750044 41 03/11/2018
1750045 41 03/11/2018
1750046 41 03/11/2018
1750047 41 03/11/2018
1750048 41 03/11/2018
1750049 35 03/11/2018
1750051 35 03/11/2018
1750052 35 03/11/2018
1750053 35 03/11/2018
1750054 35 03/11/2018
1750055 35 03/11/2018
1750056 35 03/11/2018
1750140 5 03/11/2018
1750142 5 03/11/2018
 
 

4988



Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1750143 5 03/11/2018
1750144 5 03/11/2018
1750145 5 03/11/2018
1750150 5 03/11/2018
1750151 5 03/11/2018
1750192 42 03/11/2018
1750195 1 03/11/2018
1750225 99 03/11/2018
1750245 32 03/11/2018
1750260 99 03/11/2018
1750355 14 04/11/2018
1750425 11 04/11/2018
1750446 29 04/11/2018
1750490 39 04/11/2018
1750499 41 04/11/2018
1750500 1 04/11/2018
1750501 2 04/11/2018
1750502 3 04/11/2018
1750503 4 04/11/2018
1750504 5 04/11/2018
1750505 6 04/11/2018
1750506 7 04/11/2018
1750507 8 04/11/2018
1750508 9 04/11/2018
1750509 10 04/11/2018
1750511 12 04/11/2018
1750512 13 04/11/2018
1750514 15 04/11/2018
1750516 17 04/11/2018
1750517 18 04/11/2018
1750518 19 04/11/2018
1750519 20 04/11/2018
1750520 21 04/11/2018
1750521 22 04/11/2018
1750522 23 04/11/2018
1750523 24 04/11/2018
1750524 25 04/11/2018
1750525 26 04/11/2018
1750526 27 04/11/2018
 
 

 

4989



Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1750527 28 04/11/2018
1750528 29 04/11/2018
1750529 30 04/11/2018
1750530 31 04/11/2018
1750531 32 04/11/2018
1750532 33 04/11/2018
1750533 34 04/11/2018
1750534 35 04/11/2018
1750535 36 04/11/2018
1750536 37 04/11/2018
1750537 38 04/11/2018
1750538 39 04/11/2018
1750539 40 04/11/2018
1750540 42 04/11/2018
1750605 6 04/11/2018
1750613 5 04/11/2018
1750617 35 04/11/2018
1750618 5 04/11/2018
1750619 5 04/11/2018
1750658 10 04/11/2018
1750770 5 05/11/2018
1750813 99 05/11/2018
1750814 16 05/11/2018
1750892 42 05/11/2018
1750893 42 05/11/2018
1750947 25 05/11/2018
1750948 25 05/11/2018
1751007 5 05/11/2018
1751008 5 05/11/2018
1751009 5 05/11/2018
1751015 38 05/11/2018
1751030 37 05/11/2018
1751092 41 05/11/2018
1751093 28 05/11/2018
1751094 11 05/11/2018
1751095 28 05/11/2018
1751097 28 05/11/2018
1751099 28 05/11/2018
1751101 28 05/11/2018
 
 

 

4990



Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1751102 28 05/11/2018
1751104 28 05/11/2018
1751105 28 05/11/2018
1751106 28 05/11/2018
1751123 25 05/11/2018
1751208 5 06/11/2018
1751243 42 06/11/2018
1751257 35 06/11/2018
1751293 24 06/11/2018
1751294 25 06/11/2018
1751295 39 06/11/2018
1751347 5 06/11/2018
1751353 5 06/11/2018
1751356 1 06/11/2018
1751357 2 06/11/2018
1751358 6 06/11/2018
1751359 19 06/11/2018
1751360 20 06/11/2018
1751362 19 06/11/2018
1751366 41 06/11/2018
1751367 41 06/11/2018
1751405 14 06/11/2018
1751434 42 06/11/2018
1751460 3 06/11/2018
1751463 25 06/11/2018
1751555 12 06/11/2018
1751560 5 06/11/2018
1751593 29 07/11/2018
1751594 30 07/11/2018
1751601 11 07/11/2018
1751615 29 07/11/2018
1751616 30 07/11/2018
1751624 35 07/11/2018
1751625 42 07/11/2018
1751633 35 07/11/2018
1751637 19 07/11/2018
1751641 30 07/11/2018
1751642 5 07/11/2018
1751643 5 07/11/2018
 
 

4991



Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1751644 5 07/11/2018
1751645 28 07/11/2018
1751689 11 07/11/2018
1751779 19 07/11/2018
1751788 99 07/11/2018
1751795 9 07/11/2018
1751845 99 07/11/2018
1751878 31 07/11/2018
1751918 5 07/11/2018
1751973 14 07/11/2018
1751974 16 07/11/2018
1752093 5 10/11/2018
1752094 5 10/11/2018
1752226 14 10/11/2018
1752227 25 10/11/2018
1752229 99 10/11/2018
1752230 99 10/11/2018
1752231 99 10/11/2018
1752232 99 10/11/2018
1752233 99 10/11/2018
1752355 25 10/11/2018
1752360 1 10/11/2018
1752361 11 10/11/2018
1752365 11 10/11/2018
1752377 5 10/11/2018
1752396 35 10/11/2018
1752397 35 10/11/2018
1752398 35 10/11/2018
1752421 9 10/11/2018
1752422 41 10/11/2018
1752452 99 10/11/2018
1752461 3 10/11/2018
1752476 37 10/11/2018
1752519 42 10/11/2018
1752520 25 10/11/2018
1752521 25 10/11/2018
1752523 43 10/11/2018
1752525 42 10/11/2018
1752526 42 10/11/2018
 
 

4992



Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1752563 5 11/11/2018
1752613 6 11/11/2018
1752671 3 11/11/2018
1752676 5 11/11/2018
1752704 25 11/11/2018
1752713 9 11/11/2018
1752714 9 11/11/2018
1752716 9 11/11/2018
1752718 9 11/11/2018
1752792 99 11/11/2018
1752833 99 11/11/2018
1752887 16 11/11/2018
1752888 35 11/11/2018
1752953 5 12/11/2018
1752955 5 12/11/2018
1752956 5 12/11/2018
1752960 5 12/11/2018
1752962 5 12/11/2018
1752997 30 12/11/2018
1753114 28 12/11/2018
1753115 41 12/11/2018
1753116 41 12/11/2018
1753140 35 12/11/2018
1753202 35 12/11/2018
1753224 21 12/11/2018
1753305 5 12/11/2018
1753306 29 12/11/2018
1753307 30 12/11/2018
1753335 5 12/11/2018
1753339 3 12/11/2018
1753356 5 12/11/2018
1753462 43 12/11/2018
1753471 7 12/11/2018
1753518 99 12/11/2018
1753565 35 14/11/2018
1753567 39 14/11/2018
1753569 99 14/11/2018
1753790 99 14/11/2018
1753847 45 14/11/2018
 
 

 

4993



Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1753858 24 14/11/2018
1753873 5 14/11/2018
1754009 35 14/11/2018
1754177 20 17/11/2018
1754213 99 17/11/2018
1754418 99 17/11/2018
1754539 99 18/11/2018
1754643 14 18/11/2018
1754644 35 18/11/2018
1754680 42 18/11/2018
1754681 42 18/11/2018
1754682 30 18/11/2018
1754683 30 18/11/2018
1754694 18 18/11/2018
1754718 21 18/11/2018
1754720 9 18/11/2018
1754721 41 18/11/2018
1754722 9 18/11/2018
1754723 16 18/11/2018
1754724 41 18/11/2018
1754729 16 18/11/2018
1754851 36 18/11/2018
1754929 9 18/11/2018
1755066 99 18/11/2018
1755183 35 19/11/2018
1755184 35 19/11/2018
1755185 35 19/11/2018
1755197 1 19/11/2018
1755198 1 19/11/2018
1755218 99 19/11/2018
1755297 42 19/11/2018
1755298 36 19/11/2018
1755504 25 19/11/2018
1755591 29 19/11/2018
1755592 29 19/11/2018
1755595 99 19/11/2018
1755596 99 19/11/2018
1755651 12 19/11/2018
1755652 12 19/11/2018
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1755655 12 19/11/2018
1755656 12 19/11/2018
1755657 12 19/11/2018
1755892 25 20/11/2018
1755996 1 20/11/2018
1756016 9 20/11/2018
1756017 10 20/11/2018
1756018 42 20/11/2018
1756019 10 20/11/2018
1756066 19 20/11/2018
1756079 9 20/11/2018
1756080 9 20/11/2018
1756081 40 20/11/2018
1756178 16 20/11/2018
1756498 35 21/11/2018
1756509 2 21/11/2018
1756601 30 21/11/2018
1757155 36 24/11/2018
1757201 99 24/11/2018
1757202 99 24/11/2018
1757535 19 25/11/2018
1757605 24 25/11/2018
1757840 99 25/11/2018
1757905 42 26/11/2018
1757941 41 26/11/2018
1758062 6 26/11/2018
1758134 9 26/11/2018
1758135 9 26/11/2018
1758184 14 26/11/2018
1758978 34 02/12/2018
1758979 34 02/12/2018
1759190 12 02/12/2018
1759748 9 03/12/2018
1759750 99 03/12/2018
1759858 30 04/12/2018
1760142 9 04/12/2018
1760295 9 04/12/2018
1760650 42 05/12/2018
1760652 42 05/12/2018
 
 

 

4995



Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1760910 5 05/12/2018
1760911 5 05/12/2018
1760912 5 05/12/2018
1760913 5 05/12/2018
1760967 9 05/12/2018
1761053 16 06/12/2018
1761054 24 06/12/2018
1761055 25 06/12/2018
1761056 35 06/12/2018
1761057 16 06/12/2018
1761058 24 06/12/2018
1761059 25 06/12/2018
1761060 35 06/12/2018
1761061 16 06/12/2018
1761062 24 06/12/2018
1761063 25 06/12/2018
1761064 35 06/12/2018
1762026 9 10/12/2018
1762146 3 10/12/2018
1762147 3 10/12/2018
1762148 5 10/12/2018
1762149 5 10/12/2018
1762151 5 10/12/2018
1762152 5 10/12/2018
1762153 5 10/12/2018
1762156 5 10/12/2018
1762157 5 10/12/2018
1762162 5 10/12/2018
1762163 5 10/12/2018
1762164 5 10/12/2018
1762165 5 10/12/2018
1762167 5 10/12/2018
1762168 5 10/12/2018
1762169 5 10/12/2018
1762172 5 10/12/2018
1762206 5 10/12/2018
1762207 5 10/12/2018
1762610 25 11/12/2018
1762612 25 11/12/2018
 
 

4996



Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1762977 7 11/12/2018
1763009 36 11/12/2018
1763010 37 11/12/2018
1763014 36 11/12/2018
1763019 36 11/12/2018
1763023 36 11/12/2018
1763027 36 11/12/2018
1763031 36 11/12/2018
1763035 36 11/12/2018
1763039 36 11/12/2018
1763051 3 11/12/2018
1763139 41 12/12/2018
1763187 41 12/12/2018
1763503 3 12/12/2018
1763510 5 12/12/2018
1763885 9 15/12/2018
1763886 42 15/12/2018
1764388 99 16/12/2018
1764483 99 16/12/2018
1764934 30 17/12/2018
1764996 5 17/12/2018
1765213 14 18/12/2018
1765214 14 18/12/2018
1765330 25 18/12/2018
1765333 25 18/12/2018
1765694 36 18/12/2018
1765787 30 19/12/2018
1765788 16 19/12/2018
1765809 5 19/12/2018
1765957 30 19/12/2018
1765958 30 19/12/2018
1766709 42 22/12/2018
1766922 99 22/12/2018
1766939 10 22/12/2018
1766956 2 22/12/2018
1766957 19 22/12/2018
1766958 37 22/12/2018
1766959 2 22/12/2018
1766960 19 22/12/2018
 
 

4997



Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1766961 37 22/12/2018
1766962 2 22/12/2018
1766963 19 22/12/2018
1766964 37 22/12/2018
1766965 2 22/12/2018
1766966 19 22/12/2018
1766967 37 22/12/2018
1767314 25 23/12/2018
1767410 11 23/12/2018
1767412 11 23/12/2018
1767793 24 24/12/2018
1767958 99 24/12/2018
1767959 99 24/12/2018
1768160 42 26/12/2018
1768239 5 26/12/2018
1768246 5 26/12/2018
1768535 5 29/12/2018
1768735 39 29/12/2018
1768853 29 29/12/2018
1768887 31 29/12/2018
1768888 31 29/12/2018
1769210 8 30/12/2018
1769211 7 30/12/2018
1769212 14 30/12/2018
1769369 7 30/12/2018
1769571 5 31/12/2018
1770120 99 01/01/2019
1770332 36 02/01/2019
1770680 24 05/01/2019
1770681 25 05/01/2019
1770682 24 05/01/2019
1770683 25 05/01/2019
1770684 24 05/01/2019
1770685 25 05/01/2019
1770686 24 05/01/2019
1770687 25 05/01/2019
1770688 24 05/01/2019
1770689 25 05/01/2019
1770690 24 05/01/2019
 
 

4998



Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1770691 25 05/01/2019
1770692 24 05/01/2019
1770694 24 05/01/2019
1770695 25 05/01/2019
1770752 5 05/01/2019
1770753 5 05/01/2019
1770754 5 05/01/2019
1770757 5 05/01/2019
1770758 5 05/01/2019
1770761 5 05/01/2019
1770762 5 05/01/2019
1770764 5 05/01/2019
1770765 5 05/01/2019
1770766 5 05/01/2019
1770768 5 05/01/2019
1770771 5 05/01/2019
1770772 5 05/01/2019
1770773 5 05/01/2019
1770774 5 05/01/2019
1770776 5 05/01/2019
1770777 5 05/01/2019
1770779 5 05/01/2019
1770781 5 05/01/2019
1770787 5 05/01/2019
1770790 5 05/01/2019
1770791 5 05/01/2019
1770795 5 05/01/2019
1770796 5 05/01/2019
1770797 5 05/01/2019
1770798 5 05/01/2019
1770802 9 05/01/2019
1770967 25 05/01/2019
1772108 7 07/01/2019
1772221 42 09/01/2019
1772685 10 09/01/2019
1773089 36 12/01/2019
1773140 9 12/01/2019
1773426 7 13/01/2019
1773427 11 13/01/2019
 
 

 

4999



Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1773428 9 13/01/2019
1774049 99 14/01/2019
1774194 25 15/01/2019
1774493 6 15/01/2019
1774657 19 16/01/2019
1774659 19 16/01/2019
1776308 33 20/01/2019
1776309 33 20/01/2019
1776464 25 21/01/2019
1776811 33 21/01/2019
1776906 40 22/01/2019
1776907 5 22/01/2019
1776908 42 22/01/2019
1777054 42 22/01/2019
1777401 5 23/01/2019
1777500 42 23/01/2019
1777501 42 23/01/2019
1777910 6 27/01/2019
1778731 9 28/01/2019
1779039 29 29/01/2019
1779041 35 29/01/2019
1779098 16 29/01/2019
1779099 16 29/01/2019
1779100 16 29/01/2019
1779102 16 29/01/2019
1779103 16 29/01/2019
1779104 16 29/01/2019
1779105 16 29/01/2019
1779107 16 29/01/2019
1780072 35 02/02/2019
1780073 35 02/02/2019
1780074 35 02/02/2019
1780075 35 02/02/2019
1780475 12 02/02/2019
1781548 25 04/02/2019
1781549 25 04/02/2019
1782411 6 06/02/2019
1782451 1 06/02/2019
1782825 9 09/02/2019
 
 

 

5000



Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1782826 9 09/02/2019
1782827 35 09/02/2019
1782828 35 09/02/2019
1782930 99 09/02/2019
1783518 5 10/02/2019
1783662 5 10/02/2019
1783663 5 10/02/2019
1783664 5 10/02/2019
1783665 5 10/02/2019
1783667 5 10/02/2019
1783669 5 10/02/2019
1783671 5 10/02/2019
1783672 5 10/02/2019
1783673 5 10/02/2019
1783675 5 10/02/2019
1783676 5 10/02/2019
1783677 5 10/02/2019
1783678 5 10/02/2019
1783681 5 10/02/2019
1783682 5 10/02/2019
1783688 5 10/02/2019
1783689 5 10/02/2019
1784383 5 12/02/2019
1785618 6 16/02/2019
1786538 5 17/02/2019
1786542 5 17/02/2019
1786837 5 18/02/2019
1786839 5 18/02/2019
1786936 25 18/02/2019
1787108 11 18/02/2019
1787574 20 20/02/2019
1787919 41 20/02/2019
1788683 30 24/02/2019
1789498 6 25/02/2019
1789532 19 25/02/2019
1789707 99 26/02/2019
1789843 35 26/02/2019
1789844 35 26/02/2019
1789847 25 26/02/2019
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1789967 25 26/02/2019
1789968 35 26/02/2019
1790527 25 27/02/2019
1792784 19 05/03/2019
1792969 5 06/03/2019
1792970 5 06/03/2019
1792971 5 06/03/2019
1792973 5 06/03/2019
1792974 5 06/03/2019
1793234 3 06/03/2019
1795343 5 13/03/2019
1796435 9 17/03/2019
1796541 99 17/03/2019
1799174 11 24/03/2019
1799269 5 24/03/2019
1799486 41 25/03/2019
1800351 5 26/03/2019
1800352 5 26/03/2019
1800431 99 27/03/2019
1800432 99 27/03/2019
1802092 9 01/04/2019
1802093 9 01/04/2019
1802915 5 03/04/2019
1802916 5 03/04/2019
1802917 5 03/04/2019
1802918 5 03/04/2019
1802919 5 03/04/2019
1803101 10 06/04/2019
1803287 1 06/04/2019
1803617 38 08/04/2019
1803618 41 08/04/2019
1803956 32 08/04/2019
1803958 37 08/04/2019
1804052 3 08/04/2019
1804520 19 09/04/2019
1806144 30 14/04/2019
1808157 5 17/04/2019
1808473 33 18/04/2019
1809287 3 21/04/2019
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1809985 5 22/04/2019
1812838 7 29/04/2019
1813504 5 01/05/2019
1813505 5 01/05/2019
1814676 42 05/05/2019
1815528 3 07/05/2019
1815689 99 07/05/2019
1817101 9 12/05/2019
1817525 41 13/05/2019
1817526 16 13/05/2019
1817707 31 13/05/2019
1818933 35 15/05/2019
1824821 10 02/06/2019
1824822 6 02/06/2019
1825572 24 04/06/2019
1825779 30 04/06/2019
1825780 30 04/06/2019
1829000 9 15/06/2019
1829989 5 16/06/2019
1831906 5 23/06/2019
1836147 29 03/07/2019
1838177 7 09/07/2019
1839332 5 14/07/2019
1839334 5 14/07/2019
1842386 12 22/07/2019
1842387 17 22/07/2019
1843645 5 24/07/2019
1843962 34 27/07/2019
1844625 30 28/07/2019
1845326 33 29/07/2019
1846501 30 03/08/2019
1846802 18 03/08/2019
1847076 19 04/08/2019
1847953 42 06/08/2019
1847954 36 06/08/2019
1847955 35 06/08/2019
1847956 42 06/08/2019
1847957 35 06/08/2019
1847958 36 06/08/2019
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1850977 6 17/08/2019
1856038 5 28/08/2019
1858521 10 04/09/2019
1859452 33 07/09/2019
1859453 33 07/09/2019
1859454 33 07/09/2019
1862901 32 15/09/2019
1864321 26 18/09/2019
1869636 99 05/10/2019
1870485 19 07/10/2019
1871202 19 08/10/2019
1871203 19 08/10/2019
1871204 19 08/10/2019
1871205 19 08/10/2019
1871848 3 09/10/2019
1873550 35 15/10/2019
1876345 41 26/10/2019
1876346 41 26/10/2019
1876397 19 26/10/2019
1876453 19 26/10/2019
1876454 17 26/10/2019
1877075 7 27/10/2019
2834402 10 10/12/2018
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

PR Section 
J/  

SUBSEQUENT PROPRIETORS REGISTERED  
1127682 - 30, 1127701 - 30, 1127702 - 30, 1127704 - 30, 1199098 - 30, 1136473 - 30, 1158689 - 30, 
1127690 - 30, 1192948 - 30, 1133606 - 30, 1127703 - 30, 1162456 - 30, 1330611 - 30, 1127699 - 30, 
1127683 - 30, 1164990 - 30, 1199099 - 30, 1239785 - 30, 1140066 - 30, 1239786 - 30, 1127689 - 30, 
1127700 - 30, 1393551 - 30, 1223523 - 30, 1199096 - 30, 1127693 - 30, 1157302 - 30, 1127685 - 30, 
1127687 - 30, 1127698 - 30, 1127684 - 30, 1199095 - 30: Proprietor Altered to SHREE JAINA RICE 
PVT. LTD. , 525, Lahori Gate, Naya Bazar, Delhi-110006 
JAIN RICE INDIA, JAIN RICE INDIA, RAVI JAIN, JAIN RICE INDIA, JAIN RICE INDIA, JAIN RICE 
INDIA, JAIN RICE INDIA., JAIN RICE INDIA, JAIN RICE INDIA, JAIN RICE INDIA, JAIN RICE INDIA, 
JAIN RICE INDIA, JAIN RICE INDIA, JAIN RICE INDIA, JAIN RICE INDIA, JAIN RICE INDIA, JAIN 
RICE INDIA, JAIN RICE INDIA, JAIN RICE INDIA, JAIN RICE INDIA, JAIN RICE INDIA, JAIN RICE 
INDIA

1132498 - 9: Proprietor Altered to ASSA ABLOY IDENTIFICATION TECHNOLOGY GROUP AB , 
KLARABERGSVIADUKTEN 90, 107 23 STOCKHOLM, SWEDEN 
HID CORPORATION

1132498 - 9: Proprietor Altered to ASSA ABLOY AB , Klarabergsviadukten 90, SE-111 65, 
Stockholm, Sweden. 
ASSA ABLOY IDENTIFICATION TECHNOLOGY GROUP AB

2104715 - 99, 1796512 - 99, 1795280 - 99, 1775735 - 9, 1775734 - 8, 1775733 - 7, 1775732 - 6, 
1630821 - 9, 1630817 - 9, 1607192 - 99, 1311395 - 6, 1311394 - 6, 1296196 - 11, 1250211 - 11, 
1130984 - 6, 1130982 - 6: Proprietor Altered to SPECTRUM BRANDS, INC. , 601 RAYOVAC DRIVE, 
MADISON, WI 53711, UNITED STATES OF AMERICA 
NEWFREY LLC,, NEWFREY LLC, NEWFREY LLC

1040394 - 9, 1040387 - 16, 1040388 - 16, 1040391 - 9, 1040393 - 16, 857360 - 16, 857361 - 9, 859490 - 
16, 1040392 - 9: Proprietor Altered to TEMEMOS HEADQUARTERS SA , Place des Philosophes 
18 , 1205 Geneva, Switzerland  
TEMENOSHOLDINGS NV., TEMENOS HOLDINGS NV, TEMENOS HOLDINGS INC;

1132499 - 9: Proprietor Altered to CONSONA CRM INC. , 450 E.96th STREET, SUITE 300, 
INDIANAPOLIS, INDIANA 46240, UNITED STATES OF AMERICA 
SUPPORTSOFT, INC.

1332103 - 12: Proprietor Altered to AMIT MEHTA , RZ-151/A, IIND FLOOR, JAGDAMBA ROAD, 
TUGHLAKABAD EXTN, NEW DELHI - 110 019.  
ADVANCE CORPORATION

1249755 - 99: Proprietor Altered to MESSE FRANKFURT(H.K) LIMITED , 3506 China Resources 
Building, 26 Harbour Road, Wanchai, Hong Kong 
MESSE FRANKFURT EXHIBITION GMBH

1186736 - 7: Proprietor Altered to POSITEC GROUP LIMITED , LEVEL 28, THREE PACIFIC PLACE, 
1 QUEEN'S ROAD EAST, HONG KONG 
GREAPO POWER TOOLS (SUZHOU) CO. LTD.

1333332 - 3, 600856 - 31, 877335 - 31, 595656 - 31, 2231047 - 35, 2231048 - 31, 2232460 - 31, 
2232463 - 31, 2447189 - 31: Proprietor Altered to AVINASH KUMAR,TARSEM SLNG LA trading as 
AVINASH INDUSTRIES , C-47 & D-118 FOCAL POINT, KHANNA, (PUNJAB). 
SINOSEF INFOTECH, SINOSEF INFOTECH, AVINASH INDUSTRIES, AVINASH INDUSTRIES, 
AVINASH INDUSTRIES

1529306 - 5: Proprietor Altered to GEM PHARMACEUTICAL PVT. LTD. , 8/13, Raj Cresent, Royal 
Complex, Eksar Road, Borivali (W), Mumbai 400 091. 
J. B. CHEMICALS AND PHARMACEUTICALS LTD

1332273 - 7, 1328090 - 7, 1327818 - 7, 1327817 - 7: Proprietor Altered to REGAL BELOIT AMERICA 
INC. , 200 STATE STREET,BELOIT,WISCONSIN-53511, UNITED STATE OF AMERICA. 
KOP-FLEX INC.

1040388 - 16, 1040394 - 9: Proprietor Altered to ZUMASYS, INC , 9245 Research Drive, Irvine, 
California, CA 92618, USA 
ZUMASYS, INC

1335643 - 16, 1303087 - 8, 1303088 - 16, 1303089 - 18, 1303090 - 21, 1303091 - 25, 1303092 - 42, 
1303101 - 8, 1303102 - 8, 1303103 - 8, 1303106 - 8, 1303107 - 8, 1303110 - 16, 1303112 - 16, 1303113 
- 16, 1303114 - 16, 1303117 - 18, 1303118 - 18, 1303119 - 18, 1303120 - 18, 1303122 - 21, 1303124 - 
21, 1303130 - 25, 1303130 - 25, 1303131 - 25, 1303136 - 25, 1303137 - 25, 1303140 - 36, 1303142 - 
41, 1303152 - 42, 1335632 - 41, 1335633 - 28, 1335635 - 30, 1335641 - 28, 1335642 - 37: Proprietor 
Altered to JAIPRAKASH ASSOCIATES LIMITED , SECTOR 128, NOIDA-201304 (U.P.). 
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JAYPEE GREENS LIMITED, JAYPEE GREENS LIMITED, JAYPEE GREENS LIMITED

1088642 - 4, 2303473 - 4: Proprietor Altered to G. ANANTH KUMAR ,  
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
R.S. NO 225/1 (NORTH),Z.P.ROAD, TEMPALLY(V)KRISHNA DISTRICT-521286 
 
 
SURYA PETRO INDUSTRIES, G.V. SUBBA RAO

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE RWGISTER OF THE 
FORM ARE SHOWN HERE IN ITALICS  
1336176 - 9: Proprietor Name Altered to CABOT SAFETY INTERMEDIATE LL.C. 
CABOT SAFETY INTERMEDIATE CORPORATION

225600 - 3: Proprietor Name Altered to HINDUSTAN UNILEVER LIMITED 
THE TATA OIL MILLS COMAPNY LIMITED

1088642 - 4, 2303473 - 4: Proprietor Address Altered to M/S. SRIRAM INDUSTRIES, R.S. NO. 225/1
(NORTH), Z.P. ROAD, TEMPALLY (V)-521 286, KRISHNA DISTRICT, ANDHRA PRADESH, INDIA 
M/S SRIRAM INDUSTRIES

1332103 - 12: Proprietor Address Altered to 52/36 OLD RAJINDER NAGAR,NEW DELHI-110060. 
ADVANCE CORPORATION

1329503 - 9: Proprietor Address Altered to M-62&63, 1st FLOOR, CANNAUGHT PLACE, NEW 
DELHI-110001. 
INDIABULLS SECURITIES LTD

1334833 - 30: Proprietor Address Altered to GROUND FLOOR,SHRI RAM APARTMENT, GALI NO-
2, SHRI RAM PALACE,DELHI ROAD, MEERUT, U.P. 
PANCHWATI PRAYOGSHALA

225600 - 3: Proprietor Address Altered to B D Sawant Marg, Chakala, Andheri (E), Mumbai-
400099. 
HINDUSTAN UNILEVER LIMITED

GOODS AND SERVICES DELETED IN THE REGISTERED TRADE MARK  
1288609 - 99:  
the designation of goods in respect of which this trademark is restricted by striking out the 
goods 'LEATHER AND IMITATIONS OF LEATHER AND GOODS MADE OF THESE MATERIALS 
AND NOT INCLUDED IN OTHER CLASSES(EXCLUDING BAGS, WALLETS AND BELTS); ANIMAL 
SKINS, HIDES; TRUNKS; UMBRELLAS, PARASOLS AND WALKING STICKS; WHIPS, HARNESS 
AND SADDLERY ALL BEING GOODS INCLUDED IN CLASS 18. ' of class 18 from the goods for 
which the trademark is registered. 
the designation of goods in respect of which this trademark is restricted by striking out the 
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goods 'ARTICLES OF CLOTHING AND HEADGEAR ALL BEING GOODS INCLUDED IN CLASS 25. ' 
of class 25 from the goods for which the trademark is registered. 

225600 - 3: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

1179853 - 7: Address for Service is altered to 10, GOVERNMENT PLACE EAST, KOLKATA - 700 
069, INDIA.,
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
304972 11 13/11/2018 16:36:17
509145 25 13/11/2018 16:08:39
511037 3 14/11/2018 12:16:41
513416 29 14/11/2018 16:30:10
595331 3 13/11/2018 16:09:33
595757 1 13/11/2018 16:33:53
596224 16 14/11/2018 11:09:09
596348 5 14/11/2018 10:53:18
596543 12 14/11/2018 10:57:31
596675 9 14/11/2018 11:00:00
597279 25 14/11/2018 11:13:58
597430 11 14/11/2018 11:44:52
597658 12 14/11/2018 11:45:21
598017 5 14/11/2018 12:03:51
599059 30 14/11/2018 12:37:37
599810 34 14/11/2018 14:46:00
600684 23 14/11/2018 15:25:19
601024 12 14/11/2018 16:19:35
601032 7 14/11/2018 16:20:03
601268 34 14/11/2018 16:21:20
601649 33 14/11/2018 16:27:28
601651 33 14/11/2018 16:28:25
601678 31 14/11/2018 16:28:01
702076 25 13/11/2018 16:22:07
704995 1 13/11/2018 16:10:04
704996 5 13/11/2018 16:11:17
704997 25 13/11/2018 16:11:54
705003 16 13/11/2018 16:14:06
705008 9 13/11/2018 16:14:33
705016 9 13/11/2018 16:15:01
705020 9 13/11/2018 16:15:27
705052 24 13/11/2018 16:15:54
705107 5 13/11/2018 16:16:16
705140 2 13/11/2018 16:16:46
705231 5 13/11/2018 16:22:39
705318 1 13/11/2018 16:23:08
705319 25 13/11/2018 16:23:40
705356 5 13/11/2018 16:24:06
705357 5 13/11/2018 16:24:35
705561 25 14/11/2018 11:00:46
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
705600 20 14/11/2018 11:15:27
705635 25 14/11/2018 11:15:55
705790 32 14/11/2018 11:16:27
706177 9 14/11/2018 11:53:27
706233 7 14/11/2018 11:54:50
706284 31 14/11/2018 11:59:03
706306 2 14/11/2018 11:59:27
706319 3 14/11/2018 12:00:00
706340 4 14/11/2018 12:00:25
706379 9 14/11/2018 12:00:46
706607 3 14/11/2018 12:17:46
706910 21 14/11/2018 12:30:36
707006 5 14/11/2018 12:31:03
707012 5 14/11/2018 12:31:40
707030 4 14/11/2018 12:32:07
707031 25 14/11/2018 12:32:33
707096 7 14/11/2018 12:38:22
707228 20 14/11/2018 12:39:19
707350 11 14/11/2018 12:40:20
707527 5 14/11/2018 14:35:07
707563 19 14/11/2018 14:35:33
707565 28 14/11/2018 14:35:58
707567 16 14/11/2018 14:36:28
707661 5 14/11/2018 14:37:18
707662 5 14/11/2018 14:37:40
707763 16 14/11/2018 14:46:30
707766 28 14/11/2018 14:46:55
707771 28 14/11/2018 14:47:33
707779 28 14/11/2018 14:48:10
707929 25 14/11/2018 14:52:23
707997 5 14/11/2018 14:56:08
708090 19 14/11/2018 15:00:55
708093 30 14/11/2018 15:02:18
708216 5 14/11/2018 15:26:25
708250 5 14/11/2018 15:26:55
708259 5 14/11/2018 15:27:21
708496 9 14/11/2018 15:27:50
708536 5 14/11/2018 15:28:13
708877 12 14/11/2018 16:23:11
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
708879 7 14/11/2018 16:23:31
708909 9 14/11/2018 16:23:55
709114 5 14/11/2018 16:31:52
709130 33 14/11/2018 16:32:18
709132 33 14/11/2018 16:32:42
709233 30 14/11/2018 16:33:10
709528 5 14/11/2018 16:34:11
709704 12 14/11/2018 16:36:35
709795 9 14/11/2018 16:37:23
709801 29 14/11/2018 16:37:50
711355 5 13/11/2018 16:33:19
711782 21 13/11/2018 16:28:22
712087 25 13/11/2018 16:25:00
713553 7 14/11/2018 11:17:07
714485 25 14/11/2018 11:17:32
714730 5 14/11/2018 16:24:54
715016 1 14/11/2018 11:45:53
715437 33 14/11/2018 11:47:42
716873 9 14/11/2018 12:18:12
717178 9 14/11/2018 12:33:33
717303 25 14/11/2018 12:34:08
718604 24 14/11/2018 12:41:04
718989 25 14/11/2018 14:42:19
719830 1 14/11/2018 14:48:39
719836 23 14/11/2018 14:49:39
719838 12 14/11/2018 15:03:14
719839 12 14/11/2018 15:03:50
719840 12 14/11/2018 15:04:19
719841 12 14/11/2018 15:05:13
719842 12 14/11/2018 15:06:48
719843 12 14/11/2018 15:07:51
719844 12 14/11/2018 15:08:26
719846 12 14/11/2018 15:09:33
719847 12 14/11/2018 15:10:21
720749 1 14/11/2018 10:53:54
723976 16 13/11/2018 16:29:38
724806 9 14/11/2018 15:24:38
725157 7 14/11/2018 11:55:32
725737 29 14/11/2018 11:01:40
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Trade Marks Journal No: 1876 ,   19/11/2018  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
725852 7 14/11/2018 11:02:20
726510 30 14/11/2018 11:02:47
727118 11 14/11/2018 16:21:53
727158 25 14/11/2018 16:22:16
727333 3 14/11/2018 16:38:18
727579 16 14/11/2018 11:48:20
727700 16 14/11/2018 12:10:32
727819 21 14/11/2018 12:11:00
727821 21 14/11/2018 12:11:35
727822 21 14/11/2018 12:11:59
727823 21 14/11/2018 12:12:22
728530 25 14/11/2018 14:53:23
728602 7 14/11/2018 14:56:38
1556519 9 14/11/2018 12:08:37
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     Trade Marks Journal No: 1876,   19/11/2018

 
 

: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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